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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL 

BENCH AT NEW DELHI 

IN 

ORIGINAL APPLICATION No. 19 OF 2014 (M.A. 

Nos. 216/2015 & 1027/2015) 

IN THE MATTER OF: 

Dr. Kashmira Kakati 

... APPLICANT 

Versus 

THE UNION OF INDIA & ORS. 

. .. RESPONDENTS 

ADDITIONAL- AFFIDAVIT ON BEHALF OF UNION OF INDIA- MINISTRY 

OF ENVIRONMENT, FOREST AND CLIMATE CHANGE (RESPONDENT 

N0.1) 

I, Rajendra Kumar son of Sh. Madan Singh, aged about 53 years, resident 

of A-287, East Gokalpur, Delhi-94, do hereby solemnly affirm and state as 

under: 

1. That I am working as Scientist 'D' in the Ministry of Environment, Forest 

and Climate Change (hereinafter referred as MoEF&CC), Government of 

India, which has been arrayed as Respondent No. 1 in the present 

Original Application (hereinafter referred as 'OA'). Thus, I am conversant 

with the facts of the present OA. In response to the present OA, Reply 

Affidavit is being filed and being stated that the same has been drafted 

under my instructions, is based on records, is in the 

business and is true & correct. 

STATEMENT OF FACTS: 

, -,, 

,_("~:._,(;__1. 



2. The present OA was filed by Dr. Kashmira Kakati before this 

Hon'ble Tribunal under which this Hon'ble Tribunal had laid down 

certain directions to be complied by the Respondents with a view to 

protect the elephant population and other related issues. This 

Hon'ble Tribunal, in its judgment dated 08.12.2017 passed in the 

present Application, issued certain directions to the Central 

Government which are mentioned below: 

i. To declare the area inhabited or used by elephants as 

conservation reserves while exercising the power as conferred 

by Section 5 of the Environment Protection Act, 1986 read 

with the provisions of Wildlife (Protection) Act, 1972. 

ii. To declare Bogapani Corridor which connects upper Dehing 

via Bogapani tea estates as forming part of the elephant 

corridor and issue notification in this regard. 

iii. To conduct a survey of the elephant population in each state 

and consequently declare the area surrounding thereto as 

eco- sensitive zone. 

iv. To declare south Bramhaputra elephant ranges known as 

Dihing- Patkai Elephant Reserve established on 17th April, 

2003 by Project Elephant as the elephant reserve/ elephant 

corridor. 

v. To exercise its power under Section 5 of the Environment 

Protection Act, 1986 and Wildlife Protection Act, 1972 to give 

legal recognition and status to the elephant corridors at Golai 

and Bogapani and other areas to ensure free passage of the 

endangered wildlife animals. 

vi. To mandate before any proposed development within the 

established elephant habitat a prior wildlife clearance from the 

standing committee of the national board of wildlife is 

mandatory. 

vii. Respondent No. 1 (MoEF&CC) shall consult project elephant 

to specially assess the impact of development as part of EIA 

process and ensure such assessment under Section 36 (4) of 



the Bio Diversity Act. 

viii. To constitute a Core Committee through MoEF&CC to be 

headed by Officer not below the rank of Additional or Joint 

Secretary in the Ministry who shall examine the report 

received from each State and to recommend declaration of 

area inhabited by the elephants as elephant reserve or 

elephant corridors by the Central Government an elephant 

reserve. 

ix. The Core Committee shall recommend to the Central 

Government further action in the matter relating to protection 

of elephants, declaration of elephant corridors, elephant 

reserves and for such other direction as may be necessary to 

fulfil the recommendations as contained in the Gajah (The 

Report of the Elephant Task Force). 

x. The Core Committee shall submit its report to the Tribunal 

within a period of one year from now and the Applicant will be 

entitled to . approach this Tribunal for further direction as 

circumstances may require. 

This Hon'ble Tribunal had also directed for registration of separate case 

against the Coal India Limited and Oil India Limited for further enquiry in the 

matter relating to adverse effect caused to the environment consequent to 

the act of commission and omission in respect of oil extraction and coal 

extraction in their respective mines. Further, the Coal India Limited was 

directed to prevent discharge of toxic pollutant i.e. yellowish-orange water 

flowing out of old mines, abandoned by it within Jeypore RF and Dihing­

Patkai Elephant Reserve. The Coal India Limited under Civil Appeal No. 

9710-9711 of 2018 challenged these directions, as laid down in the 

Judgment dated 08.12.2017 passed in the present OA, before the Hon'ble 

Supreme Court of India and after considering the said Civil Appeal, Hon'ble 

upreme Court of India remitted the matter back to this Hon'ble Tribunal for 

look. 

ON MERITS: 



It is being most humbly submitted before this Hon'ble Tribunal that: 

3. The Government of India launched the Project Elephant in 1992 as a 

Centrally Sponsored Scheme (herein as 'CSS') for protection of 

elephants, their habitats and corridors, to address issues of human­

elephant conflict and welfare of captive elephants in the country. The 

mandate of the Project Elephant is to look after administrative as well as 

policy related matters for management of both wild and captive 

elephants. One of the main objectives of this CSS is to provide technical 

and financial support to all the elephant ranging States in the country, 

including the State of Assam. The CSS Project Elephant has been 

merged with CSS Project Tiger in 2023-24 and now known as "CSS 

Project Tiger & Elephant". The merger has been done to maximize the 

resources and to bring both the species in focus so far as conservation 

and management is concerned. 

4. The answering Respondent had filed its Reply Affidavit before the 

Hon'ble Supreme Court of India in Civil Appeal No. 9710- 9711 of 

2018 titled as 'Coal India Limited vis Dr. Kashmira Kakati & Others'. 

A true copy of the Reply Affidavit along with the annexures filed before 

the Hon'ble Supreme Court of India in Civil Appeal No. 9710-9711 of 

2018 is placed hereto and marked as Annexure-R1. The answering 

Respondent in its reply mentioned about the Steering Committee as 

well as the Central Project Elephant Monitoring Committee 

(hereinafter referred as 'CPEMC'). These Committees were established 

by the MoEF&CC under the Project Elephant. The answering 

Respondent respectfully submits that the Steering Committee was 

constituted in the year 1995, which is the Apex Committee of Project 

Elephant and is headed by the Hon'ble Minister of Environment, Forest 

and Climate Change. The mandate of the Committee is to review the 

implementation of Project Elephant and to provide suitable guidance 

from time to time and functions as a core committee. It is further 

submitted that the CPEMC was constituted in light of the Order of 

upreme Court dated 22.10.2018 passed in W.P. (C) No. 489i2018 

tied as 'Prerna Singh Bindra & Ors. vis Union of India & Ors. ' with 

e objectives to monitor the implementations of directions/ instructions/ 



guidelines of the Ministry and the Hon'ble Courts related to conservation 

and protection of elephants. The CPEMC is headed by the Additional 

Director General of Forests Level Officer. 

5. It is also submitted that for the welfare of captive elephants, Project 

Elephant had constituted a Captive Elephant Healthcare and Welfare 

Committee (hereinafter referred as 'CEHWC') to look into the issues 

related to healthcare, welfare and management of captive elephants in 

the Country. The committee is headed by the Inspector General of 

Forests & Director of Project Elephant. A true copy of the Office 

Memorandum dated 22.08.2019 by which CEHWC was constituted, is 

annexed herewith as Annexure-R2. 

6. The answering Respondent submits that there are three Committees at 

present, as mentioned above, working synchronously for the welfare of 

Wild as well as Captive Elephants. As far as notifying and declaring area 

inhibited by elephants as elephant corridors/ reserves is concerned, the 

State Government may, by notification, declare its intention to constitute 

any area other than an area comprised within any reserve forest or the 

territorial waters as a sanctuary if it considers that such area is of 

adequate ecological, faunal, floral, geomorphological, nature or 

zoological significance, for the purpose of protecting, propagating or 

developing wild life or its environment under Wildlife (Protection) Act, 

1972. Therefore, it is asserted that the State Governments are 

authorized to identify and thereby notify the areas as protected area 

including Conservation Reserves for regulation, conservation and 

management of elephant habitat and minimization of development 

activities in order to provide safe passage to elephants and other wildlife 

under the Wildlife (Protection) Act, 1972. 

7. The answering Respondent requested to the State Governments to notify 

and declare the corridors, including the implementation of 

recommendations of Gajah Report of the Task Force. Reiterating the 

Order, while disposing of the OA No. 24612018 titled Pradeep Kumar 

Bhuyan vis Union of India & Ors., this Tribunal passed the Order on 

16.05.2019 considering the very fact that the CPEMC, as constituted, 

coordinates with the concerned elephant bearing States on issues 

relating to safety of elephants in elephant protection zones, any further 

surviving issue may be raised before the Committee and the Committee 



may look into the same in accordance with law. The Order dated 

16.05.2019 passed by Hon'ble NGT, Principal Bench in O.A. No. 

246/2018 is annexed as Annexure Ill in Annexure-R1 of this Reply­

Affidavit. 

8. The answering Respondent issued various directions to all the elephant 

range States for taking up the matter of securing elephant corridors on 

top priority in conformity with the orders of Hon'ble Supreme Court in 

Writ Petition (C) No. 275i2015 (Vidya Athreya vis Union of India & 

Ors.) regarding protection of endangered species that are facing threat 

of extinction. The communications of directions made by the 

answering Respondent to the State Forest Departments 

regarding protection of elephant corridors is annexed as Annexure-IV in 

Annexure-R1 of this Reply-Affidavit. 

9. It is submitted that in pursuance of the landmark judgment passed by the 

Hon'ble Supreme Court of India in Civil Appeal No. 3438-3439i2020 

(Hospitality Association of Mudumalai vis In Defence of 

Environment and Animals & Ors.), recognizing the importance of 

elephants and protecting their habitat and corridors all over the country, 

a communication dated 14.12.2021 was forwarded to all elephant 

ranging States to take necessary action to implement the observations 

made by the Hon'ble Court in respect of securing the corridors. The true 

copy of the said letter dated 14.12.2021 is annexed as Annexure-V in 

Annexure-R1 of this Reply-Affidavit. 

1 o. It is submitted that the MoEF&CC, in coordination with the State Forest 

Departments, have identified 150 elephant corridors across 15 elephant 

range states including the State of Assam in the country. Afterwards, the 

identified corridors were presented before the Steering Committee and 

150 elephant corridors were ground-validated. In respect to this, 

Project Elephant, MoEF&CC vide letter dated 22.08.2023 circulated the 

Report titled "Elephant Corridors in India (2023)" to all the States & 

Union Territories to take necessary steps to protect and conserve the 

elephant corridors. A true copy of the letter dated 22.08.2023 along with 

e report of Elephant Corridors in India is annexed herewith as 

nexure-R3. It is also submitted that the Bogapani and Golai corridors 

ve been identified as Elephant Corridors in the said report. 



11. The answering respondent, in response to notifying the Elephant 

Reserves, hereby submits that Government of Assam, by notification 

dated 17.04.2003, had already declared Dihing- Patkai as Dihing-Patkai 

Elephant Reserve of area 937 sq.km divided into three blocks. However, 

the South Brahmaputra elephant areas have not been included in the 

Dihing-Patkai Elephant Reserve. There are four other notified Elephant 

Reserves in the State of Assam along with Dihing-Patkai Elephant 

Reserve. A copy of Notification dated 17.04.2003 is annexed herewith as 

Annexure-R4. Moreover, it is submitted that critical elephant habitats are 

notified as 'Elephant Reserve' for focus and synergy in elephant 

conservation and to reduce conflict. So far, 33 Elephant Reserves of 

about 80,777.778 Km2 area have been established and notified in 14 

major elephant States including the State of Assam. A true copy of the 

list of 33 notified Elephant Reserves is annexed herewith as Annexure­

AS. 

12. It is submitted that the management of wildlife habitats including 

elephant conservation is primarily the responsibility of State 

Governments/UT Administrations. Considerable part of the Elephant 

Reserves which overlaps with Tiger Reserves, Protected Areas, 

Reserved Forest and Protected Forest areas, are protected under 

Wildlife (Protection) Act, 1972, Indian Forest Act, 1927 and other State 

Acts. The activities related to infrastructure development projects are 

regulated as per the existing Acts, Rules and Guidelines. Significant and 

important elephant habitats are notified as National Parks, Sanctuaries, 

Reserve Forest and Elephant Reserves. Some of the elephant habitats 

have also been notified as Tiger Reserves. In addition, areas, including 

elephant habitats, around most of the national parks and sanctuaries are 

declared as eco-sensitive zones. Proposals for the use of area in 

National Parks, Sanctuaries, and Tiger Reserves are being considered 

the Standing Committee of the National Board for Wild Life as per the 

visions contained in the Wild Life (Protection) Act, 1972. 

view of the directions as laid down by the Hon'ble NGT in its order 

Clated 08.12.2017 in OA 19 of 2014 and the Hon'ble Supreme Court's 

Order dated 10.08.2022 passed in the Civil Appeal No. 9710-9711 of 

2018, the MoEF&CC had formed a committee to inspect and conduct an 

inquiry after taking assistance of State Government and State Pollution 



Control Board. A copy of Order dated 1 0.08.2022 of Hon'ble Supreme 

Court passed in the Civil Appeal No. 9710-9711 of 2018 is annexed 

herewith as Annexure-R6. The answering Respondent had also filed a 

compliance affidavit along with the Inquiry Report of the Committee 

constituted in pursuance of the Hon'ble Supreme Court's Order dated 

10.08.2022 in the Civil Appeal No. 9710- 9711 of 2018 before the 

Hon'ble Supreme Court of India on 08.02.2023. The findings of the 

Committee in respect of the directions passed by this Hon'ble Tribunal 

are elaborately mentioned in the Report itself. The committee concluded 

the Report with the view that most of the directions passed by the 

Hon'ble Tribunal vide Judgment dated 08.12.2017 in OA No. 19/2014, 

Dr. Kashmira Kakati vis Union of India & Ors. has not been complied 

with by the State Government of Assam. As the area adjacent to Dihing 

-Patkai Elephant Reserve is very critical for elephant and other wildlife, it 

is important to protect these habitats with priority for long term 

conservation. Restoring the Golai and Bogapani elephant corridors are 

very crucial for movement of elephants between the habitats. IOCL 

Petroleum Products Disposal Terminal, hotels and number of residential 

buildings are effectively blocking the movement of elephants especially in 

Golai corridor. The State Government needs to address these issues on 

the top priority. A true copy of Compliance Affidavit along with 

Committee Report filed before the Hon'ble Supreme Court of India in 

Civil Appeal No. 9710-9711 of 2018 is placed hereto and marked as 

Annexure- R7. 

14. It is further respectfully submitted that as already mentioned in the report 

of the committee filed before the Hon'ble Supreme Court, the Ministry 

vide letter Nos. 6-15/2017 -PE, dated 24.08.2017 and 17.1 i .2017 and 

letter No. 6-3/2021 0-PE(vol.l) dated 01.05.2018 had written to the State 

of Assam for the protection of high priority elephant corridors. 

~~Further, as already stated above to comply with the directions as laid 

I 

""""' 

n by the Hon'ble NGT in its Judgment dated 08.12.2017 in OA 19 of 

and the Supreme Court's Order dated i 0.08.2022 passed in the 

iltl Appeal No. 97i 0-9711 of 2018, the MoEF&CC had formed a 

ittee to inspect and conduct an inquiry after taking assistance of 

te Government and State Pollution Control Board. The answering 

Respondent had also filed a compliance affidavit along with the Inquiry 



Report of the Committee constituted in pursuance of the Supreme 
Court's Order dated 10.08.2022 in the Civil Appeal No. 9710- 9711 
of2018 before the Hon'ble Supreme Court oflndia on 08.02.2023. 

16. It is further submitted that the action for the notification of areas as 
Conservation/Community Reserves/Wildlife Sanctuaries and 
National Park under Wildlife Protection Act, 1972 is within the 
purview of State Government. That accordingly, the Ministry vide 
letter dated 10.10.2025 has requested the State of Assam to take 
necessary measures for the protection of the elephant corridors at 
Golai and Bogapani and other areas as per the provisions of the 
Wildljfe Protection Act, 1972. The true copy of the letter dated 
10.10.2025 is placed hereto and marked as Annexure-R8. 

17. I(is further submitted that the Directions under Section 5 of the 
Environment (Protection) Act, 1986 can only be issued by the 
Ministry after a comprehensive environmental assessment. 
Accordingly, the Ministry vide letter dated 21.10.2025 has sought a 
detailed proposal from State Government covering various aspects 
including the details of boundaries, habitat connectivity, elephant 
movement patterns, legal status of land, conflict data, encroachments 
and industrial activity, impact assessment of infrastructure and 
measures taken for habitat restoration and human-elephant conflict 
mitigation etc. The true copy of the letter dated 21.10.2025 is placed 
hereto and marked as Annexure-R9. 

18. It is further submitted that the area may either be accorded legal 
protection under Section 5 of the Environment (Protection) Act, 
1986, or under the Wildlife (Protection) Act, 1972, but not under 
both frameworks simultaneously, to avoid overlap and duplication. 
Dual notification would lead to multiple regulatory regimes over the 
same area, resulting in administrative complexity and ambiguity in 
management. 

19. It is humbly submitted that the MoEF&CC is taking all the necessary 
steps for the protection and conservation of elephants and their 
habitats & corridors by way of conducting capacity- building 
workshops, taking up matter with the appropriate authorities and 
concerned stakeholders. To reduce death of elephants by 

ectrocution, train-hits, illegal poaching and other factors, the 
oEF &CC provides technical & financial assistance to all the 
ephant range States & Union Territories in the country. Various 



other Centrally Sponsored Schemes including Integrated 
Development of Wildlife Habitat are being implemented by this 
Ministry to contribute to the improvement in the natural habitat of 
elephants by augmenting water sources, planting of fodder trees, 
regeneration of bamboo etc. 

Date: 11.11.2025 

VERIFICATION 

Deponent 
. ~~) 
tDr. RAJENDRA KUMAR) 

it~ :<ft·;sclantist 'D' 
~.lf'l~~~~ 
!Min.of Environment,Forest and Climate Change 
~~.~~ 

Govt. of India, New De8h! 

I, Rajendra Kumar the answering Respondent do hereby verify at New 
Delhi on this 11 November, 2025 and declare that the contents of 
paragraphs from 1 to 19 of the above affidavit are true to the best of my 

kn~':ledge derived fr~m the of~ce records maint<t,~ed in the office. No part 
of It Is false and nothmg matenal has been coneeal~d therefrom. 

0 

DATE: 11.11.2025 
PLACE: New Delhi 

Deponent 
(~.~·~) 

(Dr. ~AJENDRA KUMAR) 
~ ~ ,<li'/Sclenllst 'D' 
··~!'!~"'· .lf'l 'l'f ~ ~ ~ 
Mm:ol Env1ronment,Forast and Climate Change 
~~."!';if~ 

Govt. of India, New Delhi 
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IN THE HON'BLE SUPREME COURT OF INDIA 
Civil Appellate Jurisdiction 

Civil Appeal No. 9710-9'ru of2018 

IN THE MATTER OF: 

Coal India Limited ... Appellant 

Versus 

Dr. Kashmira Kakati & Ors. . .. Respondent 

REPLY AFFIDAVIT ON BEHALF OF MINISTRY OF 

ENVIRONMENT, FOREST AND CLIMATE CHANGE 

I, Dr. K. Muthamizh Selvan, son of M. Kanagaraj, aged about 36 years, 

resident of House no. 208, C Block, Pragati Vihar Hostel, Lodhi Road, 

New Delhi, do hereby solemnly aflirm and state as under> 

1. That I am working as the Scientist D, Government of India, Ministry of 

Environment, Forest & Climate Change (Project Elephant Division). 

2. That I am fully conversant with the .facts and circumstances of the case 

from records maintained in the office. I have read and understood the 

---'G~e-f-thepetition ther~and-as-·suchauthorized·ancl competent to 

swear the present affidavit. 

3. That I deny all the avennents and contentions made by the Petitioner 

stated in the present petition so far as it is contrary to or inconsistent 

nothing .. shall be 
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I 
I 

I I 
I 

4. That the Petitioner, in the above- cited subject matter has challenged the 

validity of the judgment dated 08.12.2017 passed by Hon'ble National 

I 

I 
I 

Green Tribunal, Principal Bench, New Delhi in O.A. No. 19/2014, Dr. 

Kashmira Kakati Vs. Union of India &Ors. In the judgment dated 

08.12.2017, Hon'ble NGT, while disposing ofthe application, also held 

as follows: 

"We direct registration of separate case against the Coal1ndia 

Limited and Oil India Limited for further enquiry in the matter 

relating to adverse effect caused to the environment consequent 

to the act of commission and omission in respect of oil extraction 

and coal extraction in their respective mines." 

The Tribunal further held: 

"We hereby direct Coal India Limited to prevent discharge of 

toxic pollutant i.e. yellowish-orange water flowing out of old 

mines, abandoned by it within Jeypore RF and Dihing-Patkai 

Elephant Reserve. " 

The detailed directions given by the NGT vide impugned judgment 

dated 08. 1 2.201 7 has been referred to in the forthcoming para 6 of the 
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m the impugned judgment dated 08.12.2017. Copy of the order of 
/ 

Hon'ble Supreme Court ~ated 07.01.2022 in the present matter ts 

herewith annexed and marked as Annexure- I. 

6_ That vide judgment dated 08.12.2017 in O.A. No. 19/2014, the Hon'ble 

NGT had prescribed certain directions to be followed by the 

Respondents for protection and conservation of elephant population and 

their corridors. The dirE(ctions given are reproduced below: 

"50. For the aforesaid reasons discussed in the text of the Judgment we 

shall make the following direction to be complied by the Central 

Government and State Government with a view to protect the elephant 

population and other related issues: 

1) The Central Government shall in exercise of the power conferred by 

Section 5 of the Environment Protection Act, 1986 and read with 

the provisions of Wildlife (Protection) Act, 1972 declare the area 

inhabited or used by elephants as conservation reserves. 

2) We direct registration of separate case against the Coal India 

Limited and Oil India Limited for jitrther enquiry in the matter 

relating to adverse effect caused to the environment consequent to 

the act of commission and omission in respect of oil extraction and 

coal extraction in their respective mines. 

Declare Bogapani Corridor which connects upper Dehing via 

Bogctpani tea estates as forming part of the elephant corridor and 

issue notification in this regard. 
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,' 

4) Conduct a Survey of the elephant population in each state and 

consequently declare area surrounding thereto as eco-sensitive zone. 

5) Declare south Bramhaputra elephant ranges known as Dihing-

Patkai Elephant Reserve established on 17th April, 2003 by Project 

Elephant as the elephant reserve/elephant corridor. 

6) We hereby restrain the Digboi Town },;funicipal Corporation from 

dumping municipal waste and garbage in Dihing-Patkai Elephant 

Reserve. 

7) Respondent No. 7 i.e. Oil India Limited to forthwith stop releasing of 

untreated oil ejjluent in open sludge pits and seepage areas around 

oil rigs in the Digboi Oil field which falls within upper Dihing RF 

(East Block) and the Dihing-Patkai Elephant Reserve. 

8) rVe hereby direct Coal India Limited to prevent discharge of toxic 

pollutant i.e. yellowish-orange water flo-wing out of old mines, 

abandoned by it within Jeypore RF and Dihing-Patkai Elephant 

Reserve. 

9) We direct Digboi Town Committee, Assam not to allow any 

construction activity in and around the Dighoi reserve. 

1 0) We direct the State of Assam to work out a viable solution for 

handing over ofthe abandoned Coal mine (!/'the Coal India Umited 

to the Forest Departmentfor its proper maintenance and to prevent 

harm to thejlora andfauna. 

Golai Corridors by the Municipalities and Respondent Nos. 5, 6, 7 & 

8 or private individuals. 
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12) We direct Central Government to exercise its power under Section 5 

of the Environment Protection Act, 1986 and Wildlife Protection Act, 

1972 to give legal recognition and status to the elephant corridors at 

Golai and Bogapani and other areas to ensure fi·ee passage of the 

endangered wildlife animals. 

13) Respondent No. 1 to rnandate before any proposed development 

within the established elephant habitat a prior wildlife clearance 

from standing committee of national board ofwildlife is mandatmy. 

14) The Respondent No. I shall consult Project Elephant to specially 

assess the impact of development as part of EIA process and ensure 

such assessment under Section 36 (4) of the BioDiversity Act. 

15) We fi~rther direct the State Governments to constitute a State Level 

Committee comprising of Senior Oj}!cers headed by the Chief 

Conservator of Forest to conduct survey of elephant population in 

each district in the State and demarcate the area of their habitation. 

16) In the first instance the committee shall complete survey within a 

period of one year and submit the report to the Core Committee. 

17) The Core Committee shall be constituted by the Central Government 

headed by officer not below the rank of Additional or Joint Secretary 

in the Minist1y who shall examine the report received fi'om each 

State and to recommend declaration of area inhabited by the 

elephants as elephant reserve or elephant corridors by the Central 

Government an elephant reserve. 

8) The core committee shall recommend to the Central Government 

ji1rther action in the matter relating io protection of elephants, 

I 
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declaration of elephant corridors, elephant reserves and for such 

other direction as may be necessary to fit!fil the recommendation as 

contained in the Gajah (Report of the Elephant Task Force). 

19) The State level Committee and Core Committee shall submit its 

report to the Tribunal within a period ofone year from now and the 

Applicant will be entitled to approach this Tribunal for further 

direction as the circumstances may require. " 

7. Therefore, it is most respectfully submitted by the answering 

Respondent that:-

a. Under the Wildlife (Protection) Act, 1972 (hereinafter refetTed to 

as the "Act"), State Government has been authorized to identify 

and thereby notify the areas as Protected Area including 

Conservation Reserves for regulation, conservation and 

management of elephant habitat and minimization of development 

activities in order to provide safe passage to elephants and other 

wildlife. 

b. In another Original Applictl!iorJ ~NtJ .. 246/2018, titled Pratleep 

Kumar Bhuyan Vs. Union of India & Ors., the grievance of the 

Applicant was that adequate steps have not been taken for 

,~1th the orders ofNGT, Principal Bench dated 08.12.2017 in O.A. 

"'""' 
19/2014 (supra). Hon'ble NGT, Principal Bench, vide Order dated 

02.05.2018, directed the answering Respondent to file respQ_nse as~ 

G \~An~~~/,// 
C}JiYDhfi~\ 
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to the steps taken for compliance c·f directions issued by NGT in 
I 

O.A. No. 19/2014 vide judgment.'dated 08.12.2017. Thereafter, the 

answering Respondent filed an affidavit before the Tribunal stating 

that the a Central Project Elephant Monitoring Committee 

(CPEMC) as well as the Steering Committee have been 

established by the Ministry and financial and technical support is 

being provided to elephant bearing States under the Project 

Elephant Scheme. The affidavit filed before NGT on behalf of the 

answering Respondent in this matter is placed hereto and marked 

as Annexure- H. As also iterated by the Tribunal vide judgment 

dated 16.05.2019, it was submitted by the answering Respondent 

that the State Gove:mrnents have been requested to notifY and 

declare the corridors, including the implementation of 

recommendations of Gajah Repmi of the Task Force. The NGT, 

while disposing of the application, further ordered that CPEMC 

has been constituted by the Ministry, which coordinates with the 

concerned elephant bearing States on issues relating to safety of 

elephants in elephant protection zones; therefore, any further 

sunriving issue may be raised before the Committee and the 

I 
25~ 
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c. The mandate of the Scheme of Project Elephant is to support 

States for conservation, protection and management of elephants 

and their habitats and CotTidors and also provide scientific, 

technical and policy suppmi to meet the objectives of the Scheme. 

d. As far as notifying and declaring area inhibited by elephants as 

elephant corridors/ reserves is concerned, the same has been 

empowered on the State Government under the Act. Therefore, in 

conformity with the orders of Hon'ble Supreme Court in Writ 

Petition (C) No. 275/2015 (Vidya Athreya V.5. Union of India & 

Ors.) regarding protection of endangered species which are facing 

threat of extinction, the Ministry issued various directions to all the 

elephant range States for taking up the matter of securing elephant 

corridors on top priority. Copy of the communications dated 

24.08.201 7 and 1 7.11.2017 and reminder dated 01.05.2018 issued 

to the State Forest Departments are annexed as Annexure- TV. 

e. Moreover, in pursuance of the landmark judgment passed by this 

Hon 'ble Court in Civil Appeal No. 3438-343912020 (Hospitality 

~9~~~ Association of Mudumalai V:<. In Defence of Environment and 

* R' 1'"g~lh~umar \ . A imals & Ors.), recognizing the impmiance of elephants and 
e 1 ) ;~;-

. Fi<:gd. No. 578u 
\G}"' Da~<J M ~xpiry 'Op otecting their habitat and corridors all over the countty, a 

~'i3' communication dated 14.12.2021 was forwarded to all elephant 

ranging States to take necessary action to implement the 
'· 

~ 
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observations made by the Hon'ble Court in respect of securing the 
/ 

conidors. True copy of the said letter dated 14.12.2021 is attached 

and marked as Annexure- V. 

f. Furthennore, the answering Respondent submits that in O.A. 

77THC/2017/EZ- Society for Protecting Ophiofauna and Animal 

Rights (OPORS) Vs. State of West Bengal & Ors., the Hon'ble 

NGT, Eastem Zone had directed the answering Respondent to file 

an affidavit showing the compliance of directions given by 

Hon'ble NGT vide judgment dated 08.12.2017 in O.A. No. 

19/2014. While passing the judgment on 25.11.2021, NGT 

observed that the affidavit had been tiled on behalf of the Ministry, 

bringing on record the compliances of the directions of NGT, 

Principal Bench, and therefore dismissed the O.A. No. 

77(THC)/2017/EZ as having become infructuous. The copy ofthe 
\ h 

· ,, .. ';'j,\ldgment ofNGT, Eastern Zone dated 25.11.2021 is enclosed and 
' ~. '' ~· : ' ·.; ' , 

marked as Annexure- VI. 

8. Therefore, in light of the submissions made hereinabove, it is 

respectfully submitted that the answering Respondent has, time and 

again been taking up policy related measures such as, constituting the 

~cering Committee as well as CPEMC and providing financial and 

j. c~~ . cal aid to the States, including, conducting workshops an9 
>'f Delhi 'i.r 

Regd. No. 5780 b' · · 1 tt d' · ·1· 1 1 h t 'd 
~ Date of Expiry w '·~ ars, 1ssumg e, crs regar mg secunng en 1ca e ep an con1 ors 
_0 ~t~ .t\pril-2lJ/.~i:;~· 
\f.~i~ \.~ 
~,;~" , 

25~ 
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and assisting the States for better management and conservation of 

elephants in India. The State, however, has the primary authority to take 

action under the Acts and effectively execute the orders/ directions of 

the Hon'ble Courts and Guidelines and Operating Procedures issued by 

the Ministry from time to time. 

9. The answering Respondent craves liberty to file additional information, 

if any, till pendente lite. 

10. In view of the above, it is prayed that this Bon 'ble Court may take on 

record and consider above submissions while passing an appropriate 

order, which the answering respondent shall duly comply with and thus 

render justice. 

VERIFICATION: 

' '\ 

__ __.--::> 

Ji)i N ffi><F1 
Dr. Kc MUTHAMIZH SELVAN 
~~ ''lfi'/Sslentist 'D'(Projec\ Elephant) 
·<.'lll<f<OT, lJ'! lf'l ~ 'lR<rJ+! rr?iR'l<l 
Min.ol Emrironment,Forest Bnd Climate Change 

'>W«'f ~. -~J f'4<"'4l 
Govt. of lndia, Ne'\iv Delhi 

I, the answering Respondent herein do hereby verify at New Delhi on this 

1 5 MAR 202.2 
.... of February, 2022 and declare that the contents of the above affidavit are true 

to the best of my knowledge derived from the records maintained in the office 

\ 
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ITEM N0.35 Court 15 {Video conferencing) SECTION XVII 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROCEEDINGS 

Civil Appeal No(s). 9710-9711/2918 

COAl INDIA liMITED Appellant(s) 

VERSUS 

DR . KASHMIRA KAKATI & ORS. Respondent{s) 

(IA No. 107966/2918 - STAY APPLICATION) 

Date : 07-01-2022 These matters were called on for hearing today. 

CORAM : 
HON'BlE MR. JUSTICE SANJIV KHANNA 
HON'BlE MS. JUSTICE BElA M. TRIVEDI 

For Appellant(s) Mr. Vikramjit Banerjee, ASG 
Mr. Nceraj K Gupta, AOR 
Ms" Liliaan Dass, Adv. 
Ms. Shruti Agrawal, Adv. 
Mr. Ranjeet K Singh, Adv. 

For Respondent(s) Mr. Aishwarya Bhati 1 ASG 
Mr. Gurmeet Singh Makker, Adv. 
Ms. Ruchi Kohli, Adv. 
Mr. Shibashish Mishra, Adv. 
Mr. Pashupati Razdan, Adv. 
Ms. Archana Pathak Dave, Adv. 

Mr. Sanjay Upadhyay, Adv. 
Mrs. Mayuri Raghuvanshi, AOR 
Mr. Vyom Raghuvanshi, Adv. 

257! 
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====================~====~M~s~~E~i~sha Kris~,~A~d~v~·==================~~=========== Ms. Mansi B~~hani, Ad~. 
Ms. Purvat Wali, Adv. 

Mr. Avijit Roy, AOR 

Mr. Sridhar Potaraju, Adv. 
Mr. Sudhir Mishra, Adv. 
Ms. Petal Chandhok, Adv. 
Mr. Gaichangpou Gangmei, Adv. 
Ms. Rupali Gupta, Adv. 
Ms. Simran Gupta, Adv. 
Ms. Shiwani Tushir, Adv. 
Mr. Aayush, Adv. 
M/S. Trust legal, AOR 
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Mr. Shuvodeep Roy, AOR 

UPON hearing the counsel the Court made the following 
0 R D E R 

Union of India will within two weeks file current status 

report with regard to the steps taken in terms of the directions 

given by the National Green Tribunal. Response to the status report 

to be filed by the respondent no. 1 within two weeks after service. 

List the matter for hearing on a non~miscellaneous day in the 

month of March, 2022. 

(BABITA PANDEY) 
COURT MASTER (SH) 

ll 

(DIPTI KHURANA) 
COURT MASTER {NSH) 
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\ 
IN T~ NATIONAL GREEN .TR!EUNAL. NpW DELHI 

ORl_Gll'i~ A.PPLXCA;.TION N0.24? OF 2018 . 

IN THE MATTER OF: 

Pradip Kumar Bhuyan APPLICANT 

v~. 

Union ofJndia .&Ors. RESPONDENTS 

AFFlDAVIT ··.ON ·:s'EHALF ·oF. THE···.· .RESPONDENT N0.1 

i.eJ\%iNISTRY •oF .. ENVIRONEMNT, ·FoR£8T. ANn . CLIMATE 

CH'.ANGE 

t, Dr. It Muthamizh S~lvan S/o M.Kanagaraj, aged abput 34 

years r(:!sident House no. 551, Saidualjab, N~w Delhi, do hereby 

solemnly aff~ 8.!lti. state a$ under ;-

L That l run wor.k:p:lg as the Scientist D, Government of India, 

Ministry of Enviroriine:ht; Forests and Cllinate C[).ange (Project . 

Elephant Division) and as such well conversant with the faCts of 

the case from records maintained in the office. I am competent and 

authorized to swear in this affidaVit on behalf of the :respondent no. 

1. 

2. That in com.pliance of the Hon'ble Tribunal judgement dated 

08th December, 2017 in O.A. no. 19/2014 Dr. Kashmira Kakati Vs. 

UOI & Ors., the core toJ;!lmittee in the form of steering committee 

for the project elephant is already established and takfug the steps 

mentioned in foregoing paras for protection and conservation of 

elephants and .tht;ir habitats. 

' 

25~ 
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3. Before submitting the action taken as per recommendations of 

the core committee a brief background on the efforts of Govt. of 

India with respect to the conservation and protection of Elephants 

is givert below: 

A. That the elephant is a Schedule I species and also a National 

Heritage Animal. Therefore, highest degree of protection has been 

accorded under the provisions of the Wildlife (Protection) Act, 1972. 

Financial and technical support is being provided to major elephant 

bearing States in the country under a centrally sponsored scheme 

of Project Elephant. The objectives of the scheme are to protect 

elephants, their habitat & corridors, address issues of man-animal 

conflict and Welfare of captive elephants. 

B. That the financial and technical support is being provided to 

major elephai:tt bearing States in the country by the answering 

respondent. Under the Project Elephant Scheme, 90:10 (For 

Himalayan region) and 60:40 (for rest of India) financial assistance 

is provided to the concerned State Goven1ment for undertaking 

various activities for scientific management of elephant habitats. 

That Rs. 683.3308 lakhs have been released to the State Govt. of 

Assam in the last five years for protection and conservation of 

elephant habitats. 

C. That in the last three censuses in Assam, the elephant 

population shows in increasing trend, in 2007 the population was 

5281 and in 2012 and 2017 the population was 5620 and 5719 

respectively. This shows the effectiveness of the conservation 

measures in the states. 

ll.{ 

26b 
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p. That as per the Wildlife Protection Act, 1972 the State Govt. 

of Assam is the authority on declaring and notifying the areas as 

under various Protected Area categories. The Ministry can only 

provide financial, technical support and helping them in legal issues. 

E. That the Ministry of Environment, Forests and Climate Change 

(MOEF&CC for short) constituted Elephant Task Force in 2010 which 

have identified critical elephant corridors in the country. The elephant 

task force suggested the following points 

a. Creation of Community or Conservation Reserve, 

b. Declaring the corridor as high priority Ecologically Sensitive, Area 

under Environment Protection Act 1986 with maximum regulation of 

ecologically desttuctive activity, 

c. Declaring corridor land as Reserved Forest or Protected Forest 

under Indian Forest Act, 

d. Community forests under the Forest Rights Act, 

e. Increase boundary of existing Protected Area and make corridor 

part of the existing PA. 

The State Govts. axe at liberty to ad upou these suggestions for 

conservation of elephant landscapes in their State. States only have 

to formulate their own rules and regulation as per their needs and 

necessity in tune with the c~ntral acts and niles. 

4. That a Steering Committee of the Project Elephant was 

constituted in the year 1995 under the Chairmanship of Hon 'ble 

Minister of Environment, Forests and Climate Change. The Chief 

tS 
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Wildlife Wardens of elephant range states including Assam, Director 

of Wildlife Institute of India, Zoological Survey of India and Botanical 

Survey of India are the permanent members of the Committee along 

with select. elephant experts who are nominated by the Chair for 

duration of 3 years. A true copy of the O.M. of the 1st Steering 

Committee constituted in 1995 are placed on record and annexed 

herewith as An:neXW"e-R/1. 

5. That the Steering Committee of the Project Elephant Division 

which.al$o act as the Core Committee re.views the implementation of 

the Project Elephant Division and address all issues related to 

protection and conservation of elephants including declaration of 

elephant reserves, elephant corridors, human - elephant conflict, 

captive elephant welfare etc. 

6. That the· Steering Committee was reconstituted in 2014 by 

the Hon'ble Minister of Environment, Forests & Climate Change and 

its meeting was held on 17.12.2014, wherein the Committee 

recommended for constitution of nvo Working Groups for 

(a} Study feasibility and implementation of the Recommendations of 

Elephant Task Force report, Gajah. and 

(b) Strengthening of Elephant Corridors and Reserves. Accordingly, 

two Working Groups were constituted on 24.03.2015. 

A tme copy of the working groups are placed on record and annexed 

herewith as AnnexureMR/2. 

7. That working group to study feasibility and implementation of 

the Recommendations of Elephant Task Force report, Gajah. 

recommended for :- · 

7 
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(i) Strengthening the Project Elephant Division, in terms of / 

f"Ltnds, technical experti8e and manpower in Elephant division for 

addressing these crucial issues. 

(ii} Suggested to develop a Standard Operating Procedure (SOP) 

for dealing with the Human Wildlife Conflicts situations. 

(ill) Recommended for requesting the State Governments to notifY 

the Elephant Corridors 

(iv) Preparing guidelines for consultation with local peoples for 

conservation of elephants and mitigation of Human -Elephant 

Conflicts. 

(v) Evolving altemative measure to avoid wild elephants in the 

railway track and road, measures like animal detection system, 

construction of under passes and over passes, ·SMS based alerts for 

the safe passage of wild animals. 

8. The Ministry is already taking action on recommendations of 

working groups mentioned in above para. 

(i) Ministry in already working on establishment of the Elephant cell 

in the Ministt:;y,_,. __ _ 

(ii) For developing Standard Operating Procedure {SOP), Ministry in 

coordination with GIZ (Gov1:. of Germany) is taking up an Indo -

German technical cooperation project on Human Wildlife Conflicts 

mitigation strategy, where in, Standard Operating Procedure (SOP} 

for selected species will be developed in consultation with key 

stakeholders and experts 
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( (iii) The Ministry of Environment, Forest & Climate Change has 

already requested state Government to notify the Elephant corridors. 

Copies of the letter dated 24-08-2017, 17-11-2017 and 01-05-2018 

issued to State Government in this regard are placed on records and 

marked as Annexure R/3. 

(iv) Further guidelines for Human Elephant Conflicts has already 

been formulated and circulated on 6th October 2017. A tiue copy of 

the guideline are placed on record and annexed herewith as 

Annexure-R/4. 

(v) As regarding the altemative measures to avoid train accidents 

following has been taken up by Ministry :-

(a) The Standing Committee of National Board for Wild Llie has 

taken a decision that in future no proposal of linear jufrastructure 

passing through Protected Areas will be accepted unless it is 

accompanied by the animal passage plan prepared on the basis of 

Wildlife Institute of India (WII) guidelines named "Eco Friendly 

Measures to Mitigate Impacts of Linear Infrastructure on Wildlife" 

(b) Ministry have taken up a project on developing Seismic Sensor 

Project along with Uttrakhand Forest Department and Wildlife 

Institute of India for early detection of elephant movement to avoid 

the Elephant collision with train. 

(c) Ministry has already taken up this matter with Ministry of 

railway, Ministry of Road, transport and Ministry of Power for 

evolving comprehensive Man- Wildlife Conflicts mitigation plan for 

the Protected Area and Wildlife rich areas though which railway 
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tracks, roads highways and power trans:ry.ission lines are passing 

and also to evolve a mechanism for fu~r:{ng such mitigation plans. 

9. That working group for Strengthening of Elephant Reserves and 

Corridors recommended for 

(i) Requesting the State Governments to issue the notifications of 

Elephant co1Tldors. 

(ii) Preparing the long term perspective plan ·for conservation and 

management of Elephant areas. 

(iii) Initiating dialogues with Bhutan and Nepal in the line of 

dialogues between India and Bangladesh for trans-boundary 

movement of elephants. 

10. That in compliance of the recommendation of the working groups 

mentioned at para 9 above. 

(a) Ministry has already requested the State Governments to notify 

the elephant corridors as mentioned in the para 8(iii). The Ministry 

is still pursuing this matter with the respective States for an 

expeditious response. The letters have been issued on dated 24-08 

2017, 17-11-2017 an.d 01-05-2018 to the States in this regard. 

Government for preparing for the 10 years perspective plan for 

management of the Reserves. Ministry is giving financial support to 

22 State Govt. to protect and conserve the Asian elephant 

population and its habitats. 

11. That the Steering Committee also as its mandate evaluates 

the proposals submitted by elephant range states to declare 

Elephant Reserves. Based on the recommendations received from 
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the Steering Committee members, Ministry accords approval of the 

Elephant Reserve. The State Governments thereby declares the 

Elephant Reserve through a Gazette notification. The proposal 

submitted by Karnataka Forest Department for declaration of 

Dandeli Elephant Reserve was evaluated by the Steering Committee 

in its 13th meeting held on 17 fl0/2014 and as a follow up it was 

declared as an Elephant reserve by the State Govt. on 26.03.2015. 

12. That the steering committee in its 13th meeting held on· 

17/10/2014 also suggested constitution of expert committees in 

state and regional level to study human- elephant conflict and devise 

viable and practical site specific solutions to mitigate human-

elephant conflict. Based on the suggestions, interstate committee's 

district level committees have been constituted to deal with human-

elephant conflict and regular meetings are organized to deal with the 

issue. 

13. That the steering committee in the aforesaid meeting had 

recommended that ex-gratia amount ma;y be enhanced toRs. 3 lakh. 

The Mii1istry now has increased the ex-g....atia amount to Rs. 5 lakh 

(as per the notit1cation dated 09.02.2018) as the com1ict situation 

has aggravated in many states. 

14. That recently the Steering Committee was again reconstituted 

in 04-09-2017. A true copy of the O.M. of the reconstitution of 

steering committee is placed on record and annexed herewith as 

Annexure-R/ 5. 

15. That in its 14th Meeting held on 09.10.2017 the steering 

committee inter-alia recommended that 
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... i 
{i) Elephant mortality data should be compiled year wise, sector 

wise to identify particular rail tracks where train accidents were 

likely. Ministry has been regularly collecting data on elephant 

mortality due to train hits from the states and providing information 

to all states as well as to Parliamen~. The sector wise date is being 

compiled. 

(ii) It was recommended to constitute a committee to draft the 

Strategic Action plan to mitigate human - elephant conflict for the 

Eastern~Central landscape as the conflict is intense due to the 

migration of elephants from Dalma Wildlife Sanctuary to Odisha and 

South BengaL J:he drafting committee has been constituted and the 

data has been collated by involving ANCF and WII. 

(iii) It recommended the preparation of management plan of 

Elephant Reserves. It was suggested that states should revisit the 

notifications of Elephant Reserves and make notifications. Nagaland 

Forest Department requested for declaration of "Singphan Elephant 

Reserve". The matter was dealt in the Ministry and as per the 

evaluation report of the Steering Committee member this Ministry 

has approved the declaration of Singphan Elephant Reserve. 

between. India and Nepal on the issue of trans-boundary movement 

of elephants across borders. The matter is under process. 

(v) Steering Committee suggested initiating dialogues with state 

forest departments to mitigate human - elephant conflict at a 

regional level. Accordingly, regional level meetings have been 

convened for Southem at Kerala from lOth to 11th January, 2018 at 

Thiruvananthapuram and for North -Eastem region from 20th to 21st 
. ~~---/ 

~j 
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April, 2018 at Darjeeling where intensive deliberation was held to 

devise ways to mitigate human-elephant conflict in the region 

involving other stakeholders such as line departments (National 

Highways, Railways, Power and Canal), civil societies group, 

elephant experts to fmd measures to protect the elephant corridors 

and methods to mitigate human - elephant conflict. 

16. That it has been strongly advocated in these workshops that 

linear infrastructures project within elephant habitats in the 

Prote.cted.Areas should be avoided as they pose a major threat for 

survival of elephants. Wildlife Institute of India, Dehradun in 

collaboration with NTCA, NHAI and World Bank Group has come out 

with guidelines named "Eco friendly measures to mitigate impacts of 

linear infrastructure on wildlife» suggesting desired modifications in 

the designs of the linear infrastructures passing through "'ildlife rich 

areas. A mechanism for establishing a human wildlife management 

fund should be evolved to ensure that conflict mitigation plan is 

executed unhindered. The linear development line agencies are 

encouraged to redesign their existing linear infrastructures through 

Protected Areas and wildlife habitat as per these guidelines of WII on 

smart green infrastructure. 

17. That in compliance of the directions of the Hon 'ble Supreme 

Court in the matter of Vidya Athreya vs. UOI [ W.P.(C) No.275 of 

2015], this Ministry and the Standing Committee of National Board 

for \Vild Life is examit1ing the various issues related to human 

wildlife conflict including issues like Securing of elephant corridors 

to minimize human-elephant conflict, Mitigation measures for 
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reducirig animal deaths on roads/highways and Animal deaths due I 

to electrocution etc. 

18. It is submitted that the present reply may kindly be taken 

on record and into. consideration and the Hon'ble Tribunal may pass 

appropriate Order(s)/Direction(s) as deemed fit and proper under the 

facts and ·circumstances of the present case w:hich the answering 

Respondent shall duly comply with. 

19. That other ancillary issues raised in the application under 

reply do not pertain to the answering respondent. The answering 

respondent seeks leave to make additional submissions, if required, 

during the course of the proceedings. 

20. That the facts stated in t.hls affidavit are true and correct to 

my knowledge based upon the record maintained by the office of the 

deponent. 

VERIFICATION 

I, the deponent above named, do hereby verifY that the contents 

of the above affidavit are true to my 1mow1edge based on the official 
. ·----·--·------

records maintained in- dailycourse Ofbus1ness~--n6- part ofl.ti~;-fa.J.se 

and nothing material has been concealed therefrom. 

Verified at New Delhi on this the day of , 2018. 

11 
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mz : AV1¥1e.te~~ ~ \-L t~ 
Telegram: PARYAVARAN. -----­

NEW DELHI 

v~: 
Telephone: 
Telex: (bi-lingual): W-66185 DOE IN 
FAX: 

'lOfffi1 m<PR 

~1f<i<A~ 
GOVERNMENT OF INDIA 

MINISTRY OF ENVIRONMENT & FORESTS 

~ "T<A. ~. ull. :ffi. q;TAJct<ffi 
PARVAVARAN BHAVAN, C.G.O. COMPLEX 

~ m. ~ ~-11ooo3 
No.B-3/95 WL ! LODHi ROAD, NEW DElHI-110003 

Dated 2.9.7.98 

OFFICE MEMORANDUM 

Sub• Constitution of the Steering Committee of Project Elephant. 

In supersession of this Ministry's Office Memorandum of even 
number dated 24th July, 1995, the Government of lndia.have decid~d 
to re-constitute the Steering Gon:roittee for Project Elephant as 
follows·: 

2. 

3, 

4. 

6' 

7, 

8. 

9. 

l 0. 

11. 

12. 

13. 

14. 

Union Minister for Environment 
& Forests 

Secretary .(Environment and Forests) 

Inspector General of Forests & 
Special Sec rei:ary 

Addl. Inspector General Forests (WL) 

Joint Secrei:ary & FA 

Director General, Tourism, G.O.I. 

Shri D.K. Lahiri Chowdhury 

Shri J .c. Dani'l"l 

Shri R. Sukumar 

Shxi S.C. Dey 

Sbri R.N. Haurika 

Dr. D.S. Srivastava 

Dr. J.V. Cheerao 

Director, Project Elephailt 

Chainoan 

Vice-Cbai rrnan 

Member 

Member 

Member 

Member 

Mernbe :r 

Member 

Member 

Member 

Member 

Member 

Member 

Membe.,..- Secretary 
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2. ln 
Dii"ector:­
o£ India.. 
Wi"ldlih 
permanent 

addition, Director, Wildl.ife ~nstitute of India, 
Zoological Survey of India, Dix-!"ctor, .Botanic a! Survey 
Director, Indian Veterina~ Reae/.roh Institute and Ghia£ 
Wardens of States having Pr·Jject EleJ?hant would be 
invitees fo:r the rne.etings. 

3. The tenn. of tbe Steering Committee of Project Elephant will 
be for a duration of three years with effect from the date of 
issue of this order. 

4. The CoQOOittee will watch the implementation o£ Project 
El<::phant jlnd provide suitable guid;.nce }rom Uwe to time for which 
the Col!llili\tee way meet as and when neces.sary. 

5. Travelling allowances and Daily allowance will be payable to 
non-official membe:rs of the Con:mittee as admissible to Grade I 
Officers o£ the Government of India. 

-----;-.;::.-:;•::;-[:::~:-- -···~>-~ 
( SARWESHWAR JHA ) . 

JOINT SECRETARY TO THE GOVT, OF INDIA 

Copy 
1. 

forwarded £or information and necessary action to: 
PS to Minister (E&F) 
Secretary (E&F} . 
All members of the Steering CoromJ:.ttee 

2.. 
3. 
4. All the State Governments/UTa Chief Seeretarie6 and Ji'orest 

Secret~ries. 
S. Planning Comrni.ssion 
6. l?&AO, M('o Env. & Foresta 
7. Director or ~public Relations, Directorate of Public 

Relations,. Ministry of Euv. !< J.l'oreots. 
8. Pr. Chief ·Cons. of Forasts of all the States/UTs. 
9. Chief Wildlife Wardens of all States and UTs. 

"\.~ .. .._.)-:>.,... :....__-·--r__,. 

( SARWESHWAR 
JOlNT S£CRE'l'AR'l TO THE GOVT. OF 

··.:.A.:f-f-' 
·'· . ..,., ..... ·-, ..... · 

'J1'J v·k:, 

s!IA"T 
lllDIA 



633573/2022/PE 

F.No. 2-7/1998~PE 
Governme11t of (udia 

Ministry of Environment and Forests 
Project Elephant Division 

I 

Indira Paryavaran Bhawan, 
jorbagh Road. New Delhi-110003 

Phone No. 24695292 
Dated 24tll March, 201.5 

OFFICE MEMORANDUM 

Sub: Constitution of the Working Group to Study feasibility and impl~mentation 
of Recommendation ofT asks Fo;ce Report· Gajah. 

As per trte decisions in rhe uu• Steering Committee Meeting held on 17°' 
Decemb•~r. 201-1·, the "Workhig Group to Study Feasibility and implementation of 
Recommendatioa nf 'fasks Force Report- Gajah" is reconstttuted. The composition 
is as follows: 

(i i Additional Director General (Wlldlife ), .MnEF&CC 

lli} ShriS.I<.Pande.ExDGF 

( ii[) Shri Rajesh Gopal. Global Tiger Forum 

(w) Shrl M.D. Madhusudan, NCF 

( vl Sh ri jayant Kulkarni;£;:-(·! FS 

l vi l D !rector, Wiidlit'e Institute otlndia, Dehr"Jc\Lill 

[vii} IGF & Director (Project Ekpb<Hlt) 

Chairman 

Member 

Member 

Member 

Member 

Member 

1. The Working Group shaH have the foliowing Terms and Conditions: 

( i J To <:valuac~ the Recommendations oJ r.he Elephanr. Task Force and prepare ~m 
action plan w implement its recommendations. 

l ii .1 'ro review witt! eieph«nt and popuiation estimmion methods. 

(iiJ) To propose site :;peciflc modern, tr<Jditiunal and unconventionalmellmds to deal 
with incidents of hurnan-e!eph;:; nt coLtt1icts. 

2. The Working Group will have a tem or 1 (one) year 

\'-\ 
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3. Chief Wildlife Wardens of Elephant Range States will be special invitees to the 
meeting of the Working Group. 

4. TA/DA will be payable w Non-official Members of the Working Group as 
admissible to Grade I officer of Gov-ernment of India. As per .Government of india 
instruction Non-officials members will have to travel by Air India and book the tkkets 
dire(tly through Government ap·proved travel agent or directly from Air India. 

5. ,. This issues with the approval of the H.on'ble Minister of Environment, Forests 
and Climate Change (lndependent Charge). 

Distribution: 

l. PS to Hon'ble MOS (!JC). EF &CC. 

2. PPS to Secretary, EF &·CC 

3. PPS toDGF&SS, EF & CC . 

4. PPS to Add!. DGr (WL). EF &CC 

5. PPS to !GF (WL), EF & CC 

'"t;.t:::;:t ::i.t~ 
· (R. K. Srivastava) 

Inspector General of Forests 
(Project Elephant) 

6. Principal Secretary (Forests). Atl Ell'!phant Range States. 

7. ChiefWiidlife Warden, All Elephant Range States, 

8. All Members t"Jf the Committee 

27~ 
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F.No. 2·7/1998-PE 
Government of lmlia 

Ministry of Euvironment and Forests 
Project Elephant Division 

Indira Paryavaran Bhawan, 
jorbagh Road, New Delhi·ll 0003 

Phone No. 24695292 
Dated 24th March, 2015 

OFFICE MEMORANDUM 

Sub: Constitution of the Working Group for Strengthening of the Elephant 
Reserves/Elephant Corr!d.ors. 

As per the decisions in the 13m Steering Cornmlttee Meeting held on 17'h December, 
2U14, \'he "Working Group Qf the Strengthening of the Elephant ReservesjEh!pilant 
Corridors" is reconstituted. The composition is as follows: 

ti) 
(iii 
[iii) 
(iv J 
(v) 
(vi) 
(VIi) 
[viii) 

Additional Director General (Wildlife), MoEF&CC 
Shli It Sukumar, Scientist. llSC 
Shri A. N. Prasad. Ret<i. PCCF (WL}, Jb;,~rkh:Jnd 
Silri N.C. Bahuguna, Retd. PCCF (WL), Wesc Bengal 
Shri Suresh Chand, Rerd. PCCF (WL}, Assam 
Shrf ss. Bisht, W!l, Emerirus SdentisL 
Secretat·y General, 'vV\IVF or !lis represent:1tive 
IGI' & Din•ctor (Project Elephant} 

Ch<Jirman, Ex-oftkitl 
· Member 

&~ember 

Member 
Member 
Member 
Me1riber 

Member Secremt·y 
Ex-officio 

1. The Worl,ing Group shall have the following Terms and Conditions: 

(i} Th~ Working G1·oup will have J term ot two years including t1eld vis•t~ to subrm: it3 

n'port. 

(ii) The Working Gmup may r::o·opt <lrlY <)tllcialjindividual as -its IYle<r.ber as per it> 
requi.rem~nt. 

(iii) Tht• Working Group C3n eagage conSLt!wm:s/experts if tt is nol possible to ~ng;;ge 
wnsultantsfe:qerts for each state, th"' services of consultant/experts cao \J(' taken for a 
cluster ol' St2.tes. 

{iv ~ 'J'lu~ \oYurlong Group t."Jn cornpll~ ::1n:j Ctlrrelate G:J!l reports restricring it!S fidti vtsir.s tn ~1 

b::1re :nioinHlrtl. 

[ v) The trJveling <lllow<mce and dady allowance will be p&yable w Notl·otficlill Members of 
the Working Group and wnsultants;expens.engag.;d under dause 1 (ii) a" admissible 
to Graue I L'ftkers of Government of tndi<1. As per Government of India instruction 
Non·ot11cials members will have ro travel by Air !ndla and book the tickets 
directly tht·ough Government approved tr:wel agent or directly from Air lndi<l. 

I 
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(vi) Chief Wildlife Wardens of E)epban.t Range States will be special invitees to tne meeting 
of the committee. 

2. The Working Group shall have tbe following Terms of Reference: 

( i) Tr; study the pattern of elephant dispersat and migration. 

(.it) To consider zonation of eleph<lnt corridors and its parameters and management 
principles. 

(liiJ To suggest suit;~ble methods/techniques for tl'<lnslocation of rogue problem elephants. 

{iv) To review sysr.em of elephant corridors in the country. 

[v} To examine the existing legal coverage available under various laws {including WLPA· 
1972, State Fore:;t Acts ancl EPA-1986} fo1· protection und management of existing and 
potential Elep.hant Reset-ve and Elepharit Cor-ridors in the county and suggest ways for 
extending and strengthening such legal coverage as recommended by the El'F report. 

t vi J To assess tht: Impacts on communities living inside br utilizing the- land inside the 
E!eph<mt Reserves and· Elephant Corridors on the protection and management ot· 
elephants Jnd m<lke suitable recommendatio<ts for mitigilting the adverse impacts. 

lviij 'J'o examine he ~tatus of Dalma elephants and other isolated e~ephants populations and 
ouggest measures to be undet·taken by Project Elephant to deal with problems of 
Human-Elephant Contlict anrl conservation of. elephants. 

(vii1) To examine the St<ltus and needs of Rt:SCU!i/Heh;;~bilitation Centers in the country and 
i:;sue related to Captive Elephants in the country. 

3. This issues with the approval of the Hon'ble Minister of £n11ironment, Fo.rests and 
Climate Change (Independent Charge). .. 

[)[strtbUDOn: 

1. PS to Hon'ble MOS (1/C). EF &CC 
·• f'PS to Secretaty, EF & CC 
:3. PPS to DGr&SS. EF & CC 
:L PPS to Addl. DGF (WL). F.:F &CC 
5. PPS to !Gr (WL}, El' & CC 
6. Principal Secret<H)'-(l'orests},.AU EleplHmt lbnge States .. 
7. Chid ltVildlife Warden, All Elephant Rang" States. 
H. All,Members uf the Committee 

-····· ···:-· . ··-~-~:.-i ~.; ~ ~c-·0 
(R. K. Sriva~rava) 

lnspe(.i:or Gener<tl of Forests 
{Project Elephant) 

27~ 
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F.No.6·15/2017 PE 
Government of India 

----..\<2:. 

A(;f'<'i~-:_ K\3 

SUPREME CO.'OR.T MATTER 
'ffi!l[E BOll'ND 

Ministry of Environment, Forest and Climate Change 
Project Elephant Division 

J:ndira Parya"l!aran Bbawan 
Vayu Wing, Jor Bagh Road, Aliganj 

New Delhi-110003 
Date: ~.?! August, 201 '1 

Sub: Order of the Hon"ble Supreme Court dated 04-08·2017 m Writ 
Petition (Cl no. 2:75 of 2015 titled Vidya Atb:teya & AM. Vs. 
Unio~ of: India Qn., 

Sir, 

Kindly find enclosed the order o:f the Hon'ble Supreme Court order 
dt. 04-08-2017 Writ· Petition (C} no. 275 of 2015, wl;l.erein the Hon'ble 
Supreme Court hc\s di:rected the Mt>EF&CC to consider protection of 27 
high priority elephant corridors in nine States by acquiring !and, if 
necessary. 

ln this regard, you are requested to assess the feasibility of 
protecting these corridors in your respective state a."ld if any, land 
acquisition is to be done, make it expeditiously. 

If any fmancial assistance is required for this task, the Ministry may 
consider funding i_t, subject to budgetary restraints. 

It is further requested to furnish an action taken report vvithin 60 
days for filing of the affidavit in Hon'ble Supreme Court. 

Encl: !ts above 

Copy for kind ilm.fonnation and necessro:y action t~ ~ 

1. The Chief\V"Ild Life Warden, Government ofUttr.akhand. 
2. The Chief Wild Life Warden, Government of Odisha. 
3. The Chief Wild Life Warden, Government of West Bengal. 
4. The Chief Wild Life Warden, Government of Assam. 
5. The Chief Wild Life Warden, Government of Arunachal Pradesh. 
6. The Chief Wild Life Warden, Government of Meghalaya. 
7. The Chief Wild Life Warden, Government of Karnataka. 
8. The Chief Wild Life Warden, Government ofTamilnadu. 
9. The Chief Wild Life Warden, Government of Kerala. 

27~ 
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~ 
SW>W!?M!i! CQ'WlT MATTER 

II'.'Ho.G--15/iO:t.'r l"E 
Gover:c:ment of India 

Ministry ofEnv:ironm~nt;. Forest and C!hnate Change 
Project Elephant Division 

wdira hryavaran Bha.we.n 
Vayu Wing, Jar Elagh Road, Allganj 

• Mew Delhi" 110003 
:D&te: 17 Nowmbor1201 '1 

f... Th<: undenugncd is directed, to refer this MiXJ.i!ltry"s letter dated 24-
. 08-2017 on the above cited subject. The Hon'ble Supreme Court. .has 

directed the MoEF&cC to consider protection of. 27 high priOrity elephaot 
corridors in niile StatE;:'~ by acquiring land, if'necessary" · 

-· - ' 
In this regard. thill> Ministiy req1lef!.ted Chief Wildlife Wardens to 

assesa the feasibility of protecti:t:lg these con:IdQfS in y~mi respective Sta:res 
a:nd land acquisition if any, is to be done am! u· :,my fina:o.cial assisi:m:lce is 
required fcir thl~ _task, the Mini$trY may\con:si<kr i'u.nding it, $Uhject to 
budgetary restramts. "---. 

It is to inform that reply ftom your Sta.te is still .awaited" Therefore, it 
is once aghln xequested to kindly con:sider the suggestion of the H<)ll'ble 
Supreme Court and furnish an action taken :report on the l%lme at the 
·earliest f!)r filing oi affidavit in the Hon'ble Supreme C'..ourt of India. 

. 'the roalrer lllaY please ~ grnnte<! top priority. 

~lfil 
Deputy ~pecmr ~new ofhrc:iattl & 

D.trector, Projeol: l!'aeplllimt 
'T<'W\>x: {lll-~4tl!l5323 

Ji:..<naili projcctelt:phlmt.moe~pail..com 
~Copy of the letter dated 24..{1$-2017 

Copy f'o11 kind inf.'orm&&:n .and nttCiilii"!'Y actWn to ; 

1. The ChiefWild Life Ward<:!n, Government of Uttrakl:J.arl..d. 
2. The Chief Wild Life Warden, Gov~ent: of Odishao 
3. The Chief Wild Life Warden, Government of West Bengal. 
~4;-·TheGhiefWikH.AfeW;aden,-Ciovernment-ofAssalll-____ _ 
5. '.!'he Cl;liefW!ld Life Warden, OoVernmeni: or Arn.nachal Pradesh. 
6. The Chief Wild Life W lti'den, Gm'erniilent of Meghala.ya. 
7. The ChiefWiJ1 Life Wa-rden, Government of Karnataka. 
8. The CbiefWlld Life Warden, Cklvern.ment ofTam.ilnacl~1. 
9. The Chief Wild Life Warden, Government of Kerala. 

\~ 
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'I!R<I~ 

~.·<r.!'ll'i.~~~ 
. GOVERNMENT OJ' INDIA 

~ltNISTRI' OF ENVIRONMENT, FOREST AND Cl.lMAl'£! CllANGE 
~ ~ 1r<R."~ OWJ·m. 

F.No.-6-3/2010-PE.(VoL f) 

-.uf ~-110, 003 . 
INDIRA PARYAVAIW:I BHAWAtl. JoRMGH ROAD, 

. Ni::W·DiiUll·110003 
Wllbii!W: IIIO!if.nlc.Jn 

Dated 1"' May, 201.8 

· Sub: Order of the Hon'ble Supreme Cp~ ~'j:ed 23.M.201S fri Writ Petitl.on (c} :10. 89'7 of 
1996 titled A: Rangarnjan & Ors(Vs..);l'tiion o,f Inclia & .Or.s. ·med. in the Hon'ble 
Supl'emecou'rt....reg · · · · · · · 

Ref: Order of the Hon'ble Supreme Court dated o4.o8.2017 In Writ Petitton (c) no.:ns of 
2015 titled Vld:YaAtherya &Anr. Vs tJ:mon ofindla. 

Kind attention is invited to the subject. Please find. eJ!Ciosed the order of tlie Hon'ble 
Supreme Court dated. 23.04.2018 in· the. matter for securing the cntiCiil high priority. elephant 
corridors to mfu.imise the human- elephant conflicts; It is· requested to.Idndly Px:?Vide the response. 
of the states 'on critical elephant corridors as ·sought by this Mj:nistry and furnish an action taken 
report of the same within three weeks to this ministry. . 

fn this regard, attention is also, invited to· this MiniStry vide letter mentioned under 
reference requesting the Chief Wildlife Wardens to assess tlie feasibility of protecting these 
corridors in· your respective states.lnspite of the· reminder on 17.1l.2017; the response from the 
respective states to this Ministryk still awaited and the order of Hon'ble Supreme Coi,u::t may also 
be perused in this context. 

. . . 

fience, it is once agai.n requested to send the responses immediately to this ministry for 
finalizing the view of this Ministry on the matter. 

This may be treated on top priority. 

Ends: as above. 

Distribution for kind information and necessary action: 

1. The ChiefWiidlife Warden, Government ofUttarakhand. 
2. The Chief Wildlife Warden, Government ofOdisha. 
3. The Chief Wildlife Warden, Government ofWest Bengal. 
4. The Chief Wildlife Warden, Government of Assam. 

Yo72urs'thfull, 

. . II( 
(Noy o~) 

IGF & DIJI'ectol' {Project Elephant} 
Telephone No. 011-24695249 

Email: novalifs1963@gmai!.com 

5. The Chief\'\l"lldlife Warden, Government of Arunachal Pradesh. 
6. The Chief Wildlife Warden, Government of Meghalaya 
7. The ChiefWildlife Warden, Government ofKarnataka. 
8. The ChiefWildlife Warden, Government ofTamil Nadu. 
9. The Chief Wildlife Warden, Government of Kerala .. 

. ~~ 
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1ti' The Chief Wildlife Warden, Government of Andhra Pradesh. 
11. The ChlefW!.ldlife Warden, Goveroment ofTripura. 
12. The ChiefWildlife Warden, Government ofNagaland 
13. The ChlefWlldlife Warden, Government of Uttar Pradesh. 
l4. The ChlefWIIdlife Warden, Government of Bihar, 
lS. The ChiefWildlil'e Warden, Government ilfJharkhand. 
16. The ChlefW!ldlife Warden, Government of Chhattisgarb. 
17. Tbe Chief Wildlife Warden, Government of Rajasthan.. 
Hl. The Chief Wildlife Warden, GovernrnentofManipur. 
19. The Chief Wildlife Warden, Gov,rnm<'nt of Madhya Pradillsh. 
20. The Ch.i.;fWihllifto Warden, Government of Haryana. 
21. The Chief Wildlife Warden, GovernmentofGujarnt. 
22. The ChiefWiidllfe Warden, Government of Andaman and Nlcobar. 

Copy to~ Shr:l A. N. S. Nadkam!, Senior Add!. Government Advocate, SUpreme Court of 
India foJ:' kind infurmation and necessary a1..1:ion 

J-

(Noya s) 
IGF & Directoll' (Project ll1epbant) 

Telephone No. 011·24695249 
Email; n9,Y<difs1963@gmaii.CDm 

27~ 
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F. No.14-1/20.16·PE 
Government of lridia 

Ministry ofEnvironment, Forests ~nd. Climate Change 
Project ElephantDivision 

Indira P..aryavaran. Bhawan, 
Allganj; Jor Bagh.Road;·N~wDe1hi~110003 

Phone' No. 24695292/8"4 (F) 

To, 
1. Princip~ Chief Conservator afForests (HoFF) of all States and UTs. 
2. ChiefWildllfe Wa,den ofall States and UTs. 
3. Director, Wi!dlife"lntitute of India, Dehradun. 
4. All Members of the Steering Committee (Non-official) 

Sub: Guidelines forManagell];ent.of Human .Elephant Con.flc.its. 

Sir, 

As per decision taken in th.e 13th Meeting of the Steering Committee held on 17'" 

December, 2014, Working Group to Study the "Feasibifity and Implementation of 

Recommendation of Task Force Report, Gajah" was constituted. As· mandate ·of the Working 

Group also include mitigation of Human Elephant Conflict, the Working Group proposed 

comprehensive ~Guidelines for Management of Humane Elephant Conflict':. The "Guidelines for 

Management of Human Elephant Conflicts" duly approved by the competene;t authorit;r''is 

enclosed for.your informati~n and needful action. 

Ends: As above. 

Copy forwarded for information and necessary action to: 

1. PS to Hon'ble Minister; EF&CC 
2. PS to flon'ble.Minister of State, EF&CC. 

Yours faithfully. 

~ · 6,ltJ.).oJ7, 
(lMt Srivastava) 

Inspector Genet:al of Forests 
(Project Elephant) 

Email: igJje-mef@nic:jn 

3. PPS tq Secretary, Ministry of Environment Forests & Climate.Change. 
4. PPSto DGF&SS, Ministry ofEnvironment Forests & Climate Change. · 
5. PPS to Addl. DGF {WL}jPPS to ADGF (NTCA)/PPS to IGF (WL)/ PA to jf> (WL/P~, EF&CC 
6. The Chief Secretaries and Forest Secretaries of all the State Governments/UTs. 
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Guidelines for Management of Human Elephant Conflicts 

INTRODUCTION 
1. Definitions 
Human elephant conflict: The Elephant Task Force (ETF) defines human-elephant 
conflict (HEC) as the adverse impact people and elephants have on each other 

Hard boundary: The Elephant Task Force (ETF) defines hard boundary as distinct 
boundaries between human use areas and elephant habitat areas 

Diffused boundary: The ETF defines diffused boundary as where the boundary 
between human use and elephant habitat areas is not clear, especially under 
conditions of complex land use mosaics 

Deterrent measure: These are measures used to prevent entry of elephant in human 
use areas such as villages, agricultural fields and urban areas etc. 

Repellent measure: These are techniques used to drive away elephants when they 
have already entered human use area 

Obligate crop raiding: The ETF defines obligate crop raiding as situation where 
elephants are forced to raid crops due to insufficient forage resources in their 
natural habitat. 

Opportunistic crop raiding: The ETF defines opportunistic crop raiding as situation 
where elephants raid crops due to their availability and attractiveness rather than 
shortage of natural forage resources in forests. 

Kunki: Captive trained elephants used for elephant drive and capture operations 

Seasonal migration of elephants: Elephants are migratory species and generally 
follow the same migratory routes annually depending on ecological conditions. 
Asian elephants in deciduous forests of southern India, with numerous water 
sources, reported elephant migration to extend between 20 and 50 km. 

2. Background 
, Human elephant conflict (HECJ has emerged as one of the most challenging 

problems for elephant management and conservation in recent times. It creates 
considerable economic hardships for the affected farmers. There are several regions 
that experience crop damage by elephant year after year. Human deaths due to 
encounters with elephants are also an issue of serious concern. It is estimated that 
every year approximately 400 persons are killed by elephants across the country 
and more than 100 elephants are also killed annually, mostly as retaliatory killings 
by people. 

1 
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HEC has proved to be quite intractable and managing HEC is a big problem for forest 
officers and frontline staff, who have to deal with it, often on a regular basis. Often 
they have to face the ire of the affected farmers, especially when there is a human 
death or severe injury. There are innumerable incidents when frontline staffs have 
faced the ire of affected people due to HEC, ·sometimes at risk to their personal 
safety. 

Considering these. factors management of HEC is one of the most important issues 
that need to be addressed in planned way for conservation of elephants. 

The main types of HEC are: 

i. Human injury or deaths in encounters with elephants 
ii. Damage to standing agricultural and plantation crops 
iii. Damage to harvested and stored agricultural crops, often accompanied by 

damage to the storage facility 
iv. Damage to property such as sheds, houses, pipelines and irrigation facilities. 
v. Death/ injury to cattle and other domestic animals. 
vi. Injury and death of elephants mostly due to retaliatory attacks by humans 

due to electrocution by power lines or poisoning 
vii. Death of elephants due to train collisions 
vm. The development activities and houses in movement path of elephants 

(especially labour lines in tea gardens) are also causes of encounter between 
human and elephants leading to HEC 

The single most important reason, elephants enter human use areas are to feed on 
agricultural and plantation crops. The second reason is for water, with damage to 
property and human life arising as incidental damage, from trampling or some 
feeding on crops by the elephants. 

The ETF defines describes obligate and opportunistic crop raiding. In many 
circumstances it is difficult to identifY the type of crop raiding. Therefore in these 
guidelines the approach is taken of symptomatic treatment of HEC rather than trying 
to identifY the cause of crop raiding. The issue of habitat improvement to meet the 
elephants forage and spatia! needs within forest areas has been addressed in detail 
in the ETF report. 

Retaliatory or accidental killing of elephants is the other face of HEC. The affected 
community or individuals sometimes retaliate against elephants, either in revenge, 
or to prevent further attacks by elephants. Practices adopted for retaliatory killings 
include shooting the elephant or electrocution (sometimes by accident as these are 
often meant to deter other wildlife such as wild pig). Therefore elephants are also 
the victims of HEC. 

2 
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Complete solutions to HEC probably do not exist. However, good HEC management 
and mitigation practices can go a long way to minimize the adverse impacts of HEC 
on societies. 

3. Factors Influencing Intensity ofHEC 
HEC intensity is highly variable, ranging from very occasional to chronic. Density of 
elephant populations obviously plays an important role in HEC intensity. The nature 
of the interface between human areas and elephant habitat also determines conflict 
intensity, where an irregular and diffuse boundary with a long perimeter is thought 
to increase intensity of conflict. Highly fragmented elephant habitat interspersed 
with human use areas is also likely to increase conflict frequency and intensity. In 
some cases dispersing herds wander into extensive agricultural habitats with hardly 
any forest and cause high intensity of conflict, at least in the initial years. In some 
regions the agricultural damage is lower and the conflict is mainly due to loss of 
human life. Train-elephant collisions occur frequently in Bengal, Assam, Odisha, 
Kerala and Tamilnadu, where railway tracks pass through forests with sizeable 
elephant populations. The HEC management strategy also needs to be adjusted to 
sui!. ll11: particular ~ituation and both short and long term measures should be 
adopted based on the field situation to mitigate HEC. 

4. Organization of these guidelines 
These guidelines are written in three parts - an introduction, an overview of current 
HEC management practices, and prescribed guidelines to minimize and mitigate 
conflict. 

OVERVIEW OF CURRENT HEC MANAGEMENT PRACTICES 

5. Installation of Barriers 
Barriers are used for preventing elephant exit outside reserve forest areas or entry 

___ --~nto _r::t_ll~!':'~~~ field~-or human __ inll<\El~cl_areas~ Ba£:!~r~-J.:ll~Y- ~e ys_~~- ~~~-l!~'!_~ ___ _ ________ _ __ _ 
elephants through funneling to over-bridges or under-passes set up for them to 
negotiate railway lines, highways or canals safely. The principal types of barriers 
used against elephants: 

® Elephant proof trenches (EPT) 

® Solar-powered high voltage electric fences 

e Rubble walls 

e Other types of fences made from railway tracks, steel channels and bars etc. 
There are different strategies to install barriers. 

3 
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i. Construction of barriers around forest areas to keep elephant inside the 
forest. 

ii. Sometimes barriers are constructed across the landscape, between two 
states, two districts and even between two countries. 

iii. Barriers can be constructed around the settlement to be protected such as a 
village or an enclave 

Given below is a review of effectiveness of barriers for managing HEC. 

Barriers achieve only partial success at best. Elephants often find their way around 
barriers, over or through barriers and gain entry into the desired area. 

Though it is commonly used, Strategy (i) is not useful or advisable around small 
forest blocks because such forests cannot provide all the space and food 
requirements of elephant dans or even bulls. It may be moderately useful around 
large forest blocks that are capable of providing the resource requirements of 
elephant clans. They may be effective in protecting adjacent inhabitations. However 
it is nearly impossible to completely encircle forest blocks. Hence, barriers at the 
edge of forest blocks can at best be installed as a local protection measure. Barriers 
are more likely to be effective in case of hard boundaries where there is a clear 
boundary between elephant habitat and human use landscape. 

If inappropriately placed, barriers have the disadvantage that they can block or alter 
traditional migration routes of elephants and prevent genetic interchange between 
populations. They may therefore, at times, be contrary to the scientific principles of 
wildlife management. Therefore, large scale barriers need careful study before 
implementation. They need to be planned at a landscape level taking into account 
the presence and seasonal movement patterns of elephant clans. 

Strategy (ii) is practically useless because it is impossible to create effective barriers 
at landscape level. It is also futile to put up barriers between States/ Countries (or 
other politicaljadministrative boundaries) because elephants need to move across 
ecological landscapes and not be confined to administrative units. 

Strategy (iii) is most effective for protection of crops from elephants, but it can be 
used only in specific situations wherever there is a compact area that needs to be 
protected. Barriers are moderately effective if used to protect small enclaves. They 
are not so effective if used around large enclaves. In a largely agricultural landscape 
it becomes difficult to create effective barriers. 

Involvement of the local community or the stakeholder is most important for 
effectiveness of barriers. The stakeholders must be actively involved in installation 
and the maintenance of the barrier. The process needs to be inclusive, and Gram-

4 

I 

28~ 

I 
I 

I 
I 



633573/2022/PE 

sabha may be consulted in such discussions. Otherwise the barriers, exposed as they 
are to the elements, soon deteriorate and become ineffective. This is true for all 
types of barriers. In many states stakeholder involvement has proved ineffective 
because of poor interaction between the community and Forest Department. 

Of the various barrier types, elephant proof trenches (EPT} require high investment 
a:na·are·oifficuu: ro·maintaiiL They ar-e-prone -to soil ifi'osion~ especially aldii!fslopes 
in high rainfall regions. The recommended design of EPTs consists of segments 
separated by walls - known as septa - to prevent water flow. This precaution is 
sometimes overlooked causing severe soil erosion. EPTs should be strongly 
discouraged in regions with rainfall higher than about 1500-2000 rhm per annum . 

. Solar electric fences require lower investment than EPTs. However maintenance of 
solar fences by the community is generally poor. Solar fences work best when 
installed by institutions and individuals. Elephants are known to cross solar fences 
by breaking those using tusks or branches of trees. 

Nowadays strong barriers are being created using steel channels, railway tracks and 
concrete walls. Such barriers may be successful in stopping elephants but they need 
high investment. They may be useful over small distances at critical locations. At a 
larger scale it is difficult to justify the cost. 

Spikes are also being installed on the barriers as an additional deterrent measure. In 
one design a concrete strip is erected at ground level all around the area to be 
protected and metal spikes are inserted in the barrier. If an elephant steps on it, its 
feet pads will be seriously injured. In another design spikes are created on concrete 
walls or strong concrete walls. Such spikes are dangerous and may seriously injure 
elephants, wild animals, livestock and humans. 

6. Anti Depredation Squads (ADS) 
Anti-depredation squads are commonly used in North Bengal, Assam, Odisha and 

· -· --- -·- --6hhattisgarh--where ·· Iarge-groups·o-f-elephants--ratd--agricultural--crops;-ABS-are--------·· ····------- ·· 

equipped with a vehicle, torch, siren, fire crackers and sometimes even double 
barrel guns, especially in Sukhna - Mahananda region of North BengaL The presence 
of ADS gives the community a sense of reassurance that the government is 
protecting them and their property. ADS is effective if it is managed by technically 
competent persons, trained mahouts and kunki elephants. It requires high level of 
coordination between divisions. However, the manner in which it is often 
implemented operations of ADS is not systematic and there is a lack of standard 
operating procedures. There is lot of chaos in activities of ADS, with participation of 
local mobs which reduces their effectiveness. Shots are sometimes fired in the 
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ground near the elephants to keep them moving towards the forests. Elephants, 
including calves, are also poked with iron spears to drive them. 

7. Elephant Drives 
Elephant drives are often carried out by the Forest Department. Often the aim is to 
drive the elephant herd out of their range so that it becomes someone else's 
problem. Another objective is to drive it towards the forest. Sometimes cruel scaring 
tactics are used to drive the elephants. In one recent case a young calf got 
permanently separated from the mother, and later died of stress and starvation. 

In some states elephant drives are the mainstay of conflict mitigation. Herds of over 
100 elephants are regularly driven towards the forests. The elephants take shelter in 
the forests and return to feed on crops when people go away. This to and fro 
movement causes stress for the elephants. They become agitated when surrounded 
by people. In such cases they often charge at people and the conflict aggravates. 

8. Kunki Elephants 
Kunki elephants are used in Assam, West Bengal, Karnataka and Tamil Nadu. Odisha 
FD is also building up a kunki squad. They are found to be fairly effective in driving 
away elephants from villages, for monitoring/capturing/ tranquilising/ 
translocating/ training/ hunting of problem elephants. Kunkis are generally used in 
unmanageable situations as a last resort. However there is high cost involved of 
hiring kunkis and feeding them. Sometimes, kunki elephants may not be able to 
reach the conflict site quickly. Moreover there are few, well-trained kunki elephants 
available nowadays. However, training should be imparted to elephants and 
mahouts to develop their skills for use during HEC situations. 

9. Commonly used repellent methods 
A variety of local repellant methods are used by farmers. 

Loud noises and crackers 
This is the most common technique used because it is simple and can be used by 
everyone. Typically these consist of drum beating, shouting, and bursting crackers. 
These measures are sometimes effective and at other times ineffective, depending 
on the habituation of the elephants. Male elephants are generaliy more resistant to 
such measures. Sometimes presence of a large crowd is most effective in driving 
away elephants. However, in certain case e.g. in urban settings and congested places 
crowd management becomes biggest challenge and may lead to injury to people. 

Other repellent methods 
Other repellent methods such as electric torch, kerosene torch (mashal) and 
swinging fireball are used. These are all moderately effective if done systematically. 
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10. Newrepellent methods 
Bee sound 

/ 

Elephants are known to be afraid of bees. Bee sound played has been used as a 
repellent method in Africa and found to be very effective, especially if it is backed by 
beehive fences. 

Carnivore sounds 

Playback calls of predators such the tiger or even smaller carnivores such as 
leopards may evoke negative responses in elephants and keep them from entering 
agricultural areas. 

Drones 
Drones have been recently used in Africa to drive away elephants over long 
distances, and found to be very effective. Elephants are scared of drones and quickly 
run away from the site when buzzed by a drone. 

Drones use the same principal as the bee fences where the sound of the drone is 
perceived as swarm of bees and elephants beat a hasty retreat. It is a good option to 
implement if the resources for drones are available. However drones are difficult to 
fly at night due to limited visibility. Permission from various authorities is also 
required to use drones, particularly near international borders. Also drones may be 
less useful in heavily populated areas because of the risk of trampling of crops and 
people by elephants. 

· 11. Deterrent Methods 
Trip alarm 
Trip alarm consists of a string stretched across entry points of elephants and 
connected to a switch of a battery-operated electric bell. The alarm bell rings when 
elephants cross the trip. This gives sufficient warning to the community to come to 
the point and drive away elephants. Trip alarms are very effective in situations when . 
e!ltry_ points of elephants a!'e krwwn .. 

Sensor based alarm system 

Sensor based alarm system could be tried to detect animals in or near 
village/agriculture land or even to detect elephant near railway tracks. These are 
solar powered infra rayed system and could be even fitted with camera and can alert 
villagers/ driving squad when elephants are detected close to human settlement or 
agriculture land through SMS/lightsjsound, etc. The PRT and RRT could then come 
in action to drive the elephant. This will help from physically guarding the 
agriculture field by villagers. 
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Night Guarding 
Night guarding is a traditional way of protecting crops against wild animals but it is 
falling into disuse because of disintegration of the traditional joint family system in 
rural India and increasing labour costs. Use of old and physically challenged persons 
for night guarding is known to be a major cause of human mortalities and injuries by 
elephants 

Therefore, community guarding is one of the most effective ways of protecting 
crops. Farmers should sleep on watch towers created in their fields or on machans 
(platforms constructed on trees). This should be a community activity. It needs to be 
done only when elephants are known to be active in the area for crop raiding. It is 
more effective when combined with trip alarms. 

Chilli-based methods 
Chilli is known to have an irritating effect on olfactory nerves of elephants. Hence 
chilli-based methods are found to effective against elephants. It may also act as a 
psychological barrier. Chilly as a repellent can be used in the form of chilli smoke, 
chilli rope, chilli curtain and chilli bricks. Chilli ropes were found to be more 
effective against elephant family groups than bulls, and in drier regions as compared 
to high rainfall regions (Chelliah et a!. 2010, Current Science); thus it is more 
appropriate to use this deterrent for only a few weeks prior to harvest of cereal 
crops to minimize the chances of elephants being conditioned to recognize this as 
harmless. 

Chilli smoke is one of the effective methods as elephants are known to sneeze and 
cough while inhaling the smoke. Elephants change their paths if they come across 
chilli smoke. Chilli smoke can be generated in many ways, limited only by human 
ingenuity. It can be generated by incorporating chilli in slow burning grass bundles 
or dung cake, sprinkling on slow burning embers and camp fires. 

Beehive fences 

Elephants are known to be afraid of bees. In Africa bee hive fences have been found 
to effective in deterring elephants. A series of bee hives is created at short intervals 
along fences at the boundary of the enclave. The bee hives are connected to the 
fence. The bee hive model commonly used is the top bar model. When elephants try 
to enter the bees get disturbed and start buzzing around the elephant thus driving 
away the elephants. It is also said that if elephants encounter bees, they will alert 
other members of their herd through low frequency sounds (inaudible to humans). 
Farmers get additional benefit of income from honey and better pollination. 
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VHF pairing and setting up direct hotline: For avoiding rail collisions, VHF pairing 
with railway authorities, round the clock deployment of forest staff in control rooms 
of DRMs of Railways and erection watch tower and temporary sheds has to be done 
in strategic locations. Measures should be taken to set up direct hotlines to contact 
with railway authorities, where passage of elephants across railway tracks is 
regular. 

Alternate cropping: 
Alternate cropping with non-edible crops crops like chilli, citrus not consumed by 
elephants could be grown in forest fringes as well as areas near settlements in forest 
fringes may deter elephants from reaching and raiding the crop fields. Some forms of 
vegetativ&'barriers may be effective. 

Other methods 
Elephants are known to be afraid of any unfamiliar sight, sound or smell. Therefore 
various inventive methods can be used that create unfamiliar visual, aural and 
olfactory effects can be effective in repelling and deterring elephants. The key is to 
keep altering the methods to prevent familiarization by the elephant. 

12. Community Based Conflict Management (CBCM) 
The main concept is that the community should take responsibility for crop 
protection with emphasis on low cost deterrent methods such as trip alarms and 
chilli based methods such as chilli-smoke and chilli-rope. There is strong emphasis 
on night guarding. In case elephants enter they are driven away by some of the 
repellant methods described above. In Africa studies have shown that there is an 
80% reduction in crop damage where crops are protected by the community. The 
strategy has been found to be effective where it is implemented in Africa and India. 
Sometimes individual farmers proactively protect their crops but CBCM works best 
at the community level when all farmers come together to protect their crops. The 
challenge is to get communities to implement it because it' needs additional work 
from their side and they prefer to let the Forest Department handle it. Some 
traditional communities are not afraid of elephants and drive away elephants 
effectively. When they encounter such communities, elephants prefer to change their 
path and go to other areas. 

A large extent of elephant habitat in the north-eastern India is managed directly by 
the communities and CBCM in such areas is not a matter of choice but an imperative. 
Capacity building of the autonomous councils and Local Bodies in these areas should 
be carried out in the same way as that of the SFDs. 
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There is a lot of scope for involving communities in planning, constructing and 
maintaining barriers; recruiting night guards and labour for ADS f Rapid Response 
Teams; and verification of claims for ex-gratia relief. Insurance cover should be 
provided to the community members involved in HEC management. Selected 
community leaders can be recognized as Honorary Wildlife Wa.rdens and some 
limited powers under Section 11 of the WPA-1972 (e.g. capturing of macaques, 
hunting of wild bo_ars and blue bulls) can be delegated to them. 

Logic of CBCM 
The Forest Department has limited number of staff that can participate in HEC 
management. If an elephant enters a village the manpower available in the village is 
far more than the Forest Department can provide. By empowering the community 
and capacity building it is possible to have a much stronger manpower force for 
protection of crops from elephants. In many states shortage of staff is a major hurdle 
in HEC management and for working in cooperation with the community. 

Due to natural inertia, acceptance of CBCM by the community is slow. Acceptance 
and implementation of CBCM is better when it is supported by the Forest 
Department. CBCM should be implemented through JFM committees because this is 
the accepted institutional mechanism for cooperation between the community and 
the Forest Department. An active and vigorous JFM movement is a prerequisite for 
effective cooperation between the community and Forest Department for CBCM. 

13. Ex-gratia payment 
In recent years ex-gratia for damage to crops compensation has become an 
important mechanism to redress grievance and assuage feelings of community 
affected by human elephant conflict. 

Ex-gratia is paid in case of crop damage and, in some states, property damage. The 
damage is reviewed by an authorized officer from the Forest Department or a 
committee consisting of representatives of Revenue, Agriculture and Animal 
Husbandry Departments and Gram Panchayat members. A compensation case is 
prepared and submitted to higher authorities for sanctioning ex-gratia according to 
rates prescribed by State Government GRs or GOs. 

In case of injuries to human beings the affected person is provided treatment by the 
Forest Department free of charge and may be given an additional ex-gratia. In case 
of human deaths the Forest Department provides ex gratia payment to next of kin of 
the deceased at State Government approved rates. 

This system of ex-gratia has helped to assuage the feelings of the persons affected in 
the case. 
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The main criticisms of these schemes, especially by the farmers, have been as 
follows: 

i. The ex-gratia rates provided in case of crop damage are insufficient 
ii. The ex-gratia process is too lengthy and time consuming so many affected 

persons prefer not to file complaints 
iii. The ex-gratia is disbursed too late 

There is some merit in all these points. Ex-gratia rates are indeed low in many states. 
In some states, because of shortage of funds, only some farmers are given ex-gratia. 
On the other hand, studies have shown that farmers often perceive the crop damage 
to be higher than actual, so their expectations are also higher. In some states the 
excessively high ex-gratia rate can give rise to fraud claims. 

In some states ex-gratia is paid very late while it is very efficient in other states. In 
Karnataka, in some divisions, the ex-gratia is given within two weeks. Karnataka is 
in process of incorporating crop damage ex-gratia in its HULl software/ app that will 
enable much faster resolution of ex-gratia cases. 

A novel method of community-assessed ex-gratia for crop damage that is resistant to 
cheating is worth trying on a pilot scale in some regions (Watve et al. 2016, Global 
Ecology and Conservation). 

The ex-gratia rate for human deaths due to elephants varies from state to state. The 
rate provided by Government of India is Rs. 2 lakhs. The maximum ex-gratia, in 
Maharashtra State, is Rs. 8 lakhs. The Gajah (Elephant Task Force) report has 
recommended that ex-gratia in case of human death should be at least Rs. Slakhs. 

As ex-gratia support for crop loss by elephants, the farmers could be provided with 
"grain for grain". This is aimed at providing grain as a replacement for the crops lost 
by the farmers due to elephant depredation as an alternative to the scheme of 
providing monetary relief as ex-gratia support to the farmers. The scheme also helps 
to promote food security (money not being used for other purpose] to the aftected 
people with the idea of providing grain to compensate for lost grain aiming to 
prevent retaliatory attacks. 

PROPOSED STRATEGY 

The HEC management practices often have a short term objective of cns1s 
management. However for effective management of HEC one needs to have a long 
term strategy. The guidelines presented herein are presented specifically for 
managing human elephant conflict. It needs to be dovetailed with other strategies, 
such as landscape habitat planning, protection of corridors, habitat management, 
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consolidating elephant habitat, managing elephant population through reproductive 
control* measures as well as limited capture where essential for a more 
comprehensive solution. 

14. Community Involvement and Empowerment in HEC 
management 
14.1 Advantages of community involvement in managing HEC 

. The Forest Department . frontline staff is often burdened with several 
responsibilities. They are unable to devote sufficient time and attention to managing 
HEC. Neither do they have sufficient manpower to counter HEC on their own. 
Involvement of the community in HEC management is known as community based 
forest management (CBCM). CBCM is a means of empowering the community to 
share responsibility of HEC management with the Forest Department. The 
advantages of CBCM are: 

• The community members are already present at the site so they are capable 
of more rapid response 

e They have a vital stake in protecting the crops and property 

e The community has far more manpower than does the Forest Department 

@ They often have detailed knowledge of the village layout compared to Forest 
Department 

In the beginning it may be difficult to involve the community in HEC management. 
There is commonly reluctance on part of the community to participate in HEC 
mitigation activities. This stems from the community attitude that HEC management 
is the Government's responsibility. At the outset this attitude needs to be changed in 
order to gain participation of the community in HEC mitigation. The community 
needs to be told that HEC management is a partnership between the community and 
the Forest Department, and the community stands to benefit considerably from 
protecting their own crops. Building confidence and capacity of the community is 
the next step to achieve success in CBCM. 

In some states communities are already involved informally in ·HEC mitigation. 
However in most states it is the Forest Department that manages HEC. It is 
suggested that a CBCM program should be implemented through )FM/ EDC 
committees, wherever they exist, or through the Gram Sabhas, where there are no 
JFM committees. The Forest Department should play a strong role in hand holding 
and capacity building. Good relations between the Forest Department and the 
Community are essential for promoting CBCM. 
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Other stakeholders should also be involved in HEC management according to the 
local situation. Some of these are tea estate owners, coffee estate owners and local 
institutions. 

* At present the Ilon'ble Supreme Court of India has barred State Forest 
Departments to take up control of elephant population through immuno­
contraception methods under . WP (C) 107 of 2013 Shakti Prasad Naik Vs 

Government of India and others. The Ministry of Environment Forests and Climate 
Change and West Bengal Forest Department have filed affidavit in the Supreme 
Court of India to permit elephant population through immuno-contraception 
methods. The case has not come up for hearing till date. 

14.2 Hierarchy of HEC mitigation measures 
The commonly accepted hierarchy of mitigating any kind of impact is: 

Analogous to this strategy, in case of HEC mitigation, the recommended hierarchy of 
mitigation measures is: 

The first priority should be to prevent elephants from entering agricultural 
fields. To achieve this, deterrent measures should be adopted. If deterrent measures 
fail, early warning .systems will give alarm of elephant presence and enable the 
community to drive away the elephants. In spite of this if elephants enter 
agricultural fields, then repellent measures should be used as a last resort to drive 
away elephants. If the measures are not successful and elephants damage crops, 
compensation should be paid to the affected farmers. 

14.3 Strengthening capacitY of communities 
Capacity of communities should be strengthened by providing them required 

-·-. ------------supporHirrerms-·-oh:-qaipm-e-nt-anu-mat-e1ial:--Wttlrin--e-a-ch-JFM-committee crop 

guarding squads should be set up for crop guarding and elephant scaring. The crop 
guarding squads should function as a unit. 

The most basic equipment for community guarding of crops is an electric torch. 
Powerful LED torches are available cheaply nowadays. All communities should be 
provided such LED torches for anti-depredation work For this purpose yardsticks 
should be decided such as one torch for a certain number of households. 

Other material may be provided for crop protection such as firecrackers. 

14.4 CBCM techniques 
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Deterrent techniques 
Communities should be trained in deterrent techniques for protection of crops from 
elephants and preventing elephants from entering crop fields. Chilli-based deterrent 
techniques such as chilli rope and chilli smoke have been found to be very useful in 
certain situations. Techniques based on sound of humming bees and beehive fences 
have been found to be useful in Africa and need to be tried in India. 

Early warning techniques 
Night guarding on watch towers, machans, or any tall structure is one of the .most 
effective early warning and deterrent techniques. Trip alarm has been found to be 
effective to give early warning of elephant arrival. Night guarding supported by trip 
alarms is very effective in deterring elephants. 

Bulk SMS alerts 
In Valparai Plat:eau in Tamilnadu SMS alerts have been found to be useful in 
informing people of elephant presence in the area. This system has helped to reduce 
accidental encounters between elephants and people and has reduced mortalities of 
people in the area (The SMS alert system is useful in specific locations where there is 
a problem of regular encounters with elephants). In areas where there is crop 
damage the farmers require support in preventing elephant entry in their crop field. 
Also SMS alert requires investment in technology therefore the farmers is dependent 
on either the Forest Department or an NGO. 

SMS alerts have also been used successfully in west Bengal to alert railway 
authorities about presence of elephants on railway tracks to minimise death of 
elephants due to train hits. 

Repellant techniques 
Crackers and drum beating are the most common repellent measures but their 
effectiveness is low in most situations because elephants have become habituated to 
them. Some innovative local repellent techniques, such as swinging fireball, have 
been found to be moderately effective for driving away elephants. 

Communities are resistant to adopting new methods. NGOs should be involved in 
motivating and training the community in different crop protection techniques. 

A manual should be created for deterrent techniques and repellent techniques of 
crop guarding by community. This manual, translated into locai ianguage, should be 
widely distributed in the Forest Department and to other stakeholders. 

Community crop guarding techniques are to be situation specific. All techniques may 
not be applicable to each situation. Techniques should be identified that are useful 
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for specific situations. Simplified booklets in local language that are useful for the 
local situation should be distributed to the community. 

14.5 Dissemination 
Training workshops should be conducted for Forest Department frontline staff in 
community crop guarding techniques. The frontline staff in turn should train the 
community in these crop guarding techniques. Literature and trafning manuals 
should be made available in community crop guarding techniques to the frontline 
staff and community. 

15. Implementation of Barriers 
15.1 General guidelines on barriers 
Barriers should not be created across the landscape or along administrative 
boundaries. Such barriers are useless because they invariably have gaps such as 
roads, streams and rivers that elephants can use to pass through. 

It is found that barriers are most effective when they are used to keep elephants out 
of small blocks of land such as a small hamlet or an institution. They are less 
effective when used around large blocks ofland, such as large villages. 

15.2 Barriers on forest boundary 
Barriers should not be created around small forest blocks of a few square kilometers 
in size because they are not very effective. 

Barriers may be created on larger forest boundary if there is severe human elephant 
conflict. In such cases barriers should be created only if the following conditions are 
satisfied: 

@ The boundary is "hard", i.e. there is a clear and sharp demarcation between 
forest and human landscape. 

® The boundary is fairly straight without much convolution . 

.. .... e Thelfoundarysfiould Ii.i:'Jt be5i:'ol<en-5y foad.s,-rTveToflarge-stream oecaus·e 

such openings will leave gaps for elephants to move in and out, thereby 
defeating the purpose of creating the barrier. 

® The local community should not have an interest in entering the forest for 
grazing their cattle or collecting firewood because they will create openings 
or crossings that will defeat the purpose of creating the barrier. In some cases 
appropriate gates may be tried. 

Barriers on forest boundary, if created, should be used only as a local measure for 
controlling local HEC. Barriers should never be created around the entire forest 

15 



633573/2022/PE 

I 

block if this is small, because this will confine the elephant population and 
compromise their long term genetic viability. 

If barriers are to be created a map should be prepared showing location of elephant 
groups, seasonal migration patterns of elephants and locations of elephant 
corridors. The map should show location of proposed elephant barriers. A proposal 
should be prepared with all information and submitted to the Project Elephant 
Director of the state. Who will take a decision about it after reviewing the entire 
information and take the advice of elephant experts when needed. 

15.3 Types of barriers 
Elephant proof trenches should be installed with discretion only where the situation 
demands. They should not be constructed in sloping or hilly terrain or in regions 
with high rainfall (1500-2000 mm per annum and above). Technical specifications of 
EPTs recommend internal walls, known as septa, of 10-20 em width, at intervals of 
10 to 20 metres, to divide it into segments so that water does not flow along the EPT 
and cause soil erosion. These specifications should be adhered to. 

Solar (high voltage) electric fences should be installed only under specific situations 
such as to protect small enclaves, institutions and individual farms. Community 
involvement is essential for maintenance of solar fences. Written agreement should 
be made with the community that they will take responsibility for its maintenance. 
Communities should be given monetary support for maintenance of fences provided 
they take responsibility of maintenance. 

Barriers with sharp spikes that have potential to injure elephants, wildlife, livestock 
and humans should be strongly discouraged. 

16. Anti-depredation squads (ADS) 
Anti-depredation squads (ADS) are an essential component of HEC management in 
some states such as West Bengal and Assam. In these states groups of elephants 
congregate and enter human use areas in large numbers. In such situations the local 
community needs the support of the ADS to protect their crops and property. 

ADS should be well equipped and the State Government should provide sufficient 
funds to ensure this. Each ADS should be supported by at least two kunki elephants. 
However, the use of guns by ADS needs to be strictly controlled. ADS should also not 
be allowed to use spears and sharp instruments. 

ADS should be composed of trained staff with technical knowledge of elephant 
behaviour and elephant management techniques. ADS should work in a planned 
manner. At the beginning of every season training sessions should be conducted for 
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ADS. Trial runs and mock operations should be carried out before the main HEC 
season. Senior forest officers should take interest in operation of ADS and should 
participate in some ADS operations. Coordination between territorial and wildlife 
divisions supervised hy a senior forest officer is very important for effective 
functioning of ADS. 

ADS should use humane techniques to drive away elephants. They should not fire at 
elephants, poke them with sharp instruments or beat them with sticks. ADS staff 
should be sensitized to humane management of elephants. 

When the elephant herd splits into smaller groups it becomes difficult for the ADS to 
manage the group. ADS should work in partnership with the community so that the 
community can manage the situation, where ADS cannot reach. This requires 
empowerment of the community with equipment, material and training. Such 
operations should be monitored· to ensure that the community does not misuse the 
capacity delegated to it. 

17. Compensation (Ex-Gratia Payment) 
The rates for crop compensation should be commensurate to the crop damage. It is 
recommended that compensation for crop damage should be about 60% of the 
estimated crop damage. If the compensation is close to 100% of the crop value there 
will be no incentive for the farmer to protect his crops. 

Adequate financial provision should be made for compensation for HEC by the states 
with support from Project Elephant. 

The process of spot inspection, preparation of case papers, forwarding to higher 
authorities and award of compensation and payment should be expedited. 
Procedural changes should be made by the states wherever necessary. Ready to fill 
formats should be circulated so that the inspecting staff does not have to write long 
descriptions. Cases should be received by the Range Officer, or even the Beat Officer, 

· · ···so that-the ·affeeted-far-mer-s--do--not-have·to-traveH-ong-dista:nce~do--fi:le--the-case·or--­
receive compensation. The entire process should be time bound. It is recommended 
that farmers should receive compensation within 15 days from date of the incident. 

False compensation claims should be detected and rejected. Above a certain value, 
revenue authorities should be involved. If the amount is high, a gazetted officer 
should do the inspection. If the value is exaggerated, there should be penalty for 
false claims. 
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Computerization of cases of crop and property damage by elephants should be 
initiated by all states to hasten the process of compensation. A database should be 
prepared so that the data may be used in future use and manipulations are reduced. 

In case of human injury the victims are sometimes seriously injured and lose their 
jobs and livelihood. Provisions should be made for free treatment in Government 
hospitals. If medicines are not available, the hospitals authorities should make the 
arni.ngement or send the patient to better hospital at their cost. The costs should be 
reimbursed to them directly by the Forest Department without involving the patient. 
Medical treatment continues long after discharge from hospital and considerable 
expenses are incurred. The Government should pay these expenses as long as the 
treatment continues, even if it takes a year or two. The affected person should be 
suitably rehabilitated. NGOs with appropriate expertise should be involved so that 
they can do the necessary hand holding for rehabilitation of the person. 

In case of human death the compensation should be minimum Rs. 5 lakhs. In such 
cases also an NGO with requisite expertise should be involved to rehabilitate the 
next of kin. 

18. Crop Insurance 
The Pradhan Mantri Fasal Bima Yojana (PMFBY), which was introduced in 2016, 
provides insurance to a wide variety of crops at a very low premium. The MoEFCC 
has requested for inclusion of crop damage by wild animals in the scheme. As and 
when this feature is incorporated in the scheme the State Governments and the 
Forest Departments should promote this scheme vigorously in regions where there 
is crop damage by elephants and wild herbivores. 

19. Elephant Drives 
Elephant drives with the objective to push elephants from one administrative area 
to another should be avoided. In no situation elephants should be driven for long 
distances. This causes stress to the young calves in the group and they may die. 
Elephant drives, if at all they are carried out should be solely with the intention of 
herding elephants away from a human populated zone. In some situations elephants 
may be herded away from hazardous situations such as at international boundaries 
where they may be endangered. Once they are outside the human use zone or the 
danger zone they should be left alone. Care should be taken to ensure that the 
driving operation does not split the herd. This increases the conflict and also 
disturbs the social structure of elephant groups. 

20. Early warning SMS alert systemsjWhatsApp Group 

18 

i 

298 
i 



633573/2022/PE 

I 

Systems based on laser beams have been used on Valparai Plateau in Ni1giri Hills, 
Tamil Nadu to provide early warning of elephant arrival. A system of sending SMS 
alerts of elephant pres.ence has been developed to warn of elephant presence. A 
system of pulsating warning lights on towers that warns of elephant presence in the 
area has been developed. These methods are useful in reducing incidents of human 
mortality due to encounter with elephants. These methods are useful in situations 
where encounters with elephants are high. Warning about elephant presence may 
also be advertised through local/ cable TV channels. They should be implemented in 
other areas where similar situation exists. 

Early warning system through WHATS APP and regular broadcasting of herd 
locations every day and their possible route may also be followed. 

21. Primary Response Teams & Rapid Response Teams. 
In some areas elephants are prone to enter high population density areas in large 
numbers. In such situations quick response by the Forest Department is important 
for preventing loss of human life or damage to property. 

AUS have worked reasonably good in North Bengal but ADS cannot reach out to all 
places. We need to develop primary response team (PRT) in each village who could 
work as first level of defense to drive the elephant and keep crowd away till the time 
the Rapid Response team (RRT) reaches. The RRT should ideally consist of a 
biologist, veterinarian and a biologist to address all aspect of the conflict. Both the 
teams have to be adequately trained and equipped in HEC mitigation. The PRT and 
RRT should also be insured to take care of their families in cases of accidents/ 
deaths during HEC mitigation and continuous medical facilities be provided in case 
of severe injury till the person recovers. 

These teams should work in a plaimed manner and carry out the operations quickly 
and effectively. Their main job should he to herr! the eleph;mts awCJy from h11miln 

-·--·----inhabited areas.-They should be well equlpp-edanddiscTp]filect.-A.-24-hourco~trof 
centre should be formed in critical areas and the toll free telephone number of the 
control centre should be given wide publicity. Such a strategy has been used 
effectively by the Tamil Nadu Forest Department in Valparai Plateau and by 
Chhattisgarh Forest Department. 

22. Minimizing Human Encounters with Elephants 
Human injury and deaths are the result of human encounter with elephants. The 
key to minimizing loss of human lives is minimizing unexpected encounters with 
elephants. 
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In some regions for e.g. Valparai encounters with elephants often take place in low 
light conditions when people bump into elephants accidentally when returning from 
work in the evening or going for work in early morning. A large number of cases of 
human deaths I injuries in the country involve people who trespass into elephant 
habitats or indulge in collection of timber, firewood, fodder, tendu leaves, mahua 
and other NTFPs. The villagers visiting forests for attending nature's call often fall 
victims to elephants. Elephants are also known to be attracted by country liquor 
stored in houses. The possibility of fatal encounters is higher when the person is 
alone. Knowledge of these factors can help to prevent such encounters. 

At the beginning of each HEC season the Forest Department should launch an 
awareness campaign about important Dos and Don'ts for avoiding chance 
encounters with elephants. 

In regions where possibility of such encounters is high public alerts should be sent 
about presence of elements. The SMS alert system implemented at Valparai is a good 
example of the effectiveness of this system. 

23. Capture and relocation of elephants 
In regions where elephants have moved out of the more intact forest areas, 
especially protected areas or large reserve forests, into human-dominated 
landscapes primarily for crop raiding, the levels of chronic conflicts are usually 
unacceptably high. These elephants may either be solitary bulls or bull groups, as 
well as family groups. Usually these elephants become virtually resident in 
commercial plantations such as coffee estates, orchards or small plantations that 
offer excellent canopy cover, or use. smaller patches of forest (such as those 
regenerated under joint Forest Management programmes) to take shelter during the 
day and raid the surrounding crop fields at night. Examples of these situations 
include districts in Karnataka such as Hassan and Kodagu with extensive coffee 
plantations, and southern Bengal with regenerated forests under jFM. 
There may be no other option but to capture these elephants. The question then 
arises as to what should be the course of action after capture; should the elephants 
be released back into a forest or should they be retained in captivity. The first option 
is obviously the more desirable one when this is feasible. If a state has forests 
suitable for relocation, the option of releasing the elephants there should be first 
examined. There are indications that subadult or young adult bull elephants of the 
age of emigrating from their natal families are likely to settle down in another forest 
area through such "assisted dispersal". However, it should be emphasized that there 
is no foolproof guarantee of success in relocating elephants that have been in 
conflict with people. This is a learning process in elephant management. In the past, 
most experiments in capturing and relocating adult male elephants have failed with 
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the bulls going back to their original place of capture. Relocated elephants should be 
fitted with GPS-based collars to monitor their movement with the option of 
recapturing them in case they again come into conflict. The site of release should be 
at sufficient distance (typically of the order of 200-300 km or greater) such that it is 
unlikely that the elephant would be familiar with the new site and attempt to go 
back to the place of capture. "Soft release" options can also be experimented with; 
this would involve keeping the animal in a stockade for some limited time period at 
the proposed site of release before letting it free. 

In some instances the best option or the only option may be to retain the captured · 
elephant or elephants in captivity, especially if the animal has killed people on 
multiple occasions and the risks of release into the wild are too great. In recent 
times, Karnataka and Tamil Nadu have exercised this option after seeking e:;.!:pert 
opinion. Only some states have the skills to capture and train large bull elephants, 
and other states should build their own capacities with the assistance of the former. 
If elephants are retained in captivity it is essential to consider their use and their 
welfare. 

The availability of immobilization drugs and competent veterinarians during 
capture operation are important issues and these should be made available to SFDs 
all the time. 

24, Reducing Retaliatory Killing of .Elephants 
Communities affected by HEC sometimes resort to retaliation against elephants that 
can result in their death. Electrocution is one of the common methods use for killing 
elephants. There are cases where the electric wire was set for other animals like 
wild pig or gaur and resulted in death of elephant. There is a need to introduce 
people to the safer option of using power fences to protect crops rather than using 
unguarded electric wires (power lines). Poisoning due to retaliation is also a major 
cause of killing of elephants. In other cases people have been known to shoot 
eleph;mls. The animals are either hurled (a herculean task) or the death is faked as 
accidental death. Sometimesbullet wounds don't kill the animal immediately but it 
dies a slow death later due to infection of wounds. 

At the beginning of each season the Forest Department should hold meetings in all 
villages and warn people against using practices such as electrocution or shooting. 
They should be informed about the seriousness of the offence and option of legal 
action against the culprits in case deliberate killing of elephants. 
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The various measures outlined in these guidelines will help to reduce retaliatory 
killings. Generation of sympathy towards the animal can play a major role in 
reducing such killings. 

25. Seasonal Planning for HEC Management 
There should be effective planning at the forest division level and range level for 
management ofHEC at the beginning of each season. This local knowledge should be 
tapped and used for planning HEC management for the season. Responsibilities 
should be allocated and strategy for HEC management should be decided. 
Similar planning workshop should be held at forest range level for all the frontline 
staff of the range to plan HEC management for the entire season. 

26. Documentation of local knowledge 
In each region there is considerable local knowledge about seasonal elephant 
migration routes, elephant groups and their sizes, entry points and crop raiding 
patterns. This information is available with the field staff but generally not 
documented. This Imowledge should be documented for use of elephant 
conservation and elephant management in future years. The documentation should 
be done in a simple format circulated by the Chief Wildlife Wardens. These 
documents will provide valuable information that will help in HEC management. It 
can also form basis of elephant conservation in the state. 

27. Mob Control 
Often presence of mobs makes management of HEC situations very difficult. 
Sometimes human deaths take place when people get in the way of fleeing 
elephants. In such circumstances mob control becomes an important part of HEC 
management An effective mob/crowd control plan should be chalked out in areas 
where such situations are frequent. Help of District Administration particularly 
Police Department should be taken for mob controL For this communication and 
planning with the Police Department is necessary at the start of the HEC season. 
Police officers should be educated and trained about management of elephant 
groups so that they take prompt and effective action in such situations. 

28. Managing Private and Temple Elephants 
There are several instances of private elephants and temple elephants getting scared 
and going out of control, often during processions, due to loud music, crackers and 
presence of large crowd, etc. As far as possible, elephants should be kept away from 
congested places and large crowds. Assembly of elephants in temples or other public 
places should not be permitted unless the organizers have taken adequate measures 
to deal with any emergency. It should be ensured that the elephants, particularly 
bulls, participating in public functions are manned only by trained and experienced 
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mahouts. A dossier should be maintained of all elephants which have the history of 
being ill-tempered. Standard operating Procedures (SoPs) should drafted for 
tackling such situations. Rapid response teams should be formed by the Forest 
Department in big cities to tackle such situations. 

Captive elephant w~lfare committees should be constituted at State and District 
levels to ensure welfare and humane treatment of captive elephants, particularly in 
private custody. Chief Wildlife Wardens should periodically monitor ownership 
certificates/ microchips of elephants. The implementation of the guidelines for 
welfare and management of captive elephants, issued by the Ministry on 8.01.2008, 
should be enforced in letter and spirit The Ministry has also issued on 29.09.2017 
standards/ norms for giving recognition to elephant housing facilities for captive 
elephants, including temple elephants. 

29. Managing Trans boundary Elephant Movement 
Some ·elephant populations are known to regularly cross international and state 
boundaries. In India this occurs regularly on the international boundary with Nepal, 
Bangladesh, Bhutan and Myanmar. Elephant populations regularly cross interstate 
boundaries in many. elephant states. There is a tendency to push the elephant 
populations back to the home state/country using harsh methods, resulting in much 
hardship to elephants, especially young calves. Elephants are even shot with 12 bore 
shotguns. The gun shots cause injury and death of elephants due to festering 
wounds: Such injured elephants are extremely dangerous. All efforts should be made 
to avoid such practices. 

Interstate coordination committees should be formed at the local level and at the 
level of Chief Wildlife Wardens. They should meet regularly, share information and 
plan for management of elephants. The practice of coordination committees should 
be followed even within the state between neighbouring divisions and between 
territorial and wildlife divisions. The Central Government has signed a MoU with the 
Government of Bangladesh for transboumlary conservation of elephants in India 
Bangladesh elephant landscape on 27.7.2017 at Shillong. The Joint Working Group 
has been constituted by two countries to develop standard operating procedures 
and protocol for conservation of elephants. Similar arrangements should be 
established with other neighbouring countries e.g. N epa!, Bhutan and Burma. 

Sympathy is needed by forest officers and people on both sides of the boundary. 
Strong communication should be established between forest officers on both sides 
to ensure that no harm comes to elephants. Elephants should be allowed to follow 
their natural migratory paths. Preparations should be carried out to ensure that 
there is minimum damage and hardship to people during their stay on the other side 
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of the boundary. The recommended strategy in such cases should be to prevent the 
movement of elephants to undesirable areas with the help of suitable barriers and to 
translocate I capture tbe straying elephants. The more experienced and 
knowledgeable partner should share their knowledge of elephant management and, 
if necessary, conduct training session for the partner on the other side of the 
boundary to help in managing HEC. Such dialogue should contin,ue throughout the 
HEC season. 

Elephants are known to be expanding their range to non-elephant districts of 
Northern Andhra Pradesh, Chhattisgarh, Bihar, MP, Maharashtra and Goa. Similarly, 
suitable elephant habitats no longer exist in parts of Nepal adjoining North Bengal 
and parts of Bangladesh adjoining Garo Hills (Meghalaya). The recommended 
strategy in such cases should be to check the movement of elephants to undesirable 
areas with the help of suitable barriers and to translocate I capture the straying 
elephants. 

30. Rescue and Rehabilitation Cente.rs 
A number of elephant rescue and rehabilitation centers have been formed in the 
states, with support from Project Elephant. Some of these centers do not have 
requisite approval of the Central Zoo Authority (CZA). All elephant rescue can 
rehabilitation centers should get approval of CZA and follow CZA guidelines for their 
management Other states that have presence of elephants should also set up at least 
one elephant rescue and rehabilitation centre. Elephant rescue and rehabilitation 
centers should be well managed and should be provided adequate funding. 

Chief Wildlife Wardens should ensure that Rescue and Rehabilitation Centers for 
elephants as well as housing facilities for captive elephants are maintained properly 
to avoid complaints about cruelty I ill treatment of elephants, received from various 
quarters. 

31. Training of Mahouts and Kawadis 
India has a long history of keeping elephants in captivity. The relationship between 
elephant and mahout is very complex. It is essential that mahouts and kawadis are 
imparted training regularly in proper handling of elephants. Reg1srranon of 
mahoutjkawadis as trained and licensed handler of elephants with the forest 
department also needs to be considered. 

32. Humane Treatment of Elephants 
Though elephants have to be kept away from human use areas the techniques used 
should be humane and should not cause harm or suffering to elephants. This is 
especially true in case of some harsh techniques used by anti-depredation squads 
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and frontline staff during elephant drives. Communities also need to be educated 
about humane treatment of elephants. 

33. Attitudinal Change 
A campaign for creating awareness of elephant needs to be instituted. The Elephant 
Task Force has also recommended a campaign named Hathi Mere Sathi for this 
purpose. Communities also need to be educated to take responsibility in managing 
HEC The community should be educated about habitat fragmentation due to 
encroachments and it role in increasing HEC. There is also a need to extend 
educational and awareness programmes for the development agencies, railways, 
power, irrigation, highways, mining companies, tourism industry, district 

administration, etc. 

34. Communication 
Effective communication is an important aspect of managing HEC. The 
recommended communication flow is given in Figure 1. The flow chart is indicative 
only and not meant to imply that communication flow is one way. 

The Chief Wildlife Warden and PA Managers/ DFOs should decide the policy and 
strategy for managing HEC for the entire state. They should decide the publicity 
literature and training material for the frontline staff and the community. This 
information should be communicated to the field officers. 

Figure 1: Chart for Flow of Communication of HEC Management Strategy & 

Literature 
·-.. ·~y ..... ~ '.~~~<:::-;.1::•r 

""'''> ti'lrf~' 
''''"'''""00)"'"'-'·':.i.C:'-'-'-'""'''''·''';.i 

Figure 1 

The Field officers will communicate the HEC management strategy to the frontline 
staff along with detailed planning for their forest divisions. They will provide the 
communication literature to the frontline staff. They will conduct trainings for the 
frontline staff for implementation of HEC management in the field. 

The frontline staff will communicate the HEC management techniques to the 
community along with the publicity and awareness literature. They will train the 
community in HEC management techniques. 

Communication channels between the community and Forest Department should 
remain open at all times to ensure good management of HEC. The community should 
be informed contact numbers of the local member of frontline staff in case of arrival 
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of elephants or crop damage. SFDs also need to set up a grievance redressal system 
for communities and the frontline staff. 

3 5. Training of frontline staff and farmers 
Training goes hand in hand with communication. Frontline staff as well as 
community should be trained in techniques for management of HEC. At present the 
most commonly used techniques are noise making techniques followed by drives. 
The stakeholders should be educated in alternative techniques for deterrent 
measures, early warning systems and effective repellent techniques. The training 
program should be coordinated by the State Director, Project Elephant. 

36. Research and Development 
Elephants are highly intelligent animals. They soon learn about HEC mitigation 
measures and become habituated to them or learn to circumvent them. Therefore 
many HEC mitigation measures gradually become ineffective .. New techniques 
should be constantly introduced to keep elephants away from human use areas. 
Methods should be constantly altered and modified' to avoid habituation by 
elephants. The Forest Departments, research institutes and NGOs. involved in 
elephant conservation should carry out experiments to develop novel techniques for 
mitigation of HEC. The PE Division should play a nodal role in disseminating this 
information to the states by conducting workshops and circulating reports and 
publications. 

We should also upfront ask for a comprehensive policy framework for elephant­
human conflict mitigation. Guidelines can only be framed to help implement a policy. 

Research should be carried out on a number of repellants and deterrents that need 
to be tried and tested in the Indian conditions before applying on a large scale to 
mitigate HEC. 

Climate change is likely to be a major factor in near future influencing elephant 
behavior and habitat thereby leading to escalation of HEC. Research is required to 
understand the possible impacts of climate change on elephants and their habitats 
and develop plans for mitigating adverse impacts. 

Research and Development is also required for developing reproductive control 
measures (using immuno-contraceptives or any suitable alternative) and protocol 
for dealing with local abundance of wild elephants leading to high levels of HEC and 
regulating captive elephant populations in camps. 

There is lot of data being maintained by SFD on conflict but not effectively used 
except for ex-gratia support. There is no systematic analysis of the data at landscape 
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level to understand the pattern and level of conflict and to predict the overall trend 
and places of conflict hotspots based on which mitigation measures could be 
planned and adapted. The information could also be analyzed based on LULC the 
landscape to understand the main drivers of conflict and plan accordingly. 

37. Assessment ofHEC zone 
A data base has to be maintained by each state for effective assessment of damage 
and compensation. But the data has to be also analyzed extensively to understand 
the pattern of conflict, trends and identify conflict hotspots to predict the trend and 
places of conflict based on which mitigation measures could be planned and 
adapted. 

The HEC zone should be assessed and mapped for deciding on the type of 
intervention to be taken for conflict mitigation. The vulnerable areas should be 
identified and the damage to crops and human deaths should be assessed across 
landscape. 

38. Implementers of guideline/Involvement of Stakeholders 
Multiple stakeholders like MoEFCC; Ministry of Agriculture (including Department 
of Animal Husbandry), Ministry of External Affairs (MEA); Research Institutes; State 
Departments of Finance, Agriculture, Animal Husbandry and Health; District 

· Administration; Local Bodies; Police; linear developmental agencies (Railways, 
NHAI, power, etc), Ministry of Homes, District Administration and Civil Societies 
should be involved along with the State Forest department and local communities 
for effective planning and implementation of mitigation measures. With so many 
agencies being responsible for executing the guidelines, a coordinating mechanism 
must be put in place. 

39. Enrichment of deemed forest: 
1'here-are-csome~gon·ct-vatches <:>f 'deemed Yorests'-or·mrestsnof underthefOrest 
department, though classified as forest according to the judgment of the Hon'ble 
Supreme Court. Some of them are degraded, but can be improved as good elephant 
habitats. They need be enriched to serve as elephant habitats. 
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Government of India 

~ .. 1\.f...!x v~-R)s 

Ministry of Environment, Forests and Climate Change 
Project Elephant Division 

(}\'-'\ 

Paryavaran Bhawan, CGO Complex, 
Aliganj, )or Bagh Road, New Delhi-110003 

Phone No. 24695292/84 (F) 

Dated 4th September, 2017 

OfFICE MEMORANDUM 

Suln Cuu.stltutlon ofche Steenng Committee of Project Elephant-

In supersession of this Ministry's Office Memorandum No. 2-7 /98-PE dated 5'" November, 
2012; the Steering Committee of Project Elephant is reconstituted as under: 

1. Minister in charge of Environment, Forests & Climate Change 
2. Secretary, Environment. Forests & Climate Change 
3. Director General of Forests & Speeial Secretary 

4. Additional Director General afForests (Wildlife) 

5. _.,.Additional Sr:cretary & Financial Advisor 

. o/' S,hr! R.P. Agarwalla, IFS (Retd.) v' 
,z.·· Shri Vinod Rishi, ExADG (WL), MoEF&CCv ... 
8. Ms. Parbati Barua. Gauripur, Af;sam 
~-· ·br. Mahesh Rangarajan, Wildlife Conservationist./ 
10. Dr. V. Gopinath, IFS (Retd.), Ex·PCCF, Kerala v 

-t:V.Dr. K. K. Sharma, Veterinary Doctor / 

12. Shri Soumyadeep Datta, Assam (Ashoka Fellow) 
13. Inspector General of Forests & Director (Project Elephant) 

Chairperson 
Vice· Chairperson 

Member 
Member 

Member 
Member 
Member 
Member 
Member 
Member 
Member 
Member 
Member Secretary 

2. ln addition, Director, Wildlife Institute of India, Director, Zoological Survey of India. 
Director, Botanical Survey of India, Commissioner, Animal Husbandry, Ministry of Agriculture 
and Chief Wildlife Wardens of States having Project Elephant: scheme would be permanent 
invitees for meeting. 

3. The term of the Steering Committee of the Project Elephant will be for duration of three 

years from the date of issue of this Office Memorandum. 

4. The committee will review the implementation of Project Elephant and provide suitable 
guidance from time to time for which the committee may meet as and when necessary. 
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· .. , 
Travelling Allowance and Daily Allowance will be payable to non-official members of the 

Committee as admissible to Gradel officers of the Government of1ndia. 

Copy forwarded for information and necessary action 'to: 

1. PS to Hon'ble MOS (1/C), EF&CC 

~~~ 
..... ~~ 

~~.---;:(.q. 2.0 '7 . 
'{R.K. Srivastava) 

fnspector Genera! of Forests 
(Project Elephant)' 

Email: igpe-mef@nicin 

2. PPS to Secretary, Ministry of Environment Forests & Climate Change. 
3. PPS to DGF&SS, Ministry of Environment Forests & Climate Change. 
4. PPS to Addl. DGF (WL}/PPS to IGF (WL}/ PA to JD (WL/PE}, EF&CC 
5. Afl Members of the Steering Committee (Non-official) 
6. The Chief Secretaries and Forest Secretaries of all the State GovernmentsjUTs. 
7. The Advisor, Forest and Wildlife, Planning Commission. 
H. PAO, Ministry of Environment Forests & Climate Change. 
9. Director, Public Relations, Ministry of Environment Po rests & Climate Change. 
10. Principal Chief Conservator of Porests (HoFF) of all States and UTs. 
11. Chief Wildlife Warden of all the concerned States. 
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<________.., ..-------
,_;-::-~ 

<~4.CJ·Z.0!7. 

(R.K. Srivastava) 
Inspector General of Forests 

(Prcject Elephant) 
Email: iPpe·mef@n.kin 
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Item No.07 

I 

Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

Original Application No. 246/2018 

Pradip Kumar Bhuyan& Ors. Applicant(s) 

Versus 

Union of India &Ors. Respondent(s) 

08.12.2017 

16.05.2019 

HON~~LE MR: JUSTICE S,P. 
HON':BLE MR. JUSTICE K. RAMAKRISF.!NA.N 
HON'BLE DR. NAG IN NANDA, :EXPERT 

Mr. Sanjay Upadhyay 
}f.J.t~?narl, Advocate 

/'t l.,., ..... 4. 

t· 

Tribunal dated 

19 of 2014, Dr. Kashmira 

Kalmti 1!, Union o]iii.i:ii.; & drs:·; ~F.cp1iring notification of 'Elephant 

Reserves' under the Environment (Protection) Act, 1986. According 

to the applicant, railway tracks, national and state highways and 

transmission lines should be declared as elephant protection zones 

in the nature of ecological sensitive areas. Elephant deaths are 
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taking place due to train accidents, electrocution and other human 

interventions which re8ult in degradation of forest habitat8. The 

Central Government launched the 'Project Elephant' in 1992 but the 

elephant reserves have not been brought under a protected area 

regime. The areas have been identified as elephant reserves, still 

such areas have not been notified as such. There are nine elephant 

ranges overlapping with the railway tracks but in absence of 

safeguards, several tragic deaths of elephants have taken place. 

railway accidents, 

<.>;,-.:., 

Ka~~Ji v. Union of India _jiZ'''Bfs., recording the "'·'c'""''a"' 
·~· : ~ ·. 0 

Sta't:~\or Assam tJ::Jat··~fo-gs-:r"act~on will be ta~;b (;:t J' '~'f is1.:~~-' ,J' .r,.·,,, 

sepa\%1le order wa's .. r2. .··Nide order date·~·I4.11.2 
\i'fC'! ·"'~;:~·11 

of En~4.~~nment, Fon:;i:;..~•;;•i4i1V 
f'•) 

c ed t~'\d~~,:i~~o matter a:;q ·r,J,~Q.··ii so 
·:·,. <:~'j\<:i ":t"'~·:~· .:" !f w·J\ -~t,'·~/-~,;; 

,to be filed by rh~'A:na;v/ndlife, M 

:·.:1~; 

3. Accordingly, ail ·8.ffida~·it dated 
;·· 

tter no 

ADG, MoEF&CC. It i.s statei:l.that in pursuance of the order of the 

Hon'ble Supreme Court dated 04.08.2017 in Writ Petition (L') No. 275 

of 2015, Vidya Athreya & Anr v. Union of India & Ors, the Ministry 

has requested the States to notify the corridors, A meeting with the 

Project Elephant States was held on 29.05.2018 and it was decided 
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that suggestions given in Gajah Report be implemented by the State 

Governments. The Ministry issued letter dated 13.06.2018 to all the 

States. Again, in the light of the order of the Hon'ble Supreme Court 

dated 22.10.2018 in W.P (C) No. 489 of 2018, Prerna Singh Bindra & 

been constituted. Financial and technical support is being provided 

4. An vit has also been filed on behalF e State of Assam on 

/07.2018 indicating that five elephant reserve~ 

of the elephants including constitution 
-;;~1d~ 

Coit{!nittee 

!~~;:~. 
regulating llre! speed of the ~t~lwa 

~ .. ~ 

or safe pc\'ss 
'"':'{§c·· "''' 

safegu~f.d _the electro 

'· {;;;y~~:s:::> ... '{:,,.:',.•"'" 
i :~: .. of the 'ra'd:}tliatthe tCehtf~I:::ivlonito 

J ·- 'fJ ·f r~s~. 3 ~:.~.~'-'\:.r:'' • :\ 

MoEF&CC whic 
J~ 

been 

the 

States·:?? 'issue~\'.relating to safety of elephants in 

elephant-pmtectio!1 zones,.~ny~fiirthte.r-suFViving-issuemay be-raised---- ........... ·----·-- ~ ··-

before the Committee and the Committee may look into the same in 

accordance with law. 

3 
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The application stands disposed of. 

Adarsh Kumar Goel, CP 

S.P. Wangdi, JM 

K. Ramakrishnan, JM 

.· riginal Application No.246/2018 
AK 

4 
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F.No.6~15J2Q.:J;7 P1ll 
Oovetnment pf In:dja 

SUPREME COURT MATTER 
. 'Nijiil BOUND 

:M.lnistry of Envi:tontnent, Fotiit?t .a:nd. CUmate ·Change 
ProJ~~t. Elephartt Div~siqn 

· Indira P~ryavat.an Bh§tw~ 
Vayu Wing, Jo:r Ba~h Roa.d1,Alig:;mj 

New Delhi'-110003 
Da~e: •ex'-t ;tuguat, 2017 

Sub: Or4~x: ~f th~ ·:aon,le S,up:weme Court dated M~08~2Pl7 in Writ 
P<Iti~~p.. (C) 1lor 2:75 of ~P.1~ titl~d; Vidya ..1\~Ji:rey~ & Am'• V$. 
'Ollie~ .of ~n~ Ots4 

Ki,n,r:tly. tlnd enClosed ·th-e .order 'Of the Hori'ble S~pr:eme Court: •order 
dt. O'PQ~-~PJ7' Writ :Pet:itlo:n f:O) rto. 27$ of 2015, whert:m ili~ .Hon:'ble 
Supreme CqlJ.tt ht:~,$. :d.irectecl the M..oEF&iCC to consider p:r;l:Jt.<'<ct:ipn t>f 27 
high priority elephant corridOrs in nin,e State.$ by acquit:irl,g Jand, if 
n~cessaJ:"Y. 

Jn thi:S :tegatd, yo1;1 a:rp teque.sted to as~e.ss the feasibility of 
protecting th~se ¢ottkfors in yqur re'$pective .state aiJ<l ·if any, l®'d 
~oqtP.~dtion is to be: d()qe, make it e:xpediti<:msly. 

1£ 'W1Y financi!U. ~~~Jstance fs; required for th.is taak; the Ministry may 
cbn!;liqer mndin.g: it, subject to bu-q~fit,a,ry .rtestraints. 

It ~s furtb!=!r requesteP. to ftH"t1i$h an action takt;!n report Wit:hiti 60 
days for fllh'!g of ,the affio?vitin Ho:ri'blfi Supreme Court. 

Yours f~ithf®y, ~ 
~ ....... 

~ 
t~~JC:. ap.~tava:·) 

tn.spectcr Gene~, of Forests & 
Director, ProJ~et ~lepha.ilt 

Teiefax: OJl.24b95~92 
E-fl'!!ill: 1gpe:-In'd@nic.in 

1. Th~ Chief Wild Life Warden , Govemmentof Ott:rakhand. 
g. J:h:e, Qhief Wild :Life WarP:en, Government of Od:isha. 
3. The OhiefWild Life Warden; Goyernrnent of West Bengal. 
4. The Chief Wild Life W<1rden, Government of Assa.:tn. 
$. The Chief Wild Life Warden, (}overrttnent of.Atunachr:U Pradesh, 
'O. The Chi.efWild Life Wai'deh, Goverrn;nent ofMeghaJaya. 
7. The Chief Wild Life Wa.tdt::n, Government of Karrtataka. 
8. The Chief Wild Life Ward.ert, Government of T~nadu. 
9, the Chief Wild Lif~ Warden, Government ofKera1a. 

I 

315 

I 



633573/2022/PE 

\IJP(C)No.275/15 

ITEM N0.6 COURT N0.1 SECTION PIL-W 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROCEEDINGS 

Writ Petit:ion(s) (Civil) No(s) .275/2015 

VIDYA ATHREYA & ANR. Peti t:ioner ( s) 
VERSUS 

UNION OF INDIA & ORS. Respondent(s) 

Date : 04-08-2017 This petition was called on for hearing today. 

CORAM : 
HON'BLE THE CHIEF JUSTICE 
HON'BLE DR. JUSTICE D.Y. CHANDRACHUD 

For Petitioner(s) 

For Respondent(s) 

Mr.Shyam Divan, Sr.Adv. 
Mr.P. K. Manohar, AOR 

Ms.Pinky Anand, ASG 
Mr.Was:im Qadri, Adv. 
Mr.Deepak Goel, Adv. 
Ms.Somya Rathore, Adv. 
Mr.Gurmeet Singh Makker, AOR 

Mr.S.K.Mishra, Adv.Genl. 
Mr.Pawan Upadhyay, Adv. 
Mr.Sarvjit Pratap Singh, Adv. 
Ms.Sharmila Upadhyay, AOR 

Mr.Amit Sharma, Adv. 
Mr.P.K.Mullick, Adv. 
Mr.A.C.Pradhan, Adv. 
Mrs.Neha Nagpal, Adv. 
Mr.Raj Bahadur, Adv. 

Mr.Joseph Aristotle S., Adv. 
Mrs.Pr:iya Aristotle, Adv. 
Mr.Ashish Yadav, Adv. 
Ms.Romsha Raj, Adv. 

Mr.Debojit Borkakati, Adv. 
Ms.Diksha Rai, AOR 

Mr.Deepak Goel, Adv. 
Mr.Milind Kumar, Adv. 

Mr.S.Udaya Kumar Sagar, Adv. 
Mr.Mrityunjai Singh, Adv. 

Ms.Hemantika Wahi, Adv. 
Ms.Jesal Wahi, Adv. 

31 
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1. 

Ms.Puja Singh, Adv~ 
Ms . Shodhika Sharr.1a, Adv. 

Mr.G.Prakash, Adv. 
Mr.Jishnu M.L., Adv. 
Mrs.Priyanka Prakash, Adv. 
Mrs.Beena Prakash, Adv. 

Mr.Mahaling Pandarge, Adv. 
Mr.Nishant Katneshwarkar, Adv. 

UPON hearing the counsel the.Court made the following 
0 R DE R 

Even though this Court, by its motion bench order dated 

31.03.2017, required respondent Nos.l and 3 to file counter 

affidavits, the same are not forthcoming. Ms.Pinky Anand, learned 

Additional Solicitor General, seeks a short adjournment, so as to 

enable her instructing counsel, to file counter affidavits on 

behalf of respondent Nos.1 and 3. 

2. Mr.Shyam Divan, learned senior counsel appearing on 

behalf of the petitioner has handed over to us in Court today, some 

suggestions on behalf of the petitioner. The suggestions are taken 

on record, and marked as 'Annexure-A'. A copy thereof has been 

handed over to the learned Additional Solicitor General. 

3. The learned Additional Solicitor General undertakes to 

take into consideration the suggestions of the petitioner, while 

filing the counter affidavits on behalf of respondent Nos.l and 3. 

4. Prayer is allowed. 

Counter affidavits on behalf of respondent Nos.l and 3 be 

positively filed within three months. 

6. List on 21.11.2017. 

{SATISH KUMAR YADAV) 
AR-CUM-PS 

(RENUKA SADANA) 
ASST.REGISTRAR 

I 
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REMml)IJt 

!WPR.l!lg CQYRT MA'M'R 
li'.Wo.6-15/:W17 PE 
Government of India 

Mini~4y of Environment, Forest and Climate Change 
PrQject Elephant Division ., 

Indim f\J.ryav.aran Bh.a.wan 
Vayu Wing, Jor Bagb Road, AligarJ 

, · JtewDelhH10003 
Date: JJ'N«~~wmbe:r,2017 

~ 

f.. · The undersigned is di.reeted to refer this Ministry's letter dated 24· 
' OS-2Ql7 on the above cited subject. The Han'ble Suprem,e Court .has 

directed the. M'oEF&CC. to. consider protection .or 27 high. piictit;y elephant 
corridors in nine Stat~ by acquiring land, if necessary. · 

- - ' 
In this regard, t:l:li$ Ml:ni$t.ry requested Chief Wildlife Wardens to 

assess the feasibility of proteeting these conidor3 in your respectiVe States 
and land acquisition if any, is to be done and if any financial assistance is 
required :for this task, the Minisny may\con:sider ftmdfng it. sul:!Ject to 
budgetary restraints. "'-.. . 

It is to inform that :reply from your State is ~tm awaited. Therefore, it 
lt$ once again requested to kL"ldly consider th~ s:.ug~stion of the Hon'ble 
Supreme Court an<! furnish an action taken report on the same at the 
earliest fo:r filing of affidavit in the Hon'ble Supreme Court oflndia. 

'The :tnattel' may please be gnmted top priority, 

k/lf 
fNoyal Tho~s) 

Deputy ~ctor G~son«d'al of ll'o:re11ts & 
D.tnm:or, Project ~hant 

TeleJ~ Oll-24695323 
E-mnEI.! prqjcct.,lcphant.moel@gmaitcom 

Enol! Cupy of the letter dated 24-08-2017 

Copy fM kind information and ~~ill•ll$'1 action to ~ 

L The ChiefWild Life Warden , Government of Uttrakband. 
2. The Chief Wild Ufe Warden, Govenunent of Orusha. 
3. The Chief Wild Life Warden, Government of West Bengal. 
4. The Chief Wild Life Warden, Government of Asswn. .. 
5. The Chief Wild Life Warden, Government of Arunachal Pradesh. 
6, The Chief Wild Life Wan;Ien, Govemment OfMegha]aya. 
7', The ChiefWifd Life Warden, Government ofKarnataka. 
S. The Chief Wild Life Warden, Gover.nrnent afTamilnadu. 
9. The ChiefWild Life Warden, Government QfKer.ala. 

:1-1 
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ITE14 N0.3 COURT N0.4 SECTION PIL~W 

SUPREME COURT OF! INDIA 
RECORD OF PROCEEDINGS 

Writ Petition(s){Civil) No(s).S97/1996 

VERSUS 

UNION OF INDIA 
MINISTRY OF ENVIRONMENT AND FOREST & ORS. 

WITH · 
SLP(C} Mo. 5176/2€112 (XII) 
SLP(C) l\lo. 2666/2912 (XII) 
SLP(C) No. 7619/2012 (XII) 
S.L.P.(C) ... CC No. 5161/2012 (XII) 
SLP(C) No. 2€1154/2911 (XII) 
SLP(C} No. 37332/2013 (XII} 
S.L.P.{C) ... CC NO. 9201/2812 (XII) 
SLP(C) l\lo. 21460/2011 (XII} 
SLP(C) Mo. 17313-17314/2011 {XII} 
SLP(C} No. 21463-21464/2811 (XII) 
SLP(C} No. 2146112011 {XII) 
SlP{C} No. 16~.:18/2911 {XII) 
SLP(C) 1\lo. 17168/2El11 (XII) 
SLP(C} No. 17155~17156/2011 (XI!) 
SLP(C) No. 17159-17151/2911 {XII) 
SLP(C) No. 21480/2611 (XII) 
SLP(C) No. 21467/2911 (XII) 
SLP(C) No. 21472/2!:111 (XII) 
SlP{C) No. 21477/2911 {XII} 
SLP(C} No. 21478/21!111 {XII} 
SLP(C) No. 21476/.2011 (XXI) 
SLP{C) 1\lo.. 21468/2911 (XII) 
SLP(C} No. 21469/2811 (XII) 
SlP(C) No. 24826/2911 (XII} 
SLP(C) No. 19112/2!:111 (XII) 
SlP(C) No. 25610/2S11 (XII) 
SLP(C) No. 31581/2@11 {XII) 
SU'~(C} tlo. 35559/2$:1.3 (XIIj 
SlP(C) No. 39535/2011 (XII) 
SLP(C) No. 35644/2913 (XII) 
SlP(C} No. 39536/2611 (XII) 

fe) No. 9365/2912 (XII) 
.{C), .. C~ No. 5278/2912 {XII) 

L.P.(C) ..• cc No. 5312/2012 (XII) 
Diary No(s). 16319/2617 (XII) 

Petitioner(s} 

Respondent(s) 

Date : 23-S4-2B1S These matters were called on for hearing today. 

32~ 
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HON 1 BLE MR. JUSTICE MADAN B. lOKUR 
HON'BLE MR. JUSTICE DEEPAK GUPTA 

Mr. Harish N. Salve, Sr. Adv.(A.C.}(NP) 

Ms. Aparajita Singh, Adv. (A.C.) 

ll'lr. A.D.I\1. Rao, Adv. (A.C.) 
Mr. Sudipto Sircar, Adv. 
Ms •. Tulika Chikker, Adv. 

Mr • Siddhartha Chowdhury, Adv. (A. C. ) 

For Petitioner{s) Mr. Salman Khurshid, Sr. Adv. 
MS. -Madhavi Divan, Adv. 
Mr .. Manan Verma, Adv. 
Ms. Palak Mahajan, Adv. 
Ms. Kanika Saran, Adv. 
Ms. Diksha Rai, AOR 

Mr. Rahul Shyam Bhandari, Adv. 
Mr. Vinodh Kanna B., AOR 

Mr. Sudarsh Menon, AOR 

Mr. · K. V. Mohan, AOR 
Mr. K.V. Balakrishnan, Adv. 

Mr. Nikhil Nayyar~ AOR 

Mr. s. Ravi Shankar, AOR 
Yamunah Nachiar, Adv. 
Ms. Priyanka Das, Adv. 

Mr. Avishkar Singhvi, Adv. 
Mr. Abhimanyu Bhandari, Aclv. 
Ms. Roohina Dua, Adv. 
Mr. Naveen Kumar, AOR 

Mr. Sridhar Potaraju, AOR 
Mr. Prabhat Kumar, Adv. 

-- - ---- - · -Mr; Uday- Khanna;-'Adv;·---·· 
Ms. Ankita Sharma, Adv. 

Mrs. Lalita Kaushik, AOR 
Mr. Sanjay Upadhyay, Adv. 
Ms. s. Shukla, Adv. 
Ms. Eisha Krishen, Adv. 

Mr. Shakil Ahmed Syed, AOR 
Mohd. Parvez Dabas, Adv. 

321 
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For Respondent(s)/ 
app.licant(s} 

Tamil Na.du 

3 

Mr. Uzmi Jameel Husain, Adv. 
Mr. Pulkit Chandra, Adv. 

Mr. R. Anand Padmanabhan, Adv. 
Ananya Mukherjee, Adv. 
Mr. Rornil Pathak, Adv. 
Mr. Sha.shi Shushan Kumar, AOR 

Mr. Kaustubh Shukla, AOR 
Mr. Ankur Kashyap, Adv. 

Mr. v. Balachandran, AOR 
Mr. Siddharth Naidu, ~dv. 

Mr. Vikas Mehta, AOR 
Ms. Anustm;~e Menon, Adv, 

Mr. K.N. Balgopal, Sr. Adv. 
Mr. L. C. Agrawala, AOR 
Mr. A.P. Mukundan, Adv. 
Ms. Nitya Nambiar, Adv. 

Ms. Rukhsana Choudhury, AOR 

.Mr. Gopal shankara Marayanan, Aclv .. 
M~. Senthil Jagadeesan, AOR 
Ms. Shruti Iyer,·Adv. 
Ms. Sonakshi Malhan, Adv. 
Ms .. Suriti Chowdhary, Adv. 
Mr. Shrutanjaya Bhardwaj, Adv. 

Mr. P. K. Manohar, AOR 

Mr. Manoj v. George, Adv. 
Mr. Zulfiker Ali P. S, AOR 
Ms. Shilpa Liza George, Adv. 
Mr. Faisal M. Aboobaker, Adv, 
Ms. Lakshmi sree Puthenpurackal, Adv. 

Mr. Atmaram N.S. Nadkarni, ASG 
Mr. s. Wasirn A. Qadri, Adv. 
Mr. D.L. Chidanand, Adv. 
Mr. Ritesh Kumar, Adv. 
Mr. Gurmeet Singh Makker, AOR 
r~r. B. Krishna Prasad, AOR 

Mr. Subramonium Prasad, Sr. Adv .­
Mr. M. Yogesh Kanna, AOR 
Ms. Sujatha Bagadhi, Adv. 
Ms. Maha Lakshmi, Adv. 
Ms. Nithya, Adv. 

32~ 
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Kerala 

Assam 

Tripura 

Bihar 

/ 

Mr. G. Prakash, Adv. 

Ms. Aparna Bhat, AOR 
Ms. Jos~ita Pai, Adv. 

Ms. Anitha Shenoy, AOR 

Mr. Sridhar Potaraju, AOR 

caveator-in~person 

Mr. K. v. Vijayakumar, AOR 

Mr. Vinodh Kanna B., AOR 
Mr. A. Sriram, Adv. 
Mr. Manikandan, Adv. 

Mr. B. Krishna Prasad, AOR 

Mr. Manoj v. George, Adv. 
Mr. Zulfiker Ali P.. S, AOR 
Ms. Shilpa Liza George, Adv. 
Mr. Faisal M. Aboobaker, Adv. 
Ms. lakshmi Sree Puthenpurackal, Adv. 

Mr. B. Balaji, AOR 

~lr. Annam D. N. Rao, AOR 

Mr. P. A. Moor Muhamed, AOR 
M$. Giffara s., Adv. 

Mr. Parijat Sinha, ADR 

Mr. M. A. Krishna Moorthy, AOR 

Mr. Shuvodeep Roy, AOR 
Mr.· Sayooj Mohand as l\1. , Adv. 
Mr, Naman Kamboj, Adv. · 

Mr. Shuvodaep Roy, AOR 
Mr. Rituraj Biswas, Adv. 

Mr. Anil Shrivastav, AOR 

Mr. Gopal Singh, AOR 
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Mr. Manish Kumar, Adv. 

Mr. R. N. Keswani, AOR 

Meghalaya Mr. Ranjan Mukherjee, AOR 
Mr. s. ahowmick, Adv. 
Mr. Daniel stone lyngdoh, Adv. 

Mr. Edward Belho,.AAG 
Ms. K. Enatoli sema, Adv. 
Mr. Amit Kumar Singh1 Adv. 
Mr. K. luikang Michael, Adv. 

UPON hearing the counsel the court made the following 
0 R DIE R 

Learned Additional Solicitor General has sufnnitted 

that the Project Elephant Scheme is being implemented in 

22 States. 

Letters have been written to all these 22 States on 

24'h August, 2a:t7 and 171h November, 20:1.7. In the letter 

dated .24til August, 2G17, an Action Taken Report 111ithin 60 

days had been sought • While in the letter dated 17th 

November, 2617 the states have been informed to take up 

the matter on top priority. 

In spite of the aforesaid letters ami time bound 

requiremen-J:s given by the Union nf India, oniy three 

States, f. e., Kerala, Meghalaya and West Bengal have 

responded. The following States have not given any 

~esponse to the Union of In~ia: 

1. Andhra Pradesh 

2. Arunachal P~adesh 

3. Assam 

4. Chhattisgarh 

5. Jharkhand 

i 
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s. Karnataka 

7. Maharashtra 

a. Nagaland 

9, Odish& 

i~L Tamil l\ladu 

11. Uttar Pradesh 

12. Uttarakhancf 

13, Tripura 

14. Rajasthan 

15. Andaman & Nicobar Islands 

16. Bihar 

17. ·Punjab 

18. Gujarat 

:1.9. Haryana (Where an el.ephant rescue centre has 

been set up supported by Project Elephant) 

Response should be given by the aforesaid . States 

tlfithin four weeks from today positively, 

Learned counsel appearing in Writ Petition (C) No.Z75 

of 2015 (Vidya Athreya & Anr. Vs. UOiQn gf India & ors.) 

says that he will not press the issue of elephant 

corridor in the aforesaid case. 

List the matter on 12~ July, 2018. 

(SANJAY KUMAR-!) 
AR-Cur4-PS 

{KAILASH CHANOER) 
COI.IRT MASTER 
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F. No.·u-3/2010-PE(Vol. I) 
... ,· 

1 
: . .. ~.;-:, .. 

,<"',-·=/ 

.· .. -::-
·:··· 

~~ 

~.·<R~-~~~ 
. GOvsRNMENT OF INDIA 

MINISTRY OF £NVIRONM!NT, FOREST AND CU!MT.E CHANGE '. 
~ ~ 1tiR",· "'R 1WT ~. . 

' . ~ ~-110. 00.3 . . 
iNDIRA PARYAVARAN BJ.IA\'IAN, jQJUAG!l ROAD, . 
. . NEWDELHl-~10 003 . 

]Nebtl!l!': moer.ilicJn 

· Sub: Order of the Hon'bJe Supreme -~9~rt da~d 23.04.201~ i~ WrU P~tlon [c)" ~o .. ll97 of : 
1%}~ titled ~; Ran~ajan !!< o~f\~s.:::·~riion oHnilla Bdl!-'· ~U~d in _tho Hon'blfl 
Supreme Court _reg . · .~ : .. · 

Ref: . Prder of the Hon'ble.Supreme Coundated 04.08,2017 in Wr.l,tpetitKon (c) no.275 of 
201!>tftledVi«:JyaAthery.a & Anr. Vs Union oflndta; · · i 

! 

· -Kind attention Is Invited to the subject.' Please find. enclosed the order of tl).e Hon'ble. I 
Supreme Court dated. 23.04.20Ul in the. matter for securing th{ crltlcal Wgl\ priority. elephant . I 
corridors to minimise the human- elephant·confli~s; It is· requested to kindly p~o.vlde tl1e response. 

:of UJe states 'on critiCal elephant corridors a~ !>OUght by' this Ministry and 'fuml~h an action taken 
report ot'the same withlnthree weeks to this ministry. . . .. . 

Iri thf~ regard, attention is a!so lnv!.ted to· this Minlstry vide Jette~ mentioned under 
. referenc~ requestlng·tbe Chief Wildlife Wa'r.dens to assess the feasibllity of protecting these 

coriidors in your respective states. lnspite ofthe .. remlnder. on 17.11.2017; the response from the 
respective states to this Ministry ls· ~till awaited and the order of-Hon'ble Supreme Cout:t may also 
be perused ln tbis context. · 

~ence, it is once agai,n requested t.o 'send the responses immediately to this ministry for 
finalizing the View ofthls Ministry on the matter. 

This maybe treated on top priority. 

Ends; as above. 

Distribution for kind information and necessary action ; 

1. The Chief Wildlife Warden, Government ofUttarakhand. 
· 2. ·The ChlefWlldlife Warden, Government ofOd!shn. 
3. The ChiefWildlife Warden, Government ot'West Bengal. 

· 4. The Chief Wildlife Warden, Government of Assam. 

'il( 
(N D o:tpas) 

IGF & Directo:r (Project Elephant} 
Telephone No. OH-24695249 

Rmail: noya!ifs1963@gmail.com 

5. The ChlefWlldllfe Warden, Government of Arunachal Pradesh. 
6. The Chief Wildlife Warden, Government of Meghalaya. 
7. The'ChiefWHdlife Warden, Government ofKarnataka. 
8. The.ChiefWfldllfe Warden, GovernmentofTamil Nadu. 
9. The Chief Wildlife Warden, Government of Kerala 

. ! 
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10. The CblefWildlife Warden, Government of Anclhra Pradesh. 
11. The ChiefWildllfe War!!en, Government ofTripura 
12. The Chief Wildlife Warden, Government of Nagaland. 
13. The Chief Wildlife Warden, Government of Uttar Pradesh. 
14. The ChiefWildlife Warden, Government of Bihar, 
15. The Chief Wildlife Warden, Government of Jharkhand. 
16. The ChlefWildlife Warden, Government of Cbhattisgarh. 
17. The Chief Wildlife Warden, Government of Rajasthan. 
18. The Chief Wildlife Warden, Government ofManlpur. 
19. The ChiefWildllfe Warden, Government of Madhya Pradesh. 
20. The Chief Wildlife Warden, Government of Haryana. 
21. The ChiefWildllfe Warden, Government ofGujarat 
22. The Chief Wildlife Warden, Government of Andaman and Nicobar. 

Copy to: Shrl A. N. s. Nadkarni, Senior Addl. Govermnent Advocate, Supreme Court of 

I•dlafoddnd lnfo,..,.Oonand "'"''"" ""'"" 1/ ~ 

. (Noyaj!~~~ 
IGF & Director (Project Elephant) 

TelephOne No. 011-2469S249 
Email: noyallfs1963@gm;ul.com 

" 

I 

I 
' 
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To, 

file N0.6·312U1 O•PE(Vol.l) 

I 
F. I'Jv, 6-3/2010-PE 

(ic;vernment of India 

Ministry o.f Environment, Forest & Climate Change 

(Project Elephant Division} 

***"'******** 
Indira Paryavan Bhawan, 

.lor Bagh Road, Allganj 

New Delhl-110003 

Date: lft-.12.1021 

Principal Chief Conservator of forests & 

Chief Wildlife Warden 

All PE range States/UTs 

Sub:· Civil Appeal No. 3438-3439/2020, in the matter of Hospitality Association of 

Mudumalal Vs. In Defence of Environment and Animals & Ors.- reg. 

Sir, 

The undersigned is herehy directed to bring to your notice that the Petitioners, in 

the above-cited subject matter had challenged the judgment of the Hon'ble High Court of 

Madras for upholding the validity of the Tamil Nadu Government Notification G.O.(Ms.) No. 

125, dated 31.08.2010 (Annexure- 1), which had notified an 'Elephant Corridor' in the Sigur 

Plateau of Nilgiris District. Following the passing of said Notification, the resort owners and 

other private land owners were directed to vacate the lands falling within the notified 

elephant corridor to the District Collector, Nilgiris within three months from the date of the 

judgment. 

Hon'ble Supreme Court, vide its judgment dated 14.10.2020, while upholding the 

order of the Hon'ble High Court of Madras, recognized the importance of elephant 

corridors for protection and preservation of elephant species and stated: 

" ... As forest lands continue to be lost these relatively narrow and linear patches 

of vegetation form vital natural habitat linkages between larger forest patches. 

They allow elephants to move between secure habitat freely, without being 
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disturbed by humans." 

The Hon'ble Supreme Court further observed the following:-

"Elephant corridors allow elephants to continue their nomadic mode of survival, 

despite shrinking forest covefj by facilitating travel bet\ll{een distinct forest 

habitats; Corridors are narrow and linear patches of forest which establish and 

jcu;iliti::tte connectivity across habitats' In the context of tot/ay's wo(ld, whl!!re 

habitat fragmentation has become increasingly common, th<;se corridors play a 

crucial role in sustaining wi/d/ife.by reducing the impactof habitat isolations; In 

their absence, elepfi(mts would b!i! unable to mov~ freely, whiCh waiM i(l tum 

affect many other animal speCies and the ecosystem balance of several wild 

.hab}tats would be unalterably, upset. It would also eventually lead to the local 

extinction of elephants; a species which is wildly revered in. out country and across 

the world. To secure wild e{ephants' future> it i~ essf!ntial that we. ensure tMir 

uninterrupted movement between different forest habitats. For this, elephant 

corridqrs mustbe protected." 

fn view of the above stated observations iterated by the Hori'ble Supreme Court of India, 

the copy of the judgment is herewith attached (Annenure- II) along with this 

communication and submitted for your information-and needful please. 

End: As above 

8\ 

Scientist 'D' (Project Elephant} 

Emailld: km.selvan@gov.in 

Telephone No.- 011-24695067 
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BEFORE THE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, 
KOLKATA 

ORIGINAL APPLICATION No. 77(THC)/2017/EZ 

IN THE MATTER OF: 

1. Society for Protecting 
(£3PO~R) 

and Animal Rights 

a, Jalpaigu:ri 735101 

. ... . ' iG~~i.·~ .. -&~: 
Prasad Pan:if~~lit.;;;.,.;(~,M:·· .. .· ... 

for P:r9.~@¢:Mp;g- ~phiofaun;J: 
,, ·: ' .. ·1. ,, 

-"~~ ~ ~;'..!_. 

~lf~~'~"~~"~~:~,~~~;1\t~~~~ 
!0~- 'i'' 

Sel\YJla~ 'lfl1hrn111eth the Chief,~~cl~"ta';y,~''L 
r.~-:~:' c: :2· 

·T 

2. 

LA-lOA, Block III, West Bengal, koll£:.~tl.l.·760098 

3. JalpaigtJ,~i ForestC()rpo:ratio~J,J,~yj,sion ........ · .~ .. -,,., 

Governmeht;_~t; Wes '
1
' :: ng 

0 '_~~f8~;~ijf?"~~ fli~JRi~i~:i~mal 
Manager, h~~f~g its ce ',SJDA Co~posite '""' plex, P.O. 

'-~ '_ .. : ~· : '~ ·.·. ; ·~: "'-~. .. "" ?;::~. !':::~-.;:;::~~;;_~:·:·· 'J . 

Denguajha:a:; Dis~ti9~;~~lpa!t¥.ri-73512:!:;'i 
·.· i:_.; -~;::;:,~:"" . . ... ·---~~;:,~;:'. :;". j-: .. , 

: ::~~?-: ·.')-~·;·:~;~;-~,:;~ .. -~.:;:.~E{r;:_~;>\:-:--;:~.'/;ir~~i,~l!i;;~:t~ .:· 
4. West B~X;i.gal Fore'St;Deparfili.~ifth¢:0tporation ited 

Wholly owned by Government of West Bengal, Service through 

the General Manager (North), having its office at KB19, Sector­

III, Salt Lake, Kolkata 700098 
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5. State of West Bengal service through the Divisional Forest 

Officer, Jalpaiguri District, Forest Department, 

Govt. of West Bengal having its office at A.ranya Bhawan, P.O. & 

Dist. Jalpaiguri-735101 

6. State of West Bengal 

Service through the P:rinci~al,¢il1~~;:Conservator of Forest, Head 

of Forest Force, Forest Dep~ff~~~W'-having its office at Aranya 
1\· i' r,; ·:,; ;i :!, 

Bhawan, lOA, Block LA, Secr,t~n:_Hl,'·Salt Lake Cit_y, Kolkata 
:.'·'':. ~ .. 

''((fi"J~;, 700098 
,:;_ 

;~~~i=~t::.·::;;~:;:~~\,~~~e~· , 
ColleCitor~te Building;.q~IpaigurF7351 o 1 ., 

::·!;._ 
•,";:. 

_ ~~e,t~cy;.Mini~'t~i of~;Environment,·lro%es\,. 
Change, '•:>;•;-~·· ····' '"' 

·l:~ ... ' ,,,,~ :;_~ ~ 
. : :· " . 

9. ··Mitii~tlj; ~f' :Road Tran~pott ~ Jilghways 

:~!~!~~~t;~~;;~:::r~~:z;;;:n· 
10. Ministry-pf-Railways 

l'iotice throri~h the 'Chainnan Railway Boa~d; 
Rail Bhawan, 1, Raisinha Road, New Delhi~110001 

.... Respondent(s) 

With. 

oBi~tNA.L AlWLICATION No. 124/29.:1.7/EZ 
!:/'·"'" 

'· ·.· · .. ,' 

IN THE MA1:>irE~hF~; . 

1. Sri Bisw~jh Mukh~rjee 
Son oflate Ajit Kumar Mukherjee, residing at Burrabazar, 
Chandannagar, District Hooghly-712136 

2. Pa:ribesh Premi Joutha l.\wfancha 

2 
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A organization, working for protection of environment, having 
their office at Go:rumara, Post and P.S. Latagu:ri, District 
Jalpaiguri, West Bengal being represented by its convenor 
Anirban Majumdar, a resident ofGorumara, Post and P.S. 
Lataguri, District Jalpaiguri, West Benga1~735219 

.... Applicant(s) 

1, Union oflndia 

Service through ~he 

Ministrypf E9:i'~.:s~,,&~f:J,~:im~ate Ch~KV~;'. 

2. 

;..~ifice at~~~.,-. Bb,~~,:m 
ew Delhi-1lOOq3. ",:· ,{;. 

·~"'"::::h::fl\;:::;~~~~~s, 
"\"~ \t~ :-·l'i' 

;('."~-t"' 

a(;§ecretary, Minis~~ o~",~j,lways, 
·. ,cv:.!--~~~ -. /> ~·-;.:; . . ~::! 

·"·~~L:t;;,"aisina 

4. 
:c ''.•, .;d~fl~t?;~~; .- I ' 

~Z~:.~iz~J~~~~~"~~ , l:~~4~NNA, 
--~·;;::; ;.·J=· ~~~:~·."!·.:.·~-, £-n 1:_~--;·J:<;-.- , - A~~~~~r:-

5. The Chairman, We ;~i:Jengal,,:P91luti 
Having office at Paribesh Bhavari.,. 10-,!\.,'Block LA, Sector-III, 

Salt Lake City, Kolkata-700098 

Departme 
·;i;:,:~e.i~~ta~~ 
';~p,vm,lnm 

700106 

7. The Principal Secretary, 

Department of Public Works Department, Govt. of West Bengal, 

Having its office at NABANNA, 325, Sarat Chatterjee Road, 

Howrah-711102 

3 

/ 
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8. The District Magistrate 

Jalpaiguri District, Govt. of West Bengal, 

Having his office at Jalpaiguri, Post Jalpaiguri, District 

Jalpaiguri-735219 

9. The Principal Secretarf:'¢:hikt>qc)4~ervator of Forests & World 

Life and Chief Wild Life W~fk~~·,:~ovt. ofWest Bengal 

Having his office at Bikash ~4~;a:~~ North Block, 3'd Floor, Salt 

Lake City, K d~,:-700091~'~\;;,;_;~;::' -~~~\~~nt[s) 
R•APPLICANT:•(O~A~ No. 77THC/21.117/'l!1Z)':''·"" .· 

MrG~~Ji}¥ -~~~~y' A~~~~.#~~'''?'l}~',: ,,, .· .. · .. ··. ·••, ·~· "<''c,:·,:·~' ~~t4J;;,,~jf}~ 
COU )FOR RESPQNUENTS: (O.A. Noi'r7'7THC/2Qi7;J:EZ) , 

~'.~\~ii~~-~.~.~-~i~-~~--:d ii if~~~--·~.---~-~-· .. :~i &_A···p·d~~~r_.:~~.e~;; \~w ·~·~t \~~~ .. _;,. i~el~~~i 
·.J. :~ .. :.:\:: 

Mr; Raiib .~Ray~ Ad Tor R-2/fo 7 '" _:>.; , 
~,.. iH~~~ ='·: ;. ;·.; .... ,' . : ~' r · ' . , 

¥!~ .9;B"r~;p~~Jl,d Roy Choudh~rf· A:q:w:~cate for R-8; .. •• 
Jl4*i'<Waly~~ S:a,tkar, Advo~,ate''for,·jR~:J;.o·/ , 

c~u!n~kJJr~iiREsPoNJk~;~:~,!{'b.~:,.~o. 124/~<(t?tli) .:· · .. ·. 

Mr:'~~;a. ·~·1,\nd'R?y Choudh?-Ieyi Advocate for;~~ •. ·.-·.. ·, ; 
Mr. ·~w· . B.aiierjEfe, Sr. Advocate a(w Mr.'::' S(bojyoti 
ChakraJ)qrty, ;.\qv;pc,ate'JorR"4,6, '78f. $, 
Mr. Sibojoyti (ft,l.a:kra~or:t;y, Advo~ate fo:r,: R~s, 

:;: ~:1~~~~¥~t~~x~~~:~~~~i!ii<-io · ·· · 
JUDGMENT 

PRESENT: 
HON'BLE MRi.JUSTICE B. AMIT STHALEKAR IJuDI'GIAL MEMBER) 
HON'BLE MRi!SAIBAiiDASGUPT;A #EXPER:f,MEMBERI•.'. 

( .. :: ... :l.·ei'•.: .. :.; ~-i~.:>: .::~~l~;::~·. . :;~~<;:> 

2. Whether the Judgment is allowed to be published in the 
NGT Reporter? Yes 

4 
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JUSTICE B. AMIT STHALEKAR (JUDICIAL MEMBER) 
1 

Heard learned Cq1:cnsel for the Applicant as well as the learned 

Counsel for the Respondents and perused the documents on record. 

' ' ·~. ~ ~ : ... ~ 

2. These two cases are lflin~fdig_#b~~hl of by a common order as 
-~.":::y;.;: ·F·~~ -~ :r::.~~-- '('<=:;_+ 

.: ::-;,., ~· ;' :·-~-\~~;- \~:-~ 

identical questions of law an ' involved. 

3. 
. >~ }J ;i)\ ;~ i, ·. 

The origl;p:a$j applicatiorftilf's i15ih\'m, flled by tq~;:;applicant N o.l 
:. ./~}~~~~~/ .:;~.d '< .·g-~~:~:::::·: ·~,::j:.f~-~-)~J:~ -?~,~~t~;f .... 

societycfor protectlb'n''Hr;oj)hiofauna _a~,d J\n1 
-/~:"'' ,/:-'' ~-:;:,~·;_~!- ·._:;T·n~T ;;:-.__<-,:~:-~ 

that ''tlie 
f,~ 'S\ 

4,~,. .ltiillw;6::alleged fellind::~;it~·ees is can.;ied &jllUfor tl:te 
t;WiJ~}:~~f~1~" t:ffi~ r~~ ~~~~;~=:_~-- ,,f~\~-;~.=r· dr.· ~.=:··,;::-~,,-~ l.~.- · -_,:; :i- t{ -~r~~f~,~~- ~:;tr~;~}~l, 

ptli:pos~ 9,( ¢i;>'J:tstruction $'f y, on Nsr~~npllJiifiJJ~y 
''"", .~ff;;, 't":,i.. )•i', . ;~,""'Ai'; .f~;' ;1 ,/§ ·i~(~;,, ,do 

N~~~.·-,:.1,_'.1:': •. :·,· .... _'.7:_.·::.·,··,·:.r;;i(I?, .. 1c_'':~.· ... :.v.·.·.'~ ... ·.o .. '':Us····.·.J.:y: .... ···.··,,.,know~ .. th,e,:;forest :;ttl'e.P:t of 
, •• • ,i • "~ .... _ _,,p~/3· .. ·.~-;:·).~},.;:~!·\? 

Bichabh :,, ... ';"'·' , '_,, 

'·~~~-~.~~.~.:~ .. :· ... --~.·. , S"·~)~J~~· ·;,_, _,-/~::::.: .<~· 
~~~-f;~ .. :;:,~,, . ·::·~~:::>.t\~)~~f. 

5. It h al~~i~~e~hl~,~~;~Y.~~;b~~~!!"~ ;#~~~~1,f~,.\~-ii1J"'Con' true ted 

over existing railway tracl{s in·or:Q.er to fa:cilif8:te traffic movement. 

6. It is stated that two trains use the railway line in question 
.:.~m_,.; .. ~.:~:_:;: ·:::i~ .. ··-~·. :~ ;.-:::~····.". ; .1 

• .:-.· 

throl.lghou~t~&2,.day,!ti~~-, t~~Wri(:)~;·~'ew c6&fi8.5jiitto Siliguri 

Junction vi~~gR~~gr , dh~{'.New Ma:l ~ppction afi'd.)he other train 
·-~ ... '!.' .•· ·i~':' -~. <"';.:;,; __ , 

is from snl~ri Jrtf:s~i.Bn td;\,;~Q?c;hbe,h,%\;:yia Chap~rabandha and 
.".;J(;}::t, <s~~Tf? ~:~\t~.~~~,w·<~::~~~:~~:~:::;;',-<,. .: !;.-:';:·,·~:: 

therefore if'1s, contencfed, that ilietc''1s no urgen:cy for increasing 

infrastructural development in the form of further over-bridges 

since the traffic on the particular National Highway is not heavily 

affected by the railway traffic. 

5 
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7. The applicant's contention is that about 551 trees have been 

earmarked by the Respondent No.5 for felling and that several trees 

which have already been felled had a circumference of about 60 

centimeters or more. The J#'~~s.:'~g~l!j.rked for felling are located 
~; ",_:' • ' ; ' . ', ~ _.-·,< 

within 800 meters of the boJt}lf~~.~ff~orumara National Park. It is 
·-· ..... ····. ___ .-.·, 

stated that the entire activity ~of, feiijJg of trees is in violation of the 
-~- -~ "· ;:. : -~ . ~-

Forest ~~~rs~~:on) Act, 1\l.~§sflEr)oese tree:'\",jtj~~,~ 'forest' 
land as.ffi~~g:qr~ .i'rJ, Bection 2.•of the forest (Conse(V~tig~!}A~t, 1980 

·:, : / ··::-.:::::. { .. /' ~ ! -~ . \ ··-:;:! :·•.:>,.:.-''_:<. .: ;':.51-

and•'fi'o fqres.t'clearance,pas l::>~~JJ,)gr§.nted fop,felling oLs'l,lch tre¢$;, 
.. ...,....:.~- . --~ ,.: ' . .... . ·-' . '""• ........ \_ "''"'" ... ·;·. ·•· - .. ,.. .. _,.,,. ..,., .· ., 

_:;:.//:./.( __ . <i,~--'- ',.~-- ·:;·,·.;:_.~-. ~L; -;·~i':·t~~/;~~~:;. 

s£'; J;jli~, ~;ifiial a~,iij}d\ion was origin~t;~~d as l'f~~:~ o:t.}llm~)~e;r.'.'o·~f 
(W) 21 2bi ''i ~in tn~,0.Xi"i,~h.·;·:court ,pf cai~L1t!~:.,~nd at ',t4e 

E~~lp~f,sidrrth~ Division BenslA .. 6~ tr{~ Hj~h ~ourt ha~ di~e,pt~~~[~~t 
.' ., 

till 

1o:o4.z017. 

9. 

High Court dfcualcutta on i mention .being made. by'Jh{ counsel for 
- 1"'.· ::.··.. t·.··.·.··,::···. - .. 

the petitioners that about 3000 trees were to be felled for a rail 

bridge which would be crossing the railway line near Lataguri. The 

Division B~ri'6l:l of the High Court by 'sin order d~#.ecihd.04.20 17 
. . -. ~- . '. . . : ' . .. : .... -·. . . . ' ·. 

directed the~p'etffJQn~i~) to tl1g' an appropriate petrt~~n in the High 
~:-•,:··. _ .. · .... ·;·:. ~-:~;;','{ .·-~·: ···~. . .,_ ""·. · ... ·. -~· 

Court sine~ the N~tib'Aal 'G-t~en Ti-ibuh.~l, Eastci±:H Zone Bench, 
. ..;:· .. ,,.,·:.;: ·.·;,·:,,.: ,.,.... :-1::;<' 

Kolkata wai not f{~i~0tioning·aricJ. if \Vas direct66f'that the writ 

petition would be transferred to lhe National Green Tribunal, 

Eastern Zone Bench, Kolkata. 

6 
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10. Upon transfer the National Green Tribunal, Eastern Zone 

Bench, Kolkata directed notices to be issued. In the meantime an 

application was filed before the MoEF&CC for grant of Forest 

Clearance as required under S(:;:ction.2 of the Forest (Conservation) 
>}(~ :~~:r-:~~~~~~J:~i:i-_;~::~~; 

Act, 1980 in respect of the'i;lie'a;:in:'iif\iS'stion and the MoEF&CC by 

its letter dated 28.09.2017 ~~~l!~*~~r~ed approval in principle for 

Stage-I Clear ,with certa.t~~k~~;hl,~~s. The let~~' ~tipulated that 
~~:.!>~.}:·:··~._:-:-::~./ ;.,/·:Hl' 

0vern~ent may alio'\M)j:tlie\i:ili:~er agency,}o com 

r=:~fnistry's Guidelines contained ~~~i'ft 
!i~' /'' . '~"7. 1~\ 

•e•'l·~· A{ .. ~r~ ~:~t ,:,,H~}~,t ;;~Jt55~;V!~~t;:;,,;.,.,•;~c(W;' 
··IT:j/.l .<::'"''~':'''""' 

{ .... . : 
1
,,i;
1

t.·.:i .. 'i~f:.·r···,:-_ _.; 

f. f EfSt~:_;:- . :. -~-- . l-\~. ,{~~~ 
ifl'l:>. ·ocz. 202 c6\lris'in ·,fd'~· .. ;i\l1'e 
Jf J ~~~::=.--~~ i · -"'- ·\ ~\ ·.:;;;z~;:~; -,_~~r::" 

&ttril·~~~:n- ~,~~~·:t~~, , ··1mt!Hhdw 
ifi:fructuolls ip:',.:view of th~j;ju9-gmehts:Pa_ssed by the'National Gre<;!'h 

(~, :f: ··~. "~.:;;,,:_'> f.!. ~.-:;~·~; "-;E:-:· . .;.:.i: .. >:~- . ;- _;~! . . /. 

:.::tl~::;;i;;;:;:<~:~i~~~~~il~~~~ 
Principal B~,, "'N~wf~~tlififi,oii§J!iiaFit~P,lrigMon .. 
Society for Protecting. d~'hiofd:Una and ~Af~~l Rights 

' . ~· .. · 

State of West Bengal & Drs. 

(SPOAR) Vs. 

"50. For the aforesaid reasons discussed in the text of the 
Judgment we shall make the following direction to be complied 
by the Central Government and State Government with a view to 
protect the elephant population and other related issues: 

7 
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1) The Central Government shall in exercise of the power 
conferred by Section 5 of the Environment Protection Act, 1986 
and read v..!ith the provisions of Wildlife (Protection) Act 1972 
declare the area inhabited or used by elephants as conservation 
reserves. 

2) We direct registration oj separa,te case against the Coal India 
Limited and Oil India J;tfn:l~e(i'fqtJt:Lrther enquiry in the matter 
relating to adverse effeb'f}pr/..11,:$~/i?to'!the environment consequent 
to the act of commission ¥&i,~o'tfilj$.1on in respect of oil extraction 
and coal extraction in theifc\f'esJ.!ie~c#'ve mines. 

-, • J ' •• ' : • ~f 

3) Declare J;tggapani Cortidhr wh.t&h connects,,, er Dehing via 
Bogapantift~tiestates asJomiiT(gpil,rj of the elep corridor and 
issy, ::hotlfzcat~()n in this t~gaid, . . !,,>· .- ;''k, 

,f/ '.·· '.··;'• -~)i! 

:-.;c:· .. ~~~:~( .~.:x_ .. ·; '·:: · ·.· '\:: ·-.;f•· ·: _ 

'f) 9 dil¢fa ·survey of the elephant population 'ir[·?, .. stat(i and 

('i~;. ·~flft1~:~~~e. decli~e .. tf3~., g;t~CJ:,,,~[[rr3~rding ih~'t~tq;~~.,,~s, :1t~vco-
. · - i/ r . -

· __ :··r.ff!a~~zi1it~;~~~i§J~:~~~P~~~:Z~~dri~~d~~~~ k;;~~1~·~ ·~~t~ 
projt:tci elejJhant~Q/?)l:u!. elephaiJJ resery!}/}~lfjphant '[:¢i:ripbr. ., ·-··· 

.~ Ali;~~: ;1~&.by m:t;~i.n~fl~)ii,gboi·:1.~o:~·:~Iuni~ip~i'. q~~~~~.~~~ 
•' from ·:durnpzng mumczpal , waste. and garbage rrr, ·Pzthmg~Pat~at 

Elf!ft?li.qr}i'I),ese rue. ' ' '. ·. '!: · '' ·:' / ,; , 
'~ ·~->-:;. (c~:;·:: •,• ;; ·., ,\l,;~~ ...... ,'":.. .~ ... ~? • ~~~;~lt~ .. ':\ ~-::;_:::;" 

?)'Respondent No. 7 i.e. Oil.•}ndia Limited to foithuJttft\i'$top 
~eleas,tnript'·untreated oil.' e}fluiiitt· in pperJ: 91/ldr:J.~; .. pit{'and 
se¢pr;ige af'eas dround .oil rigs in the Digboi Oi((field 'f.V.fJ1¢h falls 
within · upp~~ I:Jihing · I?F (East £?lock) qnd, tljfi Dihzng-Patkai 
Elephan.tRe'serve. · · 

8) We hereby direct Coal India Limited prevent discharge of 
toxic pollutant i.e. yellowish-orange water flowing out of old 
mines, abandoned by it within Jeypore RF and Dihing-Patkai 
Elephant Reserve. 

9) We airect Digboi Town Cortrrnittee; Assani '~¢t td (rllow any 
construction actiuit'ydn arlit around thk Digboi re~~.rve. 

.. ... ... . ·' ... ,·.... .f:,':;::i 

1 0) WeYrJi(eCtth;e $'t&te 6J~ssam t9. U:Jork out a ~~{i,bze solution for 
handin[fOUet of :th,e ab,ahqoned Cq{Al mine of,';the Coal India 
Limitecl .t9 the F:ore$t DepaftmeiJtf?rft§ proper f;rcfdntenance and 
to previiiit hann to the flora aiidfauna. .. 

11) We restrain permanent structure including residence in and 
around Golai Corridors by the Municipalities and Respondent 
Nos. 5, 6, 7 & 8 or private individuals. 

8 
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12) We direct Central Government to exercise its power under 
Section 5 of the Environment Protection Act, 1986 and Wildlife 
Protection Act, 1972 to give legal recognition and status to the· 
elephant corridors at Golai and Bogapani and other areas to 
ensure free passage of the endangered wildlife animals. 

13) Respondent No. 1~ .. JP..'~'rr!:B1Jdate before any proposed 
development within thoe···~?-~'(qq]f$}i~cl. elephant habitat a prior 

. wildlife clearance frorriJ;;tfi.~]L"str!JHa{iJg committee of the national 

board of wildlife is mand'~~~N;*i,':;.J 
14) The Respondent No. j ), { s(fp# consult project elephant to 
specially ss the ir~].p/l~f. i'-Ofh??lrvelopmen~c-·~-~ part of EIA 

ure such1&9?1:f~~9ffffit under Setit!t,~J!!z.36 (4) of the 
t "~'~}~1i:i;.·:·~~~t?.::~~~.fR-;;r· . 

·': ·:;~!·~: rr:;:: ;~i 'X, 

. r direct the State Governments td'\, 
mittee ~~-~ni ,Qjficers ' 
servator ,, co:ffli'' c; urvey 

q. on in eac rict in the State -demat 
lUaiUttion. ·:::;:;;, ~ ! l '}F,~;·{ ·.: -~ ':.'·. 
'-' "'f ...• .,. ~ '·t ';\ .\W~· 

·. lril the, fir . 'all cqlfi' l~fe \ J~y 

• hj~ <>;11,ednd ·. .,, "e 'ep£~f i".J_._ .. t.'jt1i~.~_:_•.~.-.~_:··.'.~·:·'~·-·.c.; ?-i~'~.o_~_:_:_._'.·.~.·.·.~--~-·.:_,;,'_r ·r.l,_t.-~ .. --~ __ .>.·.~_.;:_~. .·.·~_?· .• . ....•. : .. 
.: "1.> ,,.. -; _,,,(:{i'· f;~! ,'.::~:f:IC'· ( ;l 
'h.e '€ore Commit:t:e ;be'· constituted,'~By ;i~l;l. 
'it}· efftt'ethrough JvJ'l' Environment, ;Eore~ 

~""' ' q.ded by offic below the ran'/( 9 
'm. the Min1 who shall e 

rom . <,State 1'tt'nd to recomm!Jhii · . 

co~~~"d ''"'~l~~~~l~~;~~~rF:.,~KVe. 
18) The core cd_fftitrjttSJ~. shall. recJ,Q.fjj;tfi'Emd to the Central 
Government furthei''action in•·the matt~rrelating to protection of 
elephants, declaration of. elephant r;orridors, elephant reserves 
and for such other direction as may be necessary to fulfill the 

;~;~~~Ra"'::';o~/o~~~~~~~~f(t~Ga);~~~i~lli~O'' of the 

19) Th~l~~ ·rlev~l!;f(;orrf-om_,_.~·.l_ttee a!l-1 ... c_ '. P_ .. r_.(} Commf@fie shall submit 
its rep~'ft:., trJ;·· · · b l · · · · · · · · d · · ·· ··· fi 

;:~h~~~~~%nn f~~:~~~~~~~~;f.~t~:a;ri~~nrJJ:r 
13. Thereafter, the Respondent No.1, MoEF&CC was directed to 

file an affidavit showing compliance of the directions given by the 

National Green Tribunal, Principal Bench, New Delhi as well as the 

9 

33~ 

I 



633573/2022/PE 

matter relating to felling of trees in the forest area of Bichabhanga 

at the peliphery of Gorumara National Park for construction of 

over-bridge. 

\;;: · .. r;l;· ~~· 

14. An order was passed 9tii~;b$:;:~0'2J. observing therein that the 
'·:/...;<; :_·:: :~c>\'>;· ~~··.~::;:)~)' 

MoEF&CC had been directeti/t6-;,::gie{,their response with regard to 

Stage-II Forest Clearance i~:;·~~~~~,~~}:f Public Works Department 
/.i:; .. :.~,'·,~~- ._;:::·::~ ·,!': 

(Roads) ofGo~l:\igfWest Ben~cir.fot~2~~~~ruction oi1~fl2 ~ane Road 

over'' B~t~~:~~~) and ita::~~~:~::~~es in «P!ai~~'', f''Jevel 

cro~§tng .at kills 652.0Q.,pf Na,t!pti~J:I~ghway;(NH) 31-hi\iJ:w~~n N.eora 
·;:;;;:~:@£~~.:·_~·:>,· ;r~i:'"': :···-·. ,.,~?F, ..... ,, ___ ·:·.:-·;h ";:.\·:::~;~l' :;::· 

al}d,Latha,gut:i under .;r~paiguri Forest Divi~~\)l), West :S~ngar 
l":·. '· .; ~ -!::. 1~ ~,, •"' .f'.l ._:-:..;- ··.. . .,, ., ' 

'-~~~-~}~ ... ,. 1/ ~.-:· )5' i~; ··(~ ' ~~ ·,~ 
,~;~ i';"/o );~( y, -~\ :(: " !;,' ··; -~:-
.,,~· . .:: :::::::,~·:; ·T !,· ::~ t!~ ~fi: 

1'5., 'in ,,riurst,lance_·.;~;B£:':'•,1:fte dir~t;:tiow(,, of ,,t;fie 

M~EF&i§d :l;>filiging on re8ord't:q~;'corn:Pliances of the gije~j;ions of 

the~·@~~ip~,~~nch of N atio~al d~~rep Tribunal and·~~s.ibri~ii~~Jon 
/.:\ ·: '· '- . :, .. ·~ ·.' .;~~.' 

record· thJ''"riotific~'ttio~· ,dated 21.12.20 18. gfaritlng 'Stci.g~,Jl' ,Forest 

Clearance i11• _'fdiiouf ·of .the Pubh~ Works DeJ~ftment (Roads) ' : . . . . "~ . . . . .· . . .. ' ~ . 

Directorate a~clfor div~fii1on qf 4.6s1 ha Brfarest la~d in its favour 

for constmction of twin 2 lane Road over Bridge (ROB} and its 

approaches i];)_ replac~rnent of leyzh9t"?;:>~ing of kJ:11~ 6.5:2.QO on NH-
·~·:.;:~.!:._... .<~';:> ... ~.>::.·::-.."· .... :".-···.:·> ·:<::··.; "' . 

31 between :N&qpp. and .tatamr:i'under J <:i:Ipaiguri For,est Division. 
' .. : _,_.;.,,.::. ':j;::<:' ,·,:., .• ,;.· ·.'.'.{';' 

. :::··; -;"·· ";.):::;v, .:+~i~!> .;:;:+··) 
'.<·"!'• '·<t;-:.·, :·<;.';:-;: ;.:.:.;s-.. ·i 

16. A copy .. ~f th~ l'lt>#~cati~!"l'·J1as '-~·"·· . .,.," 

the affidaviPdated ();~;08 .202 l :• If:ii·-ht~~/mentionedffuerein that the 

compensatory afforestation shall be raised over 8.062 ha of 

degraded forest land identified in Range: Diana, Beat: Carron of 

Jalpaiguri Forest Division against the area of forest land being 
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diverted within a peri~d of three years with effect from the date of 

issuance of Stagl'cli clearance and maintained thereafter in 

accordance with the approved plan in consultation with the State 

Forest Department at the costqfit}l_e, lJ~er agency. 

t:::;;rx:~,:~:?~:,i[J,::t;:::· 
17. In this view of the m~£~~~if0~~'phing further remains to be 

adjudicated, since the originaf;,appli~a;tion has become infructuous. 
· : .. \0TA~J~t~, ):;{~~~,·~;f:~~ 

r·, ::: :~:s;· ·.-.,.. ·. 

~ccordi:ngly disrki~d,:':~itlJ§;.:.:iOriginal No. 

~,~:ahav~:~:2 i ;, 

~ v ~£;,~:v:glt'~ ffifrnctuous····:,;;::fin5.'~\,:;; 
;~·: ~: ~-

·s:·~,T·~~~(!:~' M 

............ ~~~:·.~:~{1 ~;~ .i l~i~i~ 0 .... .; .... ·; ~~! ... ~~ ............... " .. .. 

,. ~ .. ,~ · _ _,.,;'('' ·;;•"::<<· .--" ...... . 

::",;.~Af~M- D.A§~:P:PTA, EM 
. . ~{t~l~h?:D~;y:· -': _:(~:~~>' 

Kolkata 
November 25t 2021 
Original Application No. 77(THC)/201·7/EZ 
With 
Original fiiJUAJI<L;cu.A•uu 
MN 
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F. No. 2-7 /98-PE (Vol.II) 
Government of India 

Ministry of Environment, Forests and Climate Change 
Project Elephant Division , 

Indira Paryavaran Bhawan, 
Aliganj, Jor Bagh Road, New Delhi-110003 

Dated 22nd August, 2019 

OFFICE MEMORANDUM 

Sub: Constitution of the Captive Elephant Healthcare and ·Welfare Committee 
(CEHWC), Project Elephant, Ministry of Environment Forest & Climate Change 
(MoEF&CC). 

In compliance of the decision taken during the 15th Steering Committee meeting of 
Project Elephant, a Captive Elephant Healthcare and Welfare Committee Captive is 
constituted to look into the issues. related to healthcare, welfare and management of ' 
captive elephants in the country. The composition of the committee is as follows: 

(i) Shri. Noyal Thomas, IGF & Director, Project Elephant 
(ii) Dr. K. K. Sharma, Member, Steering Committee, 

Project Elephant 
(iii) Dr. Easwaran E.K., Sr. Forest Veterinarian, Kerala Forest 

Department, Kerala 
(iv) Dr. Rajeev, Professor Kerala Veterinary University, Kerala 
(v) Dr. N. S Manoharan, Addl. Director, Department of Animal 

Husbandry, Government of Tamil Nadu · 
(vi) Dr. Bhaskar Chaudhary, Coordinator & Head Veterinarian, 

Wildlife Trust of India, Manas Tiger Reserve 
(vii) Dr. Prajna Panda, Consultant, Elephant Cell, MoEF&CC 
(viii) Dr. K. Muthamizh Selvan, Scientist D, Project Elephant 

-Chairman 

-Member 

-Member 
-Member 

-Member 

-Member 
-Special Invitee 
- Member Convener 

2. The Committee shaH have the following Terms of References: 

(i) To suggest the detailed veterinary care plan for management of the captive 
elephants to be implemented by the Government and private agencies 

(ii) To suggest the various activities for which the captive elephants could be utilized 
while fully ensuring welfare and well ness of the captive elephants. 

(iii) To review the functioning of the existing state level captive elephant welfare 
committees. 

(iv) Verification of health status of captive elephants as and when referred by the 
Ministry of Environment Forest & Climate Change. 

(v) Any other issues related to captive elephants management to be decided by the 
Ministry. 
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3. (i) The committee will be at liberty to constitute a inspection teamjsub committee of 
veterinary experts for fulfilling the mandate assigned to it or may also visit the 
captive elephant sites for the verification of the health ,status of the captive 
elephantjs for discharging its duties. 

(ii) The travelling allowance, daily allowance and sitting fees etc. will be payable to Non­
official members of the Committee through RTGS as per SR-190 after submission of 
original bills of Airlines, Taxi etc. whereas official members will get TA/DA from 
their respective organizations. 

4. The term of the Captive Elephant I!ealthcare and Welfare Committee (CEHWC) 
shall be for two years from the date of issue of this Office Memorandum and extendable 
depending on the completion of the tasks assigned. 

5. This issues with the approval of the Hon'ble Minister, Environment, Forests & 

Climate Change. 

Distribution: 

• All the members of the Committee. 

~' 
(Dr. K Mutham~) 

Scientist 'D' (Project Elephant) 
Email id: km.selvan@gov.in 

Telephone No. 011-24695067 

• The Principal Chief Conservator of Forests & Chief Wildlife Wardens, All Elephant 
Range States. 

Copy to: 
• PS to Hon'be Minister, EF&CC 
• PS to Hon'ble MoS, EF&CC 
• PPS to Secretary, MoEF&CC 
• PPS to DGF&SS, MoEF&CC 
• PPS to Addl. DGF (WL),MoEF&CC 
• PPS to IGF (WL), MoEF&CC 
• PPS to Joint Director, PE/WL, MoEF&CC. 
.. Shri Surender Gugloth, Scientist 'D', MoEF&CC. 
.. Shri R.K. Srivastava, Consultant, PE, MoEF&CC. 
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F.No. 7-1/2021-PE 

Government of lndia/3JRCI' ~ 

Ministry of Environment, Forests & Climate Change/ q :eli q <(OJ, C1if vcf a (it q li q f\q d01 11 iii I (it :q 

(Project Tiger & Elephant Division I ~vci' ~qf\:q'Jt011 VJm1) 

To 

********* 

The Principal Chief Conser'Vator of Forests (WL) & 
Chief Wildlife War·den, 
All Statcs/UTs. 

6th Floor, Jal Wing, 
Indira Paryavaran Bhawan, 

Jor Bagh Road, Aliganj, 
New Delhi-11 0003 

Dated 22"d August, 2023 

Sub: Report on Elephant Corridors of India -reg. 

Madam/Sir, 
Elephant is long ranging landscape species which moves from one habitat to another 

through corridors. Long- term conservation of elephants can be ensured only by maintaining 
viable population within suitable habitats, which could be well connected, with other habitats 
by protecting and strengthening the existing corridors. 

The Elephant Task Force Report, 2010 'Gajah' had listed 88 elephant corridors in the 
country. The Ministry had been communicating to the States/UTs to assess the feasibility of 
protecting and conserving these corridors and take appropriate measures. 

In continuation of the efforts being made by the States/UTs, the Ministry along with 
the supp011 of State Forest Departments initiated the ground validation of elephant corridors 
across the country in August 2021 and completed the task in July, 2023. 

As a result, 150 elephant corridors have been identified with their significance and 
conservation needs. A report titled "Elephant Corridors of India (2023)" comprising 
information pertaining to all the identified elephant corridors was released by the Hon'ble 
Minister, EFCC during the World Elephant Day 2023 held on 12th August, 2023 at 
Bhubaneswar, Odisha (copy enclosed). The rep011 was deliberated in the 19th Steering 
Committee meeting of Project Elephant wherein Chief Wildlife Wardens or their 
representatives were present. 

As reiterated in the report, the number of elephant corridors presented is best 
considered minimum, and can be subject to modification based on the field data and inputs. 
The Sates/UTs are requested to take necessary steps to protect and conserve the elephant 
corridors and keep updating the Ministry with their field inputs and actions taken for further 
updating the report in future. 

A copy of the report is enclosed herewith for consideration and necessary actions. 

Encls: As above 

Yours faithfully, 

~ '-'l-·g·~~ 
(Ramesh Kumar Pandey) 

Inspector General of Forests (PT&E) & Director (PE) 
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Preface 
Asian elephants (Eiephas maximus) are among the most endangered species in the world. 
Currently, elephants occur in highly fragmented populations across 13 range countries in 
Asia. Among these countries, India holds the largest (> 60%) and one of the most stable 
elephant populations with in its pol itical boundary. India's population of wild elephants has 
been holding steady in the range of 28,000 to 30,000 during the past decade. This population 
occurs in 1 ,00,000 to 1,20,000 km2 of diverse habitats across four major .elephant-bearing 
reg ions in the country. Being a highly mobile species with relatively large home ranges 
spanning 100 to 3000 km2 as recorded in India, integrity of elephant habitats rests on 
maintaining contiguity between habitat patches. 

Wildlife corridors can be envisioned as strips of habitat or movement pathways that connect 
otherwise disconnected habitat patches. Wildlife corridors facilitate animal movement 
between habitat patches; and in the process maintain the long-term demographic and 
genetic viability of elephant populations. It is amply recognized that demographic isolation 
and lack of genetic viabil ity could threaten elephant populations with extinction risks. 
Considering this, securing elephant corridors remains a central strategy for elephant 
conservation in the country. The Indian Government's Elephant Task Force report of 2010 
(known as the Gajah report) listed 88 corridors across the country. In India, the elephant 
corridors have not only been identified, but efforts were invested towards restoration. Due to 
concerted collaborative efforts involving the state Forest Departments, MoEFCC, and with 
due support from non-governmental institutions, few of the critical corridors across India have 
been successfu lly restored during the last few decades. This include: (1) Kaniyanpura -
Moyar corridor in Bandipur landscape of Karnataka (2) Chi ll a - Motichur corridor in the Rajaji 
landscape of Uttarakhand (3) Thirunelli - Kudarakote corridor in the Wayanad landscape of 
Kerala (4) Segur elephant corridor in Mudumalai landscape of Tamil Nadu (5) Kuldiha -
Hadgarh corridor in the Similipa l landscape of Odisha (6) Edayarahall i - Doddasampige 
corridor in MM Hills and BR Hills landscape of Karnataka (7) Mudahalli - Talavadi corridor 
in the BR Hills and Sathyamangalam landscape in Tamil Nadu and Karnataka and a few 
others that are in the process of being restored. 

Drawing from the aforementioned examples across India, it is certain that timely identification 
and continuous monitoring of elephant corridors often serve as precursors towards 
successful restoration of elephant corridors. Therefore, institutionalizing management of 
elephant corridors assumes greater importance in the country. Apropos this standpoint, the 
Project Elephant, during its 16th Steering Committee meeting held during 2022 under the 
chairmanship of the Hon'ble Minister of Environment, Forests, and Climate Change, 
Government of India informed that the task of ground-va lidating the elephant corridors listed 
in the Gajah report has been embarked upon in collaboration with the state Forest 
Departments of the elephant range states. The ground-validation of elephant corridors listed 
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319 6 
in the Gajah report was deemed to be pertinent as the report is over 10 years old and tracking 
the changes to the corridors wou ld be timely. 

The Gajah report listed 88 corridors, wh ich was used as the basis in the current endeavor of 
ground-validating elephant corridors. Additionally, the elephant range states were also 
sought to provide the list of identified elephant corridors in their respective states so that 
those corridors can also be ground-validated for inclusion in the report. 

For a long-lived, wide ranging mega-herbivore like elephants that occur in a mosaic 
landscape comprising of forests interspersed with human-use areas, and often involving two 
or more states, identifying corridors is challenging. It wou ld require long-term elephant 
movement data to accurately delineate the boundaries of the elephant corridors. The 
objective of th is report is to just indicate the location of the identified elephant corridors in a 
map. The exact bounds of the corridor are not provided although some of the states have 
already demarcated the exact outline of the elephant corridors including that of the land-use 
within each of the corridor. Some of the states like Odidha for instance have even ground­
marked the elephant corridors with demarcation pil lars. 

The Project Elephant reiterates that the first step towards safeguarding an elephant corridor 
is to identify it on time. After identification, it would be important to delineate the boundaries 
both in a map as well as in the ground, and assess the land-use with in the corridor. Project 
Elephant envisions that the exact boundary of all the elephant corridors listed in the report 
can be delineated following a data-driven approach through the collective efforts of the state 
Forest Departments, Project Elephant, Research Institutions, and other stakeholders in the 
future. 

A word of caution pertinent to note is that the list of corridors presented in the report is best 
considered as the minimum number of elephant corridors occurring in the country . Further, 
the number of elephant corridors presented in the report is subject to modification based on 
field data and inputs from the State Governments, particularly in light of the observed fluxes 
in elephant movement range use patterns possibly triggered by complex underlying 
processes. This is particularly true in case of elephant populations, which are often 
dispersing across landscapes with fluid home ranges as observed in the east-central region. 

Given the strategic importance of maintaining habitat connectivity through a network of 
elephant corridors, it wou ld be pertinent to start periodica lly monitoring the elephant corridors 
in line with the period ic population estimation of elephants. Such focused monitoring could 
not on ly be helpful in the timely securing of the corridors, but also aid in understanding 
elephant movement patterns, predicting human-elephant conflict so as to devise proactive 
conflict mitigation strategies. 
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Synopsis 
1. Background: 

Securing elephant corridors has long been considered an important strategy to conserve 
elephants and minimize human-elephant conflict in the Indian context. The Elephant Task 
Force report of the Government of India (known as the Gajah report) pertain ing to the year 
2010 listed 88 elephant corridors. During the 161h Project Elephant Steering Committee 
meeting in April 2022, it was reflected that the Gajah report was published 13 years prior, 
and thus, it would be pertinent to ground-validate the status of the elephant corridors in India 
in the present. 

2. Definition of corridor: 
• The parsimonious definition of the elephant corridor is that it is a strip of land that 

faci litates the movement of elephants between two or more viable habitat patches. 
Movement of elephants away from forest habitats into the human domain without 
connecting to viable habitat patches may not be considered elephant corridors. 

• In this report, the elephant corridors were classified as "active" if effectively used by 
elephants, as reported by the State Forest Department during ground-validation surveys. 
The elephant corridors where elephant use was perceived to be virtually nonexistent by 
the Forest Department were graded as "impaired". For elephant corridors that were 
reportedly active, different categories of current use of corridors by elephants have also 
been mentioned. 

3. Approach followed for ground-validation and mapping: 
• The Forest Departments have provided the list of elephant corridors for the respective 

states for ground validation. Such lists also included the interstate elephant corridors. 
For states that did not provide the list, the corridors listed in the Gajah report of 2010 
were used for ground validation. Subsequent to ground validation , the duly filled-in data 
forms elucidating the attributes of elephant corridors were obtained from the state Forest 
Departments to prepare the maps and tables presented in the report. 

• All the elephant corridors listed in the Gajah report and additionally provided by the state 
Forest Departments were validated in the field by a joint team of Forest Department 
personnel from the respective Forest Divisions and personnel nominated by the Project 
Elephant, often involving experts with local knowledge. 

• In maps presented in the report, only the indicative direction of the elephant corridor has 
been shown. The forest cover map has been used as the base layer. The exact 
boundaries of the elephant corridor have not been demarcated. 

4. Summary: 
• A total of 150 elephant corridors were reported from 15 elephant range states across the 

four elephant-bearing regions of India. For Uttarakhand and Karnataka, both the list of 
corridors, and the filled-in data forms were not received. Therefore, the list of corridors 
provided in the Gajah report was used for ground validation . 
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• West Bengal has the highest number (n = 26) of identified elephant corridors in India, 
accounting for over 17% of all the reported elephant corridors in the country. 

• Among the four elephant-bearing regions, nearly 35% (n = 52) of the elephant corridors 
were in the East-central region, followed by 32% (n = 48) in the North-east region. The 
Southern region, which harbors the largest elephant population in India accounts for 
21% (n = 32) of the elephant corridors in India. The Northern reg ion that harbours the 
smallest of the four reg ional elephant populations, has the least number of elephant 
corridors, accounting for 12% (n = 18) of all the reported elephant corridors in the 
country. 

• About 84% (n = 126) of the identified elephant corridors occur within the state 
boundaries. About 13% (n = 19) are interstate elephant corridors that extend into two or 
more states. There were 6 transnational corridors between India and Nepal. 

• In 40% (n =59) of the elephant corridors, the intensity of use by elephants has reportedly 
increased. In about 19% (n = 29) of the elephant corridors, the intensity of use by 
elephants has been observed to be stable with minimal changes during the last few 
years. However, in another 19% (n = 29) of the elephant corridors, the intensity of use, 
as observed during the last few years, was perceived to be decreasing. Fifteen (10%) 
elephant corridors have been impaired over time and would require restoration to 
facilitate elephant movement. 

• Of the 88 elephant corridors that were listed in the Gajah report, 74 were found to be 
presently active with respect to elephant use. 

• To protect and further augment elephant corridors so as to improve the resilience of 
elephant habitats, continuous monitoring of the elephant corridors would be critical. The 
priority of the states would be to delineate the boundaries of the elephant corridors and 
include them in their respective working plans and management plans. 

Disclaimer 

This report is an outcome of the collective efforts of Project Elephant of the MoEFCC and the State Forest 
Departments with technical support from the Wildlife Institute of India, and involved the ground validation 
of 150 elephant corridors across 15 States, which took nearly two years to complete. Being a large 
mammal with high mobility, elephants are landscape species with dynamic range needs that often span 
state boundaries. Therefore, the number of corridors presented in the report is best considered a 
minimum. As and when additional information is obtained from the States, the report will be modified 
suitably. There are landscapes in which elephant ranges have expanded recently and even extending 
into States where elephant presence was not reported earlier. In such States, after assessing the long­
term prospects of harboring viable elephant populations, a data-driven approach to identifying elephant 
corridors needs to be prioritized. It is envisaged that the elephant range State Forest Departments 
continue to monitor elephant corridors in their respective landscapes and furnish information to Project 
Elephant so that the report can remain updated. 
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GENERAL INTRODUCTION 

Wildlife Corridors in Landscapes Fast Changing 
Globally, the natural environment is undergoing rapid changes in the face of human advancement, 
resu lting in fragmentation , shrinkage, and degradation of wildlife habitats. These landscape changes can 
have profound and widespread implications for biodiversity conservation. In particular, habitat 
fragmentation can have long-term negative consequences for the persistence of endangered wildl ife 
populations. The rate of fragmentation of natural habitats has been unprecedented in the known history 
of the planet. Given this, the long-term persistence of several species of wildlife would depend on their 
abi lity to survive in human- dominated fragmented landscapes. In such human- dominated landscapes, 
wildlife movement is often faci litated by the network of corridors. 

Wildlife corridors are referred to in different terms, like 'conduits' , 'landscape linkages', 'stepping stones', 
'green belts' , 'green ways', and myriad others (Bennet, 2003). All these different terms tacitly imply that 
wi ldlife corridors are essentially landscape linkages that facilitate wildlife movement between habitat 
patches in fragmented landscapes. As corridors are directly beneficial in buffering wildl ife populations 
from the peri ls of habitat fragmentation, they have become a cornerstone for wildlife conservation across 
the globe. Wildlife corridors help retain permeability between habitat patches and enable animal 
movement. Vital functions of wildlife corridors include facilitation of wild life dispersal; seasonal migrations, 
and gene flow within and across populations. For large herbivores like elephants with voluminous range 
needs, corridors are also essential in mitigating human-wildlife conflict in human-dominated landscapes. 
Loss and degradation of corridors can exacerbate threats of population isolation, such as inbreeding 
within a small group of animals, that compromise the long-term viabil ity of wild life populations. 

There are three extant species of Proboscideans in the world. Among them, two species, namely 
Loxodonta Africana and Loxodonta eye/otis occur in Africa. The third species, Elephas maximus occurs 
in Asia, where it is distributed in 13 range countries in the wi ld. The Asian elephant range has suffered 
major contraction and fragmentation (Leimbgruber et al 2003). The remnant populations occur as 
"metapopulations", whereby, otherwise geographically isolated elephant populations are connected 
through the dispersal of a few individual elephants. Such dispersals are often facilitated by the network 
of wildlife corridors. Since elephant habitats in India are distributed over human-dominated areas, 
maintaining connectivity among populations is achieved through a network of corridors. In the Indian 
context, an elephant corridor is usually a linear strip of vegetation that provides a pathway between two 
or more forest patches. 

Distribution and Population of Elephants in India 
The global population of the Elephas maximus is around 50,000 (Williams et al. 2020). In that c. 30,000 
(>60%) elephants occur within the political boundary of India. The distributional range of elephants in 
India is around 1,00,000 to 1,20,000 km2. Within India, elephants occur in four broad geographic regions 
namely the Northern, North-east, East-central and Southern with discrete regiona l metapopulations. 
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Additionally, there is a small population of feral elephants in the Andaman & Nicobar Islands. The region ­
specific elephant population is provided in T able-1. 

Table-1: Population Estimates of Elephants as per the Synchronized Elephant Census, 2017 

S.No Region State Estimate* 
1 Northern Uttarakhand 1839 

2 
1 

Uttar Pradesh 232 

3 Bihar Not reported. Sporadic 
I 

4 Haryana 7 (sporadic) 

5 Himachal 7 (sporadic) 

6 North-east Assam 5719 

5 Arunachal Pradesh 1614 

6 Meghalaya 1754 

7 Nagaland 446 

8 Manipur 9 

9 Northern West Bengal 488 

10 I Mizoram 7 

11 Tripura 102 

12 East-central Odisha 1976 

13 Jharkhand 679 

14 Southern West Bengal 194 

15 Chhattisgarh 247 

16 Madhya Pradesh 7 

18 Southern Karnataka 6049 

19 Kerala 5706 

20 Tamil Nadu 2761 
I 21 Andhra Pradesh (southern) ()5 ' 

22 Maharashtra (southern) 6 

23 Island Andaman & Nicobar Not available 
*The population status of elephants in many states have changed since the 2017 synchronized elephant census. The all -

India population estimation is currently being carried out and the country-wide estimates are expected to be available by end 
of 2023. 

An Overview of Elephant Corridors in India 
In India, the importance of corridors in maintaining integrity of elephant habitats is long recognized . 
Pioneering scientific studies on elephant ecology across different landscapes of the country using field 
intensive methods like the radio-telemetry and other approaches have indicated elephant home ranges 
to be large spanning 100 to 3,000 km2 of diverse habitats (Sukumar, 2003). These home ranges often 
encompass forest patches connected through a network of elephant corridors. 
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As a Pan-India effort, with support from the Project Elephant, the Wild life Trust of India (WTI) came up 
with "Right of Passage: Elephant Corridors of India" during the year 2005. The Right of Passage provided 
a comprehensive insight into elephant corridors across the four regional landscapes. Subsequent to this, 
the Elephant Task Force of the Government of India listed 88 corridors in to the Gajah report published 
during 2010. 

In addition to these published reports on elephant corridors, numerous State Forest Departments of the 
elephant range states have also taken cognizance of the importance of corridors and started objectively 
identifying them by closely monitoring elephants. The States have also included the corridors in the 
working plans of the territorial divisions and the management plans of the protected areas. 

Scope of the Report 

• In the report, elephant corridor is defined as the pathway/s that elephants use to move between 
habitat patches to fulfill basic life history requirements , including within home range habitat-use, 
seasonal migrations, and dispersal. The occassional movement of elephants into new areas that 
do not have viable habitats to support elephant populations is not considered a corridor. 

• In the report, elephant corridors are depicted as indicative pathways connecting habitat patches. 
The length and width of the elephant corridor provided in the report are indicative. The exact 
dimension of the corridor is not provided , as very few States have delineated the boundaries of 
the elephant corridor. Based on the indicative location of the elephant corridors, it is desired that 
the State Governments demarcate the boundaries of the corridors using data on forest cover, 
elephant movement, land-use, and human- elephant conflict around the corridors. 

• The current status of elephant use of the corridors was ascertained based on the information 
provided by the State Forest Departments during the ground validation surveys carried out by 
the teams nominated by Project Elephant. For ground validation, a structured questionnaire was 
provided to the field officers of the Forest Department (Annexure-3). All the elephant-range 
States in the country, with the exception of Uttarakhand, Karnataka and Chhattisgarh have sent 
the duly filled-in questionnaires from which the basic details were collated . For Chhattisgarh, the 
elephant corridors were identified by the Wildlife Institute of India in consultation with the 
Chhattisgarh Forest Department. For Uttarakhand and Karnataka, details of the elephant 
corridors were obtained from the Gajah report and Right of Passage (2017 version) 

• It is important to note that unlike the seasonal intensity of habitat-use, important functions of the 
corridors like gene flow and dispersal are difficult to assess in the field, even if elephants are 
regularly monitored. Therefore, the current status of corridors elucidated in the report is to be 
considered indicative. 

• Elephant corridors are dynamic landscape elements that can be potentially influenced by myriad 
factors like elephant distribution, abundance, habitat configuration, and other landscape 
characteristics. Therefore, the corridors listed for each region and the state therein are best 

3 



considered minimum. In regions where elephant distribution is fluid, such as in the states of the 
east-central region, delineating corridors can be challenging as elephants keep shifting their 
ranges constantly. Similarly, in highly fragmented landscapes where the forests and human-use 
areas are highly interspersed and th us the boundaries are diffuse, delineating corridors is 
challenging. 

Approach Followed in the Report 

1. Ground Validation 
For every elephant ran~e State in India, a committee comprising members from Project Elephant and 
experts from other institutions was constituted. The committee's mandate was to visit the elephant 
corridors along with Forest Department officials and fi ll out the questionnaire provided by Project 
Elephant, which gauges whether the corridor is active or not. The committee worked under the direct 
supervision of the Director, Project Elephant and the Chief Wildlife Wardens of the respective States. The 
duly filled-in datasheets were forwarded to the Project Elephant Division by the respective States. 

2. Mapping 
Mapping elephant corridors entailed indicating the location of the corridor (through a series of arrows) on 
a forest cover raster layer overlaid with administrative boundaries like forest beats, forest divisions, and 
protected areas. The outline boundaries of the corridors were not provided. 

3. Organization of the Report 
The elephant corridors detailed in the report have been organized based on the four regional elephant 
populations. Corridor-specific maps, along with baseline information related to dimensions, administrative 
details, intensity of use by elephants, and the current status of use, were provided in a table. Wherever 
appropriate, recommendations provided by the Forest Department staff to improve the status of the 
corridors were included . 
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1. Basanta Corridor (transnational corridor) 

Connectivity This corridor connects the Dudhwa National Park, India to Bardia National 
Park, Nepal. This is a transboundary corridor with majority of its portion in 
Nepal, and a very narrow connectivity exists with Dudhwa National Park. There 
are two different routes used by elephants pertaining to this corridor. 

State Uttar Pradesh (and Nepal) 
Indicative length and width Length= 30 km, Width = 10 km 
Geo Coordinates 28.464199·, ao.9oao2r 
Forest ranges falling within corridor North Nighasan and Belrayan range 
Revenue villages falling within corridor 5 
Ecological importance Basanta corridor is used by elephants for movement between Dudhwa NP, India and 

Bardia NP, Nepal 
Habitat type Sal and Mixed forest 
Major land use River, Forest, Agricultural land and Settlements 
Elephant movement status Seasonal 

No. of elephants using the corridor 13 

Major bottleneck Near Raghunagar in Indian side and along Mohana river in Nepal side 

Linear infrastructure in the corridor Proposed Indo-Nepal Border road 
Recommendations by the forest 1) Trans-boundary co-operation with Nepal to jointly restore Basanta corridor. 
department to improve the corridor 2) Build flyover along Indo-Nepal Border Road 

3) Regular and intensive monitoring of elephants jointly with Nepal 
4) Radio-collaring of elephants to understand habitat use and migratory routes 

Current status of the corridor Active. Intensity of use by elephants stable. 
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2. Chhedia Corridor (transnational corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

... , . 

This corridor connects the Katerniaghat Wildlife Sanctuary, Bahraich in the 
Indian side with Bardia National Park, Bardia district in Nepal. This is a 
transboundary corridor with majority of its portion in Nepal, and with a very 
narrow connectivity existing with Katerniaghat Wildlife Sanctuary 
Uttar Pradesh (and Nepal) 
LenQth = 30 km, Width = 0.5 km 
28.399743°, 81 .063869° 
Katenriaghat range 
2 
Chhedia corridor is used by elephants to move between Katenriaghat WLS, India and 
Bardia NP, Nepal. Tigers and rhinos also move between Katenraighat WLS and Bardia 
NP via this corridor 
Sal and Mixed forest with interspersing riverine tracts 
River, Forest, Agricultural land and Settlements 
Seasonal 

56 

Rapid expansion of human habitation in Nepal side, dependency of people on forest 
corridor 
Proposed Indo-Nepal Border road 
1) Trans-boundary co-operation with Nepal to jointly restore Basanta corridor. 
2) Build flyover along Indo-Nepal Border Road 
3) Regular and intensive monitoring of elephants jointly with Nepal 
4) Radio-collaring of elephants to understand habitat use and migratory routes 
Active. Intensity of use by elephants stable. 
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3. Dudhwa-Katerniaghat Corridor 

Connectivity This corridor connects the Katerniaghat Wildlife Sanctuary with Dudhwa 
National Park. 

State Uttar Pradesh 
Indicative length and width Length = 13 km (along Mohana river in north and 20 km along Suheli river in 

south) , width= 10 km 
Geo Coordinates 28.352212°' 80.967671° 
Forest ranges falling within corridor Belrayan and KatenriaQhat ranQe 
Revenue villages falling within corridor 60 
Ecological importance Dudhwa-Katerniaghat corridor is used by elephants to rnove between Dudhwa NP 

and KaterniaQhat WLS throuQh buffer zone of Dudhwa TR 
Habitat type Northern tropical semi-evergreen forest, northern Indian moist deciduous forest, 

tropical seasonal swamp forest and northern tropical drydeciduous forest. 
Major land use Predominantly aQricultural 
Elephant movement status Occasional 

No. of elephants using the corridor 13 elephants in Belrayan range of Dudhwa NP 
66 elephants in Katerniaghat range of Katenriaghat WLS 

Major bottleneck Mohana river and Suheli river are critical areas whereas human habitations act as 
bottleneck 

Linear infrastructure in the corridor 1) Proposed Indo-Nepal Border road 
2) Meter gauge from Mailani to Nan para 

Recommendations by the forest 1) Regular and intensive monitoring of elephants 
department 2) Developing participatory conservation approach to allow safe passage for 

elephants through farmlands 
3) Radio-collarinQ of elephants to understand habitat use and miQratory routes 

Status of the corridor Active. Intensity of use by elephants stable. 
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4. Khata Corridor (transnational corridor) 

Connectivity This corridor connects the Katerniaghat Wildlife Sanctuary, India and Bardia 
National Park, Nepal. Th is is a transboundary corridor. 

State Uttar Pradesh (and Nepal) 
Indicative length and width Length = 20 km, Width = 10 km 

Geo Coordinates 28.35762r. 81 .213294° 

Forest ranges falling within corridor Katenriaghat and Nishangara Ranges 
Revenue villages falling within corridor 5 
Ecological importance Khata corridor is used by elephants to move between Katenriaghat WLS, India and 

Bardia NP, Nepal. Tigers (Panthera tigris) and rh inos {Rhinocerus unicornis) also 
move between Katenraighat WLS and Bard ia NP via Khata corridor 

Habitat type Sal and Mixed forest 
Major land use River. Forest. Agricultural land and Settlements 
Elephant movement status Regular 

No. of elephants using the corridor 56 elephants in Katerniaghat range 

Major bottleneck Near Katiyara and Rampurwa beats in Indian side and Khata area in Nepal side 

Linear infrastructure in the corridor 1) Proposed Indo-Nepal Border road 
2) About 10 km of high-tension power line 

Recommendations by the forest 1) Trans-boundary co-operation with Nepal to jointly restore Khata corridor 
department to improve the corridor 2) Deploying sufficient mitigation measures like flyover along Indo-Nepal border road 

3) Regular and intensive monitoring of elephants jointly with Nepal 
4) Radio-collaring of elephants to understand habitat use and migratory routes 

Current status of the corridor Active. Intensity of use by elephants stable. 
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5. Laggabagga-Tatarganj·Shukhlaphanta Corridor (transnational corridor) 

Connectivity This corridor connects the Pilibhit Tiger Reserve and Buffer Zone Division 
(North Kheri), Dudhwa Tiger Reserve, India to Shukhlaphanta National Park, 
Nepal 

State Uttar Pradesh (and Nepal) 
Indicative length and width Length = 25 km, width = 10 km 
Geo Coordinates 28.765669° 80.199006° 
Forest ranges falling within corridor Barahi and SampuranaQar ranQes 
Revenue villages falling within corridor 25 
Ecological importance Lagga-bagga corridor is used by elephants and other mammals viz. tiger (Panthera 

tigris) , leopard (Panthera pardus), rhinos (Rhinocerus unicornis) and swamp deer 
(Rucervus duvauce/11) to move between Pilibhit TR in India and Shukhlaphanta NP, 
Nepal. 

Habitat type Sal-dominated mixed forest and grasslands 
Major land use River, Forest, Agricultural land and Settlements 
Elephant movement status Seasonal 
No. of elephants using the corridor 22 
Major bottleneck Near Tharupatti, Gunhan, Tata~ang in Indian side 

Linear infrastructure in the corridor Proposed Indo-Nepal Border road 
Recommendations by the forest 1) Trans-boundary co-operation with Nepal to jointly restore Lagga-Bagga corridor 
department to improve the corridor 2) Deploying sufficient mitigation measures like flyover along Indo-Nepal border road 

3) Regular and intensive monitoring of elephants jointly with Nepal 
4) Radio-collaring of elephants to understand habitat use and migratory routes 

Current status of the corridor Active. Intensity of use by elephants increased. 
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6. Laljhadi Corridor (transnational corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Curremt status of the corridor 
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This corridor connects Dudhwa Tiger Reserve, India to Shukhlaphanta National 
Park, Nepal. This is a transboundary corridor with majority of its portion in 
Nepal side and a very narrow connectivity along Dudhwa NP 
Uttar Pradesh (and Nepal) 
Length = 20 km, width = 3 km 
28.669241 °' 80.502309° 
Gauriphanta range 
1 
Laljhadi corridor serves as a migratory route for elephants for movement between 
Dudhwa NP, India and Shukhlaphanta NP, Nepal 
Sal and Mixed forest 
River, Forest, Agricultural land and Settlements 
Seasonal 

79 

Rapid expansion of human habitations in Nepal side 

1} State Highway 90 (Palia to Gauriphanta road} 
2} Proposed Indo-Nepal border road 
3) Trench for 2 km 
1) Transboundary co-operation with Nepal to jointly restore Laljhadi corridor. 
2) Afforestation along Donda river on Nepal side to develop cover for wi ldlife 
3) Deploying sufficient mitigation measures like flyover along Indo-Nepal border road 
4) Regular and intensive monitoring of elephants jointly with Nepal 
5) Radio-collaring of elephants to understand habitat use and migratory routes 
Active. Intensity of use by elephants stable. 
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7. Rawasan· Sonanadi (Rajaji ·Corbett) Corridor (interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects Sonanadi Wildlife Sanctuary to Rajaji Tiger Reserve 
through the Bijnor Plantation Forest Division close to Najibabad 
Uttar Pradesh and Uttarakhand 
Length = 22 km, Width = 11 km 
29° 40' 46" - 29° 48' 9" N 
78° 19' 31" - 78° 31' 38" E 
Bahrhapur, Kauraya, Sahanpur and Rajgarh Ranges 
5 villages and 12 settelements 
This is an important corridor used by elephants and tigers moving between Corbett 
and Rajaji Tiger Reserves. 
Tropical drv deciduous forest and forest plantations. 
Forests, settlements 
Regular 

103 

1) Farm lands and settlements along the Najibabad- Kotdwar road (NH-119) and 
railway line 
2) Bounder mining in the Malain river 
3) Numerous settlements of Van Gujjars 
1) Meerut- Pauri National highway- 119 with heavy traffic 
2) Broad gauge, single track and electrified railway line - 10 km 
1) Elevated bridge for Meerut- Pauri Highway 
2) Reduced train speed in Najibabad- Kotdwar section 
3) Demarcation of the forest boundary and increasing the Protected area on Terai 
Arc Landscape 
4) Purchasing of specific tracts of land in Shankurpur Farm area 
5) Reducing the forest dependency of Gujjars. 
Active. Intensity of use by elephants increased. 
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8. Shivalik Corridor (interstate) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects Rajaji Tiger Reserve to Mohand Range to Shakumbri 
Range to Barkala Range to Kalesar National Park 
Uttar Pradesh and Uttarakhand 
LenQth = 32 km, width = 23 km 
30° 0', 30° 25' N 
77o 32', 78° 1' E 
Mohand, Shakumbri and Barkala RanQes 
19 
It is one of the major stretches connecting Rajaji NP and Kalesar NP. 

Tropical dry deciduous forest 
Forests and settlements 
1-orest = JJLL~.4o ha 
Occasional 

18 

National Highway- 72A (307), Heavy human pressure {by Gujjars) 

1) National Highway- 72A (307), 18 km 
2) Irrigation and power (Eastern Yamuna Canal)- 6 km 
3) 400 Kv Dehradun- Abdulla purl transmission line in Barkala Range and 
400 Kv Dehradun- BaQhpat transmission line in Mohand Ranqe 
1) Elevated bridges along canals. 
2) Relocation of Gujjars from the corridor area & reducing their dependency on forests. 
3) Water holes and habitat improvement work is needed inside the corridor. 
4) Eradication of Lantana and other invasive plants. 
5) Increase in the number of forest staff and watch towers. 
Active. Intensity of use by elephants increased. 
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9. Chilla- Motichur Corridor 

Connectivity This corridor connects Motichur Range with Chilla Range of Rajaji Tiger Reserve 
across river Ganga through the Motichur river and strip of forests around the river. 

State Uttarakhand 
Indicative length and width Length = 4 km, width = 1 km 
Geo Coordinates 30001'12.8", 78012'8.1" 

30000'33.9"' 78011 '30.6" 
30°00'18.2", 78°13'14.2" 
30000'00.2", 78°12'38.2" 

Forest ranges falling within corridor Motichur and Chill a Ranges 
Revenue villages falling within corridor 2 
Ecological importance This is a very critical corridor that connects the western Rajaji with eastern Rajaji across 

river Ganga. The corridor is used by elephants, tigers and other wildlife. 
Habitattype T roRical drydeciduous sal forest and teak plantation 
Major land use Forests and Settlements 
Elephant movement status Regular 

Major bottleneck Khand gaon, Army ammunition dump, settlement area 

Linear infrastructure in the corridor 1) National Highway 34 
2) 2 km of Haridwar-Raiwala Railway track 
3) Canal powerhouse canal in Chilla Range 
4) HT power lines, 220 KV & length approx. 500 M, 132 KV, length approx.SOO M. 

Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants increased. 
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10. Motichur • Gohri Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling with in corridor 
Ecological imporlauce 

Habitat type 
Major land use 

Bephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

" 
.,...... 

!&Pol 

Lege~td 
' 

- Eleph~r4 comdiJr 
/ 

""'""' \ • l.lajor Tc<.~n 

0 St.lll! t:oundarj 

J l'r~ l e.:ted AreJ1 

c:::J l"l!ftisl ~li!Dl bo.iildNy 
"'" 

L' 
I 

Fcresl Beal bru1dl!l)' ' ' 

·' I 
I ··-.: ' l · 1• ~1111 

This corridor connects the Motichur and Gohri Ranges of Rajaji Tiger Reserve 
. G d I h R across nver anga an a ong t e iver Song. 

Uttarakhand 
Length = 5 km, width = 1 km 
30003'11 ,42"' 78013' 8.57" 
30003' 8.65"' 78°13' 5.68" 
30003' 3.60" ' 78013' 1.42" 
Motichur and Gohri Ranges 
2 
Tllio io i:l Vt:IY illl iJUiletlll (.;UfliLiul lli i:! l (.;UIIII !!(.;lo lhe Gului l i:! llye i:!IIU Molid lur li:! llyeo or 
Rajaji TiQer Reserve across river Ganga and through the river Song. 
Tropical d1y deciduous sal forest and teak pla11talion 
Song River, Qlantations and forest 
Seasonal 

Gaurimafi , Thakurpur, settlement area 

1) National Highway 34 
2) 500m of Raiwala - Rishikesh Railway track 
Information NA 

Active. Intensity of use by elephants decreased. 
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11. Teenpani Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor connects the Motichur Range of Rajaji Tiger Reserve with the 
Barkot and Rishikesh Ranges of Dehradun Forest Division. 
Uttarakhand 
Length = 1.5 km, width = 2 km 
30004'13.14", 78012'18.52" 
30004'50" ' 78012'24.55" 
30°04'1 6"' 78°12'29.95" 
Motichur, Barko! and Rishikesh Ranges 
2 
Sal-dominated tropical dry deciduous forest and teak plantation 
Forests, A~:~riculturalland , River and Settlements 
Seasonal 

Sahabnagar, Chidderwala settlement area 

1) 700m of National Highway 7 
2) 400m of irrigation canal 
3) 500m of 220 kv high-tension power line 
4) 300m of electric fencin~:~ 
Information NA 

Active. Intensity of use by elephants increased. 
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12. Kilpura-Khatima-Surai Corridor (interstate and transnational corridor) 

Connectivity This corridor connects Haldwani Forest Division and Nandhaur Wildlife 
Sanctuary of Uttarakhand with Pilibhit Tiger Reserve of Uttar Pradesh and 
Shuklaphanta National Park of Nepal 

State Uttarakhand and Uttar Pradesh. Also into Nepal 
Indicative length and width Length = 22 km, Width = 3 km 
Geo Coordinates 290 05 17.6, 80° 01 09.6 

280 42 41 .9, 790 57 05.6 
28o 46 43.9, 8oo 0310.4 
280 49 31.4, 790 55 09.7 

Forest ranges falling within corridor l<ilpura, l<hatima, Surai and Sarada RanQes. 
Revenue villages falling within corridor 13 
Ecological importance Only connectivity between Nandhaur WLS and Pi libhit TR. 

Habitat type Moist deciduous forest 
Major land use Forest, AQricu ltural land and Settements 
Elephant movement status Regular 

Major bottleneck Chakarpur-Jagbura River, Lalkothi bridge-Lohia head 

Linear infrastructure in the corridor 1) National Highway 125, 3.5 km 
2) Broad gauge and electrified railway line, 4 km 
3) Sharda Canal with gentle earthen slope, 15 km 
4) Solar fence, 3 km 

Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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13. Kosi River Corridor 

Connectivity 

State 
Indicative length and width 
Gee Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor connects Corbett Tiger Reserve to Ram nagar Forest Department 
across River Kosi in multiple locations. 
Uttarakhand 
Length= 23 km, width= 2.5 km 
29° 25' 15"-29° 27' 8" N 
79° 7' 18"-79° 9' 4" E 
Bijrani (Corbett TR) and Kosi (Ramnagar) Ranges 
2 
Connectivity between Corbett TR and Ram nagar FD 

Sal dominated Tropical dry deciduous forest 
Forest, Riverbed , human settlements, IMPCL (Indian Medicines Pharmaceutical 
Corporation Limited) 
Regular 

Ladua chaur to Garjia chowki , Garjia temple to Sunderkhal, Dhangadi to Mohaan 

1) 23 km of National Highway 121 
2) High-tension power line near ladua chaur 
3) IMPCL industry 
Information NA 

Active. Intensity of use by elephants stable. 
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14. Nihal· Bhakra (Fatehpur· Gadgadia) Corridor 

Connectivity This corridor connects the Fatehpur Range of Ram nagar Forest Division with 
the Gadgadia Range of Terai Central Forest Division. 

State Uttarakhand 
Indicative length and width Length- 10 km, width = 10 km 
Geo Coordinates 29° 13' 1"-29° 15' 0" N 

79° 21' 36"-79° 25' 0" E 
Forest ranges falling within corridor Fatehpur and Gadgadia Ranges 
Revenue villages falling within corridor 4 
Ecological importance Used to be connectivity for Terai East FD via Terai Central FD 

Habitat type Tropical moist deciduous 
Major land use Forests and settlements 
Elephant movement status Kegular 

M<~jor bottleneck Kaladhungi-Haldwanl highway 

Linear infrastructure in the corridor 5 km of Kaladhun!li-Haldwani hi!lhway 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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15. Kansrau • Barkot Corridor (Lal Tappar corridor) 

Connectivity This corridor connects the Kansrau Range of Rajaj i Tiger Reserve and the 
Barkot and Rishikesh Ranges of Dehradun Forest Division 

State Uttarakhand 
Indicative length and width Len~th = 2 km, width = 800 m 
Geo Coordinates 30004'55.0" 78009'00" 

30°04'48.0" 78°09'11.0" 
30005'50.0" 78010'47.0" 
30005'57.0" 78°10'42.0" 

Forest ranges falling within corridor Kansrau (Rajaji TR), Barko! and Rishikesh Ranges (Dehradun FD) 
Revenue villages falling within corridor Information NA 
Ecological importance It is an important corridor that connects the elephant populations of Rajaji Tiger 

Reserve with Dehradun Forest Division. 
Habitat type Tropical dry deciduous 
Major land use Forests and Settlements 
Elephant movement status Regular 

Major bottleneck Near Lal Tappar Industrial Area 

Linear infrastructure in the corridor 1) National Highway 7 
2) HiQh-tension power line (132 KV) 

Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants increased. 
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16. Rawasan-Sonanadi (Via Lansdowne FD) Corridor 

Connectivity This corridor connects Rajaj i and Corbett Tiger Reserves. Elephants use the 
foothills between Rawasan (at the eastern end of Rajaji Tiger Reserve) and the 
Khoh River (western end of Corbett Ti~er Reserve). 

State Uttarakhand 
Indicative length and width Length = 21 km, width = 2 km 
Geo Coordinates 29° 45' 25", 29° 48' 32" N 

78° 22' 46", 78° 33' 27" E 
Forest ranges falling with in corridor Najibabad Reserve Forest 
Revenue villages falling within corridor 35 
Ecological importance This is a very crucial corridor that connects the elephant and tiger populations between 

Corbett and Rajaji Tiger Reserves. 
Habitat type Tropical dry deciduous and riparian forests 
Major land use Forest 
Elephant movement status Regular 

Major bottleneck Not provided by forest department 

Linear infrastructure in the corridor 1) National Highway 119, and associated high traffic 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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17. Chilkiya- Kota Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor connects Chilkiya Reserve Forest of Corbett Tiger Reserve and 
Kota RF of Ramnagar Division. 
Uttarakhand 
LenQth = 0.7 km, width= 3.9 km 
29° 29' 36", 29° 31' 30" N 
79° 5' 58", 79° 8' 37" E 
Sarpduli, and Kosi RanQe 
35 
Tropical dry deciduous 
Forests , Agricultural land and Settlements 
Regular 

Information NA 

1) National Highway 121, and associated high traffic 
2) A high-tension line passes through the Kosi Range 
3) Garjiya temple 
Information NA 

Active. Intensity of use by elephants not avai lable. 
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19. Gola Corridor 

Connectivity Th is corridor connects Gola Rankhu and Gorai Reserve Forest of Terai East 
Forest Division and the Tanda Protected Forest of Terai Central Forest 
Division. 

State Uttarakhand 
Indicative length and width Length = 5 km, width = 2.5 km 
Geo Coordinates 29°05'10"- 29°05'37" N 

79°31'02"- 79°31'04" E 
Forest ranges falling within corridor Haldwani 
Revenue villages falling within corridor 8 
Ecological importance Important for the population continuity between forests of Gala Rankhu, Gorai and the 

Tanda Protected Forest. 
Habitat type Dry dooiduou& foroct 
Major land use Forest and settlements 
Elephant movement status No Movement 

Major bottleneck Haldwani and Lal Kuan towns 

Linear infrastructure in the corridor 1 )Expansion of Haldwani township and setting up of La I Kuan industrial complex 
2) Heavy traffic on Haldwani-Lal Kuan road 
3) Boulder mining in the Gola River area 

Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Impaired. 
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Elephant Corridors 

East Central Region 



1. Jamui· Jhajha· Chakayi Corridor 

Connectivity 

State 
Geo coordinates 
Indicative length and width 
Beats falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 

Major land use 

Elephant movement status 
Number of elephants using this corridor 
Linear infrastructure in the corridor 
Bottlenecks in the corridor 

Recommendations by the forest 
department 

Status of the corridor 

.-

lndillil'liYB LentJitd611~ b" 1 

-. l ' 
lndicalMI Width: 0,1)50 km 1 

1 
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Elephant movement is between the Garhi beat of Jamui range, Charkapatthar 
and Batia beats of Jhaja range and Madhwa sub-beat of Chakayi range. 
Bihar 
24.747494,86.126023 to 24.523028, 86.326086 
LenQth = 46 km, width = 30 - 50 m 
Garhi, Charkapatthar and Batia Beat, and Madhuwa Sub- Beat 
Jamui, Jhajha and Chakayi Ranges 
Three 
Moist deciduous Sal Forests, Tropical deciduous Sal Forests, Dry deciduous mixed 
Forests, Boswellia Forests, Aegle Forests, Scrub Forests and Euphorbia Forests 
Forest = 80 ha 
Agriculture - 34 ha 
Habitation = 10 ha 
Occasional. 
9 
lnfonmation not provided 
Near Garhi, Batia and Simultala there are breaks in the corridor. 

1) Data-driven proper identification of corridor is required. 
2) Habitat management enrichment along the elephant corridor/migration. 
2) Awareness programs for local people. 
Active. Intensity of use by elephants not available 
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2. Charmar- Jingol corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 

Beats falling within corridor 
Forest ranges falling within corridor 
Ecological importance 
Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

$!' 1WE 
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Connects Dharamjaigarh to Raigarh Forest Division and then on to Odisha 
towards the east 
Chhattisgarh 
Length = 20 km, width = 2.5 km 
22.134361 , 83.219990 
22.061 002, 83.406998 
1264P, 1267, 1263P, 1253P, 1268, 1269, 1252P, 1270, 1273, 1272, 1244P, 1276, 
846,847,848,849, 850P,842P,838 
Dehradihi, Charmar, Chharratangar, Amalidh, Samaruma, Kachkoba, Tamnar 
Ghargoda and Tamnar 
Important corridor for elephant moving from Odisha to interiors of Chhattisgarh. 
Tropical Dry Deciduous 
Forest, agriculture and settlements 
Regular 

80-100 

Information NA 
Information NA 

Active. Intensity of use by elephants stable. 
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3. Nagdhara· Baraud corridor 

Connectivity Connects habitats in Rai!:larh and DharamiaiCiarh Forest Divisions 
State ChhattisQarh 
Indicative length and width LenQth =10 km, width= 2.5 km 
Geo coordinates 22.355827 83.283188 

22.297178 83.364202 
Compartments falling within corridor 1286P, 1287, 1312, 12880A, 1291P, 1289P, 1293, 1292P,413,414 
Beats falling within corridor Naodhara, Pusalda and Baraud 
Forest ranges fallin<1 within corridor Gharooda (Raioarh FD) and Dharamiaioarh (Dharamiaioarh FD) 
Revenue villages falling within corridor Information NA 
Ecological importance Important corridor that is used by elephants moving from Odisha to interiors of 

Chhattisqarh. 
llabitat type Sal-dominated tropical dry deciduous 
Major land use Forest, aQriculture and settlements 
Elephant movement status Regular 

No. of elephants using the corridor 80- 100 

Linear infrastructure in the corridor Information NA 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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4. Hati-Kudmura corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 
Beats falling within corridor 

Forest ranges falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
No. of elephants using the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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Korba and Dharamjaigarh FD 
Chhattisgarh 
Length - 10 km, width- 3.2 km 
22.35684, 83.04527 
22.29613, 83.12690 
555P, 562, 554, OA 1425, OA 1424, P11 39, OA 1423 
Kudmura (Korba FD), Chachiya (Korba FD), Hati (Dharamjaigarh FD), Samarsingha 
(Dharamjaigarh FD) . 
Chaal and Kudmura ranges 
This is the main corridor used by elephants to move between Korba and 
Dharamjaigarh Forest Divisions across River Maand. 
Sal-dominated tropical dry deciduous forest 
Forests, agriculture and settlements 
Regular 
80 
Information NA 
Information NA 

Active. Intensity of use by elephants stable. 
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5. Chaal- Kartala corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 

Beats falling within corridor 

Forest ranges falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
Linear infrastructure in the corridor 
No. of elephants using the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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Korba and Dharamjaigarh FD 
Chhattisgarh 
Length = 21 km, width= 2 km 
22.263807, 82.960300 
22.143325, 83.148465 
512, 513, 506P, 511 , 507P, 510,509P, 508, 541, 542, 543, P1156,0A 1468, 0A 
1467, P1154, P1155, P1153, OA 1466, 1180, P1149, OA 1462, P1150 
Chaal, Bangarsuta (in Dharamjaigarh FD) and Nondarha, Chaal part, and Chorbhatti 
(in Korba FD) 
Chaal and Kartala ranges 
Some of the peripheral herds (that moves primarily along the boundary areas) in 
Dharamjaigarh and Korba Forest Division use this corridor by crossing across River 
Maand 
Tropical Dry Deciduous 
Forests, agriculture and settlements 
Regular 
Information NA 
Not recorded by forest department 
Information NA 

Active. Intensity of use by elephants stable. 

30 

Dhlltll\lti'Qirh 
FOft41 Ql~IO<I 



6. Korondha • Rupunga corridor 

Connectivity Elephant movement with Dharamjaigarh Range, which is disjunct and 
connected only by this corridor 

State Chhattisgarh 
Indicative length and width Length - 16 km, width - 3.5 km 
Geo coordinates 22.49530, 83.08785 

22.36575, 83.19266 
Compartments falling within corridor 450, 377, 452,454,453P,451P,476P, 455P, 456P, 457P, 458P, 461P, 462P,463, 

464P, 460P 
Beats falling within corridor Korondha and Rupunga 
Forest ranges falling within corridor Dharamjaigarh 
Ecological importance This corridor is frequently used by elephants, but the connectivity can be broken by 

ongoing infrastructure development. 
Habitat type Sal-dominated tropical dry deciduous forests 
Major land use Forests, agriculture and settlements 
Elephant movement status Regular 
No. of elephants using the corridor Not recorded by forest department 
Linear infrastructure in the corridor Information NA 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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7. Balco • Etma Nagar corridor 

Connectivity Korba and KatQhora Forest Divisions across River Hasdeo 
State Chhal1isQarh 
Indicative length and width LenQth = 7.5 km, width= 1.5 km 
Geo coordinates 22.58413, 82.54890 

22.55741 ' 82.62051 
Compartments falling within corridor OA 736, P529, OA 763, OA 762, OA 1223 
Beats falling within corridor Tanakhar, Patha, Kachar 
Forest ranges falling within corridor Etma NaQar (KatQhora) and Balco (Korba) 
Ecological importance This is the main corridor used by elephants to move between Korba and Katghora 

Forest Divisions. 
Habitat type Sal-dominated dry deciduous forests 
Major land use Forests, aQrlculture and settlements. 
Elephant movement status Regular 
No. of elephants using the corridor Not recorded by forest department 
Linear infrastructure in the corridor Information NA 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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8. Balco· Katghora corridor 

Connectivity Korba and Katghora Forest Divisions across River Hasdeo 
State Chhattisgarh 
Indicative length and width Length= 4.5km, width= 1 km 
Geo coordinates 22.52544, 82.62007 

22.50223, 82.66176 
Compartments falling within corridor OA 1229, OA 766 
Beats falling within corridor Podikhoha, Katghora 
Forest ranges falling within corridor Katghora (Katghora} and Balco (Korba} 
Habitat type Tropical Dry Deciduous 
Major land use Forests, agriculture and settlements 
Elephant movement status Regular 
No. of elephants using the corridor Not recorded by forest department 
Linear infrastructure in the corridor Information NA 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants stable. 
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9. Khod·Rihand corridor 

Connectivity Guru Ghasidas National Park and Tamor Pingla Wildlife Sanctuary across 
River Rihand 

State Chhattisgarh 
Indicative length and width Length - 13.5 km , width - 2.5 km 
Geo coordinates 23.774510, 82.693394 

23.720701' 82.822966 
Compartments fallin!l within corridor 914, 896, 897, 899, 900, 898, p 561' p 588, p 557 
Beats falling within corridor Khod, Khod (W), Kachiya 
Forest ranges falling within corridor Khod (Tamar Pinlqa WLS), Biharpur and Rihand 
Ecological importance This is an important corridor that connects elephant populations between Guru 

Ghasidas National Park and Tamer Pingla Wildlife Sanctuary across 
Surajpur Forest Division 

Habitat type Sal-dominated dry deciduous forests 
Major land use Forests, agriculture and settlements 
Elephant movement status Regular 
No. of elephants using the corridor Not recorded by forest department 
Linear infrastructure in the corridor Information NA 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants increased. 
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10. Ghat Pendari-Pakni corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 
Beats falling within corridor 
Forest ranges falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
No. of elephants using the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

.. 

Surajpur to Tamer Ping Ia Wildlife Sanctuary 
Chhattisgarh 
Length = 3 km, width= 0.8 km 
23.52804, 83.12699 
23.51064,83.15176 
p 11 2, p 111, p 109 
Ghat Pendari and Pakni 
Pratappur 
This is an important corridor connecting elephant populations of Surajpur and 
Tamor PinQia Wildlife Sanctuary. 
Sal-dominated dry deciduous forests 
Forests 
Regular 
Not recorded by forest department 
Information NA 
Information NA 

Active. Intensity of use by elephants stable. 
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11. Bhagabilla· Ratnasai Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 

l
lndicati¥a Lan!jltl; 19 11. m ] 
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Hatgamharia Range of Chaibasa Forest Division to Rairangpur Forest 
division in Odisha 
Jharkhand 
Length = 19 km; width = 2 to 7 km 
N 22"15'44.9", 22"12'2"/ E 85° 53'54", 85" 58'27.38" 
Hatgamharia Range 
39 
The area is an important migratory corridor with increasing number of elephants 
this corridor on a regular basis. 
Dry deciduous, Sal-dominated forests 
Forest = 3,224 ha 
Agricultural land= ·12,000 ha 
Regular, more frequent from October to February 
26 
High tension power line (11 ,000 V) 
Habitat improvement activities in the corridor. 

Active. Intensity of use by elephants not available 
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12. Jampani· Bhagabilla Corridor 

Connectivity Elephant movement is from Noamundi Range to Hatgamharia Range of 
Chaibasa Forest Division in Jharkhand to Keonjhar Forest Division in 
Odisha 

State Jharkhand 
Indicative length and width Length = 120 km; Width = 2 to 5 km 
Geo coordinates N 22°5'41 .98", 22°15'44.98"/ E 85° 33'19.79", 86° 53'54" 
Forest ranges falling within corridor Hatgamharia and Noamundi Ranges in Chaibasa Forest Division 
Revenue villages falling within corridor 44 
Ecological importance The corridor is important in sustaining seasonal elephant migration between 

Odisha and Jharkhand. The number of elephants using the corridor has been 
increasing. 

Habitat type Dry deciduous Sal dominated forest 
Major land use Forest = 1551 .9 ha 

Agriculture+ human-use= 12,000 ha 
Elephant movement status Regular, more frequent from October to February 
Number of elephants using the corridor 20 -25 
Linear infrastructure in the corridor High tension power line (11 ,000 V) 
Recommendations by the forest department to Habitat improvement in the corridor. 
improve the corridor 
Current status of the corridor Active. Intensity of use by elephants not available 
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13. Siyaljora- Dhobadhobin Corridor 

Connectivity 

State 
Indicative lenQth and width 
Geo coordinates 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 
Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 

.,., _,. . 
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Th is corridor is used by elephants for moving from Keonjhar Forest 
Division in Odisha to Sayiljora RF of Noamundi Range towards 
Dhobadhobin RF of Hatgamharia Range in Chaibasa Forest Division and 
eventually into Rairangpur Forest Division of Odisha. 
Jharkhand 
LenQth = 50 km, Width = 2- 6 km 
N 22" 5' 5.15", 22" 3' 36.40"/ E 85" 37' 48.49", 86" 56' 44.59" 
Siyaljora, Noamundi, Dhobadhobin and Hatgamharia Forest Ranges of 
Chaibasa Forest Division 
33 
Sal-dominated dry deciduous forests 
Forest land - 667.7 ha 
Agricultural lands + human-use areas = 9200 ha 
Regular, more frequent from October to February 
26 
Information NA 
Habitat improvement in the corridor. 

Active. Intensity of use by elephants not avai lable 
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14. Sangajata- Haldipokhar Corridor 

Connectivity Elephants use this corridor to move from Saraikela Forest Division in 
Jharkhand to Haldipokhar Range in Chaibasa Forest Division. Some 
elephants also go up to Rairangpur Forest Division in Odisha. 

State Jharkhand 
Indicative length and width Lenqth = 96 km, width = 2 to 6 km 
Geo coordinates N 22° 40'25.83", 22° 9'45.06"/ E 85° 51'55.15", 85° 0'55.65" 
Forest ranges falling within corridor Haldipokhar Range in Chaibasa Forest Division 
Revenue villages falling within corridor 74 
Habitat type Sal-dominated dry deciduous forest 
Major land use Forest= 3226.7 ha 

Agriculture + human-use = -21,500 ha 
Elephant movement status Regular, more frequent from October to February 
Number of elephants using the corridor 26 
Linear infrastructure in the corridor Two High tension power lines (11 ,000 V) 
Recommendations by the Forest Department Habitat improvement in the corridor. 
to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants not available 
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15. Lepang· Dumuria Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using this corridor 
Linear infrastructure in the corridor 
Recommendations by the Forest Department 
to improve the corridor 
Current status of the corridor 
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Elephants use this corridor to move from Lepang RF of Noamundi Range 
in Chaibasa Forest Division to Keonjhar Forest Division in Odisha 
Jharkhand 
Length - 33 km, width - 2 - 7 km 
N 22• s·a.ss·, 22• a· 44.96"/ E as• 3S' 7.03", as• 42' s7.14" 
Noamundi Forest RanQe 
1a 
The corridor connects the Haldipokhar Reserve Forest to the Sangajata 
Reserve Forest and maintains the connectivity with Simlipal Tiger Reserve in 
Odisha. 
Sal-dominated dry deciduous forest 
Forest = S40.5 ha 
Agriculture + habitation = 5200 ha 
HeQular, more frequent from October to r ebruarv 
26 
High tension power line (11 ,000 V) 
Increasing the green cover in the corridor 

Active. lnfonmation on intensity of use not available. 

Odlsha ; 

·~ ) l.llgend 

··. 

40 

- Elnllhant eoo~oor 
r J l'rntectOO Area 

Fcr~!ll O:wer 

W9.e• 
• Tc.wn ID!s1ril:l HQ 

F1lresl BM boond&y 

CJ Fcres1 [i.'li~011t:o.llld;;zy 
c::JS~<~~~oouudaf'i 



16. Ankua· Ambia Corridor 

Connectivity The corridor links that Ambia-11,12 Reserve Forest in Saranda Forest 
Division to Dimbuli Reserve Forest in Kolhan Range, Kolhan Forest 
Division 

State Jharkhand 
Indicative length and width Length= 8 km 

Geo coordinates N 22° 20'53", 22° 29'34"/ E 85° 14'41", 85° 14'46" 
Forest ranges falling within corridor Kolhan Forest Range 

Revenue villages falling within corridor 18 
Ecological importance In addition to elephants, several other wildlife uses this very important corridor 

Habitat type Sal-dominated dry deciduous forest 

Major land use Forest = 1908 ha 
Agriculture = 343 ha 

Elephant movement status Elephant movement has decreased over years. Elephants mainly use this 
corridor from August to March 

Number of elephants using this corridor Not recorded by forest department 
Linear infrastructure in the corridor 1) High tension power line (11 ,000 V) 

2) State Highway, around 3 km of the road passes through the corridor, with 
frequent heavy vehicle movement 

Recommendations by the forest department to Overpass for the elephants to cross the State Highway (Gua- Salai) passing 
improve the corridor through the corridor. 

Current status of the corridor Active. Intensity of use by elephants decreased . 

.... 
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17. Raibera· Pulbaburu Corridor 

Connectivity Elephants move between Raibera of Kolhan Forest Division to 
Pulbaburu of Po rahat Forest Division along Raibera PF, Derwan PF, 
Panta PF, Anand pur (PF 13 & 14) and Ambia RF 

State Jharkhand 
Indicative length and width Length = 8.5 km 

Geo coordinates N 22°28'42", 22°29'36"/ E 85° 17'52", 85° 17'56" 
Forest ranges falling within corridor Kolhan Range of Kolhan Forest Division 
Revenue villages falling within corridor 4 
Ecological importance In addition to elephants, severa l other wildli fe in the area uses th is corridor 
Habitat type Dry deciduous Sal dominated forest 
Major land use Agricultural land and Sal dominated forest 
Elephant movement status Seasonal, mainly from August to March 
Number of elephants using the corridor Not recorded by forest department 
Linear infrastructure in the corridor 1) Triple Railway lines of S.E.R connecting Goilkera and Manoharpur Station 

of Chakradharpur division, around 3 km of railway track falls under the 
Kolhan Forest Division 

2) Railway Bridge on Karo River 
3) 3 km of High-tension power line (11 ,000 V) 

Recommendations by the forest department to 1) Overpass for the elephants is required in the state highway passing 
improve the corridor through the corridor. 

2) Monitoring Railway lines and imposing speed restriction very important 

Current status of the corridor Active. Intensity of use by elephants decreased. 
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18. Dalapani • Suklara Corridor 

Connectivity This corridor connects Dalma Wildlife Sanctuary to Kankrajhor Reserve 
Forest/ Dalapani Reserve Forest of Jamshedpur Forest Division of 
Jharkhand to Kankrajhor Reserve Forest, West Bengal. 

State Jharkhand 
Indicative length and width Length- 2.10 km, Width= 0.05 km 
Geo coordinates N 22"47'14.932", 22"45'8.375" 

E 86" 24'12.399", 86" 26'50.412" 
Forest ranges falling within corridor Ghatshila Range 
Revenue villages falling within corridor No village within the corridor 
Habitat type Tropical dry deciduous forest 
Major land use Forest= 9.75 ha 

Agriculture = 0.5 ha 
Habitation = 0.25 ha 

Elephant movement status Regular 
Linear infrastructure in the corridor Information NA 
Number of elephants using this corridor 28 
Recommendations by the forest department to 1) Habitat enrichment along the elephant corridor/migration. 
improve the corridor 2) Creation of water bodies inside corridors 

Current status of the corridor Active. Intensity of use by elephants increased. 
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19. Dalma- Chandil Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 
Number of elephants using this corridor 
Linear infrastructure in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 
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Th is corridor connects Chandil, Dalma Wildlife West Range, to Chandil 
Territorial Range, Saraikela Forest Division 
Jharkhand 
LenQth = 5 km, width = 0.9 km 
N 22°56'7.077", 22°56'3.106" IE 86°03'24.923", 86°0'47.038" 
Chandil Range 
Six 
Sal-dominated tropical dry deciduous forest 
Forest = 180 ha 
Agriculture= 90 ha 
Habitation = 30 ha 
Occasional 
4-5 
1) National Highway 33 and associated high traffic volume in the road 
2) Broad gauge railway line 
3) 200 m of Subarnarekha irrigation canal with cemented embankment 
4) 2 km of High tension power line 
1) Corridor use by elephants decreased due to Subarnarekha canal, habitat 
degradation, Railway line and hurnan habitation expansion. These factors to be 
looked into for corridor restoration. 
2) Habitat enrichment along the elephant corridor/migration. 
3) Creation of water bodies inside corridors 
4) Over pass on Railway track passing throuQh the corridor. 
Active. Intensity of use by elephants decreased. 
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20. Dalapani • Kakrajhor Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

N 

A .. I . ~ 
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This corridor connects Dalapani Reserve Forest of the Jamshedpur 
Forest Division, Jharkhand to Kakrajhor Protected Forest to West 
Midnapur Forest Division in West Bengal. 
Jharkhand and West Bengal 
Length - 25 km, Width - 2.5 km 
N 22°38'60", 22°47'32"/ E 86° 23'54", 86° 36'05" 
Ghatshila, East Sinqhbhum and Kankraihor Ranqes 
10 
Tropical dry deciduous forest 
Forest, agriculture lands, settlements and revenue lands 
Regular 
Around 45 
1) State Highway connecting Galudih to Bandhuan (1 km) and associated 
high traffic 
2) 200m of Chandil canal with cemented embankment 
3) 12 km of High tension power line 
1) Habitat enrichment along the elephant corridor/migration. 
2) Creation of water bodies inside corridors 
3) Forest fire protection measures 
4) Creation of Quick Response Teams for any elephant related issue. 
5) The West Bengal FD has dug up a trench along the inter-state boundary. 
This has to be reviewed. 
Active. Intensity of use by elephants increased. 
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21. Dumariya • Nayagram Corridor 

Connectivity The corridor connects the Dumriya Reserve Forest of Musabani Range 
with the Nayagram Reserve Forest of Chakuliya Range under 
Jamshedpur Forest Division. 

State Jharkhand 
Indicative length and width Lenqth = 6.5 km, Width = 1 km 
Geo coordinates N 22°23'34", 22°25'46"/ E 86° 32'52", 86° 38'24" 
Forest ranges falling within corridor Chakulia and Musabani Ranqe 
Revenue villages falling within corridor 11 
Habitat type Tropical Drv deciduous forest 
Major land use Forest, Aqriculture land, settlements 
Elephant movement status Reqular 
Number of elephants using the corridor 70-80 
Linear infrastructure in the corridor 1) National Highway- 33 and associated high traffic 

2) Subarnarekha irrigation canal with cemented embankment, 15 km 
3) Hiqh tension power line, 5 krn 

Recommendations by the forest department to 1) Habitat enrichment along the elephant corridor/migration. 
improve the corridor 2) Creation of water bodies inside corridors 

3) Forest fire protection measures 
4) Creation of Quick Response Teams for any elephant related issue. 
5) The West Bengal FD has dug up a trench along the inter-state boundary. 
This has to be reviewed. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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22. Silli - Angara 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

The connectivity is between Mahilong in Ranchi East Forest Range of 
Ranchi Forest Division to Tamar Range of Khunti Forest Division. 
Jharkhand 
Length = 25 km, Width = 0-3 km 
23.353216° N, 85.600742° E 
Mahilong Range 
16 
Sal-dominated dry deciduous forest 
Forest = 2582.5 ha 
Agriculture = 1231.6 ha 
Habitation= 578.7 ha 
Regular 
24 
1) National Highway-33 and associated high traffic 
2) 15km of Subarnarekha irrigation canal with cemented embankment 
3) 5 km of High tension power line 
Trench along the West Bengal border 

1) Habitat enrichment along the elephant corridor/migration. 
2) Forest fire protection measures. More funds required in FFPM, CSS for 
this region, especially and firefighting squad. 
3) Dedicated rapid response teams. 
Active. Intensity of use by elephants increased. 
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23. Bharno • Bero • Kara 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling with in corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear Infrastructure In the corridor 

Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 
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The connectivity is between Mahilong in Ranchi East Forest Range of 
Ranchi Forest Division to Tamar Range of Khunti Forest Division. 
Jharkhand 
Length = 35 km, width = 0-3 km 
23.29095° N, 84.988069° E 
Mahilong Range 
16 
Sal-dominated dry deciduous forest 
Forest= 1714.5 ha 
Agriculture= 1285.8 ha 
Habitation = 1143.0 ha 
Regular 
24 
1) Nat1onal Highway- j j and associated high traffic 
2) Subarnarekha irrigation canal with cemented embankment, 15 km 
3) High tension power line, 5 km 
Lamkana, Khi rda, Hathu areas 
1) Habitat enrichment along the corridor 
2) Fire protection measures to be taken up 
3) Dedicated Rapid Response Teams 
Active. Intensity of use by elephants increased. 
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24. Dalma- Asanbani 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 
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The connectivity is between Dalma Wildlife West Range, Chandil to 
Chandil Territorial Range, Chandil. 
Jharkhand 
LenQth = 1 km, Width= 0.28- 0.45 km 
N 22° 51 ' 25.618", 22° 51' 46.484" toE 86° 12' 29.242'' to 86° 11 ' 50.127" 
Dalma Wildlife West Range and Chandil Range 

Information NA 
Tropical dry deciduous forest 
Forests 
ReQular 
8-10 
1) National Highway- 33 and associated high traffic 
2) High-tension power li ne, 0.5 km 
National Highway- 33 
1) Habitat enrichment along the elephant corridor/migration. 
2) Overpass construction for vehicles for unhindered movement of 
elephants. 
Active. Intensity of use by elephants decreased. 
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25. Dalma • Rugai 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor ·-
Linear infrastructure in the corridor 

Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 
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The connectivity is between Dalma Wildlife West Range, Chandil to 
Chandil Territorial Range, Chandil. 
Jharkhand 
Length = 1.5 km, Width = 1 km 
:N 22° 52' 56.978", 22° 52' 29.049" toE 86° 09' 57.16" to 86° 9' 47.303" 
Dalma Wi ldlife West Range and Chandi l Range 

1 
Tropical Dry deciduous forest 
Forests, Agricultural land and Settlements 
Re~u lar 

8-10 
1) National Highway- 33 and associated high traffic 
2) Hiyli-l(:l iiSiUrl [JUW(:ll' lirl(:l, 0.5 kill 
3) Subarnarekha irrigation canal, cernent embankment, 1 km 
RamQarh 
Habitat enrichment along the elephant corridor/migration 

Active. Intensity of use by elephants decreased. 
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26. Anjadbera • Bichaburu Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 

Revenue villa!les fallin!l within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 

Curren status of the corridor 

Bichaburu Protected Forest with Anjadbera Protected Forest 
leadin!l to Kolhan and Saranda Forest areas. 
Jharkhand 
Len~th = 13 km, Width = 2 km 
22°20' N 
85°45' E 
Chaibasa and Hatgmaria Ranges 

5 
Tropical Drv deciduous forest 
Forests, A!lricu lturalland and Settlements 
None 
None 
1) Railway track (Noamuni-Chaibasa) 
2) Road (Chaibasa-Champua) 
Ramgarh 
1) Declaration, demarcation and legal protection of the corridor under various 
laws appropriate for the state 
2) Regulate road and rail traffic 
3) Habitat improvement of the degraded connecting forest 
Impaired 
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27. Dumria-Kundaluka and Murakanjia Corridor 

Connectivity Mosabani Range with Rakhamines Range in Dhalbhum 
State Jharkhand 
Indicative length and width Length - 8 km, Width = 2 km 
Geo coordinates 22.27'-22.29' N 

86.24'-86.28' E 
Forest ranges falling within corridor Musabani Range 
Revenue villages falling within corridor 10 
Habitat type Tropical Dry deciduous forest 
Major land use Forests, Agricultural land and Settlements 
Elephant movement status None 
Number of elephants using the corridor None 
Linear infrastructure in the corridor Road (Ghatsila-Dumuriya-Hata) 
Bottleneck in the corridor Road_(Ghatsila-Dumuriya-Hata) 
Recommendations by the forest department to 1) Declaration, demarcation and legal protection of the corridor under various 
improve the corridor laws appropriate for the State 

2) Monitoring the land-use pattern of the corridor area to ensure no further 
constructions take place 
3) Seek alternatives for settlements in the corridor, especially in Palasbani and 
Murakanjia. 
4) Improvement of forest cover by natural regeneration 

Current status of the corridor Impaired 
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28. Karlapat-Urladani Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status ofthe corridor 

IJI'i t-rE 

This corridor connects Karla pat reserve forest in Kalahandi North Forest 
Division and Kalahandi South Reserve forest via Rayagada Division 
Odisha 
Length = 75 km, width = 0.5 km 
N 20.142841 E 83.241914 
N 19.703743 E. 83.596708 
Muniguda, Biswanthpur and Karalapat Sanctuary Range 
17 - Rayagada Division 
Tropical Dry Deciduous Forest 
Forest and Agricultural land 
Not record ed by forest department 

6 in Rayagada Division 

Agricultural field found between Forest Blocks 

Rayagada Division 
1) 3 km of State Highway 6 passes through the corridor 
2) 6km of Double track electrified Broad gauge railway line 
3) 8 km of HiQh-tension power line (11 KV) 
1) Habitat shall be developed with active cooperation of local people using sound 
silvlicultural techniques and taking up mix plantation with Fruit and Fodder species. 
2) Elephant proof trench to be dug out to protect the agricultural crop and prevent 
human animal conflict. 
3) Waterholes in more number to be created in the forest area. Renovation of old 
water holes inside forest is to be done periodica lly. 
4) Salt licks to be developed near to water body and nallahs found in foothills of the 
forest in elephant movement area. 
Active. Intensity of use by elephants not available 
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29. . Kotagarh- Chandrapur Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects Kotagarh Wildlife Sanctuary with Pankhalgudi Reserve Forest 
under the Muniguda Ran.ge of Rayagada Forest Division. 
Odisha 
Length - 77 km, width = 22.4 km 
N 19.96592 E 83.48061 
N 19.42070 E.83.94061 
N 19.97575 E 83.51303 
N 19.51982 E 83.93684 
N 19.71410 E 83.63915 
N 19.73760 E 83.72767 
Munjg_uda, Tumudibandha, Belghar, and Chandr<Jgiri ranges 
214 
Tropical Dry deciduous Forest 
Forest, Agricultural land and settlements 
Forest= 42489.2 Ha 
Agriculture = 9000 Ha 
Habitation = 3900 Ha 
Regular 

28 

Agricultural field found between Forest Blocks 

1) 7 km of State Highway 5 
2) 18 km of High-tension power line ( 11 kiJ) 
1) Habitat shall be improved with active cooperation of local people using sound Silvicultural 
techniques and mix plantation with ra ising of Fru it and Fodder species in the denuded land" 
(b) Elephant proof trench is to be dug out to protect the agricu ltural crop and prevent Human 
Animal Conflict at a large. 
(c) WHS in more number is to be dug out in the forest area to augment water during pinch 
Summer. 
(d) Salt licks to be developed in the forest close to /river bank inside the dense forest. 
e)Watch tower and other protection infrastructure to be stre'!9_thened. 
Active. Intensity of use by elephants increased. 
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30. Badampahar • Dhobadhobin Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

W56'D"E 85"'lllll'fi 

This corridor connects the Badampahar Reserve Forest to Dhobadhobin 
Reserve Forest. 
Odisha and Jharkhand 
LenQth = 16 km, width = 1.5 km 
N 22.02019 E 86.003795 
N 22.33106 E 86.43209 
N 22.08617 E 86.16170 
N 22.33087 E 86.43185 
Dudhiani , Ka ranjia, Bisnoi , Rairangpur and Badampahar Range 
15 
Sal-dominated forest 
Forest, Agricultural land and settlements 
Forest= 2000 ha. appx. 
Agriculture= 1580 appx. 
Habitation= 120 appx 
Seasonal 

03 

Villages, National Highway 220 

1) 1 km of National Highway-220 
2) 3 km of High-tension power line 
1) Prevent forest fire with the help of VSS/Public 
2) Make public aware about ill effect of loss of bio diversity and of threatened flora 
crimes. 
3) Enforce provisions of the wildlife (Protection) Act 1972 
4) Detai l study of animal behavior & public participation in management 
5) Creation of public awareness & public participation in management. 
Active. Intensity of use by elephants decreased 
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31. Buguda· Central Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

No. of eleph;mts using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

lll'U'O'E 

This corridor connects Central Reserve Forest of Daspalla Range to Baisipalli 
Reserve Forest of Banigochha West Range of Mahanadi Wildlife Division Links 
Simlipal Tiger Reserve. 
Odisha 
Length = 2.6 km, width- 0.8 km 
N 20.37986, E 84.72706 
N 20.40438, E 84.72670. 
Daspalla and Banigochha West Range 
1 
Northern and Southern dry mixed deciduous forest 
Agriculture, Settlement, River, Plantation(Cashew) 
Regular 

11 

1) Passing of Brutanga river 
2) NH57 is crossing through the corridor 
3) Proposal for Construction of Khurdha- Balangir Railway line. 
1) Proposed railway line and canal (Brutanga Irrigation Project) 
2) High-tension power line (33 KV) , 4 km 
Construction of ramp, watch tower, anti -poaching barrack, animal cross overs at 
specific locations. 
Active. Intensity of use by elephants decreased. 
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32. Nuagaon- Baruni Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

M'll'Q"E 

. .. 
.... llni 

This corridor connects the Athmallikl Nuagaon Reserve Forest to Baruni 
Reserve Forest /Angul 
Odisha 
LenQth = 4.5 km, width= 4.6 km 
N 20.83111, E 84.44200 
Madhapur Range 
2 
It connects Mahanadi Elephant Reserve and Sambalpur Elephant Reserve by linking 
Satkosia Gorge Wildlife Sanctuary to Khalasuni Wildlife Sanctuary of Sambalpur 
Elephant Reserve, creatinQ a larQe landscape complex for elephants 
Dry deciduous forest, Sal dominated 
Forests, Agricu lture and settlements 
Revenue Forest = 75 Ha. 
Forest land = 2000 Ha. 
Regular 

14 

None 

1) Bamur-Madhapur PWD Road and associated vehicular traffic, 5 km 
2) Manjore Dam Left canal and Right canal with concrete embankment, 3.5 km 
3) High-tension power line (11 KV), 1.5 KM 
4) Government Establishment of Manjore Irrigation Project, 4 ha 
1) The corridor should be notified by the State Forest Department and legally 
protected under appropriate law to prevent encroachment, diversion of forest land for 
non-forestry activities and developmental activities in the corridor critical to animal 
movement. 
2) In consultation with the villagers, the identified land near Manarbeda and 
Patrapada village should be secured. 
3) Construction should be avoided in the areas downstream of the Manjore Dam, 
especially in the forest fringe. 
4) Notification of the Khesra Forest in the corridor area as Reserve Forest. 
5) Ensure that illegal felling of tree and collection of stone is stopped. 
6) Establishment of new stone crushers should not be allowed at least 500 Mtr from 
the area (Near the Dam). 
Active. Intensity of use by elephants increased. 
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33. Kanheijena- Anantapur Corridor 

Connectivity 
State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 

Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

lndleatl't!l Le11gt11: l t m I 
lndlea11Vi! 'li'ilflh; 0.5t:m 

lft II 

This corridor connects Angul Forest Division- Dhenkanal Forest Division 
Odisha 
LenQth = 3 km, width = 0.5 km 
N 21.04833, E 85.15555 
N 21 .07388, E 85.18472 
T alcher and Mahabir Road Range 
8 
Tropical Dry Deciduous Forest 
Agricultural land, river and settlements 
Seasonal and Occasional 

Angul Division - 40 
Dhenkanal Division - 165 
Canals, Highways, Brick ki lns, Industries and Factories 

1) National Highway 23 
2) State Highway 
3) 2 km of RenQali irriQation canal with concrete embankment 
1) Bridge along the Brahmani river and Rengali canals. 
2) Protection to adjoining forest areas from industrialization. 
Active. Intensity of use by elephants decreased. 

Leg\md 

- EleJ:Oant cafidor 
I r Pt~Ait.a 

Fcre!lt CQ\Ier 

'h'</ilr 

• TG>.'If1!4 (lft..1ic1 HQ 

Fc«~ st Bea1 ~llff<fy 
CJ FnreSIO.'I!s.otl tamdaly 

o~l:tbouM81'! 

1-:tlt 
--------------~( 58 



34. Karo - Karampada_ Corridor (Interstate corridor) 

Connectivity This corridor connects Karo Reserve Forest to Karampada Reserve Forest 
State Odisha 
Indicative length and width Length = 15.1 7 km, width = 2.3 km 
Geo Coordinates N 22o 00' 20.2" E 85° 14' 41 .7" 

N 22° 07' 41.1 " E 85° 16' 25.5" 
Forest ranges falling within corridor Barbil Ranqe 
Revenue villages falling within corridor 0 
Habitat type Sal dominated dry deciduous forest 
Major land use Forest, 1588.88 ha 
Elephant movement status Occasional 

No. of elephants using the corridor Not recorded by forest department 

Major bottleneck Bolani Mines of SAIL 

Linear infrastructure in the corridor 1) Mine roads, 2 km 
2) Factory, 50 ha 

Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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35. Telkoi - Pallahara Corridor 

Connectivity 
State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

15•1WE 

W 1WE 

This corridor connects Telkoi Reserve Forest to Khamar Reserve Forest 
Odisha 
Lenqth = 30.4 km, wid th = 0.6 km 
N 22027' 22.8" E 85°22' 16.7" 
Saleikena-Siri abahai-Kalapohari RF, Samakoi RF, Mankadachua RF, Tungurubahal 
DPF, Dobalapal PRF, Dhinkeswari DPF & Kakudiamba DPF 
12 
Important corridor for connecting population of Telkoi Reserve Forest to Khamar 
Reserve Forest 

Mixed deciduous Forest dominated bv Sal 
Revenue land and Agrir.ulturr. 
Forest = 579.2 ha 
Agriculture= 747.7 ha 
Regular 

Not recorded by forest department 

Human settlement, Agriculture field & Road 

1) 150m of National Highway 49 
2) Hight tension power line, 220 KV = 400 mtr, at Banspal and 220 KV= 500 mtr at 
Lokanathpur 
Information NA 

Active. Intensity of use by elephants increased. 
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36. Tal • Kholgarh Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

114'11\'~ 

1
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This corridor connects Tal Reserve Forest of Badbahal Range to Kholgarh 
Reserve Forest of Redhakhol Range 
Odisha 
Length= 6.4 km, width= 0.8 km 
N 210 03' 51 .", E 84019'2.29" 
N 20055' 21.8" E 84016'13.12" 

Badbahal Range and Redhakhol Range 
4 
Soil dominated mixed deciduous forests 
Forest, Agricultural land and Settlements 
Seasonal 

Not recorded by forest department 

1) National Highway- 55 
2) Angul to Sambalpur Rai lway line 
1) 1.3 km of National Highway- 55 
2) 1.2 km double track & electrified railway track 
The corridor area needs specific legal attention like in PAs is protected by the 
strength of Forest and Wi ldlife laws. The legal implications are to be very specific 
regarding the developmental interventions emphasizing the protection of the animal 
along with its habitat. 
Active. Intensity of use by elephants decreased. 
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32-b' 
36. Badampahar • Karida East Corridor (Interstate corridor) 

Connectivity This corridor connects Badampahar Reserve Forest to Dhusura Reserve Forest 
State Odisha and Jharkhand 
Indicative length and width Lenqth = 43 km, width = 2.6 km 
Geo Coordinates N 22.05198, E 86.09086 

N 22.06586, E 86.98804 
N 22.05197, E 86.09084 

Forest ranges falling within corridor Badampahar Ranqe, Bisoi WL Ranqe, Rairanqpur Range, Mushabani Range 
Revenue villages falling within corridor 4 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

-

I 
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ll'101l 'E 

Soil dominated mixed deciduous forests 
Forest, Agricultural land and settlements 
Forest= 2000 ha 
Agriculture- 1580 ha 
Habitation= 120 ha 
Seasonal and occasional 

7 

1) Khadakhai Dam and its feeder Irrigation Canal 
2) State Highway-50 
Irrigation canal 
1) Prevent forest fire with the help of VSS/Public 
2) Make public aware about ill effect of loss of bio diversity and of threatened fiora 
crimes. 
3) Enforce provisions of the wildlife (Protection) Act 1972 
4) Detail study of animal behavior & public participation in management 
5) Creation of public awareness & public participation in management 
Active. Intensity of use by elephants decreased. 
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37. Similipal- Hadgarh Corridor 

Connectivity This corridor connects Similipal Wildlife Sanctuary to Hadgarh Wildlife 
Sanctuary through Kuldiha Wildlife Sanctuary. The entire corridor has been 
declared as a Conservatio Reserve under the Wildife (Protection) Act, 1972 

State Odisha 
Indicative length and width Length - 25.2 km, width - 3.4 km 
Geo Coordinates 21 .3707 N 86.22472 E 
Forest ranges falling within corridor Satkosia wildlife RanQe 
Revenue villages falling within corridor 21 
Habitat type Soil dominated dry deciduous forests 
Major land use Forests 
Elephant movement status Occasional 

No. of elephants using the corridor Not recorded by forest department 

Major bottleneck Information NA 

Linear infrastructure in the corridor None 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants constant. 
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38. Barapahad • Tarva • Kantamal Corridor 

Connectivity This corridor connects the Barapahad Reserve Forest (Sonepur range) to 
Putputigarh Reserve Forest (Kantamal Range) of Boudh Division 

State Odisha 
Indicative length and width Length - 10.5 km, width - 1.1 km 
Geo Coordinates N 20° 50' 40.20", E 83° 42' 48.09" 

N 20° 4614.86", E 83° 45 51 .93" 
Forest ranges falling within corridor Sonepur and Kantamal Ranges 
Revenue villages falling within corridor 22 
Habitat type Dry deciduous forest 
Major land use Forest = 295.43 ha 

Agriculture= 467.66 ha 
Habitation- 5.71 ha 
River Suktel = 97.12 ha 

Elephant movement status Occasional 

No. of elephants using the corridor Not recorded by forest department 

Major bottleneck Construction of NH-57, Absence of contiguity in the Forest covers between two 
habitats, sporadic human settlement in the corridor area. 

Linear infrastructure in the corridor 1) National Highway- 57 
2) Broad Gauge I Electrified (KHU-BGR Railway Line) 
3) Two HT (132KV) power lines from Meramunduli to Damanjodi for about 0.70 KM 
4) 4.21 ha of Sheetallndustries (Kharjura). 

Recommendations by the forest 1) Plantation of fruit and fodder trees in the degraded reserve forest . 
department to improve the corridor 2) Creation of water body inside Barapahad RF & Bahirkhaman RF. 

3) Cabling of transmission lines inside the corridor area. 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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39. Maulabhanja • Jiridamali- Anantapur Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor connects the K. Nagar East Range to K. Nagar West Range 
connecting the Anantpur Reserve Forest of Dhenkanal Division & Kapilash 
Wildlife Sanctuary 
Odisha 
Length = 6.5 km, width= 1 km 
N- 20°-50'-19", E- 85°-34'-32" 
N- 20°-59' -29", E- 85°-46' -17" 
K.Nagar East and K.Nagar West Range 
20 
Sal-dominated tropical dry deciduous forest. 
Forest - 65 ha 
Agriculture= 60 ha 
Habitation= 30 ha 
Occasional 

Not recorded by forest department 

Irrigation Canal NH- 200 connecting Talcher & Chandikhol 

1) National Highway- 200, 20 km 
2} Rengali Canal, 10 km 
Information NA 

Active. Intensity of use by elephants decreased. 
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40. Deuli - Suliapada (Interstate corridor) 

Connectivity Earlier the elephant movement was observed from Deuli to Suliapada in 
Deuli Range of Baripada Forest Division. Lately, the elephant movement 
has been sh ifted to Rasgobindpur and Betnoti Ranges, all the way up to 
Nilagiri outside Kuldiha Wildlife Sanctuary. 

State Odisha 
Indicative length and width Length= 72 km, width= 0.7 km 
Geo coordinates N- 22 05 26.4 E- 86 55 22.6 

N- 21 50 36.4 E- 87 07 17.7 
Forest ranges falling within corridor Rasgovindpur and Betnoti Range 
Revenue villages falling within corridor 238 
Habitat type Sal-dominated secondary deciduous forests. 
Major land use Forest = 5264.82 ha 

Agriculture = 30525.00 ha 
Habitation- 1947.37 l1ct 

Elephant movement status Regular 
Linear infrastructure in the corridor None 
Bottleneck in the corridor Information NA 
Recommendations by the forest department to Information NA 
improve the corridor 
Current status of the corridor Impaired. The corridor is seldom used by elephants. 
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41. Kalikunda-Chandra through Manikpara Corridor 

Connectivity The corridor links Kalaikunda to Manikpara range in Kharagpur Forest 
Division, passing through Chandra Range 

State West Bengal 
Indicative length and width Length = 36 km, width = 6- 40 m 
Geo coordinates 22.33562459, 87.16449294 

22.15879933, 87.05297854 
Compartments falling within corridor Sankrail, Jhargram and Kharagpur 1 Block 
Forest ranges falling within corridor Kalaikunda, Manikpara and Chandra range 
Revenue villages falling within corridor 65 
Habitat type Tropical dry deciduous 
Major land use Forest = 100 ha 

Agriculture = 150 ha 
Habitation = 50 ha 

Elephant movement status Regular 

Linear infrastructure in the corridor 1) National Highway- 6. 3 km of the road passes through the corridor 
2) Broad- gauge, double track electrified railway track, 0.5 km 
3) Kangsabati irrigation canal with concrete embankment, 5 km 
4) High tension power line {33KV), 2 km 
5) Elephant Proof Trench- 3 km 
6) Kodopal eco-tourism and solar project 

Major bottleneck Private plots between the river and forest along the Medinipur to Jhargram road. 
Recommendations by the forest 1) Improvement of habitat in the corridor area 
department to improve the corridor 2) Recruitment of frontline staff, wildlife squads and trackers. 

3) Increase in the amount of compensation for crop or hut damage. 
4) Providing street light for better visibi lity around the village on all roads. 

Current status of the corridor Active. Intensity of use by elephants increased. 

lf1"l!lt"E 

'• "'tL"'oN' , • 

. · A ~ 
. I ~ 

\%:< 

• lC/o\'1 /Ust'tt H.O 

i" F~lBC#ll»~fll i' 

t l lndiollfi\19 Lll n~h; 36 km · ' CJ Fcr~l Of>ili DIIll!liiOOa)' i 
lndioallw '11111111>~ 3km • ' c:J Sl;ilo ~rr ' k 

~·~===~~~~~~~~1~~~~~~~::~~----r---------~~~~~=~-~~=-=~·~r.~·-~~~·~~)~~. ~=--~~~~--=~~~~~~~~·=~~··-~~~~-J 
17"D'I"E ar111VE 81"lll't"E 111"l5'1"E 

I~ 
67 



42. Nayagram - Jamboni through keshorrekha Corridor 

Connectivity The corridor links Kalaikunda to Manikpara range in Kharagpur Forest 
Division, passing through Chandra Range 

State West Bengal 
Indicative length and width Length= 45 km, width = 40 m 
Geo coordinates 22.108739/87.047986 

21.865306/87.067815 
Compartments falling within corridor Khasjungle 76-Rangium, Baksol, Ghoratulia , Dokra, Patharband, Damdasol, 

Satpatia, Banskhali, Khasjungle 325, Jamboni, Jhaurishol 
Forest ranges falling within corridor Nayagram and Keshorrekha range 
Revenue villages falling within corridor 35 
Administrative details of the corridor Nayagram block 
Ecological Importance Thie corridor providoc oocy movement for elephants through tho tragmented torests 

of Kharagpur Division 
Habitat type Tropical dry deciduous 
Major land use Forest 

Agricultural land 
Settlements 

Elephant movement status Regular 

Number of elephants using the corridor Not recorded by forest department 

Linear infrastructure in the corridor 1) State Highway- 9: 4km of the road passes through the corridor 
2) Jambhira irrigation dam and canal with concrete embankment, 25 km 
3) High tension power line (33KV), 2 km 
4) Elephant ProofTrench- 9 km 

Recommendations by the forest 1) Improvement of habitat in the corridor area 
department to improve the corridor 2) Providing monitoring vehicle for the frontline staff 

3) Increase in the amount of compensation for crop or hut damage. 
4) Providing street light for better visibility around the village on all roads. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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43. Chandabila Tapoban- Dhumsi through Keshorrekha Corridor 

Corridor name 
State 
Connectivity 

Indicative length and width 
Geo coordinates 

Compartments falling within corridor 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

WU'O'tl 18'$1'0'£ 18'$5'0'£ 
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Chandabila Tapoban· Dhumsi through Keshorrekha. 
West BenQal 
This corridor links Chandabila range in Kharagpur Division to Dhumsai range in 
KharaQpur Forest Division, passinQ throuQh keshorrekha Ranr.w 
LenQth = 34 km, width = 40 m 
22.158799/87.052978 
21 .897336/87.017596 
Deulbar, Tiakati, Khasjungle 11 , Tapoban, Ataldiha, Dulki, Raisol, Khasjungle 96, 
Pathrasol, Madhupua, Lakhaidihi, Bhalukbasa, Ramkrishnapur, Dhumsai 
Nayagram, Keshorrekha ranges 
35 
Tropical dry deciduous 
Forests, Agricultural land and Settlements 
Regular 

Not recorded by forest department 

1) 2 km of State Highway-9 passes through the corridor 
2) 25 km of Jambhira irrigation dam and canal with concrete embankment 
3) 9 km long trench from Bhalukbasa to Bonisal along the West Bengal and Odisha 

boundary 
4) 3 km of tourism impacts at Tapoban Ashram and Rameswar temple 
1) Improvement of habitat in the corridor area 
2) Providing monitoring vehicle for the frontline staff 
3) Increase in the amount of compensation for crop or hut damage. 
4) Providin!l street li!lht for better visibility around the villaQe on all roads 
Active. Intensity of use by elephants increased. 
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44. Kalaikunda- Chandra through Satpadi Ghat Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecolog ical importance 

Habitat type 
Major land Uii 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

....... 

This corridor connects the Manikpara range of Jhargram division to Chandra 
range of Medinipur division 
West Bengal 
Length- 9 km, Width= 2 km 
22°27'42.44" N /87° 6' 5.72" E 
22°31'53.92" N /87° 7' 35.50" E 
Manikpara and Chandra range 
12 
This corridor provides easy movement for elephants th rough the fragmented forests 
between Kharagpur and Medinipur Division 
Tropical dry deciduous 
Forests, AQrlcultural land and Sottlomonts 
Regular 

Not recorded by forest department 

1) 2 km of State highway 9 passes through the corridor 
2) Kangsabati canal with concrete embankment, 1 km 
3) High tension power line, 440 v 
Barriers along the private plot between river and forest. High traffic in the Medinipur 

to Jhargram road. 
1) Construction of earthen dam 
2) Plantation of fodder species 
3) Providing street light for better visibility around the village on all roads 
Active. Intensity of use by elephants increased. 
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45. Gidhni- Jamboni Corridor 

Connectivity Connects Gidhni range (Satighat)of Jhargram division to Jamboni range of 
Jhargram division. Elephants move from Gidhni Range (Satighata) to Jhargram 
Range (Pukuria beat) crossing Dulung River, Dhaniapal, Bhaluka, and Kumri. 

State West Bengal 
Indicative length and width Length - 5 km, width - 1.5 km 
Geo coordinates 22" 26' 3.63" N, 86° 52' 53.57" 
Compartments falling within corridor SatiQhata, Pukuria, Dhaniapal , BaraQhonQ, Bhaluka, Banksole, and Kumri 
Forest ranges falling within corridor Gidhni and Jamboni range 
Revenue villages falling within corridor 8 
Habitat type Tropical dry deciduous 
Major land use Forest - 600 ha 

Agriculture = 200 ha 
Habitation = 2 ha 

Elephant movement status Regular 

Number of elephants using the corridor Not recorded by forest department 

Linear infrastructure in the corridor 1.5 km of village road 
Recommendations by the forest Information NA 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants increased. 
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46. Chandua· Joka Corridor 

Connectivity 

State 
Indicative length and width 
Gee coordinates 
Forest ranges falling with in corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

11 

This corridor facilitates movement from Chandua in West Bengal to Deoshole 
in Jharkhand 
West Bengal 
Len~th = 500 m, width = 500 m 
22° 27.323" N, 86° 45.753" E 
Gidhni range 
Two 
Tropical dry deciduous 
Forest = 80 ha 
Agriculture = 1 00 ha 
Habitation = 5 ha 
Regulllr 

Not recorded by forest department 

Information NA 
Information NA 

Active. Intensity of use by elephants increased. 
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47. Kankrajhore- Lalgarh Corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue vill(lges falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Bhulaveda, Belpahari and Silda ranges to lalgarh range 
West Bengal 
Length = 59 km, width = 600 m 
N 22°41 '22.37", 22°35'05.80"/ E 86° 37'0.1 7", 87°01 '50.80" 
Bhulaveda, Belpahari and Silda Ranges 
25 
Tropical dry deciduous 
Forest = 1300 ha 
Agricultural = 900 ha 
Habitation = 200 ha 
Regular 

Not recorded by forest department 

1) State highway: 12 km 
2) Kangsabati canal with concrete embankment: 12 km 
1) Improvement of habitat in the corridor area 
2) Providing monitoring vehicle for the frontline staff 
3) Plantation of fodder species 
Active. Intensity of use by elephants increased. 
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48. Chandil· Matha Corridor (Interstate corridor) 

Connectivity This corridor connects the Chandil Range of Saraikela Forest Division with 
Matha Range of Purulia Forest Division. 

State West BenQal and Jharkhand 
Indicative length and width Length = 16 km, Width = 2 km 
Geo coordinates 22°59'32" N, 86°5'56" E to 23°8'4" N, 86°8'22" E 
Forest ranges falling within corridor Chandil and Matha RanQe 
Revenue villages falling within corridor 20-22 
Habitat type Tropical dry deciduous forest 
Major land use Forest- 10200.57 ha 

Agriculture= 120 ha 
Elephant movement status Regular 

Number of elephants using this corridor Not recorded by forest department 
Major Bottleneck Non forP.s! lnnrl 
Linear infrastructure in the corridor 1) State Highway 4 and associated traffic 

2) High Tension power line ( 11 00 v) 
Recommendations by the forest 1) Notification of the corridor and its legal protection 
department to improve the corridor 2) Habitat restoration of the degraded forests in Kadla, Burudih , Chatarma and 

DiQardih protected forests. 
Current status of the corridor Active. Intensity of use by elephants increased. 
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49. Mahilong- Kalimati Corridor 

Connectivity 

State 
Indicative length and width 

Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using this corridor 
Major bottleneck 
Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

lndicaliYe leniij1tl; 18 ~m 
rndi~ Widih; Cl.~ ~m 

I ..,......., . 

This corridor connects the Mahilong and Bagmundi Range of Ran chi Forest 
Division with Jhalda and Bagmundi Range of Purulia Forest Division. 
West Bengal 
Length= 18 km, width= 0.5 km 

23°14'20" N, 85°46'6" E to 23°20'23" N, 85°54'25" E 
Chandil, Matha, Mahilong and Bagmundi Range 
Approx 25 
Tropical dry deciduous forest 
Agricultural land, forests and settlements 
Forest= 11750 ha 
Agriculture= 150 ha 
Regular 

30-35 
Non forest areas 
1) State Highway 4 and associated traffic. 
2) 8 km of double track, electrified railway track 
3) High tension power line, 11000 v 
1) Notification of the corridor and its legal protection 
2) Habitat restoration and enrichment of the degraded forests in Kadla, Burudih, 
Chatarma and Digardih protected forests. 
Active. Intensity of use by elephants not available 
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50. Gobarghusi- Jhunjhaka- Banduan Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using this corridor 
Bottleneck 
Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects the Pagda and Chimti forest blocks of Dalma Wildlife 
Sanctuary in Jharkhand with the Banduan Range of Kangsawati South 
Division in West Ben11al. 
West Bengal and Jharkhand 
Length = 12 km, width = 2 km 
22°38'60" N, 86°23'54" E to 22°47'32" N, 86°36'5" E 
Banduan Range 
4 
This corridor connects Dalma Wild life Sanctuary with Mayurjharna Elephant 
Reserve. 
Tropical Drv deciduous forest 
Forest, Agriculture land and settlements 
Forest= 2100 ha 
Agricullure= 250 tla 
Habitation= 50 ha 
Regular 
Not recorded by forest department 
None 
Information NA 
1) Fodder plantation in and around the corridor 
2) Development of water harvesting structures 

Active. Intensity of use by elephants not ava ilable 
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51. Jhalda· Baghmundi Corridor 

Connectivity This corridor connects Jhalda and Baghmundi Ranges 
State West Bengal 
Indicative length and width Length = 9 km, width= 300m 
Geo coordinates N 23.221777° , E 85.865422° 

N 23.368329° , E 85.875779° 
Forest ranges falling within corridor Jhalda and Baghmundi Ranges 
Revenue villages falling within corridor Approx 12 
Habitat type Dry deciduous forest 
Major land use Forest = 8900 ha 

Agriculture = 100 ha 
Elephant movement status Regular 
Number of elephants using this corridor 30-35 
Major Bottleneck Non forest land 
Linear infrastructure in the corridor 1) Village roads, heavily used by villagers 

2) Railway track, 5 km, heavy traffic 
3) High tension power line, 1100 v 

Recommendations by the forest Habitat enrichment on either sides of Subarnarekha river 
department to improve the corridor 

Current status of the corridor Active. Intensity of use by elephants increased. 
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Elephant Corridors 

North-East Region 



1. Pakke- Doimara at Dedzelling (Dadzu- Lumia) Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the area 

Linear infrastructure in the corridor 

Major bottleneck 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects the elephant habitats between Pakke Tiger Reserve and 
Doimara Reserve Forest of Khellong Forest Division. 
Arunachal Pradesh 
Length = 1 km, width= 0.4 km 
27° 1' 1" N I 092° 37' 17" E 
27° 1' 37" N I 092° 38' 11 " E 
Bhalukpong Forest range 
Information NA 
Tropical Evergreen and Semi Evergreen Forest 
Forest with plantations 
Regular 

4 

1) National Highway 229, 1 km of the road passes through the corridor 
2) High vehicular traffic 
3) Tippi Industrial estate about 1 km from corridor 
Information NA 

1) Regular patrolling by the anti-poaching squad to monitor any illegal felling of tree 
or poaching. 
2) Camera trapping for intense monitoring of the corridor. 
3) Habitat improvement activities in the corridor area. 
Active. Intensity of use by elephants increased. 
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2. Dulung· Subansiri Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department 
Status of the corridor 

The corridor connects Panir Reserve Forest (Banderdewa Division, Arunachal 
Pradesh) and Dulung Reserve Forest with Subansiri Reserve Forest (Lakhimpur 
Forest Division, Assam) across the Subansiri river. 
Arunachal Pradesh 
Length - 4 km, width - 1.5 km 
N 27° 29' 34.8", 27°29' 48.2" IE 94° 10' 48.7", 94° 08' 12.8" 
Dirsha ranQe 
4 
Panir Reserve Forest and Dulung Reserve Forest with Subansiri Reserve Forest 
Mixed forests with bamboo and wild banana. 
Forest (94%) 
Agricultu re (0.5%) 
Habitation and others (5.5%) 
Seasonal, mainly during October to December 

Not recorded by forest department 

Information NA 
1) Habitat improvement activities in the corridor area. 
2) Awareness proQrams for vi llaQes around the corridor. 
Active. Intensity of use by elephants decreased. 
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3. D'Ering· Mebo (Sigar Nallah) Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects the Borgoli Range of D'ering Memorial Wildlife Sanctuary and 
Mebo Reserve Forest of Pasighat Forest Division and Dibang Forest Division on 
either side of the Siang River. 
Arunachal Pradesh 
Length = 3 km, width = 1.5 km 
28° 3.176' /95° 25.148' 
28° 3.438' /95° 24.304' 
28° 4.404' /95° 24.525' 
28° 4.372' /95° 24.11 0' 
Bor!]oli Ran!]e 
3 
This corridor connects the D. Ering WLS and Mebo RF of Pasighat Forest Division. The 
corridor faci litates movement of elephants and other wildlife like the tigers (Panthera tigris) 
and Himalayan black bear (Ursus thibetanus) . · 
Tropical Evergreen Forest 
Forest 
Agricultural land 
Plantations 
Regular 

328 

1) National Highway 13- 5 km of the road passes through the corridor 
2) Proposed railway track connecting Pasighat to Roinq 
Establishment of the army base in the middle of the corridor 

1) Extension of the biosphere zone right up to the interstate border 
2) Restoration of degraded habitats and a policy on land falling under elephant corridor. 
3) Livelihood support to the conflict affected villages. 
4) HEC mitigation. 
Active. Intensity of use by elephants increased. 
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4. Pakke· Papum at Langka nallah Corridor 

Connectivity The corridor connects Paoum Reserve Forest with Pakke Tiaer Reserve. 
State Arunachal Pradesh 
Indicative length and width LenQth = 0.5 km, width = 0.8 km 
Geo coordinates 27°1 ' 2 N/93° 1' 44 E 

27° 1' 39 N /93° 2' 2 E 
Forest ranges falling within corridor Seijosa territorial ranQe 
Revenue villages falling within corridor Two 
Administrative details of the corridor Western and Eastern side of Papum Reserve Forest, Khelong Forest Division, 

Pakke Wi ldlife Sanctuary and Tiger Reserve and Pakke KessanQ 
Habitat type Trooical Everareen to Semi everareen 
Major land use Agricultural land, Settlements and Seijosa Nallah River 
Elephant movement status Seasonal, during monsoon season(May to September) 

Number of olophants using the corridor 25-30 

Linear infrastructure in the corridor NEC road connecting Seijosa and Pakke Kessang, 15 km road passing through the 
corridor 

Major bottleneck Establishment of Lanoka vi llaae 
Recommendations by the forest 1) Accurate demarcation of corridor is needed through proper study. 
department to improve the corridor 2) As most of the land is disouted, a olanned studv is reauired for the corridor area. 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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5. Pakke· Papum Seijosa nallah Corridor 

Connectivity The corridor connects Papum Reserve Forest in the Khelong Forest Division to 
Pakke Tiger Reserve. 

State Arunachal Pradesh 
Indicative length and width Length = 1 km, width = 0.6 km 
Geo coordinates 26° 58' 23" N /93° 0' 49" E 

26° 59' 22" N I 93° 2' 2" E 
Forest ranges falling within corridor Seijosa territorial range 
Revenue villages falling within corridor 2 
Ecological importance The corridor is critical link into Pakke Tiger Reseve that harbors tigers (Panthera 

tigris), leopard (Panthera pardus), clouded leopard (Neofe/is nebulosa), Himalayan 
black bear(Ursus thibetanus) and others. 

Habitat type Tropical Evergreen to Semi evergreen 
Major land use Agricultural land, Settlements and Seijosa Nallah River 
Elephant movement status Seasonal, during monsoon season (May to September) 

Number of elephants using the corridor 25 - 30 

Linear infrastructure in the corridor 1) 15 km of NEC road connecting Seijosa and Pakke Kessang road passing through 
the corridor 

2) Proposed high power tension line 
Major bottleneck Establishment of two villages viz. Lower Balibasti and Upper Balibasti ) 

Recommendations by the forest 1) Accurate demarcation of corridor is needed. 
department to improve the corridor 2) As most of the land is disputed, a planned study is required for the corridor area. 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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6. Pakke· Doimara at Tippi Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages fallina within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

rlldlcative langUJ; 1 km 
rndiCllliYll WJdlll; 0.2 km 

The corridor connects Pakke Tiger Reserve with Doimara Reserve Forest of 
KhellonQ Forest Division 
Arunachal Pradesh 
LenQth = 1 km, width = 0.2 km 
27° 1' 1" N I 092° 37' 17" E 
27° 01 ' 35.2" N I 092° 36' 43.1 " E 
BhalukponQ ranQe 
One 
Khellona Forest division, 
Pakke Tiger Reseve harbors good population of Tigers, Hornbills, Leopard, Clouded 
leopard, Himalavan black bear and binturona etc. 
Tropical everareen forest and semi everareen forest 
Forest KamenQ River settlements 
Seasonal, dunng monsoon season (May to September) 

Not recorded by forest department 

1. National Highway 229, 1 km of road passes through the corridor and its heavy 
vehicular traffic 

2. Fencing around the residential area 
3. Tippi industrial estate 
4. Concrete walls as boundary of the Tippi tourism guest house and Orchid 

Research Centre 
This corridor is no longer being used by elephants 

Impaired 
Earlier this corridor was used by elephants for crossing into Doimara RF. However, 
due to obstruction of the corridor at Tip pi, the elephants take the route of Dedzeling 
nullah to reach Dadzu-Lumia-Dedzeling at present for their further movement to 
Doimara RF. Thus, the Dadzu - Lumia (Dedzeling) serves as the substitute for the 
Pakke- Doimara elephant corridor at Tippi. 

84 



7. Durpong- Doimukh at Khundakhuwa Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

The corridor connects Durpong Forest Reserve with the proposed Doimukh 
Reserve Forest. 
Arunachal Pradesh 
LenQth = 3.5 km, width= 1 km 
27°06'54", 27°07'09"N 
93°4 7'26", 93°48'26"E 
3 
Tropical semi-evergreen forest 
Forest, agriculture and settlements 
None 

None 

Heavy vehicular traffic along National Highway-52A 
1) Declaration, demarcation and legal protection of the corridor under various laws 

appropriate for the state 
2) Regulating night traffic along the National Highway-52A 
3) Protection of Khundakhuwa nullah from encroachment 
4) Finding alternatives for 55 households of Berup and Gumto vi llages 
5) Protection of the small grassland at the point where River Dikrong and 
Khundakhowa nullah converge 
Impaired 
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8. D'ering · Mebo at Kongkul Corridor 

Connectivity D'Ering Memorial Wildlife Sanctuary with Mebo Reserve Forest leading to 
Dibang Reserve Forest of Roing Forest Division 

State Arunachal Pradesh 
Indicative length and width Length = 2 km, width = 0.5 km 
Geo coordinates 27°56'-27°57' N 

95"23'-95°25' E 
Revenue villages falling within corridor 1 
Ecological importance Elephants from D'Ering Wildlife Sanctuary used this corridor to move to Mebo 

Reserve forest through the Sissar River bed. 
Habitat type Tropical everQreen forest 
Major land use Forest, agriculture and settlement 
El..:ph<Uil IIIOVt:lllt:lll slalus lnrurrnalion NA 

Number of elephants using the corridor None 

Linear infrastructure in the corridor Information NA 
Recommendations by the forest 1) Declaration, demarcation and legal protection of the corridor under various laws 
department to improve the corridor appropriate for the state 

2) Seeking alternatives for Kongkul village 
3) Protecting the corridor forest by eco-development in Kongkul village 
4) Declaring the corridor and surrounding forest areas as Community Reserves 

Current status of the corridor Impaired 
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9. Deosur Corridor 

Connectivity This corridor connects the Burapahar Range of Kaziranga National Park to 
Porcupa Range of East Karbi Anglong Forest Division 

State Assam 
Indicative length and width Length = 4.44 km, Width = 2.9 km 
Geo coordinates N 26° 34' 5.153", 26° 33'41 .180"/ E 93° 7'30.138", 93° 9'20.274" 
Forest ranges falling within corridor Burapahar RanQe and Porcupa RanQe 
Revenue villages falling within corridor 2 
Ecological importance The corridor is part of Kaziranga Nationa Park which harbors large number of 

elephants alonQ with other meqafauna species li ke one-horned rhinoceros. 
Habitat type Tropical moist deciduous forest 
Major land use Forest 

Agriculture 
Tea plantations 
Settlements 

Elephant movement status Seasonal, during monsoon 
Number of elephants using the corridor Not recorded 
Linear infrastructure in the corridor 1) National Highway 37, 6.8 km of road passes through the corridor, vehicular 

frequency is also high 
2} Hiqh tension power line (440 V} 

Bottlenecks in the corridor National Highway 37 

Recommendations by the forest Around 26.63 ha of the corridor is under revenue land. The revenue authorities 
department to improve the corridor should minimize human influences and help in restoring the structural corridor. 
Current status of the corridor Active. Intensity of use by elephants not available. 
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10. D'ering· Dibru Saikhowa Corridor (Interstate corridor) 

Connectivity This corridor connects the D'ering Memorial Wildlife Sanctuary, Dibang Forest 
Division and Pasighat Forest Division (Arunachal Pradesh) with Dibru 
Saikhowa National Park (Assam) via forest patches of the Sad iya Forest Range 
of Doomdooma Forest Division. 

State Assam and Arunachal Pradesh 
Indicative length and width Length- 37.33 km, Width - 13.03 km 
Geo coordinates N 27° 50' 36.041 ", 27° 51 '13.986"/ E 95° 49'58.861 ", 95° 49'46.320" 
Beats falling within corridor Sadiya beat 
Forest ranges falling within corridor Sadiya and Anchalghat Forest Range 
Revenue villages falling within corridor S7 
Administrative details of the corridor The corridor connects D'Ering Memorial Wildlife Sanctuary and Dibru Saikhowa 

National Park 
Habitat type Semi Evergreen and Riverine Forest. 
Major land use Forests 

River & flood plains 
Agricultural land 
Human settlements 

Elephant movement status Regular with seasonal peaks during months from October to February 
Number of elephants using the corridor > 40 
Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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Information NA 
1) The corridor should have a legal entity so that the state forest department could 

protect the corridor. 
2) Prevention of encroachment and new settlements towards the Assam state. 
3) Support for the local communities for improving their livelihood and minimize their 

interactions with the elephants. 
Active. Intensity of use by elephants increased. 
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11. Bogapani Corridor· Upper Dihing East· Upper Dihing West Block 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Compartments falling within corridor 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 

Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

l~dica1iYalanQIJ1;:1.lkm 

lndica1iYa Width;LTkm 

This corridor connects the East and West Blocks of Upper Dihing Reserve 
Forest in Digboi Forest Division 
Assam 
Length = 2.79 km, Width= 2.74 km 
N 27• 25'1.453", 27"25'1.453"/ E 95• 36'25.842", 95• 36'25.842" 
Compartment 94 UDRF West Block and compartments 21 ,22 & 23 in UDRF East 
Block. 
Lakhipathar Range and Digboi Range 
2 
The corridor connects the Upper DihinQ East- Upper Dihing West block 
The corridor helps in the extended movement of elephants to and from Dihing-Patkai 
Elephant Reserve. 
Tropical EverQreen Forest. 
Forest, AQricultural land and Tea plantations. 
Seasonal, majorly in months of October to February. 
Not record ed by forest department 

1) National Highway 38, 1 km of the road passes through the corridor 
2) Single track non electrified railway line (1 km) 
Railway track and National Highway 

1) Up gradation of the corridor area into community and conservation reserve. 
2) Removal of encroachment 
3) Purchasing the private land falling in the corridor area 
4 i Creation of over bridges in the area for the vehichles. 
Active. Intensity of use by elephants decreased. 
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12. Panbari Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

!13"2.8"0"E 

l;'ll 

This corridor connects the elephant habitats of Kaziranga National Park with 
Karbi Anglong Forest Division through Panbari Reserve Forest. 
Assam 
Length = 4.3 km, width= 3.0 km 
N 26° 37'10.303", 26°36'44.927"/ E 93° 31 '0.100", 93° 29'48.442" 
Central Kohora Ran!.]e 
2 
The corridor connects Kaziranga National Park with Karbi Anglong Forest 
The corridor is part of Kaziranga Nationa Park which harbors large number of 
elephants along with other megafauna species like one-horned Rhinoceros. 
Tropical Semi Evergreen Forest 

-·--· 
Fu1~:~:;l 

Agricultural 
Regular 
Not recorded by forest department 
1) National Highway 37, 4 km of the road passes through the corridor with around 

1500 vehicles passing per day 
2) High tension power line (440 V) 
National Highway 37 

1) Addressing human encroachment in the area. 
2) Land use chan!.]e restrictions should be imposed 
Active. Intensity of use by elephants decreased. 
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13. Kotha Buridehing Corridor 

Connectivity This corridor connects Kotha Reserve Forest of Digboi Forest Division with 
Buridehing Reserve Forest of Khatangpani Range of Doomdooma Forest 
Division 

State Assam 
Indicative length and width Length = 2.62 km, Width = 3.41 km 
Geo coordinates N 27° 25'25.056", 27° 25' 25.056"/ E 95° 50'24.976", 95° 50' 24.976" 
Forest ranges falling within corridor Khatangpani Range and Jagun Range 
Revenue villages falling within corridor Six 
Habitat type Semi ever~:~reen Forest and Riverine Forest. 
Major land use Forest 

River and flood plains 
Agricultural land 
Settlements 

Elephant movement status Re~:~u l ar with seasonal peaks during months from October to February 
Number of elephants using the corridor Not recorded by forest department 
Linear infrastructure in the corridor Information NA 

Recommendations by the forest 1) The corridor should have a legal entity so that the state forest department could 
department to improve the corridor protect the corridor. 

2) Encroachment from the Buridihing Reserve Forest should be freed. 
3) Controlled and regulated agricultural practices. 
4) Terminating the brick kilns from the corridor area. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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14. Kanchanjuri Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

"'"' 

This corridor connects the elephant habitats of Kaziranga National Park with 
Ruthepahar forest of East Karbi Anglong Forest Division (towards the 
northeast) and Bagser Reserve Forest of Nagaon Forest Division (to the 
southwest). 
Assam 
Lenqth = 5.51 km , width = 2.81 km 
N 26° 34' 25.402", 26° 35' 27.205"/ E 93° 10' 46.970", 93° 11 ' 38.073" 
Western Bagori Range 
3 
The corridor is part of Kaziranga Nation a Park which harbors large number of 
elephants along with other mega fauna species like one-horned rhinoceros. 
Tropical moist deciduous 
Forest 
Agricu ltural land 
Regular 

Not recorded by forest department 

3.3 km of National Highway 37 passing through the forest 

National Highway 37 

1) Prevention of human induces disturbances in and around the corridor. 
2) Land use change restrictions should be imposed. 
Active. Intensity of use by elephants decreased. 
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15. Kalapahar- Doigrung Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects Kalapahar Proposed Reserve Forest and Nambor West 
Block of East Karbi Anglong Division with Nambor-Doigrung. The corridor is 
formed from the land gifted by Sar Kro village and the land vacated by Ram 
Terang village and part of Doigrung and Nambor wildlife sanctuary under 
Golaghat Range, Golaghat District. Wildlife Sanctuary (Nambor North Block in 
Golaghat District) 
Assam and Arunachal Pradesh 
Length = 8.27 km, width = 6. 17 km 
N 26" 23'12.331 ", 26" 23' 12.331"/ E 93" 47'48.671 ", 93" 47' 48.671 " 
GolaQhat RanQe 
Mix moist deciduous and Semi evergreen Forest. 
Forests 
Agricultural land 
Settlements 
Regular 

NA. But in a single herd 30+ elephants can be seen. 

1) PWD road from Silonijan to Chowkihola, 2.5 km of this road falls within the 
corridor 

2) Increased vehicular traffic 
1) Proper demarcation of the corridor is urgently required. 
2) The encroached area should be converted into plantations and further 

encroachment should be restricted. 
3) Anti- poaching camps should be constructed near the corridor areas. 
Active. Intensity of use by elephants increased. 
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16. Hatidandi Corridor 

Connectivity This corridor connects the elephant habitats of Kaziranga National Park with 
Karbi Anglong Forest Division 

State Assam 
Indicative length and width Length = 2.64 km, width = 3.02 km 
Geo coordinates N 26° 32'56.741 ", 26° 33' 40.465"/ E 93° 9' 10.639", 93° 10' 35.068" 
Forest ranges falling within corridor Nagaon Range 
Revenue villages falling within corridor 1 
Administrative details of the corridor Nagaon Forest Division 
Ecological importance The corridor is part of Kaziranga Nationa Park which harbors large number of 

elephants along with other mega fauna species like one-horned Rhinoceros. 
Habitat type Semi Evergreen Forest 
Major land use Forest 

Tea plantation 
Elephant movement status Regular 

Number of elephants using the corridor Not recorded by forest department 

Linear infrastructure in the corridor 1) National Highway- 37, 4 km of road passes through the corridor 
2) High tension power line (440 V) 
3) Trench along the tea garden 

Bottleneck in the corridor National Highway 37 

Recommendations by the forest 1) Prevention of human induces disturbances in and around the corridor. 
department to improve the corridor 2) Land use change restrictions should be imposed. 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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17. Haldhibari Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor connects the elephant habitats of Kaziranga National Park in the 
north with North Karbi Anglong Wildlife Sanctuary and the adjoining 
community forests of the Karbi Anglong Hills in the south. 
Assam 
Length = 8.13 km, width = 2.46 km 
N 26° 34'37.063", 26° 34' 54.424" 
E 93° 17'53.772", 93" 20' 33.037" 
Central Western Range 
One 
Kaziranga National Park with North Karbi Anglong Wildlife Sanctuary 
The corridor is part of Kaziranga Nationa Park which harbors large number of 
elephants along with other mega fauna species like one-horned rhinoceros. 
Tropical Moist Deciduous 
Forests 
Regular 

Not recorded by forest department 

1) National Highway- 37, 7 km of road passes through the corridor 
2) High vehicular traffic (around 1500 per day) 
1) Prevention of human induces disturbances in and around the corridor. 
2) Land use change restrictions should be imposed. 
Active. Intensity of use by elephants stable. 
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18. Golai- Pawai corridor- Upper Dihing East- Upper Dihing West Block Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Compartments falling within corridor 

Forest ran!les fallin!l within corridor 
Revenue villa!les fallin!l within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

·-

The corridor connects the East and West Blocks of Upper Dihing Reserve 
Forest of Digboi Forest Division. 
Assam 
Length = 7.11 km, width= 2.36 km 
N 27° 21' 38.416", 27° 21 ' 38.416"/ E 95° 36' 50.757", 95" 36' 50.757" 
Compartment 94 UDRF West Block and 21 ,22 & 23 Compartment in UDRF, East 
Block. 
DiQboi, MarQhertia West and Margherita East 
One 
Upper Dihing East and West block 
The corridor helps in the extended movement of elephants to and from Dihing-Patkai 
Elephant Reserve. 
Tropical Evergreen Forest 
Forest 
Agricultural land 
Tea plantations 
Regular 

Not recorded by forest department 

1) IOCL Campus 
2) National Highway- 38 
3) Single track non- electrified railway line connecting Tinsukia and Lidu 
4) Amalgamated Tea company's tea estate 
Tinsukia- Lidu railway track, National Highway 38, and IOCL terminal 

1) Removal of IOCL Terminus 
2) Purchasing the private land falling in the corridor. 
3) Constructingover bridges for the vehicular movement. 
Active. Intensity of use by elephants decreased. 
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19. Kukurakata • Bagser at Amguri Corridor 

Connectivity Kaziranga National Park and Kukurakata Reserve Forest with Bagser Reserve 
Forest and the forest of Karbi Anglong. 

State Assam 
Indicative length and width Length = 0.8 km, width= 0.5 km 
Geo coordinates 26"34'02"-26°34'04" N 

93°03'49"-93°04'03" E 
Revenue villages falling within corridor 1 
Ecological importance This corridor used to connect the elephant habitats of Kaziranga National Park and 

Kukurakata Reserve Forest with Bagser Reserve Forest and the forest of Karbi 
Anglong. 

Habitat type Tropical semi-evergreen forest, tea gardens and grassland 
Major land use Agriculture, tea garden and fares 
Elephant movement status None 

Number of elephants using the corridor None 

Linear infrastructure in the corridor 1) National Highway 37 and associated traffic 
2) School 
3) Road side dhabas and Hotels 

Bottleneck in the corridor Highway Road 

Recommendations by the forest 1) Declaration, demarcation and legal protection of the corridor under various laws 
department to improve the corridor appropriate for the state 

2) Regulating night traffic along National Highway 37 
3) Preventing destructive developmental activities 
4) Relocation of the roadside dhaba and hotels outside the corridor 

Current status of the corridor Impaired 
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20. Charduar • Singri Hill Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Sonai Rupai Wildlife Sanctuary and Charduar Reserve Forest and adjoining 
forests with Singri Hill Reserve Forest. 
Assam 
Length = 30 km, width = 1.5 km 
26°36'41 "-26° 48'39" N 
92°26'58"-92°29'37" E 
8 
Tropical deciduous forest 
AQriculture, settlement and tea Qardens 
None 

None 

National Highway 52 (Guwahati to North Lakhimpur) 

National Highway 52 (Guwahati to North Lakhimpur) 

1) Declaration, demarcation and legal protection of the corridor under various laws 
appropriate for the state 
2) Lobbying with tea gardens to leave a part of the land for easy movement of 
elephants and prevention of chanQe of land-use pattern in these tea Qardens 
Impaired 
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21. Rewak· Emangre Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges fa lling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

The corridor connects Emangre Reserve Forest to Nokrek National Park. The 
corridor fa lls under South Garo Hills district under Siju Block and under Siju 
Wildlife Range and Baghmara Wildlife Range 
Meghalaya 
Length = 6.go km, Width = 1.57 km 
25° 1g• 47" N, goo 3g' 14.g8" E 
25° 20' 38.25" N, goo 35' 17.70" E 
Siju and Baghmara Ranges 
8 
Tropical deciduous, semi-evergreen forest 
Forest= 41g ha 
Agriculture = 280.4 ha 
Habitation = g2.6 ha 
Regular 

1g 

Local roads and a low hanging power line (35 Kv) 
Information NA 

Active. Intensity of use by elephants increased. 
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22. Nokrek· Emangre Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land m;e 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

The corridor connects Emangre Reserve Forest with Nokrek National Park. 
The corridor falls in the West and South Garo Hills district under Rongram, 
Chokpot and Siju Block and under Nokrek Wildlife Range and Baghmara 
Wildlife Range. 
Meghalaya 
Length = 16.2 km, width = 1.57 km 
25° 26'4g.4g" N, goo 27'54.14" E 
25° 21 '14.51" N, goo 32'22.84" E 
Nokrek and Baghmara Ranges 
15 
Tropical deciduous, semi-evergreen forest 
Forest ;; 1 ogg ha 
Agriculture = 452 ha 
Habitation = 1sg ha 
Regular 

Not recorded by forest department 

Local roads and a low hanging power line (35 Kv) 
Information NA 

Active. Intensity of use by elephants increased. 
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23. Siju· Rewak Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor connects Siju Wildlife Sanctuary with Rewak Reserve and helps 
maintain the habitat continuity between Balpakram National Park, Siju Wildlife 
Sanctuary, Rewak and Emangre Reserve Forests, and Nokrek National Park. 
The corridor falls in the South Garo Hills district under Siju Block and under 
Siju Wildl ife Range. 
Meghalaya 
Length= 3.78 km, width = 1.38 km 
25° 19'42.33" N /90° 41'24.60" E 
25° 19' 53.26" N /90° 
Siju Range 
12 
The corridor is also regularly used by elephants and other wildlife. The corridor is 
also an extension to the biodiversity rich Nokrek National Park 
Tropical deciduous, semi-evergreen forest 
Forest = 184 ha 
Agriculture = 24.1 ha 
Habitation = 1.90 ha 
Regular 

39 

1) National Highway 62, 1.41 km of the road passes through the corridor 
2) Low hanging power line (35 Kv) 
Information NA 

Active. Intensity of use by elephants increased. 
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24. Balpakram· Baghmara 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
M<1jur I<I IIU usll 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

l
llldiCiltiYa Lan5jttl; 9.:l km I 
fr~dicmv vtidlh; 2.3 km . 

This corridor connects the Mahadeo Range in Balpakram National Park with 
Baghmara Reserve Forest. The corridor falls South Garo Hills district under 
Rongara Block and under Mahadeo Wildlife Range and Baghmara Wildlife 
Range 
Meghalaya 
LenQth = 9.27 km, width = 2.30 km 
25° 14.755" N /90° 44.329" E 
Mahadeo and Baghmara Ranges 
Ten 
The corridor is an important for connectivity between Balpakram National Park and 
Baghmara Reserved Forest and used by other wildlife including wild ungulates and 
IP.opilrrl (Panthera r ardus). 
Tropical deciduous, semi-evergreen forest 
Fure~ l - 1098 Ira 
Agriculture = 161. 1 ha 
Habitation= 20.9 ha 
Regular 

68 

1) State Highway 4, 3.75 km of the road passes through the corridor 
2) Low hanging power line {35 Kv) 
Information NA 

Active. Intensity of use by elephants increased. 
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25. Ranggira- Nokrek Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects Ranggira, Sanchangiri and Galwang Reserve Forest 
to Nokrek National Park 
Meghalaya 
LenQth = 8 km, width= 1.5 km 
25° 30' 5" N /90° 12' 3" E 
25° 34' 59" N /90° 15'10" E 
Tura 
Ten 
This corridor is very critical for movement of elephants and other wi ldlife from Ranggira 
to Nokrek National Park. 
Tropical evergreen forest 
Forest 
Agriculture 
Plantation (tea/coffee) 
Settlement 
Occasional, but not through the corridor. 

40-50 in the past, but not now. 

1) National Highway- 51 and Asanang- William nagar Road 
2) High tension powerline (11 kv and 33 kv) 
3) NEHU Campus 
4) Garo student union building 
5) 2nd Police battalion 
Establishment of NEHU campus, Garo students union bui lding, fishery pond, 2nd Police 

batta lion, and expansion of human settlements and horticultural crops 
1) State forest department should secure land on the other side of the road to NEHU 

campus to provide 500 m width to the corridor 
2) Legal protection of the corridor area 
3) Negotiation with NEHU authorities to spare about 44 ha of land near the hostel area 

for elephant movement 
4) The Garo Students Union bui lding (now school) has to be relocated to an alternate 

site outside the corridor 
Impaired 

?--15' 
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26. Saipung· Narpuh Corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 

Forest ranges fallin~ within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Major bottleneck 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor connects Saipung Reserve Forest and Narpuh Wildlife Sanctuary 
Meghalaya 
Length =11 km, width = 4-5 km 
25° 6' N /92° 30' E 
25° 15' N /92° 41 ' E 
Saipung and Narpuh Ranges 
2 
Tropical mixed evergreen 
Forests, Agricultural land and Settlements 
None, last elephant seen in 2001 

None 

Information NA 
Information NA 
Information NA 

Impaired 
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27. Geleki· Sitap corridor 

Connectivity This corridor connects the elephant populations Geleki Reserve Forest to Sitap 
range 

State Nagaland 
Indicative length and width Length= 7 km, width= 110m- 650 m 
Geo coordinates 26° 47' 02" N, 94° 46' 22" E 
Forest ranges falling within corridor Galeki and Sitap range 
Revenue villages falling within corridor 8 
Administrative details of the corridor Longleng district 
Ecological importance Unexplored biodiversity. Corridor is used by animals like Himalayan black bear ( Ursus 

thibetanus), leopard(Panthera pardus), tiger (Panthera tigris) and others. 
Habitat type Hilly semi everqreen tropical forest 
Major land use Forest 

Agriculture 
Plantation 
Settlement 

Elephant movement status Seasonal 

Number of elephants using the corridor Not recorded by forest department 

Linear infrastructure in the corridor Information NA 
Recommendations by the forest 1. Proper survey of corridor is required. No such attempts were made earlier. 
department 2. Systematic use of land prioritizing conservation is needed. 

3. Sensitization and awareness programs 
4. Creation of salt licks 

Status of the corridor Active. Intensity of use by elephants decreased. 
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28. Abhaypur· Singphan corridor 

Connectivity This corridor connects the Mon of Singhpan Wildlife Sanctuary in Nagaland 
with Abhaypur Reserve Forest in Sonari Forest Division of Assam across Tiru 
River. Corridor falls within the Singhpan Wildlife Sanctuary in Mon District. 

State Naqaland 
Indicative length and width Lenqth = 5 km, Width = 150m 
Geo coordinates Lat = 26. 856923/ Lon = 94.863468 
Forest ranges falling within corridor Abhaypur RF 
Revenue villages falling within corridor Nine 
Ecological importance Singphan Wildlife Sanctuary is home to rare and endangered flora species along with 

elephant, tigers (Panthera tigris), leopards (Panthera pardus) , hoolock gibbon 
(Hoo/ock hoo/ock) and other wildlife. 

Habitat type Tropical semi-evergreen 
Major land use Forest 
Elephant movement status Regular 

Number of elephants using the corridor 45 

Linear infrastructure in the corridor Village road- 8 km 
Recommendations by the forest 1. Removal of mining road passing th rough Singhpan wildlife sanctuary. 
department to improve the corridor 2. Increase in wildlife staff 

3. Fund release for compensation 
4. Ecological restoration of the lost forest cover 

Current status of the corridor Active. Intensity of use by elephants increased. 

IW$5'D"E 
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29. Hollongapar- Longtho corridor 

Connectivity Meleng Reserve forest, Hollongapar Gibbon Sanctuary to Longtho Range 
State NaQaland 
Indicative length and width LenQth = 7.62 km, width = 400 m 
Geo coordinates 26° 36' 03" N /94° 23' 21 " E 
Forest ranges falling within corridor Longtho range 
Revenue villages falling within corridor 3 
Ecological importance Corridor is possibly used by species including hoolock gibbon (Hoo/ock hoo/ock), slow 

loris (Nycticebus bengalensis), leopard (Panthera pardus), stump-tai led macaque 
(Macaca arctoides), pig-tai led macaque (Macaca leonine), Assamese macaque 
(Macaca assamensis)among others. 

Habitat type Tropical wet everQreen, wet temperate, secondary moist bamboo forest 
Major land use Forest (mostly under private and community forests) 

Agricultural land 
Plantations 
Settlements 

Elephant movement status Seasonal 

Number of elephants using the corridor 40 

Linear infrastructure in the corridor National Highway 
Recommendations by the forest 1) Ecological restoration of the lost forest cover 
department to improve the corridor 2) Awareness and sensitization programs 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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30. Daldali- Dimapur corridor 

Connectivity This corridor connects the Daldali Reserved Forest to Dimapur Reserve Forest 
in the Dimapur district. 

State Nagaland 
Indicative length and width Length = 5 km, width = 1 km 
Geo coordinates 25° 53' 33" N /94° 40' 42" E 
Forest ranges falling within corridor RanQa Pahar and Kuhuboto ranQes 
Revenue villages falling within corridor 5 
Ecological importance Elephants and other wildlife including leopard (Panthera pardus) and dhole (Cuon 

a/pinus) use this corridor. 
Habitat type Tropical wet evergreen forest 
Major land use Forest (Private and community conservation areas, Oaldali RF) 

Agriculture 
Plantations 
Settlement 

Elephant movement status Occasional 

Number of elephants using the corridor Not recorded by forest department 

Linear infrastructure in the corridor Information NA 
Major bottleneck in the corridor lndisen and Aryimkum areas fallingwithin corridor 
Recommendations by the forest Awareness and sensitization programs to local communities 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants decreased. 
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31. Geleki· Tuli corridor 

Connectivity 
State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Major bottleneck in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Geleki Reserve Forest to Tuli Range Forest Division of Dimapur district. 
Nagaland 
Length = 12.5 km, width = 300 m 
26° 43' 38" N I 94 o 40' 02" 
Tuli ranqe 
7 
Dimapur district 
Besides elephants, tigers (Panthera tigris) and leopards (Panthera pardus) also use 
this corridor. 
Tropical wet evergreen and bamboo-dominated forests 
Forest (private forests and community conservation areas) 
Agriculture 
Plantation (rubber+ tea) 
Seasonal 

2 (as on 2022) 

National hiqhwav 
Teudikong, Wamaken, and Anaki Yimsen in the corridor due to mining and 

infrastructure 
1) Awareness and sensitizati on programs 
2) Engagement with the Community Conservation Areas (CCA) to prevent further 
fragmentation of forests 
3) Training of the forest staff for timely monitoring of the corridor areas. 
Active. Intensity of use by elephants decreased. 
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32. Desai· Changdang corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 

Majnr l!lnti U!'.e 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Recommendations by the forest 
department 

Status of the corridor 

94'24't'E 

This corridor connects the Changdang beat of the Desoi Reserve Forest to 
Longchem Range in the Mokokchung district 
Nagaland 
Length = 5.5 km, width = 300 m 
26" 36' 41 " N /94" 25' 49" E 
Longchem range 
10 
Elephants and wi ldlife like tiger (Panthera tigris), dhole (Cuon a/pinus), leopard 
(Panthera pardus) and Himalayan black bear (Ursus thibetanus) use this corridor 
Eastern Himalayan moist mixed deciduous, Naga Hills wet temperate and montane 
forest 
Forest (priva te ant! cu rm11U11ily [uresis} 
Agricultural land 
Plantations 
Settlements 
Seasonal 

20-30 

Information NA 
1. Engagement wi th the Community Conservation Areas (CCA) to prevent further 

fragmentation of forests 
2. Awareness and sensitization programs 
3. Training of the forest staff for timely monitoring of the corridor areas. 
4. Constructing a few forest offices for monitoring purposes. 
Active. Intensity of use by elephants decreased. 
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33. Tirutilip· Longchem 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 
Major bottleneck in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects the Tirutilip Reserve Forest with the Longchem Range 
in the Mokokchung District. 
Nagaland 
Length = 7.5 km, width= 500 m 
26° 41 ' 38" N /94° 31 ' 07" E 
LonQhem ranQe 
5 
Changdang beat, Longchem Range 
Elephants and wildlife like tiger (Panthera tigris), dhole (Cuon a/pinus), leopard 
(Panthera pardus) and Himalayan black bear (Ursus thibetanus) use this corridor 
Norhern tropical semi evergreen forests 
Agricultural land, Plantations, forests, settlements 
Seasonal 

5 

National Highway 
Yajang Band Yajang C areas within the corridor 
1. Conservation of remnant habitat through the community conservation area 

(CCA) 
2. Awareness and sensitization programs 
3. Habitat improvement such as creation of salt licks. 
Active. Intensity of use by elephants decreased. 
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34. Titi- Dumchi • Reti 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Beats falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Administrative details of the corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

I!J'10'1t"C 

22-g 

The corridor links Titi Reserve Forest in Lankapara and Madarihat Ranges of 
northern part of Jaldapara National Park (Wildlife Division Ill) with Rethi 
Reserve Forest in Dalgaon Range of Jalpaiguri Forest Division), passing 
through Dumchi Reserve Forest. 
West Bengal 
Length - 14-16 km, width = 1.2 km 
Titi to Dumchi = 26°44'54.492" N, 89°16'29.4744" E & 26°43'29.7732" N, 
89°13'39.8388" E 
Dumchi to Reti = 26°43'40.26" N, 89°11'32.8416" E & 26°44'40.4962" N, 
89°9'8.2362" E 
Titi 3A, Titi extension to DMC 1,2 com pt. to Rethi forest of Jalpaiguri Forest Division 
Lankapara, Madarighat and Dalgaon ranges 
Five 
Titi 'JA, Titi extension to DMC 1, 2 t;Olli>!llu R~llii ru1~s l ur Jetl>!ai~uri Division. 
This is the main corridor used by elephants to move from Alipurduar to Jalpaiguri 
maintaining to connectivity between the Protected Areas of Jaldapara and Gorumara 
National Parks through the Reserved Forests of Jalpaiguri Forest Division. 
Tropical semi evergreen, Sal-dominated northern dry deciduous and riverine forest 
Forest = 1245 ha 
Agriculture = 2455 ha 
Habitation = 300 
Regular 

65-75 

1) indian Oil filtration unit and its settlements bounded by high walls. 
2) High heavy vehicular traffic 
3) Irrigation canal at Tulsipara tea garden 
4) High power tension line (11000 v) 
Jamtola Bazar to Hantupara tea garden 
1) 200 metre section of the southern part of the Hantapara Tea Garden Labour Line 

(Bigan Sari) towards Jamtola needs to be secured to increase the effective width 
of the corridor. 

2) Vehicular speed should be controlled using suitable barriers on Lanka para Birpara 
state highway. 

Active. Intensity of use by elephants increased. 
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35. Titi· Reti 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments/beats falling within 
corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

The corridor links Titi Reserve Forest in Lankapara Range and Madarihat 
Range of the northern part of Jaldapara National Park (Wildlife Divis ion Ill) with 
Rethi Reserve Forest in Dalgaon Range of Jalpaiguri Forest Division passing 
through Dumchi Reserve Forest. 
West Bengal 
Length = 8-9 km, width = 700 m - 1300 m 
26° 45' 59" N, 89° 10' 12" E 
26° 47' 37" N, 89° 15' 49" E 
Titi 3A, Titi extension to DMC 1, 2 compt to Rethi forest of Jalpaiguri Division. 

Lankapara, Madarighat and Dalgaon ranges 
Five 
This is one of the important corridors that elephants use to move from Jaldapara 
National Park to the forests of Jalpaiguri Forest Division. 
Tropical semi-evergreen , Sal-dominated northern dry deciduous and riverine forest 
Forest= 0 
Tea garden = 1200 ha 
Habitation = 100 ha 
Regular 

65-75 

1) Indian Oil filtration unit and its settlements bounded by high walls. 
2) High heavy vehicular traffic 
3) Irrigation canal at Tulsipara TG 
4) High power tension line (11000 v) 
Labour lines of Lankapara and Garganda tea gardens 
1) 200 metre section of the southern part of the Hantapara Tea Garden Labour Line 

(Bigan Sari) towards Jamtola needs to be secured to increase the effective width 
of the corridor. 

2) Vehicular speed should be controlled using suitable barriers on Lanka para Birpara 
state highway. 

Active. Intensity of use by elephants increased 
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36. Apalchand- Mahananda 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Ecological importance 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

·. 

~JIIoiWI 
W![,j!Jl' ~Jh;tual}l 

lndlto~~tlft Lfnlglh! 2.5 km l
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' lndil:lltiYI!' Width: 6 km J 
._ If • 

This corridor connects Apalchand Reserve Forest (Baikunthapur Forest 
Division) with Mahananda Wildlife Sanctuary. 
West Bengal 
LenQth = 25 km, width = 6 km 
26°46'58" N I 088°28'1 0" E 
26°52'22" N I 088"35'39" E 
LaltonQ compartment 3, 8 and 13 of South ranQe 
Apalchand, Targhera, Sarugarh, Ranges and North, South and west ranges of 
Mahananda Wildlife Sanctua_ry_ 
12 
The riparian tract along river Teesta is an important dry season habitat for elephants. 
Grassland 
Forest - 3500 ha 
Agriculture - 2000 ha 
Habitation = 2500 ha 
Regular 

Not recorded by forest department 

1) Teesta fi led firing range 
2) Bituminous road form Trghera checkpost to Apalchand checkpost (1 0 km) and 

Bagarmore to Gazoldoba Bazar road ( 1 0 km) 
3) Teesta canal with concrete embankment 
4) National Highway 10A (NH 31) 
Saugoan, Kalagati, Washabari, Ellenbari, Totgoan, Sundari busty, Nipania, 

Saraswatipur village, Chumakdangi 
1) Teesta filed firing range should be immediately be shifted to some other area 

Active. Intensity of use by elephants increased. 
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37. Apalchand· Gorumara 

Connectivity This corridor connects the elephant population of Gorumara National Park with 
Apalchand Reserve Forest. 

State West Bengal 
Indicative length and width LenQth = 15 km, width = 2 km 
Geo coordinates 26°44'38" N I 088°40'30" E 

26°48'14" N I 088°48'39" E 
Forest ranges falling within corridor Apalchand, TarQhera and LataQuri RanQes 
Revenue villages falling within corridor Seven 
Habitat type River bed 
Major land use Forest = 3000 

Agriculture = 500 
Habitation = 700 

Elephant movement status Regular 

Number of elephants using the corridor Not recorded by forest department 

Linear infrastructure in the corridor 1) National Highway 31 and associated vehicular traffic 
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri 
3) Teesta canal wi th concrete embankment 

Major bottleneck Barodighi, Nepuchapur, Damdim, Bethguri, Kumlai, Kranti and Neora 
Recommendations by the forest 1) Shifting of human habitations from the area. 
department to improve the corridor 
Current status of the corridor Impaired 
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38. Apalchand· Klimpong at Mal block (via Meenglass) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor facilitates elephant movement from Apalchand Reserve Forest in 
the Baikuntapur Forest Division to Mal Block in Bhuttabari Forest of 
Kalimpong Forest Division. 
West Bengal 
Length = 16 km, width = 2 km 
26°48'14" N I 088° 39'07" E 
26°55'37" N I 088°45'06" E 
Apalchand, Targhera and Gorubathan ranqes 
Nine 
Riparian 
Forest = 2800 ha 
Agriculture = 100 ha 
Habitation = 250 ha 
Regular 

Not recorded by forest department 

1) National Highway 31 and associated vehicular traffic 
2) A broad-gauge ra ilway line connecting Mal Bazar to Jalpaiguri 
3} High tension power line (11 000 v}, 15 km 
1) Shifting of human habitations from the area. 

Impaired 
Elephants diverted from their route and using a different nearby corridor. 
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39. Apalchand· Klimpong at Mal block (via Sylee) 

Connectivity This corridor connects Apalchand Reserve Forest (Baikanthapur Forest 
Division) with Mal Block (Kalimpong Forest Division) 

State West Bengal 
Indicative length and width Length = 17 km, width= 1.5 km 
Geo coordinates 26° 48' 53" N I 088° 39' 40" E 

26° 55' 36" N I 088° 42' 18" E 
Forest ranges falling within corridor Apalchand, Targhera and Gorubathan Ranqes 
Revenue villages falling within corridor Nine 
Administrative details of the corridor Mal block 
Habitat type Riparian forests and grasslands 
Major land use Forest = 1800 ha 

Agricultural land = 150 ha 
Habitation = 280 ha 

Elephant movement status Regular 

Number of elephants using the corridor Not recorded by forest department 

Linear infrastructure in the corridor 1) National Highway 31 and associated vehicular traffic 
2) A broad-gauge railway line connecting Mal Bazar to Jalpaiguri 
3) High tension power line (11000 v), 10 km 

Major bottleneck Damdim, Ranichera, Sylee, Chakla basti, Kumlai, Rungamatee, Dalim Kate, Gurjan 
Jhora, Bhutta Bari villages fall ing within the corridor 

Recommendations by the forest 1) Shifting of human habitations from the area and raising plantations in those areas. 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants increased. 
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40. Nimati· Chilpata (Buxa- Chilpata) 

Connectivity This corridor facilitates elephant movement between the Nimati Range of 
Buxa Tiger Reserve and Chilapata Reserve Forest of Wildlife Ill Division, 
thereby maintaining elephant movement between Buxa Tiger Reserve and 
Jaldapara Wildlife Sanctuary. 

State West BenQal 
Indicative length and width Length = 4.5 km, width= 3 km 
Geo coordinates 26° 34' 45" N, ago 24'15" E 

26° 36' 41" N, ago 26'43" E 
Compartments falling within corridor Poro 5,6,11 
Forest ranges falling within corridor Nimati range 
Revenue villages falling within corridor 5 
Ecological importance This is one of the most important corridor used by elephants for moving between 

Jaldapara National Park and Buxa Tiger Reserve. 
Habitat type Sub-Himalayan secondary wet m1xed torest, l::astern Bhabar and Terai Sal 
Major land use Forest = 650 ha 

Agriculture = 500 ha 
Habitation= 100 ha 

Elephant movement status Regular 

Number of elephants using the corridor Around 2g0 elephants occur in the landscape. Many of them use the corridor. 

Linear infrastructure in the corridor 1) National Highway 31 and associated vehicular traffic 
2) PWD Roads including Nimati - Patkapara road and Mendabari road 
3) 10 Km of High tension (11 KV) power line 
4) Tea estate factories, hotels and dhabas 
5) lshtikutum Khamar Bari lodge 

Major bottleneck Bhutia Basti and Patkapra villaQe 
Recommendations by the forest 1) Notification of the corridors and its legal protection 
department to improve the corridor 2) The southern part of Nimtijhora Tea Garden line should be secured to increase 

the effective width 
3) lshtikutum Khamar Bari lodQe should be relocated 

Corridor status of the corridor Active. Intensity of use by elephants increased. 
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41. Buxa- Titi (via Beech and Bharnobari Tea Garden) 

Connectivity This corridor connects Buxa Tiger Reserve and Titi Reserve Forest (Wildlife Ill 
Division), thereby connecting the elephant population between Buxa Tiger 
Reserve and Jaldapara National Park. 

State West BenQal 
Indicative length and width Length = 6 km, width= 1.5 km 
Geo coordinates 26° 44' 22" N, ago 1a' 24" E 

26° 47' 1g· N, ago 23' 26" E 
Compartments falling within corridor BNB 1 of the Bharnabari beat 
Forest ranges falling within corridor Hamiltonganj and Nilpara range 
Revenue villages falling within corridor 3 
Ecological importance One of the most important corridors intensively used by the elephants. 
Habitat type Sub-Himalayan secondary wet mixed forest, Eastern Bhabar and Terai Sal 
Major land use Forest = 150 ha 

Agriculture = 350 ha 
Habitation = 1 00 

Elephant movement status Regular 

Number of elephants using the corridor Around 2go elephants occur in the landscape. Many of them use the corridor. 

Linear infrastructure in the corridor 1) State Highway 12 A and associated vehicular traffic 
2) Old railway line trench 
3) Factories of Bharnabari and Beech Tea Graden 

Major bottleneck Topline of Beech Tea Garden 
Recommendations by the forest 1) Notification of the corridors and its legal protection 
department to improve the corridor 2) Expansion of tea gardens and settlements should be regulated. 

3) Trenches meant for waste water drainage in tea gardens should be leveled. 
Current status of the corridor Active. Intensity of use by elephants increased. 

~, ..... _. 
' 

. ! 
-'t .l . .. •--.... -~ ... 

Ill - / 

119 ) 

• lt~~~n I Dls.111n1110 
~!!Sf Ele-at W)Od<l}' 

0 Fcfllst O.viS'tfl t:oomt-.,;y 
t 0 ~& t<lund;Jr( 



~ 
~ 

42. Buxa- Titi (via Torsha) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments fa lling within corridor 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecolouical impot1anc~ 

Habitat type 

Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

[ 
l11d imw~ L;nwtll; 1,;;;;-1 
Indicative Width: 400 m 
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This corridor connects Buxa Tiger Reserve and Titi Reserve Forest (Wildlife Ill 
Division), thereby connecting the elephant population between Buxa Tiger 
Reserve and Jaldapara National Park in Alipurduar District. 
West Bengal 
Length 14 km, width = 400 m 
26° 48' 11 " N, 89" 18' 43" E 
26" 49' 34" N, 89" 24' 45" E 
Rangamati block of Hamiltonganj range of Buxa Tiger Reserve and Titi Forest of 
Lankapara RanQe of Jaldapara Wildlife Division 
Hamiltonganj and Lankapara range 
Four 
lmporlanl t!lephanl corridor batwaan Buxa Tiger Resetve and Till Reeorvod Foro!:!!:; 
that is widely used by elephants. 
Tropical semi evergreen forest, northern Sal-dominated dry deciduous forest, 
Eastern sub-montane semi-evergreen forest, Riparian Forest and Forest plantations 
Forest = 160 ha 
Agriculture = 300 ha 
Habitation = 1 00 
Regular 

Around 290 elephants occur in the landscape. Many of them use the corridor. 

1) State Highway 12 A and associated vehicular traffi c 
2) High vehicular traffic on hasimara- Pasakha road 
3) Old railway line trench 
4) Factories ofTorsa Tea Garden 
1 )Notification of the corridors and its legal protection 
2) Expansion of tea gardens and settlements should be regulated. 
3) Trenches meant for waste water drainage in tea Qardens should be leveled 
Active. Intensity of use by elephants increased. 

J-
/ r 

( 
l 

120 



43. Buxa- Ripu at Sankosh 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Compartments falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor connects Buxa Tiger Reserve (West Bengal) with the Ripu forest 
in Kochugaon Forest Division {Assam). 
West Bengal 
Length = 12 km, width = 4.5 km 
26° 38' 58" N, ago 46' 47" E 
26° 42' 40" N, ago 53' 55" E 
Newland- 1, 2A, 2B, Kumargram-1 , 2, Sankosh- 1a, 1b, 2, 3a, 3b 
Kumargram range 
3 
It provides linkage between Buxa Tiger Reserve in West Bengal to Raimona National 
Park and Manas Tiger Reserve in Assam. It acts as satellite habitat for spill over 
population. 
Tropical semi evergreen and tropical deciduous forest 
Forest = 3ogg ha 
Agriculture = 141 ha 
Habitation = 54 ha 
Regular 

215 (approximately) 

1) Electric fence - 1 km 
2) 400 kv DC power line- 3.5 km 
3) Borobisha- Sankosh- Bhutan state highway, 3 km 
Kumargram and Sankosh forest villages falling right in the corridor. 
1 )Notification of the corridors and its legal protection 
2) Relocation of forest villages 
Active. Intensity of use by elephants increased. 
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44. Mahananda· Kolabari· Tukriajhar 

Connectivity 

State 
Indicative length and width 

Geo coordinates 

Beats falling within corridor 
Forest ranges falling within corridor 

Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

Number of elephants using the corridor 

Linear infrastructure in the corridor 

Major bottleneck 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

lln1l'E 

This corridor connects the Sukna and West range under Mahananda Wildlife 
Sanctuary with Bamonpokhri, Panighatta, Bagdogra Range and Tukriajhar Ranges of 
Kurseong Forest Division. 
West Bengal 
Length = 15 km, width = 400 m 

26°48'25.4" N, 88°20'34.0" E to 26°40'54.6" N, 88°15'37.2" E 
26°48'56" N, 88°19'50.8" E to 26°44'06.3" N, 88°16'11 .9" E 
26°41 '33.7" N, 88°16'10.3" E to 26°48'18.5" N, 88°19'28.4" E 
Sukna, Lamgumpha, Rakti , Balasan, Tatari, Panighatta, and Marapur 
Sukna Range, West Range, Bamonpokhri Range ,Panighatta Range, Bagdogra Range and 
Tukriajhar Range 
50- 60 
The corridor provides movP.mP.nt to elephant from Baikunthapur Forest Division to 
Mahananda WLS and Kurseong Division. 
Moist mixed forests, teak (Tectona grandis) plantations 
Forest = 500 ha 
Agriculture = 2500 ha 
Habitation = 200 ha 
Regular 

Not recorded by forest department 

1) In Bamanpokhri Range: Kurseong Connecting road Via Rohini and Khaprai l, 
MatigaraPankhabari Road 

2) In Bagdogra Range: Asian Highway and Broad Guage Train . Bengdubi Panighatta 
Road. 

3) Vehicular traffic on Asian Highway 
4) About 2-3 km long boulder sausage and concrete embankment along Mechi River. 
5) High tension power line 
Sukna and Bengdubi cantonment. Railway lines and presence of HT lines. 
1) No further extension of human settlement to be allowed by district administration in areas 
falling within elephant corridors. 
2) Innovative conflict mitigation strategies. 
3) Regular Checking of illegal hooking, sagging power lines along the corridor by electricity 
department 
Active. Intensity of use by elephants increased. 
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45. Chapramari • Kalimpong 

Connectivity This corridor connects the Chapramari Wildlife Sanctuary (Jalpaiguri District) 
to Kalimpong Division - Bhuttabari Forest (Kalimpong District) 

State West Ben~al 
Indicative length and width Len~th = 9.8 km, width = 380m 
Geo coordinates 26.56'30.92" N, 88.51'10.79" E 

26.57'41 .49" N, 88.45'27.59"E 
Forest ranges falling within corridor Gorumara North, Chalsa, Neora South, Gorubathan and Jaldhaka Ranges 
Revenue villages falling within corridor 10 
Ecological importance This corridor faci litates elephant movement between the Mal Block of Kalimpong 

Forest Division and Chapramari Wi ldlife Sanctuary of Gorumara Wi ldlife Division. 
Habitat type Tropical moist deciduous forest, Riparian Forest 
Major land use Tea plantations and settlements 
Elephant movement status Regular, the usage has increased 
Number of elephants using this corridor 80-90 
Major Bottleneck Tea Garden and Labour Lines 
Linear infrastructure in the corridor 1) Chalsa-Matiali road , Gorubathan road 

2) T.G Irrigation canals 
3) High-tension power line (11 000 V) 
4) Razor blade fencing 
6) Tea garden factories 

Recommendations by the forest 1) No new construction should be permitted inside the corridor areas. 
department to improve the corridor 2) Limit expansion of Labour lines of Kilcot TG, lndong TG and Aibheel TG 

3) Habitat should be restored in Gorubathan Reserve Forest. 
4) Planned expansion of semi- urban agglomerations and convergence modules to 
be taken up by District Administration (District Planning Officer) with that of the Forest 
Dept. 

Current status of the corridor Active. Intensity of use by elephants not available 
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46. Moraghat-Central Daina 

Connectivity The corridor connects Moraghat Reserve Forest with Diana Reserve Forest of 
Jalpaiguri Forest Division, leading on to Gorumara National Park. 

State West BenQal 
Indicative length and width LenQth = 7.3 km , width= 350m 
Geo coordinates 26°47'12.22"N, 88°59'57.88"E 

26°50'14.32"N, 88°58'57.83"E 
Forest ranges falling within corridor Banarkat Range 
Revenue villages falling within corridor 4 
Ecological importance There is a good population of Elephants in Moraghat Reserve Forest which forms an 

important forest patch connecting forest of Central Daina. 
Habitat type Plantations 
Major land use TA"'!J"'rrlen 
Elephant movement status Regular, the usage has increased 
Number of elephants using this 75 
corridor 
Bottleneck Tea Qarden labour lines 
Linear infrastructure in the corridor 1) Banarhat - Totapara Road 

2) Khairkata - Prayagpur road 
3) Banarhat - Hridaypur road 
4) Tea garden Irrigation canals 
5) Tea garden Factory 

Recommendations by the forest 1) Overpass and underpass construction in selected areas of elephant passage. 
department to improve the corridor 2) Insulation and periodical maintenance of aerial HT and L T power lines. 

3) Preserve continuity of corridors by preventing rampant building of infrastructures and 
inculcating the planning of civil administration with that of the Forest Dept. 
4) Planned expansion of semi- urban agglomerations and convergence modules to be 
taken up by District Administration (District Planning Officer) with that of the Forest 
Dept!. 
5) Change in cropping pattern and crop variations at specific areas. 
6) Securing elephant corridors by creating dedicated route through Intra T.G 
jurisdictions. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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47. Reti-Central Daina 

Connectivity The corridor connects Reti Reserve Forest with Diana Reserve Forest of 
Jalpaiguri Forest Division, lead ing on to Gorumara National Park. 

State West Bengal 
Indicative length and width LenQth = 11.9 km, wid th =350m 
Geo coordinates 26• 48'20.84" N, 39• 5'22.11" E 

26.52'3.68" N, 39• 1'27.06" E 
Forest ranges falling within corridor Banarhat RanQe 
Revenue villages falling within corridor 5 
Habitat type Tea garden 
Major land use Tea garden 
Elephant movement status Regular, Increased use 
Number of elephants using this corridor 80-90 
Bottleneck Tea Qarden labour lines 
Linear infrastructure in the corridor 1) National Highway- 31C 

2) Banarhat - Chamurchi Road 
3) Alipurduar to Siliguri Double track railway line, electrified, 1 km 
4) T.G Irrigation canals. 
5) High-tension power line (11 OOOV) 
6) Tea Garden Factory 

Recommendations by the forest 1) Insulation and periodical maintenance of aerial HT and L T power lines. 
department to improve the corridor 2) Preserve continuity of corridors by preventing rampant bui lding of 

infrastructures and inculcating the planning of civi l administration with that of the 
Forest Dept. 
3) Planned expansion of semi - urban agglomerations and convergence 
modules to be taken up by District Administration (District Planning Officer) with 
that of the Forest Dept. 
4) Securing elephant corridors by creating dedicated route through Intra tea 
Qarden jurisdictions. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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48. Moraghat- Reti 

Connectivity This corridor connects Moraghat Reserve Forest with Reti Reserve Forest 
(Jalpaiguri Forest Division) 

State West Benqal 
Indicative length and width Lenqth = 7.9 km, width= 350m 
Geo coordinates 26° 4 7'12.22"N, 88° 59' 57 .88"E 

26°50'14.32"N, 88°58'57.83"E 
Forest ranges falling within corridor Banarhat Ranqe 
Revenue villages falling within corridor NA 
Ecological importance The area consists of more than 80 - 90 elephants which keep travelling between 

these forest patches. 
Habitat type Tea Garden 
Major land use Tea Garden and Army Cantonment 
Elephant movement status Regular, increased 
Number of elephants using this corridor 80-90 
Bottleneck 1) Siliguri- Alipurduar Railway line 

2) National Highway 31 and associated heavy vehicular traffic 
Linear infrastructure in the corridor 1) National Highway 31C. 

2) DBITA Road. 
3) Banarhat- Chamurchi- Samtsa Road 
4) One km of Alipurduar to Siliguri electrifi ed double track railway line 
5) One km of Irrigation canal 
6) One km of High-tension power line (11000 V) 
7) Tea garden factories 

Recommeodations by the forest 1) Overpass and underpass construction in selected areas of elephant passage. 
department to improve the corridor 2) Insulation and periodical maintenance of aerial HT and L T power lines. 

3) Monitoring of rail movement and speed limit fixed for the stretch through 
thermal sensor. 
4) Preserve continuity of corridors by preventing rampant building of 
infrastructures and inculcating the planning of civil administration with that of the 
Forest Dept. 
5) Planned expansion of semi- urban agglomerations and convergence modules 
to be taken up by District Administration (District Planning Officer) in coordination 
with Forest Dept. 
6) Securing elephant corridors by creating dedicated route through Intra tea 
qarden jurisdictions. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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Elephant Corridors 

Southern Region 



1. Tri-Junction Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Compartments falling within corridor 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological Importance 

Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottlenecks in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 

This corridor is used by elephants moving from (i) Kamasamudram SF of 
Bangarapet Range in Kolar Forest Division, Karnataka, (ii) Veppanapalli RF of 
Hosur Forest Division in Tamil Nadu, (iii) Nedumuru RF of Kuppam Range in 
Chittoor West Forest Division into Koundinya Wildlife Sanctuary through the 
village of Mallanoor. 
Andhra Pradesh 
Length - 28 km, width - 3.5 - 5 km 
12.661704/78.383441 
Compartment No- 328 to 334, 381 , and 382 
Kuppam Range of Chittoor West Forest Division 
40 
This is the only corridor used by elephants dispersing from Kamataka and Tnmil Nndu 
into southern Andhra Pradesh. In the absence of this corridor, the elephants of southern 
Andhra Pradesh would occur as a small and isolated population. The number of 
elephants in the area has also increased in the recent years 
Dry deciduous forest, scrub forest with boulder hills and revenue lands 
Agricultural land along with human habitation 
Seasonal, wi th movement of few loner males throughout the year 
15-20 
1) Krishnagiri- Palamaner National Highway (NH42) 
2) Bengaluru - Chennai Railway Line (approx. 25 km) passes through the corridor. 

Within Kothur RF of Tamil Nadu, there are two Railway li nes 
3} Other major district roads pass through the corridor 
Bangalore - Chennai Railway lines 
Long term monitoring of the elephant movement required. 

Active. Intensity of use by elephants increased 
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2. Rayala Elephant Reserve Corridor 

Corridor name 
State 
Connectivity 
Indicative length and width 
Geo coordinates 
Compartments falling within corridor 

Forest ranges falling within corridor 

Revenue villages falling within corridor 
Administrative details of the corridor 

Ecological importance 

Habitattype 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottlenecks in the corridor 

Recommendations by the forest department 
to improve the corridor 
Current status of the corridor 
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Rayala Elephant Reserve Corridor 
Andhra Pradesh 
Koundinya Wildlife Sanctuary to Sri Venkateswara National Park 
Length - 70 km, Width - 11 km 
13.491271 /79.006550 
Compartment No-78-83, 103-108, 117,118, 121-131, 139-195,305-323,384, 
1000 
Punganur and Chittoor west ranges of Chittoor west Forest Division and 
Bakarapet Range of Chittoor east Forest Division 
20 
This area is extended Reserve forest of Koundinya Wildlife Sanctuary and a part 
of the elephant range 
This is the only corridor that elephants occurring in Sri Venkateswara National 
Park have used to move from Koundinya Wildlife Sanctuary. The corridor is also 
used by wildlife including leopard (Panthera pardus), slender loris (Loris 
lydekkerianus), four-horned antelope (Tetracerus quadricomis), dhole (Cuon 
a/pinus), sloth bear (Me/ursus ursinus), sambar (Rusa unicolor), and others. The 
number of elephants in the area has also increased in the recent years. 
Dry deciduous, scrub forest with boulder hills and revenue lands 
Forest area, with presence of few villages, agricultural land and mango orchards 
Regular 
50-60 
1) Bangalore- Tirupati Highway (NH4)- have heavy vehicular movement with 

reported animal hits 
2) Kadapa- Chitoor Highway (NH40) 
3) Proposed Bangalore- Chennai Expressway 
4) High tension power line (approx. 50 km) passes through the corridor 
Elephant movement status between Pudiputlabylu and Mangalampettai beats of 

Chitoor East Forest Division remains unclear. 
Long term monitoring of the elephant movement requi red. 

Active. Intensity of use by elephants increased. 
However, elephant movement status between Pudiputlabylu and Mangalampettai 

beats of Chitoor East Forest Division remains unclear . 
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3. Kaniyanpura· Moyar Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

lnd letlj:v~ l.fpgth: llcm 
lndle<lttv& Width; 0.4 km 
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This corridor connects the Kan iyanpura Reserve Forest with the Moyar 
Reserve Forest of Bandipur Tiger Reserve and is located on the inter-state 
boundary of Karnataka and Tamil Nadu. 
Kama taka 
Length = 3 km, width = 0.4 km 
11° 37' 1", 11° 39' 6" N 
76° 38' 22", 76° 44' 49" E 
Kundakere Range 
3 
Dry deciduous and mixed thorn forest 
Agricultural land, Plantations 
Regular 

1) Mangala-Jakkahalli-Yelchetti road 
2) The emergence of resorts near the corridor 
1) The corridor should be notified by the state forest department. 
2) Reduce dependency of fringe villagers on the corridor forest th rough suitable eco-
developmental support and assistance. 
3) More area (south of the Mangala-Jakkahall i-Yelchetti road) could be secured to 
widen the corridor at its bottleneck. The Karnataka Forest Department has plans to 
add more area to the corridor. 
Active. Intensity of use by elephants not available 

T5'4!fi1"E 

N 

A 

.,._ ... 

71N$'UE 

130 



4. Begur- Brahmagiri Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

lftdlcatlwle~~glh.: 1 bn 
indlcatlw Wllfth: O.J bn 
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This corridor connects Begur Reserve Forest and the Tholpetty Range of 
Wayanad Wildlife Sanctuary with Brahmagiri Reserve Forest and the 
Srimangala Range of Brahmagiri Wildlife Sanctuary. 
Kamataka 
Length= 1 km, width= 0.8 km 
11" 55' 55"- 11 o 57' 60" N 
76° 0' 36"- 76° 4' 15" E 
Tholpetty and Srimangala Range 
3 
Moist deciduous forest 
Coffee estate and human habitation 
Regular 

1) Mananthavady-Kutta State Highway 
2) Electric fences and Elephant Proof Trenches (EPTs) around the coffee estates 
1) The corridor should be notified by the state forest department and legally 
protected under an appropriate law to prevent encroachment and development 
activities detrimental to animal movement. 
2) Electric fences and EPTs in the corridor area should be removed on a priority 
basis. 
3) About 375 acres of land identified in the Huvinakadu and Faith Coffee Estates in 
Karnataka needs to be secured in consultation with the management of these 
estates. Similarly, about 100 acres of land identified in the Narikkal Coffee Estate in 
Kerala should be secured for the long-term conservation of elephants in the region. 
4) Inter-state border checkposts in the corridor area should be shifted . 
5) No construction should be allowed on either side of the road passing through the 
corridor. 
Active. Intensity of use by elephants not available 
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5. Edayarhalli - Doddasampige Corridor 
J'3s \ 

Connectivity 

State 
Indicative length and width 
Gee coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

Indicativa Lsngtll·: 11..5 kri1 
ll'ld l~ll\'~ Wldth: :1 kJfl 

-· 

" 

,1ft 

fi•U'Irf; 

This corridor connects Edayarhalli Reserve Forest of Malai Madeshwara 
Wildlife Sanctuary with Doddasampige Reserve Forest of Biligiri Rangaswamy 
Temple (BRT) Tiger Reserve. 
Kamataka 
Length = 0.5 km, width = 2 km 
W 55' 12"-11 • 55' 52" N 
77" 15' 21 ·- n· 16' 1· E 
Bylore Range 
6 
Tropica l thorn and mixed deciduous forest 
Forest and agricultural land 
Regular 

Kollegal- Sathyamangalam (State Highway 38) 
1) The corridor should be notified by the state forest department and legally 
protected under an appropriate law to prevent encroachment and developmental 
activities detrimental to animal movement. 
2) Suitable eco-development activities need to be initiated in corridor fringe vi llages, 
especia lly to reduce fuel wood extraction and cattle grazing. Energy efficient cook 
stoves could be provided to the villagers to minimize fuel wood extraction 
Active. Information on intensity of use not available. 
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6. Edayarhalli- Guthiyalathur Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

lndtc:tllve Lm Ofh: 2. km 
llldfc:ntiVi! Widlfl: Z km 

This corridor connects Malai Madeshwara Wildlife Sanctuary 
with Sathyamangalam Tiger Reserve 
Kama taka 
Length = 2 km, width = 2.1 km 
11 o 48' 38"- 11 o 49' 52" N 
77° 23' 60"- 77° 25' 1 o· E 
Hoogyam Range 
3 
Dry deciduous, mixed dry deciduous and shrub forests 
Human habitation 
Regular 

Encroachment by families in Kallatibyalur has further reduced the width of the 
corridor 
1) The corridor should be notified by the state forest department and legally 
protected under an appropriate law to prevent encroachment and developmental 
activities detrimental to animal movement. 
2) Encroachments in Kal latibya/ur should be removed in consultation with settlers. 
Active. Information on intensity of use not available. 
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7. Chama raja nagar - Talamalai at Punjur Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

lndl~!l~~e le~~~h : 4 km 
lndlca!Jve Wldlh: 0,1 km 

!iol iJliJt · ••gelim 
r11ierRrsern 

This corridor connects the K Gudi Range of Chamarajanagar Wildlife Division 
{BRT Tiger Reserve) with the Thalavadi Range of Sathyamangalam Tiger 
Reserve through the Punjur Range. 
Kamataka 
LenQth = 4 km, width= 0.1 km 
W46' -11 . 47'N 
n· os·-n· 06' E 
K Gudi and Thalavadi RanQe 
3 
Tropical thorn and deciduous forest 
Human habitation 
Regular 

National highway,209 and the associated vehicular traffic 
1) The corridor should be notified and legally protected by the state forest 
department under an appropriate law, and action should be taken to prevent 
encroachment and developmental activities detrimental to animal movement. 
2) In consultation with vi llagers, about 126 acres of the corridor land belonging to 86 
families in the Hosaboddoddi and Srinivasapuram settlements needs to be secured 
on a priority basis. To further strengthen the corridor, efforts should be made to 
secure land from Muneeshwara Colony in the second stage, following due 
consultations with the local community. 
3) No construction should be allowed on either side of NH 209 in the area passing 
through the corridor 
Impaired. 
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8. Chamarajanagar- Talamalai at Muddahalli Corridor (Interstate corridor) 

Connectivity This corridor connects the Punjur Range of Chamarajanagar Wildlife Division 
(BRT Tiger Reserve) with the Thalavadi Range of Sathyamangalam Tiger 
Reserve and is located at the inter-state boundary of Karnataka and Tamil 
Nadu. 

State Kamataka and Tamil Nadu 
Indicative length and width Length = 1.5 km, width= 0.5 km 
Geo coordinates W 47' 12"- W 47' 37" N 

no 3' so·- 77• 4' 20" E 
Forest ranges falling within corridor Punjur and Thalavadi Range 
Revenue villages falling within corridor 6 
Habitat type Tropical thorn and deciduous forest 
Major land use Forests and settlements 
Elephant movement status Regular 

Linear infrastructure in the corridor National highway 209 and the associated vehicular traffic 
Recommendations by the forest 1) The corridor should be notified and legally protected by the state forest 
department to improve the corridor department under an appropriate law, and action should be taken to prevent 

encroachment and developmental activities detrimental to animal movement. 
2) In consultation with villagers, 27.39 acres of land belonging to six families from 
Goramadu Doddi , and 10 acres of forest leased land from the Muddahalli Joint 
Farming Cooperative Society, should be secured as a priority to increase the width of 
the corridor. 
3) No construction should be allowed on either side of the national highway passing 
through the corridor. 
4) In consultation with the National Highway Authority of India, speed breakers 
should be created on the stretch passing through the corridor to minimize vehicular 
speeds and facilitate elephant movement. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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9. Karadikkal - Madeshwara Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephanl muvt!menl :slalu:s 

Li near infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

This corridor connects Karadikkal State Forest and Madheshwara State 
Forest of Bannerghatta National Park, Karnataka. 
Kamataka 
LenQth = 1 km, width = 0.5 km 
12° 41 ' 29"-12° 42' 30" N 
1r 33' 46"-n· 34' 49' E 
Harohall i RanQe 
6 
This area facilitates the movement of elephants from Bannerghatta to Hosur Forest 
Division in Tamil Nadu, further leading on to Cauvery Wildlife Sanctuary, 
Karnataka. 
Tropical !hom and deciduous forest 
Forests 
Reyular 

1) Stone quarries inside Bannerghatta National Park. 
2) Anekai-Harohalli State Highway and associated vehicular traffic. 
3) Resorts being developed on the southern boundary of the corridor at 
Jayapuradoddi 
1) The corridor should be notified by the state forest department and legally 
protected under an appropriate law to prevent encroachment and developmental 
activities detrimental to animal movement. 
2) A total of about 87 acres of land belonging to private estates could be secured 
to increase the width of the corridor from 510 m to 1000 m. 
3) MininQ and stone quarries near the corridor need to be prohibited 
Active. Information on intensity of use not available. 
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10. Kudrakote- Thirunelli Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the Forest Department 
to improve the corridor 

Current status of the corridor 

R~rul!fl'llilf'ier~sl 

'(l~ler 

• TCINl' I Distritt HQ 

forest B l i!wftOOI~ 

Connectivity is from Tholpetty Range of Wayanad Wildlife Sanctuary to 
Appapara station of Begur Range of the North Wayanad Division 
Kerala 
Length - 6 km, width = 1.8 km 
11.899945' N, 76.01 2624 . E to 11.892096 . N , 76.075286 . E 
Thopetty, Appapara and Segur ranges 
3 
Forest and forest plantations 
Teak plantations with secondary vegetation growth 
Regular 
Not recorded by forest department 
1) Thetturoad- Thirunelly Road- 1.6 km 
2) Panavally- Appapara Road- 9 km 
3) Hgh tension power line (220 KV)- 1.6 km 
4) Electric fence- 8 km 
5) Elephant proof trench- 6 km 
Stretch between Pulivalmoola to Appappra and Panavally, where the width is 

reduced. Additionally, a HT line and a minor road further impede the 
movement. 

1) Habitat enhancement of forest. 
2) Check on the vehicular movement and restriction on the nighttime 

movement on Thetturoad- Thirunelly Road. 
Active. Intensity of use by elephants increased. 
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11. Kottiyur- Peria Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 

Bottleneck in the corridor 

Recommendations by the forest department to 
improve the corridor 

Current status of the corridor 

Legend 

- Elll?hanl oontoor 
_ J Protected Area 

R,et<e~Ved HlAI!I 

Valff 

• iaAn J Dlsbicl HO 

F'O"es.l Beill hOJnoory 
D r. ·es~ o t~ llOurc~nry 
D SiniO OO'J ~Ct.'lry 

Connectivity is from Kottiyur Wildl ife Sanctuary to Peri a Reserve Forest of 
Peria Range 
Kerala 
Length = 12 km; width = 1.5 km 
11.848266 ' N, 75.817852 ' E to 11 .847653 ' N , 75.929685 ' E 
Peria Range 
2 
This is the narrowest corridor in the division and is characterized by dense 
human population, making this corridor important for the movement of the 
elephants from Peria Reserve Forest. 
Evergreen forests and scattered grassland 
Forest = 835 ha 
Agriculture = 85 ha 
Habitation = 30 ha 
Occasional, the movement has decreased. 
Not recorded by forest department 
1) Boystown- Kottiyur Hill highway 
2)High tension power line from Chandanathodu to Peria (440 KV), 3 km 
3) Electric fence, 12 km 
4) Boystown, Varayal Forest station building 
Kottiyur road running along the stream creates a steep and inaccessible terrain 

for elephants. 
1) Establishment of elephant specific overpass across Boystown- Kottiyur road. 
2) Construction of underpass along the Thalasery- Mananthavady road at Peria 

between district border and Peria 35. 
3) Acquiring estates within forested areas 
4) Considering ban on the erection of electric fences for preserving their natural 

movement. 
Active. Intensi ty of use by elephants decreased. 
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12. Peria· Pannippad (Peria at Pakranthalam) Corridor 

Connectivity Connectivity is from Peria Reserve Forest of Peria Range to 
Mananthavady Range, Kozhikode Division and South Wayanad Division 

State Kerala 
Indicative length and width LenQth = 1.5 km; width = 400 m 
Geo coordinates 11.726990' N, 75.828181'E to 11.740851'N, 76.820213 ' E 
Forest ranges falling within corridor Peria and Mananthavady Ranges 
Revenue villages falling within corridor Information NA 
Ecological importance The corridor plays significant role in maintaining ecological as well as genetic 

connectivity and diversity between the elephant populations of Peria Reserve 
Forest, Kozhikode Forest Division and South Wayanad Forest Division for 
elephants and other wildlife. 

Habitat type EverQreen Forest 
Major land use Forest = 85 ha 

Agriculture= 14 ha 
Habitation = 1 ha 

Elephant movement status Occasional, the movement has increased 
Number of elephants using the corridor Not recorded by forest department 
Linear infrastructure in the corridor 1) Mananthavady Kuttiyadi Road and its associated traffic. 

2) Electric fence along the boundaries of the private land. 
3) Mobile tower 
4) Resorts 

Bottleneck in the corridor Private area between the Peria and Mananthavady range and Mananthavady 
Kuttiyadi Road. 

Recommendations by the forest department to 1) Acquiring land from the nearby estates 
improve the corridor 2) Relocation of the mobile tower to a more suitable location. 
Current status of the corridor Active. Intensity of use by elephants increased. 
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13. Nilambur Kovilakam- New Amarambalam Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 
FIP.ph::tnt movement status 
Number of elephants using the corridor 
Lint~i:lr infri:ls lruclurl! in lht~ corridor 

Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 
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This corridor connects the Nilambur Kovilam Reserve Forest of 
Nilambur North Division (Vazhikkadavu area) with New Amarambalam 
Reserve Forest of Nilambur South Division in the Malappuram district. 
Kerala and Tamil Nadu 
Length = 11 km; width = 0.4 km 
N 11 °23'12.71 ", E 76° 21 '18.67" 
N 11 °26'30", E 76° 23'23" 
Vazhikadavu 
4 
Moist Deciduous and Semi Evergreen forest 
Forest = 440 ha 
Regular, the movement has increased. 
162 --1) Calicul- Nllambur State Highway 
2) Electric fence- 12 km but do not affect the elephant movement 
CNG road, PCK Rubber plantation, Panchakolly 
Restriction on the vehicular movement between 8 PM to 6 AM. 

Active. Intensity of use by elephants increased. 
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14. Nilambur- Appankappu Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitatty!)e 
Major land use 

Elephant movement status 
Number of elephants using the corridor 
Linear infrastructure in the corridor 
Bottleneck in the corridor 
Recommendations by the forest department to 
improve the corridor 
Current status of the corridor 
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This corridor connects the Vazhikkadavu and Nilambur Ranges of 
Nilambur North Division 
Kerala 
Length = 2 km, width = 6.5 km 
11.726990' N, 75.828181. E to 11.740851' N , 76.820213 . E 
Vazhikkadavu and Nilambur Ranges 
1 
At the landscape scale, this corridor facilitates interstate movement of 
elephants between Kerala and Tamil Nadu 
Moist deciduous forest 
Forest = 480 ha 
Agriculture= 23.5 ha 
Regular, the movement has increased. 
156 
Electric fence- 12 km but do not affect the elephant movement. 
Appankappu 23.35ha aQriculturalland in Vel/arampuzha 
Acquiring land from the nearby estates. 

Active. Intensity of use by elephants increased. 
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15. Thally - Bilikkal Corridor (Interstate corridor) 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major Bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current Status of the corridor 

lttlkaliYll ~1Jii1 : U ill!l 
. l ~lfieaUve Wldlll: U kfl1 

This corridor connects the Bannerghatta National Park of Karnataka with the 
North Cauvery Wildlife Sanctuary of Tamil Nadu. 
Tamil Nadu and Kamataka 
Length = 2.50 km, width= 1 km 
12.57756r N, 77.591290° E 
12.535615° N, 77.579358° E. 
Jawalagi ri and Kodihalli ranges 
7 
Southern Tropical Dry Mixed Deciduous Forest 
Forest = 3302.35 ha 
Agriculture = 500 ha 
Habitation = 250 ha 
Regular 

100to200 

1. Revenue land along the Dodduru - Bela lam road that created a ca. 300-m gap 
in the habitat connectivity. 

2. Elephant-proof barriers 
1) Road from Thally to Maralavadi via Belalam and Therubidhi . 
2) Road from Elavanathe to Hosadoddi. 
3) Road from Therbidi to Kadusivanapalli. 
4) 765 kV S/C Transmission line from Dharmapuri (Salem) to Madhugiri (Karnataka} 

is passing through Thally RF 
5} 765 kV S/C Transmission line frorn Dharrnapuri (Salem) to Madhugiri (Karnataka). 
6) Elephant proof trench formed about 3 km in Thally RF and 3 krn in Bannerghatta 

National Park in the corridor area. 
1) The encroachment may be evicted in the corridor area. 
2) Alternate revenue land near to the Town areas for the Palla holders I 
encroachers. 
3) Habitat improvement works like removal of Invasive alien species, creation of 
waterholes and fodder plots inside the area wi ll helps the elephant movement within 
the corridor. 
Active. Intensity of use by elephants increased. 
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16. Bilikkal· Jawalagiri Corridor (Interstate corridor) 

Connectivity This corridor connects Bilikkal State Forest of Bannerghatta National Park, 
Karnataka, with Jawalagiri Reserve Forest of Cauvery North Wildlife Sanctuary, 
Tamil Nadu. 

State Tamil Nadu and Kamataka 
Indicative length and width Length= 1.5 km, width= 0.7 km 
Geo coordinates 12.516164° N, 77.579524° E. 

12.524220° N, 77.608672° E. 
Beats fa lling within corridor Jawalagiri North, Therubeedi, Yaluvantha and Kadusivanapall i Beat 
Forest ranges falling within corridor Jawalagiri (North Cauvery WLS), Kodihalli and Harohalli ranges (Bannerghatta NP) 
Revenue villages falling within corridor 0 
Habitat type Southern Tropical Dry Mixed Deciduous Forest 
Major land use Forests 

Jawalagiri Reserved Forest= 3141 .58 ha 
Bilikkal State Forest = 3500 ha 

Elephant movement status Regular 

No. of elephants using the corridor Around 200 

Major bottleneck Bandemuthappa temple in the Bilikkal State Forest areas along with the road that 
connectinQ to the temple located in the BannerQhatta National Park in Kamataka. 

Linear infrastructure in the corridor 1) Road from Belalam and Kadusivanapall i. 
2) Road from Elavanathe to Kadukempathpalli 

Recommendations by the forest 1) Habitat improvement works like removal of Invasive alien species, creation of 
department to improve the corridor waterholes and fodder plots inside the area will helps the elephant movement within 

the corridor. 
Current status of the corridor Active. Intensity of use by elephants increased. 
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17. Srivilliputtur - Saptur Corridor 

Connectivity This corridor connects Saptur Reserve Forest with Srivilliputhur Reserve 
Forest of the Srivilliputhur Grizzled Squirrel Sanctuary. 

State Tamil Nadu 
Indicative length and width Length = 3 km, width = 0.5 km 
Geo coordinates N go 38' 3", E 7r 30' 3g" 

N go 3g• 48", E 72° 32' 14" 
Beats falling within corridor Beat I, II of Watraprange in Srivilliputtur sanctuary. 
Forest ranges falling within corridor Watrap range 
Revenue villages falling within corridor 0 
Ecological importance This is a very important corridor faci litating movement of elephants in the South 

Western Ghats landscape complex comprising ofTheni and Madurai Forest Divisions, 
and Srivilliputtur Wildlife Sanctuary, Megamalai Wildlife Sanctuary and tho Poriyar 
Tiger Reserve in Kerala. 

Habitat type Ot y t.lecit.luuu ~ f01e~ l cHIU i:lyriculluri:lllands 
Major land use Forest= 60.70 ha 

Agriculture = 75.70 ha 
Elephant movement status Seasonal 

No. of elephants using the corridor Around 20 - 30 

Major bottleneck Narrow forest patch between the two forest ranges 

Linear infrastructure in the corridor 1) Canal, 2km 
2) Power fence, 3 km 

Recommendations by the forest 1) Increasing the width of the corridor is crucial 
department to improve the corridor 2) Regulation of tourism activities. 
Current status of the corridor Active. Intensity of use by elephants stable. 

17"~!;; 17"lltn;, 11"l4'1Tli 

'l" .. ,. 
N 

A 
5rfll ll l~r Gtlut!d ~lrr ~t 

, YltdfH> ~orl<lllo ry .. 

,., 

~ 
.'ft 

~ 
s:: :: 

/; 
/'.:..~ 

I 

rf I 

[ ___ !/_./ 
) 

I" 

"' +-+ El~3ntCO!Ildor 
.. 

~ I ~ r ] ~Araa 1ft ~ 

' I R~llfi'IIIJF(r~SI .. ·v 
'il'a'rer . TCINI' I Dis!rict 0 SmdlpylJ! ~r. G.r=Jol.t SquZf!Jf 

i 
.•. 

l't1idif•.S.n<;
1
floirr -r~Xesl eea1 ~o ~~ I -· 

D fCfl!51 Ot.isr.m ooundlly 
I . 
' 

D s~~ bmn13ry ·- f 
ut 1.! I "' 

n ·:!O"VE 77'1.Z'Q'!; 17"J.ftJ"'E 

144 



18. Anaimalai at Waterfalls Estate Corridor 

Connectivity 

State 
Indicative length and width 
Geo coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor links the habitats of the Valparai and Pollachi Ranges of the 
Anaimalai Tiger Reserve. 
Tamil Nadu 
Length = 7.5 km, width = 1.8 km 
N 10° 22' 42", E 7r 0' 31 " 
N 10° 26' 15", E 76° 57' 42" 
Valparai and Pollachi ranges of Anamalai Tiger Reserve 
0 
This is an important corridor to connect the western part of the Anamalai Tiger Reserve 
to the east. Many herds of elephants and solitary individuals use this corridor for local 
miQration. This is an important corridor for tiQers (Panthera tigris) too. 
Tropical moist deciduous forest 
Tea plantations and forest 
Seasonal, majorly between March- August 

Information on intensity of use not available. 

1) State Highway 78 (Pollachi- Valparai) at Andiparai shola 
2) Tea estates like Waterfall and Waverly 
1) 1.8km of State Highway 78 and associated high vehicular traffic 
2) Tea factories of the estate 
1) Regulating the road work undertaken, with special attention towards use of JCB 
and construction of revetment walls by the Highway department. 
2) Regulating the number and speed of vehicles passing through the corridor. 
Active. Intensity of use by elephants stable 
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19. Siluvaimedu - Kadamparai Corridor 

Connectivity This corridor links the habitats of the Valparai and Manambolly Ranges of 
Anaimalai Tiger Reserve. 

State Tamil Nadu 
Indicative length and width LenQth = 7 km, width= 2.7 km 
Geo coordinates N 10.24'34"- E 76. 56'15", 

N 10·21'45"- E n ·o'14" 
Forest ranges falling within corridor Valparai, Mananbolly and Pollachi ranQes of Anamalai TiQer Reserve 
Revenue villages falling within corridor 1 
Ecological importance This corridor connects the ranges of Valparai and Manambolly of Anamalai Tiger 

Reserve that extends ti ll Parambikulam Tiger Reserve. This landscape also harbors 
high number of micro habitats like swamps that are favoured by elephants. 

Habitat typP. Tropical moist deciduous forest 
Major land use Forest 

Tea f!l a ll laliul l ~ 
Elephant movement status Regular 

No. of elephants using the corridor Around 50 

Major bottleneck Private estates near lyerpadi shola 

Linear infrastructure in the corridor 1) 1.8 km of State Highway 78, and associated high vehicular traffic 
2) Tea factories of the estate 

Recommendations by the forest 1) Encouraging people to use LPG instead of fuel wood to ease the pressure on 
department to improve the corridor corridor. 

2) Regulation on the vehicular movement on State Highway 78. 
3) Regulation on the tourism. 

Current status of the corridor Active. Intensity of use by elephants stable. 
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20. Kallhatti· Segur at Glencorin Corridor (Segur Corridor-1) 

Connectivity This corridor connects Kalhatti RF with Singara RF and is part of the Segur 
corridor with an extent of 3413.73 hectares covering four corridors declared as 
a Segur Plateau Elephant Corridor vide G.O.Ms No 125 E & F (FR.5) Dept Dated 
31.08.2010 

State Tamil Nadu 
Indicative length and width Length = 23.5 km, width = 1.5 km 
Geo Coordinates 1) N-11.521750°, E· 76.53937° 2) N-11 .539190°, E-76.64606° 

3) N-11 .5231W, E-76.73430° 4) N-11.559855°, E- 76.68879° 
Forest ranges falling within corridor Segur, Singara and Masinagudi Ranges 
Revenue villages falling within corridor 8 
Ecological importance Segur corridors are critical in faci litating elephant movement in the larger Mudumalai 

- Bandipur- Wayanand - Sathyamangalam complex of Western Ghats 
Habitat type Tropical thom and deciduous forest 
Major land use Forest= 61 ,392 ha, Agriculture= 1,193 ha 

Habitation = 195.40 ha 
Elephant movement status Regular 

No. of elephants using the corridor 61 (for the entire series of 4 Segur corridors as estimated by the forest department 
during the year 2023) 

Major bottleneck Habitations at Mavanallah, Bokkapuram and flume channel running across the 
Corridor from Masinagudi to Moyar 

Linear infrastructure in the corridor 1) State Highway (Stretch 1- 4.77 km, Stretch II - 1.71 km) and associated high traffic 
2) 7 km of concrete flume hannel that runs from Masinagudi to Moyar 
3) 2.09 km of Northern Hay and 3.27 km of Singara HT power lines 
4) Establishments like schools, settlement, resorts and tourism infrastructure 

Recommendations by the forest 1) Acquiring land at crucial bottle neck points. 
department to improve the corridor 2) Reengineering of canal and flume channel to facilitate wildlife movement 

3) Reoulation of tourism activities. 
Current status of the corridor Active . Intensity of use by elephants stable 
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21. Avarahalla Sigur Corridor (Segur Corridor-2) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 
No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

;' , 

·---....._ 
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This corridor connects Avarahalla RF with Segur RF and is part of the Segur 
corridor with an extent of 3413.73 hectares covering four corridors declared as 
a Segur Plateau Elephant Corridor vide G.O.Ms No 125 E & F (FR.5) Dept Dated 
31.08.2010 
Tamil Nadu 
Length = 23.5 km, width = 1.5 km 
1) N-11.521750°, E- 76.53937" 2) N-11.539190°, E- 76.64606° 
3) N-11.523191 °, E- 76.73430° 4i N-11 .559855°, E-76.68879° 
Segur, Singara and Masinagudi Ranges 
8 
Segur corridors are critical in facilitating elephant movement in the larger Mudumalai 
- Bandipur- Wayanand - !::iathyamangalam complex of Western Ghats 
Tropical thorn and deciduous forest 
Forest= 61 ,392 ha, AQricu lture = 1,193 ha, Habitation= 195.40 ha 
Regular 
61 (for the entire series of 4 Segur corridors as estimated by the forest department 
durinQ the year 2023) 
Habitations at Mavanallah, Bokkapuram and flume channel running across the 
Corridor from Masinagudi to Moyar 
1) State Highway (Stretch 1-4.77 km, Stretch 11 -1.71 km) and associated high traffic 
2) 7 km of concrete flurne hannel that runs from Masinagudi to Moyar 
3) 2.09 km of Northern Hay and 3.27 km of Singara HT power lines 
4) Establishments like schools, settlement, resorts and tourism infrastructure 
1) Acquiring land at crucial bottle neck points. 
2) Reengineering of canal and flume channel to facilitate wildlife movement 
3) Regulation of tourism activities. 
Active. Intensity of use by elephants stable. 
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22. Kalmalai-Avarahalla-Singhara Corridor (Segur Corridor-3) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects Kalmalai RF with Singara RF and Avarahalla RF, and is 
part of the Segur corridor with an extent of 3413.73 hectares covering four 
corridors declared as a Segur Plateau Elephant Corridor vide G.O.Ms No 125 E 
& F (FR.5) Dept Dated 31.08.2010 
Tamil Nadu 
Length = 23.5 km, width = 1.5 km 
1) N- 11 .521750°, E- 76.53937° 2) N- 11 .539190°, E- 76.64606° 
3) N-11.523191°, E-76.73430° 4) N- 11.559855°, E- 76.68879° 
Segur, Singara and Masinagudi Ranges 
8 
Segur corridors are critical in facilitating elephant movement in the larger Mudumalai 
- Bandipur - Wayanand - Sathyamangalam complex of Western Ghats 

Tropical thorn and deciduous forest 
Forest= 61,392 ha, Aqriculture = 1,193 ha, Habitation = 195.40 ha 
Regular 

61 (for the entire series of 4 Segur corridors as estimated by the forest department 
durinq the vear 2023) 
Habitations at Mavanallah, Bokkapuram and flume channel running across the 
corridor from Masinagudi to Moyar 
1) State Highway (Stretch 1-4.77 km, Stretch II - 1.71 km) and associated high traffic 
2) 7 km of concrete flume hannel that runs from Masinag udi to Moyar 
3) 2.09 km of Northern Hay and 3.27 km of Singara HT power lines 
4) Establishments like schools, settlement, resorts and tourism infrastructure 
1) Acquiring land at crucial bottle neck points. 
2) Reengineering of canal and flume channel to facilitate wildlife movement 
3) Reoulation of tourism activities. 
Active. Intensity of use by elephants stable. 
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~3 41 
23. Moyar Avarahalla Corridor (Segur Corridor-4) 

Connectivity This corridor connects Moyar RF with Avarahalla RF and is part of the Segur 
corridor with an extent of 3413.73 hectares covering four corridors declared as 
a Segur Plateau Elephant Corridor vide G.O.Ms No 125 E & F (FR.S) Dept Dated 
31.08.2010 

State Tamil Nadu 
Indicative length and width LenQth = 23.5 km, width = 1.5 km 
Geo Coordinates 1) N- 11.521750°, E- 76.53937" 2) N- 11.539190°, E- 76.64606° 

3) N-11.523191 °, E-76.73430° 4) N-11.559855°, E· 76.68879° 
Forest ranges falling within corridor SeQur, SinQara and MasinaQudi RanQes 
Revenue villages falling within corridor 8 
Ecological importance Segur corridors are critical in facilitating elephant movement in the larger Mudumalai 

-Bondi pur - WoyRnand - Sathyamangalam complex of Western Ghats 

Habitat type Tropical thorn and deciduous forest 
Major land use Forest = 61 ,392 ha, AQriculture = 1,193 ha, Habitation = 195.40 ha 
Elephant movement status Regular 

No. of elephants using the corridor 61 (for the entire series of 4 Segur corridors as estimated by the forest department 
during the year 2023) 

Major bottleneck Habitations at Mavanallah, Bokkapuram and flume channel running across the 
Corridor from Masinagudi to Moyar 

Linear infrastructure in the corridor 1) State Highway (Stretch 1- 4.77 km, Stretch II - 1.71 km) and associated high traffic 
2) 7 km of concrete flume hannel that runs from Masinagudi to Moyar 
3) 2.09 km of Northern Hay and 3.27 km of Singara HT power lines 
4) Establishments like schools, settlement, resorts and tourism infrastructure 

Recommendations by the forest 1) Acquiring land at crucial bottle neck points. 
department to improve the corridor 2) Reengineering of canal and flume channel to facilitate wildlife movement 

3) ReQulation of tourism activities. 
Current status of the corridor Active. Intensity of use by elephants stable. 
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24. Sholayar Dam Corridor (Vazhachal - Anamalai via Sholayar) 

Connectivity This corridor links the habitats Kerala Reserve Forest boundary to Valparai 
Range of Anamalai Tiger Reserve 

State Tamil Nadu 
Indicative length and width LenQth = 19 km, width = 5 km 
Geo Coordinates N 10°18'38.03" - E 76°52'3.48", 

N 10°21'15.08"- E 76°59'39.20" 
Forest ranges falling within corridor Valparai RanQe 
Revenue villages falling within corridor 4 
Ecological importance The connectivity between Malayattur Forest Division, Parambikulam Tiger Reserve of 

Kerala and lyerpadi in Valparai of the Anamalai Tiger Reserve in Tamil Nadu is crucial 
for movement of elephants and other large animals including the tigers. 

Habitat type Evergreen Forest 
Major land use Forests, tea estates and PWD land 
Elephant movement status Regular, 

No. of elephants using the corridor Around 50 

Major bottleneck Sholayar dam, tea estate and river 

Linear infrastructure in the corridor 1) Estate roads (20 km) 
2) High tension power line- Sholayar I, II- 6 km and Urulikkal to Manambolly- 8 km 
3) 15 Homestays and Resorts 

Recommendations by the forest Purchasing of land by the forest dept. 
department to improve the corridor 
Current status of the corridor Active. Intensity of use by elephants increased. 
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25. TANTEA Corridor (Vazhachal - Anaimalai via Ryan) 

Connectivity 
State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land Uill 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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Th is corridor links the Manamboly Range to Valparai Range 
Tamil Nadu 
Length = 12 km, width = 5 km 
N 10°16'9.89"- E 76°57'45.68", 
N 10°17'18.77"- E 7JD0'34.37" 
Valparai and Manamboly Range 
4 
The passage of Upasi to Chinnakallar is one of the most important pathways. This 
corridor acts as an important link connecting the protected areas of Tamil Nadu and 
Kerala, including Malayattur Forest Division. 
Evergreen forest 
Foreete and T 1\NTE/\ loacod land 
Throughout the year, but high during certain seasons. 

Around 50 elephants 

1) TANTEA tea factory, 200 labor quarters 

1) Estate roads (20 km) 
2) High tension power line- Sholayar I, II- 6 km and Urulikkal to Manambolly- 8 km 
3) 15 Homestays and Resorts 
Leased areas in the corridor should be handed over to the Forest Department to 
maintain the integrity of the corridor. 
Active . Intensity of use by elephants increased. 
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26. Topslip to Navamalai Corridor 

Connectivity 
State 
Indicative length and width 
Geo Coordinates 

Forest ranges fa lling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor links the Ulandy Range to Pollachi Range 
Tamil Nadu 
LenQth = 46 km, width = 5 km 
N 10°27'39.85"- E 76°49'47.88", 
N 10°27'13.22"- E 77°0'29.79" 
Ulandy and Poll a chi RanQes 
8 
The passage of Topslip to Navamalai acts as a crucial link connecting several 
contiguous protected areas of Anamalai Tiger Reserve Forest. 

Evergreen and Dry deciduous forest 
Forests 
PWD leased land (for PAP canal) 
Revenue land of settlements and coconut farms (60. 70 ha) 
Regular 

48 

Highway road, Parambikulam-Aiiyar contour canal 

1) Around 10 km of State Highway (Aiiyar - Valparai) 
2) PAP Canal with concrete embankment, 15 km 
3) Hanging fences around the patta land 
4) Farm house in Navamalai area 
5) Maitreyi Vedic vi llage and Aliyar Arivuthirukovil 
Purchasing of some of the revenue land by the forest dept. 

Active. Intensity of use by elephants increased. 
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27. Anaikatti North· Anaikatti South Corridor 

Connectivity This corridor connects Anakatti North Reserve Forest to Anakatti South Reserve 
Forest 

State Tamil Nadu 
Indicative length and width Lenqth = 9 km, Width = 1 km 
Geo Coordinates 11.0856° N, 76.7750° E 

11 .1328° N, 76.8164° E 
Forest ranges falling within corridor Coimbatore and Periyanakanpalayam Ranqes of Coimbatore Forest Division 
Revenue villages falling within corridor 0 
Ecological importance Facilitates elephant movement from Mannarkad Forest Division of Kerala into undulating 

terrain of Coimbatore Forest Division which is functionally connected landscape with 
Sathymangalam Tiger Reserve. 

Habitat type Tropical !hom and deciduous forest. 
Major land use Forest (8 sq .km), Agriculture, settlements, Institutions. holiday homes, resorts, brick kiln 

i11Liu ~l1ie~ . 1evenue lands and roads. Except 74.6 acres of land that has been md1v1dual to 
secure the corridor, the rest of it is under Reserve Forest. 

Elephant movement status Regular 

No. of elephants using the corridor NA 

Major bottleneck SACON entrance, Kandivazhi tribal settlement and Panapally village 

Linear infrastructure in the corridor 1) Coimbatore - Anaikatti State Highway, 3.9 km 
2) Brick klins 
3) Establishments like Salim Ali Center for Ornithology and Natural History, Karl Kubel 
Institute, PSG Institution and Swami Dayanand Saraswati Ashram, and numerous resorts 
alonq the forest fringes. 

Recommendations by the forest 1) About 25.7 acres of private land and 48.94 acres of revenue lands (identified in the 
department to improve the corridor Right of passage book by Wildlife Trust of India) have to be acquired to increase the width 

of the elephant corridor 
2) The landscape section between Anaikatti Reserve Forest and Gopanari reserve Forest 
with a width of about 1 km between Melbavivillage and Gopanari vi llages through which a 
road passes connectingVelliangadu and Anaikatti has to be included as corridor. 
3) Proposing a new corridor named "Bolampatti Block 2 and Bolampatti Block 3" near the 
area Vallkanudu at the juncture of Devarayapuram and Vellimalai Pattinam revenue 
villages. 

Current status of the corridor Active. Intensity of use by elephants stable. 
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28. Talamalai- Guthiyalathur Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 
Recommendations by the forest 
department to improve the corridor 
Current status of the corridor 
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This corridor connects Talamalai Reserve Forest (in the upper plateau) to the 
Guthiyalathur Reserve Forest (in the lower plateau) located near 1•1 bend of the 
National Highway 209 from Bannari to Chamrajnagar. 
Tamil Nadu 
LenQth = 3 km, width = 0.5 km 
N 11"30'31"- E 7r5'4" 
N 11 °33'37" - E 7r8'26" 
SathyamanQalam, Bhavani SaQar, and Talamalai RanQes 
This is a very important corridor used by large number of elephants and other wildlife 
including tigers (Panthera tigris). The corridor is located along the foothills of the 
Talamalai hills, where the habitat is narrow and surrounded by agricultural areas. 
Elephant movement from Bhavanisagar range into Sathyamangalam range is 
particularlyf acilitated bythis corridor. 
Tropical thorn and deciduous forest 
Forest 
Regular, movement is high during October to December 

Around 770 elephants occur in the park and many of them use this corridor 

The shooting range of STF near Puthubeerkadavu and few resorts and ashrams 
located near the forest boundary. 
Sathvamanqalam Chamrajnagar National Highway (NH 209) 
Taking over the ashram land near Puthubeerkadavu and increasing the width of the 
natural habitats. 
Active. Intensity of use by elephants stable . 
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29. Mudumalai · Mukuruthi Corridor 

Connectivity 
State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 

Major land use 

Elephant movement status 

No. of elephants using the corridor 

Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 
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This corridor connects Mudumalai Tiger Reserve to Mukuruthi National Park 
Tamil Nadu 
Length = 11 km, width = 1 km 
76 31 '31.07 E, 11 31' 3204 N 
76 30' 5973 E, 11 29' 34.25 N 
Gudalur, Naduvattam and Northern Hay Ranges 
7 
This corridor connects Mudumalai Tiger Reserve and Mukurthi National Park providing 
permeability for elephants to move from dry thorn and dry deciduous habitats to 
evergreen and sho/a habitats of the upper Nilgiris. 
Moist deciduous, Semi-evergreen, Shola and Grasslands and Monoculture 
plantation&. 
Forest and associated natural habitats, tea and coffee plantation and human 
settlements. 
Seasonal, movement is high in months of August to November. 

60-80 

1) In lower elevation Deivamalai village and the Silver Cloud estate. 
2) In between upper elevation (TANTEA) and lower elevation (Silver cloud estate) 
only 300 m length of forests are available. 
3) In upper elevation only 200m forest area is available between Royal valley and 
Outcherlony estates. 
4) National Highway 67, Silver cloud tea factory. 
1) National Highway 67 and associated high traffic 
2) State Highway (Gundalpet - Coimbatore). 
3) 40 km of High tension power line (11 ,000 KV) 
1) Immediate taking over possession of the large tract of Janmam lands from the 
plantations, whose lease period has expired long back and notifying these private 
lands as Reserved Forests for corridor protection in Gudalur Division. 
2) Regulation for land use and land cover changes in private lands also needed. 
3) Schools and Colleges which are located in the peripheral areas should be 
targeted for awareness education 
4) Corridor needs to be notified to check the rapid developments in the corridor. 
5) The corridor is newly identified; hence need more detailed study/ground truth 
infonnation in future for more scientific information. 
Active . Intensity of use by elephants stable. 
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30. Mudumalai· Nilambur via 0' Valley Corridor (Interstate corridor) 

Connectivity This corridor connects Mudumalai Tiger Reserve of Tamil Nadu to Nilambur 
North Forest Division in Kerala via Gudalur Forest Division in Tamil Nadu. 

State T ami I Nadu and Kerala 
Indicative length and width LenQth = 35 km, width = 1 km 
Geo Coordinates 76 31 ' 47.725 E, 11 32' 53.874 N 

76 24' 34.841 E, 11 25' 30.235 N 
Forest ranges falling within corridor Gudalur, Naduvattam and 0 Valley Ranges 
Revenue villages falling within corridor 31 
Ecological importance This corridor is the major connectivity between Mudumalai Tiger Reserve and 

Nilambur Forest Division elephant population. 
Habitat type Moist deciduous and semi-evergreen forests 
Major land use Forest = 5209 ha 

Agriculture/estates = 3408 ha 
Habitation = 1311 ha 

Elephant movement status Regular but peak during south west monsoon season 

No. of elephants using the corridor Around 60 

Major bottleneck 1) National Highway 67 
2) Silver cloud tea factory 
3) 27th mile village 
4) Labour lines of Manjushree Estate, O'Valley. 

Linear infrastructure in the corridor 1) National Highway 67 and associated high vehicular traffic 
2) State Highway (Gundalpet - Coimbatore) and Gudalur to Nilambur via Nadugani, 
Man jeri and associated high vehicular traffic 
3) High tension power li ne (11 ,000 Kv), 40 kms 
4) Working Manjushree Factory (Smokehouse) at Guind, Silver cloud tea factory and 
Periyashola tea factory 
5) Non-working factories like Bharathinagar Factory and Seaforth factory. 
6)Government offices like Municipality and Panchayat offices, Police station 

Recommendations by the forest 1) Relocation of public from fragmented areas of O'Valley range through proper 
department to improve the corridor schemes. 

2) Immediate taking over possession of the large tract of Janmam lands from the 
plantations, whose lease period has expired long back and notifying these private 
lands as Reserved Forests for corridor protection. 
3) As a short-term remedy, Elephant Proof Trench (EPT) and other preventive 
methods can be resorted to this may provide some immediate relief. 
4) Regulation for land use and land cover changes in private lands also needed. 
5) Schools and Colleges which are located in the peripheral areas should be 
concentrated on for awareness education in order to develop green and animal 
lovers for future generations. 
6) More importantly the corridor needs to be notified and should have guidelines to 
check the rapid developments in the corridor. 

Current status of the corridor Active. Intensity of use by elephants increased. 
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31. Jaccanaire Slope • Hulikal Durgam • Nellithurai- Koothamandi south (Kallar corridor) 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 
Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 
Major bottleneck 

Linear infrastructure in the corridor 

Recommendations by the forest 
department to improve the corridor 

Current status of the corridor 

~Fer~ 

1'/D 

• Ta/1111 Dostri:Ui.Q 

FC18!1 Baa1 b.:lat'dM)' 

0 Fete!l Ohi!llin IIQuiiiWy 

Dsttt~w.n<tarr 

Sathyamangalam Tiger Reserve and south of Coimbatore FD/ Attapadi 
(through Mettupalayam and Sirumugai Forest Ranges; Nellithurai, Nellimalai, 
Hulikal, Jacanare, Odanthurai reserve forests) 
Tamil Nadu 
Length = 35 km, width = 1 km 
W 19' 30"- W 21' 26" N I 76° 50' 52"- 76° 54' 12" E 
Mettupalayam and SirumuQai Forest RanQes 
6 
It is the only link between Sathyamangalam Tiger Reserve and southern Coimbatore 
elephant populations. 
Dry thorn, Dry and moist deciduous forest types 
Forests, Agricultural land, Settlemenst and River 
Regular 

100-150 
1) Between Kallr first hairpin bend and Dhooripalam (Private lands), 
2) Swamy Sachidananda Jyothi Niketan School, 
3) Forest College and Research Institute, 
4)AiurVayal. 
1) National Highway 181, 5 km and State Highway- Mettupalayam to Kotagiri, 2 km 
2) Mountain train track, 5 km; 3) High-tension power line; 4) Elephant Proof Trench 
along the forest boundary, 30 km; 5) FCRI fence and EPT, 6 km; 6) Kallar 
Horticu ltural Garden electric fence, 2 km; 7) Private lands erected electric fence. , 27 
km; 8) Compound wa ll by Black thunder and Sachidanandha school, 2.2 km 
1) Over pass have to be constructed in National Highway - 181 and State Highway 
(Mettupalayam- Kotagiri Road) 
2) Acquisition of private lands to the south of NH - 181 , between Forest check-post & 
First hairpin bend (app. 30 acres) or easement agreement with private land owners 
3) Acquisition of private lands at Alur vayal or removal of power fences in the corridor 
or easement agreement with land owners. 
4) Reduce the FCRI boundary by amending the lease agreement 
5) Regulate the land use within the corridor area 
Active. Intensity of use by elephants not available 

~ 
F'«asl Di'olilon 
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32. Anamalai at Punachi Corridor 

Connectivity 

State 
Indicative length and width 
Geo Coordinates 

Forest ranges falling within corridor 
Revenue villages falling within corridor 
Ecological importance 

Habitat type 
Major land use 
Elephant movement status 

No. of elephants using the corridor 

Linear infrastructure in the corridor 
Conservation Recommendations by the 
forest department 

Status of the corridor 

•I ' 
n Grdhl H•lkl I ~ llr~ 

Attli'l<1"1 TJ!ltfhft'J:~ 

l..e!Je'fld 
- r:J(}!)hantcomdor 
r ] Pn:J:'3a9'J o\ra3 

F(tr,;IJf\'lliJ Fcri!Sl 

~\~.er 

• TCINf1 / District HO 

forest D l l!ouni1l1Y 

D fLVI!51 Dr~sbn tcmnlilly 

D S~l i? bouM3ty 

T6'Sl'II'E 

'I 

Punachi Reserve Forest with Anaimalai Reserve Forest of Anaimalai Tiger 
Reserve 
Tamil Nadu 
LenQth = 4 km, width = 1.6 km 
10° 25' 3"- WO 26' 42" N 
76° 58' 34 "- 7r o· 46" E 
Valparai 
1 
The corridor used to connect Punachi Reserve Forest and Anamalai Reserve Forest 
within Anamalai TiQer Reserve. 
Tropical moist deciduous forest 
Forest 
None 

None 

State Highway 78 and associated traffic 
1) The corridor should be notified and legally protected by the state forest 
department under an appropriate law, and action should be taken to prevent 
developmental activities hindering elephant movement. 
2. Vehicular speed should be regulated on the Valparai ghat road and visitors 
prevented from stopping. Suitable signage could also be placed to create awareness 
about the corridor and its importance 
Impaired 

Tl 'OV'i 
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Summary 

As of 2023, through the collaborative efforts between the Project Elephant of the MoE FCC and the State 
Forest Departments of the elephant range states, a total of 150 elephant corridors had been ground­
validated across 15 states in the four elephant-bearing regions across India. The reg ion-specific and 
state-specific list of corridors have been included in Annexure-1 of the report. The State of West Bengal 
had the highest number of elephant corridors, with 26 identified in both northern West Bengal (part of the 
North-eastern regional elephant population) and southern West Bengal (part of the east-central regional 
elephant population). 

In addition to the 15 elephant range states where elephant corridors have been identified and ground­
validated as on 2023, there are also states in which elephants have recently expanded their ranges. This 
includes the Vidharba reg ion in Maharashtra adjoining Chhattisgarh, southern Maharashtra adjoining 
Karnataka, Madhya Pradesh, where elephants presently occur in Bandhavgarh and Sanjay Tiger 
Reserves and northern Andhra Pradesh, where elephants move in from Od isha. In these states, long­
term viability of habitats to support elephant populations, fol lowed by data-driven approach in identifying 
corridors would be pertinent. Similarly, data on elephant movement remains sketchy in many north 
eastern states that harbour re latively small population of elephants. It is hoped that through the 
collaborative efforts of the State Forest Departments and Project Elephant in the coming years so that 
the status of corridors can become clear in these areas. 

Region-wise corridors 
Among the four elephant bearing regions, the East-Central region has reported the highest number of 
elephant corridors (n = 52) fo llowed by North-east reg ion (n = 48), and Southern region (n = 32). The 
Northern region had the least number of elephant corridors (n = 18) (Figure-1 ). 
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Figure-1. Region-wise elephant corridors across India 
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Within state, interstate and transnational elephant corridors 
Among the 150 reported elephant corridors in India, 126 occurred within the political boundary of a State. 
Nineteen corridors were located across two states. There were six transnational corridors between India 
and Nepal, majorly in the State of Uttar Pradesh (Figure-2). 
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Figure-2. Within state, interstate and transnational elephant corridors across India 

Current status of corridors 
Of the 150 elephant corridors that were reported in India as on 2023, in 40% (n = 59) of elephant corridors, 
the intensity of use by elephants has reportedly increased (Figure-3). In 19% (n = 29) of elephant 
corridors, the intensity of use by elephants had remained stable over time. In another 19% (n = 29) of 
elephant corridors, the intensity of use by elephants had decreased. A total of 15 elephant corridors have 
been impaired and would require restoration efforts to render the corridors functional. For 18 corridors, 
information on the current use by elephants was not available (Figure-3). 
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Figure-3. The current status of elephant corridors across India 

162 



References 

i) Bennett, A. F. (2003). Linkages in the Landscape: The Role of Corridors and Connectivity in 
Wildlife Conservation. IUCN, Gland, Switzerland and Cambridge, UK. xiv+ 254 pp. 

ii) Leimgruber, P., Gagnon, J. B., Wemmer, C., Ke lly, D. S. , Songer, M. A., & Selig, E. R. (2003) . 
Fragmentation of Asia's remaining wildlands: implications for Asian elephant conservation. 
Animal conservation, 6(4), 347-359. 

iii) Williams, C., S. K. Tiwari , V. R. Goswami, S. De Silva, A. Kumar, N. Baskaran, K. Yoganand, 
and V. Menon. "Eiephas maximus. The IUCN red list of threatened species 2020" Retrieved 12 
(2020): 2021 . 

iv) Rangarajan, M., Desai, A. , Sukumar, R., Easa, P.S., Menon, V. , Vincent, S., Ganguly, S., 
Talukdar, B.K., Singh, B., Mudappa, D. and Chowdhary, S., 2010. Gajah. Securing the Future 
for Elephants in India. 

v) Menon, V. , Tiwari, S.K., Easa, P.S. and Sukumar, R., 2005. Right of Passage: elephant corridors 
of India, Wi ldlife Trust of India. Conservation series No-3. 

vi) Menon, V., Tiwari, S.K. , Ramkumar, K. , Kyarong, S. , Ganguly, U. and Sukumar, R., 2017. 
Elephant Corridors of India Right of Passage, Conservation Reference Series No. 3. Wildlife 
Trust of India, New Delhi. 

vii) Sukumar, R. 2003. The Living Elephants. Oxford University Press, New York, USA. 

163 )t--------"___:.1....:._7 



~3(,3 
Annexure - I 

List of Elephant Corridors 

s Elephant Corridor Region States Type 
No 

Basanta Northern Uttar Pradesh Transnational 

2 Laljhad i Uttar Pradesh Transnational 

3 Chhedia Uttar Pradesh Transnational 

4 Dudhwa-Katarniaghat Uttar Pradesh Within State 

5 Khat a Uttar Pradesh Transnational 

6 Lagqabagqa-Tatarganj-Shukhlaphanta Uttar Pradesh Tmnsniltionil l 

7 Shiwalik Uttar Pradesh Interstate 

8 Rawasan-Sonanadi via Bijnor Uttarakhand and Uttar Interstate 
Pradesh 

9 Kansrau - Barkote Uttarakhand Within State 

10 Motichur - Barkote (Teenpani) Uttarakhand Within State 

11 Motichur- Gohri Uttarakhand Within State 

12 Ch illa - Motichur Uttarakhand Within State 

13 Rawasan - Sonanadhi (Upper arm) Uttarakhand Within State 

14 Malani - Kola: Kosi Uttarakhand Within State 

15 Chilkiya- Kola: Kosi near Sundarkhal Uttarakhand Within State 

16 Fatehpur - Gadgadia (Nihal - Bhakra) Uttarakhand Within State 

17 Kilpura - Khatima Uttarakhand and Uttar Interstate and 
Pradesh Transnational 

18 Gorai Tanda (Gola) Uttarakhand Within State 

19 Pakke-Doimara at Dedzell ing North- Arunachal Pradesh Within State 

20 Dulung- Subansiri Eastern Arunachal Pradesh Within State 

21 Dering- Mebo (Sigar nalla) Arunachal Pradesh Within State 

22 Pakke- Papum at Langka nalla Arunachal Pradesh With in State 

23 Pakke- papum at Seijosa nalla Arunachal Pradesh Within State 

24 Pakke doimara at Tippi Arunachal Pradesh Within State 

25 Durpong-Doimukh at Khundakhuwa Arunachal Pradesh Within State 

26 D'ering - Mebo at Kongkul Arunachal Pradesh Within State 

27 Deosur Assam Within State 

28 Bogapani - Upper Dihing East- Upper Dihing West Assam Within State 
Block 

29 Panbari Assam Within State 

30 Kotha Buridehing Assam Within State 

31 Kanchanjuri Assam Within State 

32 Hatidandi Assam Within State 

33 Haldhibari Assam With in State 

34 Golai- Pawai - Upper Dihing East- Upper Dihing Assam Within State 
West Block 

35 Kukurakata-Bagser at Amguri Assam Within State 

36 Singri Hill Assam Within State 

37 D'ering- Dibru Saikhowa Assam and Arunachal Interstate 
Pradesh 
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s Elephant Corridor Region States Type 
No 
38 Kalapahar- Doigrung North- Assam and Arunachal Interstate 

Eastern Pradesh 

39 Rewak- Emangre Meghalaya Within State 

40 Nokrek- Emangre Meghalaya Within State 

41 Siju- Rewak Meghalaya Within State 

42 Balpakram- Baghmara Meghalaya Within State 

43 Ranggira- Nokrek Meghalaya Within State 

44 Saipung- Narpuh Meghalaya Within State 

45 Geleki- Sitap Nagaland Within State 

46 Abhaypur- Singphan Nagai and Within State 

47 Hollongapar- Longtho Nagaland Within State 

48 Daldali- Dimapur Nagai and Within State 

49 Geleki- Tuli Nagaland Within State 

50 Desoi- Changdang Nagai and Within State 

51 Tirutilip- Longchem Nagaland Within State 

52 Titi- Dumchi - Reti West Bengal With in State 

53 Titi- Reti West Bengal Within State 

54 Apalchand- Mahananda West Bengal Within State 

55 Apalchand- Gorumara West Bengal Within State 

56 Apalchand- Klimpong at Mal block (via West Bengal Within State 
Meenglass) 

57 Apalchand- Klimpong at Mal block (via Sylee) West Bengal Within State 

58 Nimati- Chilpata (Buxa- Chilpata) West Bengal Within State 

59 Buxa- Titi (via Beech and Bharnobari Tea Garden) West Bengal Within State 

60 Buxa- Titi (via Torsha) West Bengal Within State 

61 Buxa- Ripu at Sankosh West Bengal Within State 

62 Mahananda- Kolabari- Tukriajhar West Bengal Within State 

63 Chapramari - Kalimpong West Bengal Within State 

64 Moraghat-Central Daina West Bengal Within State 

65 Reti-Central Daina West Bengal Within State 

66 Moraghat- Reti West Bengal Within State 

67 Jamui- Jhajha- Chakayi East- Bihar Within State 

68 Charmar- jingo! central Chhattisgarh Within State 

69 Nagdhara-Baraud Chhattisgarh Within State 

70 Hati-Kudmura Chhattisgarh Within State 

71 Chaal - Kartala Chhattisgarh Within State 

72 Korondha - Rupunga Chhattisgarh Within State 

73 Balco-Etma Nagar Chhattisgarh Within State 

74 Balco-Katghora Chhattisgarh Within State 

75 Khod-Rihand Chhattisgarh Within State 

76 Ghat Pendari-Pakni Chhattisgarh Within State 

77 Bhagabilla- Ratnasai Jharkhand Within State 

78 Jampani- Bhagabilla Jharkhand Within State 
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s Elephant Corridor Region States Type 
No 
79 Sangajata- Haldipokhar East- Jharkhand Within State 

80 Lepang- Dumuria central Jharkhand Within State 

81 Ankua- Ambia Jharkhand Within State 

82 Raibera- Pulbaburu Jharkhand Within State 

83 Dalapani - Suklara Jharkhand Within State 

84 Dalma - Chandil Jharkhand Within State 

85 Dumariya - Nayagram Jharkhand WithinSt<=~tP. 

86 Si lli - Angara Jharkhand Within State 

87 Bharno - Bero - Kara I Sisai- Karra Jharkhand Within State 

88 Dalma- Asanbani Jharkhand Within State 

89 Dalma - Rugai Jharkhand Within State 

90 Siyaljora - Dhobadhobin Jharkhand Within State 

91 Dalapani - Kankrajhor Jharkhand and West Interstate 
Bengal 

92 Anjadbera-Bichaburu Jharkhand Within State 

93 Dumriya-Kundaluka and Murakanjia Jharkhand Within State 

94 Telkoi - Pallahada Odisha Within State 

95 Karo - Karampada Odisha Interstate 

96 Deu li - Suliapada Odisha and West Interstate 
Bengal 

97 Similipal - Hadagarh - Kuldiha (Simlipal- Satkosia) Odisha Within State 
(Baula- kuldiha) 

98 Maulabhanja - Jiridamali - Anantapur Odisha Within State 

99 Kanheijena - Anantapur Odisha Within State 

100 . Nuagaon - Baruni Odisha Within State 

101 Buguda - Central RF Odisha Within State 

102 Tal - Kholgarh Odisha Within State 

103 Barapahad - Tarva- Kantamal Odisha Within State 

104 Kotagarh - Chandrapur Odisha Within State 

105 Karlapat - Urladani Odisha Within State 

106 Badampahar - Dhobadhobin Odisha and Interstate 
Jharkhand 

107 Badampahar - Karida East Odisha Interstate 

108 Kalikunda-Chandra through Manikpara West Bengal Within State 

109 Nayagram-- Jamboni through keshorrekha West Bengal Within State 

110 Chandabila Tapoban- Dhumsi through West Bengal Within State 
Keshorrekha 

111 Kalaikunda- Chandra through Satpadi ghat West Bengal Within State 

112 Gidhni- Jamboni West Bengal Within State 

113 Chandua-Joka West Bengal Within State 

114 Kankrajhore- Lalgarh West Bengal Within State 

115 Mahilong- Kalimati West Bengal Within State 

116 Jhalda- Baghmundi West Bengal Within State 
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s Elephant Corridor Region States Type 

No 
117 Chandil- Matha East- West Bengal and Interstate 

central Jharkhand 

118 Gobarghusi- Jhunjhaka- Banduan West Bengal and Interstate 
Jharkhand 

119 Tri-Junction Southern Andhra Pradesh Within State 

120 Rayala ER Andhra Pradesh Within State 

121 Kaniyanpura - Moyar Karnataka Within State 

122 Segur - Brahmagiri Karnataka and Kerala Interstate 

123 Edayarahalli - Doddasampige Karnataka Within State 

124 Edayarahalli - Guthiyalathur Karnataka Within State 

125 Talamalai- Chamrajnagar (Pununjur) Karnataka Interstate 

126 Karadikkal - Madeshwara Karnataka Within State 

127 Talamalai- Chamrajnagar (Muddahalli) (Talavadi- Karnataka and Tamil Interstate 
mudahalli) Nadu 

128 Kudrakote- Thirunelly Kerala Within State 

129 Kottiyur- Peria Kerala Within State 

130 Peria- Pannippad (Peria at Pakranthalam) Kerala With in State 

131 Nilambur- Appankappu Kerala Within State 

132 Nilambur Kovi lakam- New Amarambalam Kerala and Tam il Interstate 
Nadu 

133 Srivi ll iputur-Saptur Tamil Nadu Within State 

134 Kallhatti - Sigur at Glencorin Tamil Nadu Within State 

135 Avarahalla at Sigur Tamil Nadu Within State 

136 Kalmalai- Singara and Avarahalla, Tamil Nadu Within State 

137 Moyar- Avarahalla Tamil Nadu Within State 

138 Siluvaimedu - Kadamparai Tamil Nadu Within State 

139 Anamalai at Waterfalls estate Tamil Nadu Within State 

140 Sholayar Dam (Vazhachal - Anaimalai via Tamil Nadu Within State 
Sholayur) 

141 Topslip to Navamalai Tamil Nadu With in State 

142 TANTEA (Vazhachal - Anaimalai via Ryan) Tamil Nadu Within State 

143 Talamalai - Guttiyalattur Tamil Nadu Within State 

144 Mukurthi - Mudumalai Tami l Nadu Within State 

145 Anaikatti North- Anaikatti South Tamil Nadu Within State 

146 Anamalai at Punachi Tamil Nadu Within State 

147 Kallar at Gandhapalllayam (Jaccanaire Slope - Tamil Nadu Within State 
Hulikal Durgam) 

148 Thal li- Bilikal Tamil Nadu and Interstate 
Karnataka 

149 Bilikal- Jawalagiri Tamil Nadu and Interstate 
Karnataka 

150 Mudumalai- Nilambur via 0' Valley Tami l Nadu and Interstate 
Kerala 
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Annexure - II 

Teams that carried out ground-truthing of elephant corridors 

S. State Teams Month 
No. 

1. Andhra Dr. Lakshminarayanan, Project Scientist, WII May 2023 
Pradesh Shri. Rakesh Kalva, Consultant: Andhra Pradesh Forest 

Department 
2. Arunacl1al Dr. Anil Singh, Team Leader , Tarai Lamlscc.tpe, WWF - India May 2022 

Pradesh Dr. Prajna Panda, (former) National Coordinator, Elephant Cell , 
WII 

3. Assam Dr. Anil Singh, Team Leader, Tarai Landscape, WWF -India February 2022 
Dr. Prajna Panda, (former) National Coordinator, Elephant Cell, 
WII 
Dr. Bibhuti lahkar, Scientist, Aranyak 

4. Bihar Dr. Anil Singh, Team Leader, Terai Landscape, WWF- India May 2023 
5. Chhattisgarh Dr. Lakshminarayanan, Project Scientist, WII October 2022 
6. Jharkhand Shri Aditya Bisht, Consultant-B. MoEF&CC April 2023 

Shri Aakriti Singh, SRF, Wll 
7. West Bengal Shri Aditya Bisht, Consultant-B. MoEF&CC March 2023 

Shri Aakriti Singh, SRF, Wll 
8. Odisha Dr. K.M. Selvan, Scientist E, MoEF&CC June 2023 

Dr. Lakshminarayanan, Project Scientist, WII 
Shri Aditya Bisht, Consultant-B. MoEF&CC 
Shri Udhayaraj, GIS Specialist, WII 
Ms. Aakriti Singh, SRF, Wll 

9. Kerala Dr. K.M. Selvan, Scientist E, MoEF&CC April2023 
10. Meghalaya Shri Aditya Bisht, Consultant-B. MoEF&CC April 2023 

Shri Udhayaraj, GIS Specialist, Wll 
11 , Nagai and Dr. K.M. Selvan, Scientist E, MoEF&CC April 2023 

Sh. lmnawapang Jamir, Ph. D. Scholar, Department of Forestry, 
Mizoram University 

12. Uttar Pradesh Dr. Prajna Panda, (former) National Coordinator, Elephant Cell , December 2021-
WII January 2022 

13. Uttarakhand Dr. Anil Singh, Team Leader, Terai Landscape, WWF -India January-March, 
Shri Aditya Bisht, Consultant-B. MoEF&CC 2023 
Dr. Lakshminarayanan, Project Scientist, Wll 

14. Karnataka Dr. Lakshminarayanan, Project Scientist, WII June 2023 
Shri. R. Raghuram, Himagiri Wildlife Trust 

15. Tamil Nadu Dr. Prajna Panda, (former) National Coordinator, Elephant Cell , June 2022 
Wll 
Dr. Boominathan, WWF-India 
Dr. Lakshminarayanan, Project Scientist, WII 
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1. Name of the Corridor: .... ............ . 

2. FD/PA/District:.. ................ .. 

Annexure- Ill 

Corridor data sheet 

3. Connecting (Ranges/FDs/RFs/PAs): ............ ............ to .... .................... ........ . 

4. Geographical coord inates: .................................. .. 

5. Area and dimension : Length ................... . Width (minimum 

maximum) : ............................ Total Area: .... ........ Sq. km 

and 

6. What was the corridor boundary delineated based on? (Was the boundary of the corridor 

identified based on published research/ observations/ strong barriers on either side/ anecdotal 

evidence/ etc.) : ................................................ . 

7. Critical area/ bottleneck in corridor: ........................................ . 

8. If there is bottleneck, mention the major reasons of constriction/ bottleneck: 

9. Altitude (Minimum and Maximum): .. ...... .. .... ...................... .. 

10. Map of the corridor (Attach a map): 

11 . Importance of the corridor at a landscape scale: 

Status of structural connectivity: 

12. Demarcation of corridor (Mention Compartment/ Block/Range/FD and its area in corridor): 

13. Major Land use: Forest/Agriculture/ plantation (Tea/ Coffee/ any other plantation)/ settlement/ 

river: ...................................................................................... . 

14. Habitat type/ Forest type/ Vegetation: ..... ... .... ........................ ....... ..... .......... .. .. . 

15. Status of corridor forest (Intact/ Degraded): ..................................... .. ................ .. 

16. Nearest PA: .......................... . 

17. Legal Status of the corridor (PAl RF/ Revenue land/ community forest/private forest/private 

land): ...... .... .... ...... ... ..... . . 

18. Total areas under different categories: .. .................. .. 

Land use Area (In ha.) 

Forest 

Agriculture 

Habitation 

Elephant Movement Status/ corridor use: 
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19. Status of elephant movement (Regular/ Seasonal/ Occasional): .......... .. .. .................. .... . 

20. If seasonal or occasional, specify season and month when elephant usage the corridor 

area: ...... ................. ..... .......... .. ......... ....... ..... ... .......... .. ................... ...... . 

21. Specify the usages (Used by Loners/ elephant herd or Both): .... .. .... .... .. ........ .............. .. 

22. Group size: .................................. ....... ..................... . 

23. Specify the period (season/ month) used by loner and herd : ........................................ .. 

Loners: 

Herd: 

24. Probable reasons of elephant visit/ usage of corridor areas: .......... .... .. ...... ................... . 

25. For how long elephants are using the corridor area (No. of years): .................... ...... ...... . 

26. Current status of elephant movement (Increased/ decreased, compared to 10 years ago): ..... .. 

27. Possible reasons of increase/ decrease in elephant movement:.. ........ .... .. ...... .. ...... ....... .. 

28. No. of elephant reported from corridor areas during last elephant population estimation 

(Mention year of population estimation exercise and number of elephant): ...................... .. 

29. No. of elephant movement reported by publish report/ paper based on corridor monitoring/ study 

undertaken by any institute/ organization (Provide reference of Report/ 

Paper): .. ... .... ......... .... ........ .... ........................ ......... ... ...... ................... ... . 

30. If any elephant photograph captured during AITE/ Tiger monitoring from the corridor area (Provide 

detail about number of elephant captured, date 

etc.): .. .... ... .. ..... ................ .. ..... .......... .. ...... ... .... ..... .......................... .... . . 

31 . Mention other important species using this 

corridor: .. .... ...... .... .. .... .. .. ................. ... ... ............. .... .... ... .... .... .. .. ...... ..... . 

Major habitations/ Settlements: 

32. Number of Vi llages/ settlements fa ll ing within the corridor area : ...... .... ...................... . 

33. Total number of HH of villages/ settlements fa lling with in the corridor area: ................. . 

34. Number of corridor dependent villages/ settlements outside the corridor area: ........ .. .. .... .. 

35. Total number of HH in corridor dependent villages/ settlements outside the corridor area: 

36. Dependencies of community living in and around corridor areas on corridor forests/ resources 

(For Fuel wood , Fodder, Grazing , NTFP col lection , waterfor irrigation etc.) .............. .. 
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Status of Human Elephant Conflict (HEC) in and around corridor areas: 

37. Number of villages in and around corridor area affected due to HEC: ................ .......... .. .. 

38. Total crop/ plantation area damaged by elephant annually: ........ ...... .. .. ........ .. .......... .. .. 

39. Major crop/ plantation prone to damage by elephant: ..... .... .. .. ... ... ...... ...... ............. .... . 

40. Seasonality of crop depredation (month): ................... .. .... .. .. .. .. .... . 

Type of crop Months 

41 . Status of house/ property damage (Number of house/ properties damaged by elephants in 

villages/ settlements in and around corridor area- In last five 

years): ... ... ... ...... .. .... .. ....... ... ... ... .... .. . 

42. Seasonality of house/ property damage (Month) ..................... .. : ......................... . 

43. Status of human casualties (Number of human death/ injuries reported due to human elephant 

conflict from villages/ settlements in and around corridor area- In last five 

years) : ... ... ... ........... ............. . 

44. Status of elephant death due to conflict (Number of elephant death reported due to human 

elephant conflict in and around corridor area- In last five years) : 

Threats to the corridor: 

45. Presence of linear infrastructure in the corridor area (Road, Ra ilway track, cana l, Power line etc.): 

A. Mention about road, if any (National Highway/ State highway) : .. ................................ ... . 

a. Total length of road through corridor area: .. ... ...... .. .. .. .... .. .... .. 

b. Status of vehicular traffic (Based on survey undertaken, if any): .......................... .. 

c. Wildlife mortality information, if any (For last one year): .. .... .. .. ... .. .................. .... .. .. .. .. 

d. Mitigation measures (overpass/ underpass) undertaken to facilitate elephant movement in 

corridor area , if any: ............... ... .. ......... ... ... ........... ... ..... .. .. ....... .. ... ... ..... ...... .. 

B. Rai lway track (Broad/ meter gauge, single/ double track, electrified/ non -

electrified): .... .... ..... ... ... .... . 

a. Length of the railway track through corridor area and daily rai l traffic: ............ ........ ... .... . 

b. Wildlife death due to train hits, if any (For last one year): .. .... .... ...... ...... ..... ............ .. .. .. .. 

~y 
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C. Canal (Irrigation/power): .............................. .. 

a. Length of canal through corridor area: ...... .. ............ .. .. .. ...... .. .. 

b. Type of embankment (earthen/ concrete) and slope: .... .. .......................... .. ............... . 

c. Is there any impact of canal on elephant movement?: ........ ...... .... ........ .. .................... . 

d. Any bridge or underpass on canal in the corridor area which is being used by elephant:.. ...... . 

D. Detail of high-tension power line through corridor area (Voltage and Length through corridor 

area): .................. ... ............ ..... ........ ...... ........... ........ ............ ... .. .. ... ........ .. . . 

4o. Are there fences/ trench/ wall in the corridor? (Yes/No) .................. ................ . 

4 7. If yes, total length of power fence/ trench/ wall in corridor area: .. ...... ...... .... ....... . 

48. Impact of existing fence/ trench/ wall on elephant movement, if any: ............................ . 

49. Are there other threats in the corridor? (eg. Poaching, logg ing, over-extraction of 

resources): .. ..... ...... .. ...... ........ .......... ... ..... .. .. ..... ......... ... ... .. .... ... .. .. .... ... .... ... . 

50. Presence of industry/ Industrial area inside or near the corridor (Yes/No): ...... .. ........ .... .. .. 

51. If Yes, total area of the industry and total work force: ............................................... . 

52. Is there any impact of industry/ industrial area on elephant movement?: .................... ..... .. 

53. Detail of other establishments inside or near corridor area: 

54. Type of establishment (Institutional building/ tourism infrastructure/ government establishment or 

building): ....... ........ ... ... .... ...... ............. .... .. .... ..... .... ............. ... .. 

55. Total area of establishment inside the corridor or impacting the corridor: ......................... . 

56. Impact of establishment on elephant movement, if any: ............................................ .. 

57. Year of construction/ establishment:.. .... .... ........ ..... ...... ..... ....... ............ .. ... ...... ... .. 

58. Detail of encroachment, if any inside the corridor area (If yes, mention total area and other 

detail ): ........ .... ............. .. ........... ...... ...... ..... ..... .. .. .......... .. .. ....... ........... ..... . 

59. Is encroachment impacting the elephant movement? ........................................................ .... .. .. 

60. Suggested conservation measures/ specific recommendations: 
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GOVERNMENT OF ASSAM 
ENVIRONMENT&: FOREST DEPARTMENT:: DISPUR 

ORDERSBYTHEGOVERNOR 
NOTIFICATION 

The Iih April2003 

NO. FRW-44/2002/67. In pursuance of the guidelines of the 'Project Elephant', 
Government of India, and in view of the consent of the Government of India conveyed 
vide F. No. 7-2/2000 (PE) dated July 16, 2002, the Governor of Assam is pleased to 
declare the land described in the schedules below as an 'Elephant Reserve' with effect 
from the date of publication of this notification in the official gazette. 

SCHEDULES 

A. Location , Area and Name. 

Districts (civil) ........ Dibrugarh, Sivasagcn; and Tinsukia. 

Sub-divisions (civil) . . . . . . Charaidevv, Dibmgarh, Margherita and Tinsukia .. 

Forest Divisions . . . . . . . . Dibmgarh, Digboi, Dum Duma and Sivasagar. 

Name .............. DIHlNG -PATKAI ELEPHANT RESERVE 

Area .. · ............. 937 sq km (Block 1 ~ 460 sq km; Block 2 = 156 sq km; 
Block 3 = 170 sq km, and other disjunct· 
pockets :" 151 sq km). 

B. Boundary I Area description 

This 'Elephant Reserve' consists of three blocks, henceforth referred to as Block 1,2 
and 3, and eight other smaller disjunct pockets. 

BLOCK-1 

Reference point: The starting point is the northernmost tip of Upper Dihing (west 
block) RF (RF= reserve forest) near Khato Beat Office on Makum -
Lakhipathar road. 

North: 

East: 

From the northernmost tip of Upper Dihing (west block) RF on 
Makum - Lakhipathar road, the boundary nms eastwards along the 
notified northern boundary of Upper Dihing (west block) RF. 

Along the eastern notified boundary of Upper Dihing (west block) 
RF, then along the eastern notified boundary of Digboi (west block) 
RF, then again the eastern and· thence south-eastern boundary of 
Upper Dihing (west block) RF till it reaches the Burhi-Dihing River. 
Thence the boundary runs along the northern boundaty of Dirak RF 
and Dirak proposed (lst Addition) RF till the inter-state boundary 
between Assam and Anmachal Pradesh. 



South: 

West: 

BLOCK-2 

From the south-eastern tip of Dirak proposed (lsr Addition) RF on 
the inter-state boundary between Assam and Arunachal Pradesh, 
the boundary follows the interstate boundary up to the south­
western tip of Dilli RF. 

Thence, from this point the boundary nms along the existing 
western and northern boundary of Dilli and J oypur RFs up to the 
Burhi-Dihing River, then it follows the existing western boundary of 
Upper Dihing (west block) RF up to the northernmost tip of this 
reserve forest near Khato Beat Office on Makum- Lakhipathar road. 

Reference point: The starting point is the north-western corner of Kakbjan RF on the 

North: 

East: 

South: 

West: 

BLOCK- 3 

banks of the Dibru River. · 

From the starting point, the boundary runs eastwards along the 
notified north-western,. northern and eastern boundaries of Kakojan 
RF till it reaches the northern boundary of Upper Dihing (east block) 
RF. Thence it runs along the northern bounda1y of Upper Dilling 
(east block) RF. 

From the north-eastern corner, on the banks of the Dibru River the 
boundary runs along the notified eastern boundary of Upper Dihing 
(east block) RF. 

Thence the boundary follows the notified southern boundary of 
Upper Dihing (east block) RF. 

Thence, the boundary runs along the ~xisting western boundary of 
Upper Dihing (east block) RF and also includes the areas leased out 
for oil mining, Digboi (east block) RF and Bogapani RF till it reaches 
the Dibru River near Nazirating. Then it follows the left bank of the 
Dibm Rivet along the western boundary of Kakojan RF till it meets 
the reference point. 

Reference point: The starting point is the north-western corner of Namphai RF on the 
banks of the Burhi-Dihing River. 

North: 

East: 

From the starting point, the boundary runs eastwards along the 
notified northern boundary of Namphai RF till it reaches the north­
eastern corner of Tinkopani RF. · 

From the north-eastern corner of Tinkopani RF, on the banks of the 
Namchik River on Assam- Arunachal Pradesh interstate boundary, 
it runs along the notified eastern and southem boundaries of 
Tinkopani RF and Tirap proposed (lst Addition) RF, and eastern 
boundaty ofTipong proposed (lsr Addition) RF. 

\ 



South: 

West: 

Thence the boundary follows the notified southern boundaries of 
Tipong proposed (lst Addition) RF, Lekhapani RF, Saleki proposed 
RF and Makumpani RF. 

From the south~western corner of Makumpani RF on the Assam ~ 
Arunachal Pradesh interstate boundary, it follows the existing 
western and northern boundaries of Makumpani RF, northern 
boundaries of Saleki proposed RF, Lekhapani RF, Tipong proposed 
(1st Addition) RF, Tipong RF, Paharpur RF, again Tipong proposed 
(lst Addition) RF, then Tirap proposed (1st Addition) RF, western 
and northern boundary of Tirap RF till the western boundary of 
Tinkopani RF on the banks. of the Tirap River. Thence the boundary 
runs along the western boundary of Tinkopani RF and southern and 
western boundary of Namphai RF till it meets the starting point on 
the banks of the Burhi~Dihing River. 

In addition to the areas described above, the 'DIHING~PATKAI ELEPHANT RESERVE' 
also includes five other smaller disjunct pockets, the largest of which is Abhoypur 
RF, which has contiguity with Block 1 of this reserve through forests in Nagaland 
and Arunachal Pradesh. Other pockets are BurhH)ihing (north and south blocks) 
RFs, Duarmara RF (induding Duarmara proposed lst Addition RF), Kotha RF, 
Naloni RF, Phillobari RF, Tokouoni RF and T orani RF. All these as well as all the 
blocks have contiguity through unclassed forests, riverbeds and tea plantations. 

Memo No. FRW- 44/2002/67-A. 

/ 
DR ANW ARUDDIN CHOUDHURY 

Joint Secretary 
to the Govemment of Assam, 

Environment&: Forest Dept, Dispur. 

Dated Dispur, the lth April2003. 

~py to the Director, Project Elephant, Government of India, Ministry of Environment &: 
Forests, Paryavaran Bhavan, CGO Complex, Lodhi Road, New Delhi 110 003. 
2. The P.P.S. to the Chief Minister, Assam· for kind infonnation of the hon'ble Chief Minister. 
3. The P.S. to the Minister of State (ind),Forests,Assam, for kind info. of the hon'ble minister. 
4. The P.S. to the Chief Secretary, Assam, for kind information of the Chief Secretary. 
5. The Commissioner&: Secretary, Revenue/ Tourism Dept., Assam. 
6. The Principal Chief Conservator of Forests, Assam, Guwahati. 
7. Chief Conservator of Forests (all), Assam. 
8. Deputy Commissioners concerned. 
9. Conservator of Forests concerned I Divisional Forest Officers concerned. 
10. The Dy. Director, Assam Govt Press, Bamunimaidam, Guwahati-21, for publication of the 

above notification in the Assam Gazette extra ordipary and to send 20 copies to this dept. 
ll. Guard file. 

AtJC/4-2003 

DR ANWARU DIN CHOUDHURY 

~ Joint Seccot.ry 





Sl. No. 

1 

2 

3 

4 

5 

6 

7 

8 

9 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

21 

Annexure-RZ) 
R. 

Elephant Corridors ground-validated 

Corridors State 

Tri-Junction Corridor Andhra Pradesh 

Rayala ER Andhra Pradesh 

Pakke-doimara at dedzelling Arunachal Pradesh 

Dulung- subansiri Arunachal Pradesh 

Dering- mebo (sigar nalla) Arunachal Pradesh 

Pakke- papum longka nalla Arunachal Pradesh 

Pakke- papum seijosa nalla Arunachal Pradesh 

Pakke doimara at tippi Arunachal Pradesh 

Durpong-Doimukh at Khundakhuwa Arunachal Pradesh 

D'ering - Mebo at Kongkul Arunachal Pradesh 

Deosur Corridor Assam 

Bogapani Corridor- Upper Dihing East- Upper Dihing West Assam 

Block 

Panbari Corridor Assam 

Kotha Buridehing Corridor Assam 

Kanchanjuri Corridor Assam 

Hatidandi Corridor Assam 

Haldhibari Corridor Assam 

Golai- Pawai corridor- Upper Dihing East- Upper Dihing West Assam 

Block Corridor 

Kukurakata-Bagser at Amguri Assam 

Charduar-Singri Hill Assam 

D'ering- Dibru Saikhowa Corridor Assam and 

Arunachal Pradesh 

True Copy 



. 22 Kalapahar- Doigrung Corridor Assam and 
Arunachal Pradesh 

23 Jamui- Jhajha- Chakayi Bihar 

24 Charmar- jingol Chhattisgarh 

25 Nagdhara-Baraud Chhattisgarh 

26 Hati-Kudmura Chhattisgarh 

27 Chaal- Kartala Chhattisgarh 

2R Korondha- Rupunga Chhattisgarh 

29 Balco-Etma Nagar Chhattisgarh 

30 Balco-Katghora Chhattisgarh 

31 Khod-Rihand Chhattisgarh 

32 Ghat Pendari-Pakni Chhattisgarh 

33 Bhagabilla- Ratnasai Corridor Jharkhand 

34 Jampani- Bhagabilla Corridor Jharkhand 

35 Sangajata- Haldipokhar Corridor Jharkhand 

36 Lepang- Dumuria Corridor Jharkhand 

37 Ankua- Ambia Corridor Jharkhand 

38 Raibera- Pulbaburu Corridor Jharkhand 

39 Dalapani - Suklara Corridor Jharkhand 

40 Dalma - Chandil Corridor Jharkhand 

41 Dumariya- Nayagram Corridor Jharkhand 

42 Silli- Angara Jharkhand 

43 Bharno- Bero- Kara I Sisai- Karra Jharkhand 

44 Dalma- asanbani Jharkhand 

45 Dalma - rugai Jharkhand 

46 Siyaljora- Dhobadhobin Corridor Jharkhand 

True Copy 



47 Dalapani - Kankrajhor Corridor Jharkhand and West 
Bengal 

48 Anjadbera-Bichaburu Jharkhand 

49 Dumriya-Kundaluka and Murakanjia Jharkhand 

50 Kaniyanpura - Moyar Kamataka 

51 Begur- Brahmagiri Kamataka and 
Kerala 

52 Edayarahalli - Doddasampige Kama taka 

53 Edayarahalli - Guthiyalathur Kama taka 

54 Talamalai- Chamrajnagar (Pununjur) Kama taka 

55 Karadikkal- Madeshwara Kama taka 

56 Talamalai - Chamrajnagar (Muddahalli) (Talavadi- mudahalli) Kamataka and Tamil 
Nadu 

57 Kudrakote- Thirunelly Kerala 

58 Kottiyur- Peria Kerala 

59 Peria- Pannippad (Peria at Pakranthalam) Kerala 

60 Nilambur- Appankappu Kerala 

61 Nilambur Kovilakam- New Amarambalam Kerala and Tamil 
Nadu 

62 Rewak- Emangre Corridor Meghalaya 

63 Nokrek- Emangre Corridor Meghalaya 

64 Siju- Rewak Corridor Meghalaya 

65 Balpakram- Baghmara Meghalaya 

66 Ranggira- Nokrek Corridor Meghalaya 

67 Saipung- Narpuh Corridor Meghalaya 

68 Geleki- Sitap corridor Nagaland 

69 Abhaypur- Singphan corridor Nagaland 

70 Hollongapar- Longtho corridor Nagaland 

True Copy 



71 Daldali- Dimapur corridor Nagaland 

72 Geleki- Tuli corridor Nagaland 

73 Desoi- Changdang corridor Nagaland 

74 Tirutilip- Longchcm corridor Nagaland 

75 Telkoi - Pallahada corridor Odisha 

76 Karo - Karampada corridor Odisha 

77 Deuli - Suliapada Odisha and West 

Bengal 

78 Similipal- Hadagarh- Kuldiha (Simlipal- Satkosia) (Baula- Odisha 
kuldiha) 

79 Maulabhanja - Jiridamali - Anantapur Odisha 

80 Kanheijena- Anantapur Odisha 

81 Nuagaon- Baruni Odisha 

82 Buguda- Central RF Odisha 

83 Tal - Kholgarh Odisha 

84 Barapahad- Tarva- Kantamal Odisha 

85 Kotagarh - Chandrapur (Kotagarh - Pankhalgudi) Odisha 

86 Karlapat - Urlandi Odisha 

87 Badampahar- Dhobadhobin Odisha and 
Jharkhand 

88 Badampahar - Karida East Odisha and 

Jharkhand 

89 Srivilliputur-Saptur Tamil Nadu 

90 Kallhatti- Sigur at Glencorin Tamil Nadu 

91 A varahalla at sigur Tamil Nadu 

92 Kalmalai - Singara and A varahalla, Tamil Nadu 

93 Moyar - A varahalla Tamil Nadu 

94 Siluvaimedu - Kadamparai Corridor Tamil Nadu 

True Copy 



95 Anamalai at Waterfalls estate Tamil Nadu 

96 SHOLA YAR DAM (Vazhachal- Anaimalai via sholayur) Tamil Nadu 

97 Topslip to Navamalai Tamil Nadu 

98 TANTEA (Vazhachal- Anaimalai via Ryan) Tamil Nadu 

99 Talamalai- Guttiyalattur Tamil Nadu 

100 Mukurthi- Mudumalai Corridor Tamil Nadu 

101 Anaikatti North- Anaikatti South Tamil Nadu 

102 Anamalai at punachi Tamil Nadu 

103 Kallar at Gandhapalllayam (Jaccanaire Slope- Hulikal Tamil Nadu 
Durgam) 

104 Thalli- bilikal Tamil Nadu and 
Kamataka 

105 Bilikal- jawalagiri Tamil Nadu and 
Kama taka 

106 Mudumalai- Nilambur via 0' Valley Tamil Nadu and 
Kerala 

107 Basanta Corridor Uttar Pradesh 

108 Laljhadi corridor Uttar Pradesh 

109 Chhedia corridor Uttar Pradesh 

110 Dudhwa-Katarniaghat corridor Uttar Pradesh 

111 Khata corridor Uttar Pradesh 

112 Laggabagga-Tatarganj -S hukhlaphanta Corridor Uttar Pradesh 

113 Shiwalik Uttar Pradesh 

114 Rawasan-Sonanadi corridor ie Rajaji- Corbett Corridor Uttar Pradesh 

115 Kansrau - Barkote Uttarakhand 

116 Motichur- Barkote (Teenpani) Uttarakhand 

117 Motichur Gohri Uttarakhand 

118 Chill a Motichur Uttarakhand 

True Copy 



119 Rawasan- Sonanadhi (Upper arm) Uttarakhand 

120 Malani - Kota: Kosi corridor Uttarakhand 

121 Chilkiya- Kota: Kosi corridor near Sundarkhal Uttarakhand 

122 Fatehpur- Gadgadia (Nihal- Bhakra) Uttarakhand 

123 Kilpura- Khatima Uttarakhand 

124 Gorai Tanda (Gola) Uttarakhand 

125 Titi- Dumchi- Reti Corridor West Bengal 

126 Titi- Reti Corridor West Bengal 

127 Kalikunda-Chandra through Manikpara Corridor West Bengal 

128 Nayagram-- Jamboni through keshonekha Conidor West Bengal 

129 Chandabila Tapoban- Dhumsi through Keshorrekha Corridor West Bengal 

130 Kalaikunda- Chandra through Satpadi ghat Corridor West Bengal 

131 Gidhni- Jamboni Conidor West Bengal 

132 Chandua- Joka Corridor West Bengal 

133 Kankrajhore- Lalgarh Corridor West Bengal 

134 Apalchand- Mahananda Corridor West Bengal 

135 Apalchand- Gorumara Corridor West Bengal 

136 Apalchand- Klimpong at Mal block (via Meenglass) Corridor West Bengal 

137 Apalchand- Klimpong at Mal block (via Sylee) Corridor West Bengal 

138 Nimati- Chilpata (Buxa- Chilpata) Corridor West Bengal 

139 Buxa- Titi (via Beech and Bharnobari Tea Garden) Corridor West Bengal 

140 Buxa- Titi (via Torsha) Corridor West Bengal 

141 Buxa- Ripu at Sankosh Corridor West Bengal 

142 Mahananda- Kolabari- Tukriajhar Corridor West Bengal 

143 Mahilong- Kalimati Corridor West Bengal 

144 Jhalda- Baghmundi Corridor West Bengal 

145 Chapramari - Kalimpong Corridor West Bengal 

True Copy 



146 Moraghat-Central Daina Corridor West Bengal 

147 Reti-Central Daina Corridor West Bengal 

148 Chandil- Matha Corridor West Bengal and 
Jharkhand 

149 Gobarghusi- Jhunjhaka- Banduan Corridor West Bengal and 
Jharkhand 

150 Moraghat- Reti Corridor West Bengal 

True Copy 



Elephant Reserves in India 

Sl. No. Elephant Reserve (ER) State Total Area 
(Sq. Km) 

1. Maymjharna ER West Bengal 414 
2. Singhbhum ER Jharkhand 13440 
3. Mayurbhanj ER Odisha 3214 
4. Mahanadi ER Odisha 1038 
5. Samba1pur ER Odisha 427 
6. Badalkhol-Tamorpingla Chhattisgarh 1143.34 
7. Lemru Elephant Reserve Chhattisgarh 1995.48 
8. KamengER Arunachal Pradesh 1892 
9. Sonitpur ER Assam 1420 
10. Dihing-Patkai ER Assam 937 
11. South Arunachal ER Arunachal Pradesh 1957.50 
12. Kaziranga- Karbi Anglong ER Assam 3270 
13. Dhansiri-Lungding ER Assam 2740 
14. Intanki ER Nagaland 202 
15. Singphan ER Nagaland 23.57 
16. Chirang-Ripu ER Assam 2600 
17. Eastern Dooars ER West Bengal 978 
18. Garo Hills ER Meghalaya 3,500 
19. Mysore ER Kama taka 8055.94 
20. Dandeli ER Kama taka 2321.11 
21. WayanadER Kerala 1200 
22. Nilgiri ER Tamil Nadu 4663 
23. Rayala ER Andhra Pradesh 766 
24. Nilambur ER Kerala 1419 
25. Coimbatore ER Tamil Nadu 566 
26. Anamalai ER Tamil Nadu 1457 
27. Anamudi ER Kerala 3728 
28. Agasthyamalai ER Tamil Nadu 1197.48 
29. Periyar Kerala 3742 
30. Srivilliputtur ER Tamil Nadu 1249 
31. Shivalik ER Uttarakhand 5405 
32. Uttar Pradesh ER Uttar Pradesh 744 
33. Terai ER Uttar Pradesh 3072.358 

TOTAL 80,777.778 

True Copy 
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ITEM N0.105 COURT N0.11 SECTION XVII 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROCEEDINGS 

Civil Appeal No(s}. 9710-9711/2018 

COAl INDIA liMITED Appellant(s} 

VERSUS 

DR . KASHMIRA KAKATI & ORS. Respondent(s} 
IA No. 165107/2021 - PERMISSION TO FILE ADDITIONAl 
DOCUMENTS/FACTS/ANNEXURES 

IA No. 107966/2018 - STAY APPLICATION} 

Date : 10-08-2022 These matters were called on for hearing today. 

CORAM : HON'BlE MR. JUSTICE AJAY RASTOGI 
HON'BlE MR. JUSTICE C.T. RAVIKUMAR 

For Appellant(s} Mr. Vikramjeet Banerjee, ASG 
Mr. Neeraj Kumar Gupta, AOR 
Mr. lilian Kadam, Adv. 
Mr. Rahul Verma, Adv. 
Mr. Ranjeet Kumar Singh, Adv. 
Mr. Arti Prasad, Adv. 
Mr. Abhishek Kumar, Adv. 
Mr. Shivam Singhania, Adv. 
Ms. Shruti Agarwal, Adv. 

For Respondent(s} Mr. Sanjay Upadhyay, Adv. 

Signature Not Verified 

Digita~ne by 
R<1jni Mukhi 
Date: 20 8.11 

~::~:~~~~ 

Ms. Eisha K., Adv. 
Ms. M. Bachani, Adv. 
Ms. Mayuri Raghuvanshi, AOR 

Ms. Aishwarya Bhati, ASG 
Ms. Archana Pathak Dave, Adv. 
Ms. Kirti Khangarot, Adv. 
Mr. Ameya Mahadik, Adv. 
Mr. Pashupati Nath Rajdan, Adv. 
Ms. Shibashish Mishra, Adv. 
Ms. Ruchi Kohli, Adv. 
Mr. Gurmeet Singh Makker, AOR 

Mr. Avijit Roy, AOR 

MIS. Trust legal, AOR 

Mr. Shuvodeep Roy, AOR 
Mr. Arnab Singh Deo, Adv. 

Mr. Sridhar Potaraju, Adv. 
Mr. Gaichangpon Gangmei, Adv. 
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Ms. Shiwani Tushir, Adv. 
Mr. Raghav Sethi, Adv. 
Ms. Simran Gupta, Adv. 

UPON hearing the counsel the Court made the following 
0 R D E R 

We have heard learned counsel for the parties for some time. 

It is brought to our notice that against the order of the 

National Green Tribunal dated 98.12. 2917, in the first instance, 

there was an order of status quo which was directed to be 

maintained by the parties. In the meantime, by an order dated 

14.99.2918 and by subsequent order dated 97.91.2922, Union of India 

was directed to file a current status report regarding the steps 

taken for implementation of the directions given by the National 

Green Tribunal. 

Although, the status report has been filed by the Union of 

India but taking into consideration the material on record, we 

consider it appropriate to clarify and permit the Ministry of 

Environment and Forest(Respondent no. 2) to conduct an inquiry 

after taking assistance from Respondent Nos. 3 & 4. Report in 

compliance of the National Green Tribunal's order be furnished to 

this Court within a period of 98 weeks. 

Advance copy of the report be made available to the respective 

parties and parties are at liberty to file their objections, if so 

advised,, within two weeks thereafter. 

List on 39.11.2922. 

{MONIKA DEY) 1 ~£ 
COURT MASTER (NSH) 1~ '-&'~-17 

{ASHWANI THAKUR) 
ASTT. REGISTRAR-cum-PS 



.t' .: 

IN THE HON'BLE SUPRE:ME COURT OF INDIA 
Civil Appellate Jurisdiction 

Civil Appeal No. 9710-9711 of 2018 

IN THE MATTER OF: 

Coal India Limited ... Appellant 

Versus 

Dr. Kashm.ira K.akati & O.rs. - ••. Respondent 

INDEX 
.• 

' 
S. No. Particulars Pg.No. . "'-. 

1. Compliance Aftidavit on behalf of the Ministry of Environment, 1-3 
Forest and Climate Change (Respondent No.2) 

.. 

2, Annextrre~A: Copy of the Office Memorandum dated 1.09.2022 4 

regarding constitution of the Committee 

3. Annexure- B: Report of the Committee formed to conduct the 5~142 

enquiry on compHauce of the Hon'ble NG'Ps judgment dated 
08.122017 in OA No. 19/2014, 

Date: 

Place: 

Counsel for Respondent 
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ORIGINAL WRIT JURISDICTION 

IN 

Civil Appeal No 9710-9711 of 2018 

IN THE 1\lATTER OF: 

Coal India Limited , ...... Petitioners 

VERSUS 

Dr. Kashmira Kalroti & Ors. . ..... Respondents 

COMPLIANCE . AFFIDA VlT ON BEHALF OF UNION OF INDIA, 

THROUGH SECRETARY MINISTRY OF ENVIRONMENT FOREST 

AND CLIMATE CHANGE (RESPONDENT NO. l) 

I, K M1ITHAMIZH SEL VAN, aged 38 years, hmlffig office at Ministry of 

Environment; Forest and Climate Change, New Delhi do hereby solemnly 

affirm and state as under: 

l. That I am working as Scientist 1E1 in Project Elephant Division of 



3. The Ministry has filed the reply in Civil Appeal No 9710 ~97ll of 

2028 and the same may be taken on record. 

4. It is submitted that, in compliance of the Supreme Court order darted 

10.08.2022 the Ministry of Environment, Forest and Climate Change 

has formed a Committee to inspect and conduct an inquiry after 

taking assistance of State Government and State Pollution Control 

Board (Respondent No. 3 and 4) and submit the compliance of the 

NGT Order dated 08.12.2017. The Office Memorandum related to 

constitution of said Committee is attached as ANNEXURE A. 

5. It is submitted that the Committee inspected the site and submitted 

the enquiry report which is attached as .. t\NNEXURE B. 

6. It is submitted that Ministry is duty bound and comp]eteiy dedicated 

tbr conservation ofth.e flora and fauna of the country. 

7. It is submitted that, before the Hon'ble Court that !vlinistry reserves 

its right to me additional affldavit as and when required till pendent­

lite. 

8. That in 11ght of the aforementioned facts and circumstances, it is 

respectfully prayed that this Hon'ble Court may pass any order as it 

deem fit. 
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33/V 

VERIFICATION 
0 ;8 FEB 2023 

Verified at New Delhi on this day ofFebruary~ 2023 that the contents of 

the abov~ affidavit are tme and correct to the best of my knowledge based 

on the records; and no part of it is false and nothing material has been 

concealed therefrom. 

\' A~ 
BEFOREM'C ~ 
RAJENDRA KUMAR 
NOTARY, DELHI·Ra57 
GOVERN1'.;15NT Of INDIA 
SUPREME. COURT OF INDIA. A 
coMPOUND, NEW DELHI '\ ") ., _........ 
Regls«ar Pg,,!\11. No ..................... ...,..a'; •• 

. Mobile No.~ 9899446209() 8 fEB 2023 



«lF.F·;~~M~MQRA~tm.i 

6rii·:Fioor,· Vi:tytfWi~g.' 
Indira Pruya.var:ui Bbawan; 

.Jor·B_agt~:Rood, Aliganj,' 
New Dclhl·ll0003 

Snb:-·Civ.il.Appcul:;n0-9/H of20~8; Co~l"huii~t~-Umit~~ Vs; Dr j(~~~~ ~~i & Ots-ht ·um 
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Referentc is Invited to ih~ ~nclosed Supreme ~ourt's _ord.Jr dated 10.0~.22 In the Civil Appeal 
'9710;.9.711 of.20Jg, Coal [rrdlliLiml!ed :Ys.,Dr Kashml:m I:CJlkat~ ~·-Ors in the'-Hon'bl.e Supn:me·Court; 
of .lnd.ia. The ':Hoii'ble Suprerile Coutt,- ·vide. ihe .WOve stated (}r:der; lias directed t!l.ls .Miniilny It{ 
<:omlu~:t .an inqul:ry, after taldilg ,assistance qf Stu~e (lovemment .and. State .Pollution COnltol_ BOru-d 
(respondent No. 3' and 4) and· subm_it ·the. complian(;\} uf. the .NOT 9«ler ~aicd Q8: 12.2017- (Copy 
ena!QSed) itJ the OA No. !9. of 20.141 Dr J{astlmira Kakuti .Ys. Uol· & Ors wlthi.o 8 we-eks. 

2.. · .S-ince !he. nuiuer in_.,/olv~ · issl_l~s relarc.cJ 1o For~i Ci;inseilro.tl9JJ CFC); h'npac~ A&w.s~m~n~ · 
(I.A),Hcumdou:s Su.bsumces Ma:r:mgement (flSMJ, Contp:J-l of I'9lluticm '(C(:'), Wildlife (w'L)' .and 
Proje_c!E;Iephunf(PE) divisions; in tJ:tis -¢<nl.!e~t: a conuniu~e,.nas bi::Clll conii!!ruted to <;o11du~t the-t::nquiry 
Qnthe.poirits raised in 1be above referred (jA and ·~m compliance of the HonlbJeNGT ord<:"r and.submit 
areport :;i<'ilbiu'2 weeks, The composit_ion of·lh® committee. is as follows: 

' ~ .. ·' 
~.No., Nmne & D.-sij;(nntion. 

, I Shri. Freet Pal Singh DIG, FlJresl Cons~:rvation ·'· . Chnirmnn_ . 
2 : IShri;Souu Sirwh E, Control of Pollution Member 

,3 Shri. N.Suhra.hmai).yam, Seienlist D, Hazargous SubS!anccs Managemenl Me mba< 
{HSM) 

·"' - ... 

4 , Shri. Mllnriu Kuiim.rS!um, Scieilllst·D, IA 
... 

5 Dr. K.M.Sdvan. Scientist E. Pmiect Elephiml 

·:End: As ubove. 

DisfribJ!.Hon: For Jnformatiofl and !il!!Ccssnry act! on. 
~ All the members of !he committee. -
"' Add! Chief Secret~ry; fore:sts, Government of Assam. 
"' PCCF&HbFT:, Oovemmetltof Assam . 
.. PCCF·& Chief Wildlife Warde{is,,Go,.emmen! of A&s:lm. Guw:1hatL 

Member .. 

. Meinber coli.venil.r 

. ·; __ 6 f>t} }-'J.... 
(Dr. _)ll\leiu:Jrtt · ar) " 

Scientist •c· (Projett Elephllllt) 
Email: ktlmar.rt\jendm®.'iikin 
Telephone Nu. 0 ll , 20819306 

o~~ Meinber Secretary, ·PolltJiion Control Board Assam; Bsmunimaidam. Guwf!hati. 

Cupy.£o; 
_.. PPS·to Secrerruj. M9EF&CC. 
• PPS.wDGF&sS, MoEF&CC 
• FPS tn ADG (FC/PT). MoEF&CC. 
,. PPS to ~DG{,Vtldlife), 1\>~oEF&CC. , 
• PPS-toAddit!onalSecretaty"("l'•!_PG), MoEF&CC. 
.. PPS to· Additional SecretarY: (TK);~MoEF&CC. 
.. PPS lo iGF (Wi[dlife), MgEf&CC; 
• .PS to IGF& Director (forest Con,;ervl"lti;:.n!Proje~t!Elephll.llt), MuEP&CC 
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F.NoAid 6/2011-PE-Part (l) 
G()ver:nm()nt of] ndi~/ 'lfl«f~ 

Ministry of Environment, Forests & Climate Change/ LIQ[CI'lDI, Cf.l ain~ ll~liR'i ~ 
(Project El epllan I Divislonl'tiDft lift m iii•ll ~~) 

To 
Tbe lnspedor Gem:rnl nfFon:st and Director, 
Project Elepbant Division, 
Ministry of Environment, Forest and Climate Change, 
N tw Delbi-11 0003 

6t!iFioor, Vayu Vling, 
Indira Paryavaran Bhawan, 

J or Bagh Road, A!iganj, 
New Delhi· II G003 

Sub: Report oftb~ Committee constiluted by) be Ministry of Environment-, Forest nnd Climate 
Change to. conduct an inquiry on tlu: Cl.lmpliancc of Ho.n'ble NG'f Judgement dated 
08.12.20J71n O.A. No. 19 of20I4, Dr. Kashmira Kakatl Vs. Uol & Or.s.-rcgd. 

Sir, 

In pursmmce of the Ministry ofEnvironmen~ ~orest and Climate Change (MoEF&:CC) vide F, 

No. 6-161202 !-PE-Part (I} dated 01.09.2022 to conduct an inquLry rn the 11ompliance ofHon'ble NGT 

Judgement dated 08.12.2017in O.A. No. 19 of20l4, Dr. Kashnllra Kakati Vs. t' Jl & Ors, the Enqui:!y 
' . 

report of the CQmmittee is submittc.d herewith for ldnd consideratiotl. 

End: Report of the Committe~ a!ong with I 3 w:mexures 

Co{lyto: 

Yours faithfully, 
K Mutham~l Dlgltatlysi~nedby 

• · K.Mt.lth<J m1zh Servan 

Zh Selva n/ t<?:2023,01.04 
. . . ·~ . 17;1();41 +Q$',3()' 

·· (Dr. ((, M. Selvan) 
Scientist''E' (Project Elephant) 

(Member Convener of the Committee) 
Email: kl11.selvan@gov.ln 

Tel: 0!1-20819272 

I. Shrf Prect Pal Singh, Deputy Inspector Ge!leml of Forest (For<Jst Conservation), MoEF&CC 
(Ch:ainmm of the Committee) 

2. Dr. Sorm Singh, Scienast E, Control of Pollution, IV!oEF&CC (Member) , 
· 3. Shri N. Submm~nyam, S~ie~1tist D, Hazardous Subst:=m~e Management (HSM), IV~oEF &CC 

(Member) 
4. Shri Munna Kumar Shab, Scientist D,_ ~mpact AssessJilent, MoEF&CC (Member) 
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Report of Committee Constiuied by the Ministry of Environment and Forest & 

Climate Change to conduct an inquiry on the compliance of Hon'ble NGT, 

judgment dated 08.12.2017 in the OA No 19 of 2014 Dr. Kaskmira Kakati Vs Uol 

& Ors., 



1. Bael<ground 

The applicant Dr. Kashmira Kakati is a wifdlife conservationist who had worked 

extensively on elephant habitats in the State of Assam, especially in Dihing Patkai 

Wildlife sanctuary, Upper Dihing Reserve and Bogapani corridor. Dr. Kakati, in the 

petition to Hon'ble NGT in the year of 2014, raised concerns over the Elephant 

Reserve and elephant corridor which needs to be secured for the larger 

environmental good. Tile Hon'ble NGT, Principal Bench, vide judgment dated the 

08.12.2017, directed following to be complied by the Central Government and State 

Government with a view to protect the elephant population and other related issues: 

·1) Tt1e Central Government sf1aJI in exercise of the power conferred 

by Section 5 of t11e Environment Protection Act, 1986 and read 

with the provisions of Wildlife (Protection) Act, 1972 declare the 

area inhabited or used by elephants as conservation resetves. 

2) We direct registration of separate case agah1st the Goal India 

Limited and Oil India Umited for further enquiry in the matter 

relating to adverse effect caused to tl7e environment consequent 

to tile act of commiss;on and omission In respect of off extraclion 

ancl coal extraction in tl1eir respective mines. 

3) Declare Bogapani Gonidor wJ1ich connects upper Delling via 

Bogapani tea estates as forming part of the elephant corridor and 

issue notification in tf1is regard. 

4) Conduct a Survey of the elephant population in each state arrd 

consequently declare tl1e area swrounding thereto as eco­

sensitive zone. 

5) 

6) 

Declare south Bramhapufra elepl1anl ranges known as Dihlng­

Patkai Elephant Reserve establi.shed on 17tl1 April, 2003 fJy 

Project Elephant as the elephant reseNelelepl7ant cort"idor. 

We hereby restrain the Dighoi Town Municipal Corporation fivm 

dumping municipal waste e:md gartJage in Dihing·.Patkai Eleptwnt 

Resmve. 

7) Respondent No. 7 i.e. Off lncHa Lirnited to forthwith stop releasing 

of untreated oil effluent in open sludge pits and seepage ~:1reas 

N. s ..... );N.;l •. '.!WJLT"'''¥' 



8) 

around oil rigs in the Digboi Oil field which falls within upper 

Dihing f?.F (East Block) and tfw Dihing-Patkai Elephant Reserve. 

We l1ersby direct Coa/lndi8 Limited to prevent discharge of toxic 

pollutant i.e. yellowish~orange water flowing out of old mines, 

abandoned by it within Jeypore RF and Dihing-Patkai Elephant 

Reserve. 

9) We direct Digbol Town Committee, Assam not to allow any 

construction activity in and around the Digboi reserve. 

10) We direct tl1e State of Assam to work out a viable solution for 

handing over of tf1e abandoned Coal mine of the Coal India 

Limited to the Forest Department for its proper maintenance and 

to prevent harm to tt1e flora and fauna. 

11) We restrain permanent structure including residence in and 

around Golai Corridors by the Municipalities and Respondent 

Nos. 5, 6, 7 & 8 or private individuals. 

12) We direct Central Government to exercise its .emvv,~r undo!' 

Ser;tion ts of tim Environment Protection Act, 1986 and Wildlife 

Proti!.~clion Act, 1072 to gble legal recognition and sfalus to lhe 

elepfmnt r,:omdorr: al Giliai and Bogaparii and otiler Eiri'ms lo 

ensure free passage of the endangered wildlife animals. 

1::-J) Respondent No. 'f to mandate before any proposed development 

witllin tim establistred elephant habitat a prior wildlife clearance 

from the standing committee of tlte national board of wildlife is 

mandatory. 

14) The Respondent No. 1 shall consult Project Elephant to specially 

assess tile impact of cftwelopment as part of EIA pmcess and 

ensure such assessrnent under Section 36 (4) of the Bio Diversity 

Act, 

1 6) We fwther direct the State Governments to constitute tJ State 

Level Committee comprising of Senior Officers headed by the 

Chief Conservator of For_(-Jst to conduct suwey of the elephant 

population in each district in the State and demarcate the area of 

their habitation. M·~~r-

/) 



16) In tl1e first instance the cornmittee shall complete survey witf1in a 

period of one year ant1 submit !be report to the Core Committee, 

17) Tile Core Comrnittee shalf be constituted by the Central 

Government through Ministry of Environment, Forest & Climate 

Change to be headed by officer not below the rank of Additional 

or Joint Secretaty in tf1e Min;stry who shall examine the report 

received from each State and to recommend declaration of area 

inhabited by the elephants as elephant reserve or elephant 

corridors by tl7e Central Govemrnent an elephant reseNe. 

"18) The core committee shall recommend to the Central Govemment 

further action In the matter re!?ting to protection of elephants, 

declaration of elephant corridors, elepf1ant rest:Hves and for such 

other direction as may be necessary to fulfil t/?e recommendation 

as contained in the Gajah (Report of the Elephant Task Force). 

19) Tl1e State level Committee ancJ Core Committt-Je sl1all subm;t its 

reporl to the Tribwml within a period of one year from now and 

ff1e Applicant wifl bfJ t;ntitled fa approach this Tribunal for fwth•:;r 

(firectirm as the circumstances may require. 1' 

In this regard, Coal India appro~K:lKd ':h;;:~ Htm'ble Supreme Court of India against !1
·,,,: 

Impugned Judgment dated 08.12 2017 of ihf.l Hon'ble NGT, Prindpal Bench in 0.1\ 

No. 19 of 2014 directing to rt".:gistm 2 s0nJarate case for Oi! India Limited and Cm:.J 

India limited for further inquiry into the matter relating to adverse effects caused tr.: 

the environment The Hon'ble Supreme:: Court has directed MOEF&CC to file m~ 

action taken report on the directions passed by Hon'ble NGT, Principal Bench t'l 

O.A No. 19 of 2014. The Ministry ~1ad filed the affidavit in compliance of order 

passed by the Hon'ble Supreme Court of India. However, in the latest order da.t<:Kl 

10-08-2022, the Court directed the "Ministry of Erwironment and Forest 

(Respondent no. 2) to conduct an inquiry after taking assistance from 

Respondent Nos. 3 & 4. Report in compliance of tl1e National Green Tribunal's 

order be fumis!u~d to tf1is Court within a period of 08 weeks''. The ()i'der 

mu:losed as Annexure 1. N,.s;.~~~"-
l}...t,o:J.4-,.~&'\.~ 

""'''''"·=-=------··""--~-_;;·._-;-..f" 
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The issues raised by the Hon 'ble NGT direction are rel<:lted to Hazardous 

Substances Management (HSM), Control of Pollution (Water), Impact Assessment 

Project Elephant and Forest Conservation D1visions of the Ministry. Therefore, as 

directed by the Hon'ble court, the Ministry of Environment Forest & Climate Chan~fe 

constituted an enquiry committee on 15t September 20222 under the chairmanship of 

DIG, Forest Conservation (Annexure 2). The composition of the committee is as 

follows: 

-#--lName&-i5~Signation 
I 

i ,,-
1 -.J 

-~-s-h-ri._P_r-ee_t_P_a-.,..1-s-ingh DIG,ForestconservatiO:~~oEF&-cc -·ri1ainn€m 
or~soi1ti-8ingh-E, Controfof Poilution~MoEF&cc ···· -----TMember __ _ 

·····--·····- .................... --·--·--······ ············-------·· 1------------1 
Shri. N.Subrahmanyam, _ ~cientist 0, Hazardous Substances l Member j 

~a~1agement(HSM): ~:~&C~- _________ __ _____ __ _ ___ I _______ _ 
~-)hri r··,'funm~ Kum~tr Shah, SckmUst D !rrm<':!Ct Assessn11i!nt. I !v1nmber ,. . I 

I 
' 

MPmber J 
Convener 

--- ~ ~--- ~---

Tile Cmnmittee conducted its first meeting on 1st September 2022 and disc:ussed the 

dtrectk>r,s of Hon'ble NGT and requested the State of Assam, vide letter dated 6t11 

=~cplr:w,Jber 2022, to appoint a nodal person on behalf of the Principal Chief 

Com~ervator of Forest (Respondent No 3) and Pollution Control Board of Assam 

(Hespondent No 4). Accordingly, Forest Department of Assam nominated ShrL 

Muthukumar Chief Conservator of Forest (CCF) and Pollution Control Board of 

Assam nominated Dr. Shantanu Kumar Dutta, Member Secretary, as the Nodal 

4 



2. Field Inspection of the Committee 

The committee (except Shri N.Subrahmanyam) conducted the field inspection from 

27*11 to 29111 September 2022 in Dihing Patkai Wildlife Sanctuary and the corridors 

mentioned in the Hon'ble NGT order dated 08.12.2017. One member Shri 

N.Subrahmanyam of the committee conducted field inspection from 4111 to 6u1 

November, 2022, The committee held a meeting at Conference Hall, Makum Forest 

Guard School, Makum with all the concerned stakeholders i.e., representative of 

District Administration, Digboi Municipal Corporation, Assam Forest Department, 

Assam Pollution Control Board, Coal India Ltd, Oil India and Indian Oil Corporation 

Ltd and NHAI. The participants list is enclosed at annexure 3. 

The findings of the committee in respect of the directions passed by the 

Hon'ble NGT are as follows: 

# 

1 rne--c~ntrar-·oovernment 
shall in exercise of the 
power conferred by 
Section 5 of the 
Environment Protection 
Act, 1986 and read with 
the provisions of Wildlife 
(Protection) Act, 1972 
declare the area inhabited 
or used by elephants as 
Conservation Reserves. 

Findings 
-·························· ~ 

The MoEF&C-Ch.as.noi.issued -any such directions 
under section 5 of the EPA, 1986. However, as per I 
Sub~Section (1) of section 36A of the Wildlife 
(Protection) Act, 1972, "tf1e State Government may, 
after having consultations with the local 
communities, declare any area owned by tile 
Government, parlicularly the areas adjacent to 
National Parks and sanctuaries and tiJCJse areas 
whic/7 link one protected area wit/1 another, as a 
conservation reserve for protecting landscapes, 
seascapes, flora and fauna and their habitat: 
Provided that wt1ere the conservation reserve 
includes any limd owned by the Central 

. Govemmen( its p1ior concurrence shall be obtained 
before making such declaration.". Therefore, the 
State Government was required to declare the area 
inhabited or used by elephants as Conservation 
reserves. 

The State of Assam is yet to declare the areas 
inhabited or used by Elephant as Conservation 
Reserve. 

·2··rWe -direcf registration of The matter falls--lin-der-the perview of the Water 
. separate case against the (Prevention and Control of Pollution) Act, 197 4 and 

Coal lndla Limited and Oil Hazardous Waste (Management and Handling) 

j_~~~iry\ri1~~d m:~~r __ r..:...~~;_:_;~t:.::....t~~-"'~"-r ,__R_u!_e_s. 19~~~-::~~~~--u_n_d~_r_t_h_e_p_r_o_v_is-io.,..n_s_o_f_tl_'le_,· 
5 
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to adverse effect caused to 
the environment consequent 
to the act of commission and 
omission in respect of oil 
extraction and coal extraction 
in their respective mines. 

Environment Protection Act, 1986. 

The Pollution Control Board, Assam (PCB-A) was 
required to action against the said violation and 
conduct inquiry in the matter as per the provisions of 
the Water (Prevention and Con1rol of Pollution) Act, 
197 4 and Hazardous Waste (Management and 
Handling) Rules, 1989. In this context, committee 
requested PCB-A to inform that whether any action 
or case has been registered against M/s CIL and 
M/s OIL Pollution Control Board, Assam vide its 
email dated 29th September, 2022 submitted the 
reply that no case has been registered against M/s 
CIL and M/s OIL 

The reply received from the Pollution Control Board, 
Assam is enclosed as annexure 4. 

Therefore, this direction of the NGT has not been 
complied with. 

3 Declare Bogapani Corridor The Gajah-~Report 2010 identified the"-efephant 
which connects upper Dehing corridors across the country including the Bogapani 
via Bogapani tea estates as Corridor. The State of Assam was requested vide 
forming part of the elephant letters dated 24/08/2017, 17t11/2017 and . 
corridor and issue notification 01/05/2018 to declare the corridors, lncluding I 
in this regard. ! Bogopani cor:idor, identified by the said report as I 

:. elephant corndor. These letters are attached as 
Annexure 5. 

Further, in pursuance of the landmark judgment 
passed by this Hon'ble Court in Civil Appeal No. 
3438-3439/2020 (Nospitafity Association of 
Mudumalai Vs. In Defence of Environment ancl 
Animals &Ors) the Ministry asked all elephant range . 
states vide letter dated 14/12/2021 (Annexure 6) to l 
implement the observation of the Hon'ble Supreme 
Court. In this case, the SC had observed that 

.· elephant corridors must be protected. 

Despite the directions of NGT and the Central 
Government. the State of Assam is yet to notify 
Bogapani Corridor as elephant corridor. 



---·--·-·-- . ··------·-·- ..... ·---
5 Declare south 

Bramhaputra elephant 
ranges known as Dihing­
Patkai Elephant Re:Serve 

' established on 17th April, 
2003 by Project Elephant 
as the elephant 
reserve/elephant corridor. 

6 We hereby restrain the 
· Oigboi Town Municipal 
Corporation from dumping 
municipal waste and 
garbage in Dihing-Patkai 
Elephant Reserve. 

Tiger Reserves. In additlo:n,--areas,- Including . 
elephant habitats, around most of the national parks 
and sanctuaries have also been declared as eco­
sensitive zones. Proposals for use of area in 
National Parks, Sanctuaries, Tiger Reserves are 
being considered by the Standing Committee of the 
National Board for Wild Life as per the provisions 
contained in the Wild Life (Protection) Act, 1972. 

The~· State o(Assam have notified five . Elephant 
Reserve including Dihing- Patkai Elephant Reserve. 
The notification enclosed at annexure 7. 

However, the south Brahmaputra elephant areas 
have not been included in the Dihing- Patkai 
Elephant ReseNe. 

The Digboi Town Municipal Corporation-has stopped 
dumping the municipal waste referred to in the NGT 
order. 

However, IOCL is. still dumping the municipal waste 
generated from IOCL and OIC India townships at 
the site .. 

Further, it is the responsibiltty of Digboi Town 1 
Municipal to treat the legacy waste as per Solid · 
Waste Management Rules 2016. 

Therefore, the problem of garbage dumping is 
continuing at the site. 

7 ~-Respondent No. 7 Ie~or- "(i) Oil is leaking from -underground pipefines in the 
India Limited to forthwith Reserve Forest 
stop releasing of untreated (if) At several places, oily sludge pits of abandoned 
oil effluent in open sludge wells have been found and natural drains pass· 
pits and seepage areas through these pits. · 
around oil rigs in the (iii) Oil spill have been found in several oil 
Digboi Oil field which falls producing wells and Crude Gathering Stations. 
within upper Dilling RF No fencing had been provided at these well 
(East Block) and the sites. 
Dihing~Patkai Elephant (iv) More than 800 wells have been drillecl since the 
Reserve. operation of Burma Oil Company Ltd. Oil India 

ltd does not even have the inventories of these 
abandoned oil wells, let alone treatment of 

these pits. . ~' 
(v) In the t.h .. re~. ~il slu.dg.· .. e remedla. tion ~.ites visited·., the remedtatton has not resulted tn complete 

conversion of oily sludge into biodegradable 
matte(. __ They ___ ~fl f1_ot even .. _m§lint§lin the 

7 
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. -'ol~:~:~:~~:~b~:~o::e:il ::~le to stop the 1 
release of untreated oil effluent in open sludge pits I 
and seepage areas around oil rigs in the Digboi Oil 1 
field. 

8 We hereby direct Coal 
India Limited to prevent 
discharge of toxic pollutant 
i.e. yellowish-orange water 
flowing out of old mines, 
abandoned by it within 
Jeypore RF and Dihing­
Patkai Elephant Reserve 

9 We direct Digboi Town 
, Committee, Assam not to 
! allow any construction 
I activity in and around the 
Dlgboi reserve. 

I 
L----~--,--:--:---.,. 

· ·to We direct the State of 
Assam to work out a 
viable solution for handing 
over of the abandoned 
Coal mine of the Coal 
India Limited to the Forest 
Department for its proper 
maintenance and to 
prevent harm to the flora 
and fauna 

· (i) Waste water or seepage water from coal mines 
is in yellow colour is due to presence of Pyrite 
(Iron disulphide). 

(ii) Natural seepage from Tirap coal mine is 1 
entering Ledo Pani Nalla and the Nal!a flows 1 
into Buri Dehing river. 

(iii) Even though wastewater collection pits, settling 
tanks and Effluent Treatment Plant (ETP) have 
been established, the said facilities are not 
operationaL 

Coal India Limited has not taken any steps to 
prevent discharge of the toxic pollutant flowing out of 
old mines. 

I ~Despite clear directions from the NGT, the Digboi 
l Town Committee has taken the position that the j 

area is not under their jurisdiction. They have also 1 

not taken up the matter with other Authorities having ,. 
jurisdiction over the area in question. The 
comrmmication received from the Digboi Town I 
Committee is enclosed at annexure 8. i 
Therefore, action is yet to taken on this NGT l 

I direction. 

The State Government did not fUrnish any . 
record/document regarding any action being taken 
up to work out viable solution for handing over of 
abandoned mines of Coal India to Forest 
Department The details requested from the state of l 
Assam are enclosed at annexure 9" · 

In several abounded mines, the structures/houses 
constructed by Coal India were found intact 
Further, these houses/structures are occupied. It 
was the responsibility of Coal India to remove these 
structures at their cost, restore the area to original 
status and physically hand over the abandoned coal 
mines, free of all encumbrances, to the Forest 
department 

Therefore, it has been concluded that this direction 
of tile NGT ls yet to be lrnplernentecL 



[11 .. -We --re-stra-in-pern1-a-nent --rrh-e -s-ite v-is-it revealecfW1at_G_OiaC_c_otTldo-r-is--11a·-~ 

1 structure including 1 longer a viable corridor for passage of elephants. 
residence in and around This corridor (s already blocked due to construction 
Golai Corridors by the of permanent structures. Further, no steps have 
Municipalities and been taken regarding permanent structures present 
Respondent Nos. 5, 6, 7 & in the Golai Corridor. Photographs are enclosed at 
8 or private individuals annexure 10. 

The NGT direction has not been complied with. 
·-----~·-.-·-·······-·-···············-----··········---··········----····--········--·····~· ·.·-· ··--·-···· ·----

12 We direct Central The Gajah Elephant Task Force Report, 2010 
Government to exercise recommended that critical elephant habitats and 
its power under Section 5 corridors that come under the PA network should be 

. of the Environment 
Protection Act, 1986 and 
Wildlife Protection Act, 
1972 to give legal 
recognition and status to 
the elephant corridors at 
Golai and Bogapani and 
other areas to ensure free 
passage of the 
endangered wildlife 
animals 

considered for declaration as Cornmunity and 
Conservation Reserves. 

The Mif1istry has already asked the State of Assam 
to notify corridors identified by the Gajah Elephant 
Task Force Report, 2010 including Bogopani and 
Golai Elephant corridors, vide letters dated 
24/08/2017, 17/11/2017 and 01/05/2018. The 
communication details are enclosed at Annexure 11 . 

Further. the MoEFCC has not issued any specific 
directions under section 5 of EPA, 1986 directing the 
state of Assam to give legal recognition and status 
to the elephant corridors at Golai and Bogapani and 
other areas. However, State is empowered to 
protect and decfare such areas as a Protected 

. Areas under theWildlife (Protection) Act, 1972. ! 

These elephant corridors are yet to be notified by 
the State Government 

T~f ResponcfenC--No~-r .. to-- ·significant ancf important elep11~mt habitats~Have i 
mandate before any been notified as National Parks, Sanctuaries, 
proposed development Reserve Forest and Elephant Rese!Ves. Sorne of 
within the established the elephant habitats have also been notified as 
elephant habitat a prior Tiger Reserves. In addition, areas around most of 

. wildlife clearance from the the national pC;lrks and sanctuaries have also been 
standing committee of the declared as eco-sensitive zones. Proposals for use 
national board of wildlife Is of area in National Parks, Sanctuaries, Tiger . 
mandatory. Reserves are being considered by the Standing 

Committee of the National Board for Wild Life as per 
the provisions contained in the Wild Life (Protection) 
Act, 1972. 

Further, Inspector General of Forests and Director, 
Project Elephant is also a member of the Standing 
Committee of National Board for Wild Life (NBWL). 

9 



l-f,f" 11he Respondenf-J\!o. 1 .. ---- -Tt1e lA Divlsloi-1. -MoEF-&C-C-·has._reported t!1at-they 
! shall consult Project have been consulting Project Elephant Division 
' Elephant to specially while granting EC to in Elephant Corridors, Elephant . 

assess the impact of Reserves, etc. 
development as part of 
EIA process and ensure 
such assessment under 

1 Section 36 (4) of the Bio 
Diversity Act 

We further direct the State 
Governments to constitute 

, 1;:1 State Level Committee 
compns1ng of Senior 
Officers headed by 1he 
Chief Conservator of 
Forest to conduct survey 
of the elephant population 
in each district in the State 
and demarcate the area of 
their habitation. 

16 In the first instance the 
,h , comrnittee sh.aU 

The Standard Terms of Reference (ToR) issued by 
MoEF & CC for the EIA process mentions that 

(i) Status of forest clearance for the use 
forest land shall be submitted. 

(ii) Copy of the application submitted for 
clearance under the Wildlife Protection 
Act, 1972 to the Standing Committee of 
the national Board for Wildlife if the project 
site located within notified Eco Sensitive 
Zone, 10 km radius of National 
Park/Sanctuary wherein final ESZ 
notification is not in palce as per MoEF & 
CC Office Memorandum dated 8/8/2019. 

(iii) The projects to be located within 1 0 km of 1 

the National Parks, Sanctuaries, 
Biosphere Reserves, Migratory Corridors 
of Wild Animals, Eco Sensitive Zone and 
Eco Sensitive areas, showing the distam:::e; 
between the project site and the !:;e;~id i 

areas. 
(iv) Wildlife Conservation Plan duly 

authenticated by the Competent Authority 
of the State Government for conservation 
of Schedule I faun::-l, if any exist in the 
study area. 

One such sample ToR is annexed at annexure 12. 

From these ToRs, it is clear that assessment as 
rnand~;t.ted under section 36(4) of the Bio-diversity 
Act is dully carried out. 

I AU India elephant estimation is done every five years 1 
through the State Governments/ UT Administrations, 1 
by Project Elephant. 

The States are yet to constitute the committee. 

l.O 



·-······------·-::-;------c-~---=----.----------------·-·--·-·······-····-·-····--········· 

survey within a period of 
one year and submit the 
report to the Core 
Committee. 

17 The Core Committee shall 
be constituted by the 
Central Government 

~ through Ministry of 
~ Environment, Forest & 
I Climate Change to be 

headed by officer not 
below the rank of 
Additional or Joint 
Secretary in the Ministry 
who shall examine the 
report received from each 
State and to recommend 
declaration of area 
inhabited by the elephants 
as elephant reserve or 
elephant corridors by the 
Central Government an 
elephant reserve 

18 --The cor;;--committee shall ___ _ 

, recommend to the Central I Government further action 
' in the matter relating to 

protection of elephants, 
declaration of elephant 
corridors, elephant 
reserves and for such 
other direction as may be 
necessary to fulfil the 
recommendation as 
contained in the Gajah 
(Report ·of the Elephant 
Task Force 

1 t"i.J 19·-- The___ State Level 
lb,,v_. J. II Committee and Core 
:;.- Committee shall submit its 

report to the Tribunal 
within a period of one year 
from now and the 
Applicant will be entitled to 
approach this Tribunal for 
further direction as the 
circumstances may 

The Core Committee has already been constituted 
in the form of Steering Committee of Project 
Elephant This comrnittee is chaired by the Hon'ble 
Minister EF&CC. The mandate of the committee is 
to review the implementation of Project Elephant 
and provide suitable guidance from time to time for 
which the committee may meet as and when 
necessary. 

The Steering Committee is the apex committee of 
Project Elephant, constituted since 1995 to review 
the implementation of the Project Elephant Scheme 
and provide suitable guidance from time to time to 
the Ministry. Seventeen meetings have been held 
till dated (20.·12.2022). Pursuant to decisions taken 
in the aforesaid committee, directions have been 
passed to the State Government~ regarding the 
decision taken in the Steering Comrnittee meeting. 

Further, the MoEF&CC has also constituted a 
Central Project Elephant Monitoring Committee 
(CPEMC), on the request of Hon'ble Supreme Court 
in the Writ Petition (Civil) No. 489 of 2018. The 
committee had its 41

h meeting at Periyar Tiger 
Reserve, Kerala on 13th August 2022. 

The details of the Steering Committee and CPEMC 
1 are enclosed at annexure 13. 

Vide order datecfo-2])5.2018, -the-F'rincipal Bench, i 
NGT in Writ Petition No. 246 of 2018 directed 
MoEF&CC to file compliance report in respect of 
directions issued by NGT in OA 19 of 2014 
(Kashmlra Kakati Vs Uol & Ors). 

In compliance, the Ministry had filed the compliance 
repoti before the NGT. 

The State Level Cornmittees are yet to be 
constituted. 

11 



The committee on the view that most of the directions passed by the Hon'ble 

Tribunal judgement dated ostn December, 2017 in O.A. no. 19/2014 Dr. Kashmira 

Kakati Vs. UOI & Ors., has not been complied with the State Government of Assam. 

As the area adjacent to the Dih ing~Patkai Elephant Reserve is very critical for 

elephant and other wildlife, it is important to protect these habitats with priority for 

long term conservation. Restoring the Golai and Bogapani elephant corridors are 

very crucial for movernent of elephants between the habitats. IOCL Petroleum 

Products Disposal Terminal, hotels and number of residential building are effectively 

blocking the movement of elephants especially in Golai corridoL The State 

Government needs to address these issues on the top priority. 

2. Dr. Sonu Singh, Scientist E, MoEF & 

3. Shri. Munna Kumar Shah, Scientist E. MoEF & 

4. 
'· 

5. Dr. K.M.Selvan. Scientist E, MoEF & CC:.. -~~~-}()-~~---·~·-·······---

12 



ANNEXURE-1 

1 

ITEM N0.195 COURT N0.11 SECTION XVII 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROCEEDINGS 

Civil Appeal No(s). 9719-9711/2918 

COAL INDIA LIMITED Appellant(s) 

VERSUS 

DR . KASHMIRA KAKATI & ORS. Respondent(s) 
IA No. 165197/2921 - PERMISSION TO FILE ADDITIONAL 
DOCUMENTS/FACTS/ANNEXURE$ 

IA No. 197966/2918 - STAY APPLICATION) 

Date : 19-98-2922 These matters were called on for hearing today. 

CORAM : HON'BLE MR. JUSTICE AJAY RASTOGI 
HON'BLE MR. JUSTICE C.T. RAVIKUMAR 

For Appellant(s) Mr. Vikramjeet Banerjee, ASG 
Mr. Neeraj Kumar Gupta, AOR 
Mr. Lilian Kadam, Adv. 
Mr. Rahul Verma, Adv. 
Mr. Ranjeet Kumar Singh, Adv. 
Mr. Arti Prasad, Adv. 
Mr. Abhishek Kumar, Adv. 
Mr. Shivam Singhania, Adv. 
Ms. Shruti Agarwal, Adv. 

For Respondent(s) Mr. Sanjay Upadhyay, Adv. 

Sigratwe Not Ve-ilied 

Digil~n{s;~e by 
Kajnif,tukhi 
Date.20 . '8.11 

~::~;~:17!:! 

Ms. Eisha K., Adv. 
Ms. M. Bachani, Adv. 
Ms. Mayuri Raghuvanshi, AOR 

Ms. Aishwarya Bhati, ASG 
Ms. Archana Pathak Dave, Adv. 
Ms. Kirti Khangarot, Adv. 
Mr. Ameya Mahadik, Adv. 
Mr. Pashupati Nath Rajdan, Adv. 
Ms. Shibashish Mishra, Adv. 
Ms. Ruchi Kohli, Adv. 
Mr. Gurmeet Singh Makker, AOR 

Mr. Avijit Roy, AOR 

M/S. Trust Legal, AOR 

Mr. Shuvodeep Roy, AOR 
Mr. Arnab Singh Deo, Adv. 

Mr. Sridhar Potaraju, Adv. 
Mr. Gaichangpon Gangmei, Adv. 



2 

Ms. Shiwani Tushir, Adv. 
Mr. Raghav Sethi, Adv. 
Ms. Simran Gupta, Adv. 

UPON hearing the counsel the Court made the following 
0 R D E R 

We have heard learned counsel for the parties for some time. 

It is brought to our notice that against the order of the 

National Green Tribunal dated 98.12. 2917, in the first instance, 

there was an order of status quo which was directed to be 

maintained by the parties. In the meantime, by an order dated 

14.99.2918 and by subsequent order dated 97.91.2922, Union of India 

was directed to file a current status report regarding the steps 

taken for implementation of the directions given by the National 

Green Tribunal. 

Although, the status report has been filed by the Union of 

India but taking into consideration the material on record, we 

consider it appropriate to clarify and permit the Ministry of 

Environment and Forest(Respondent no. 2) to conduct an inquiry 

after taking assistance from Respondent Nos. 3 & 4. Report in 

compliance of the National Green Tribunal's order be furnished to 

this Court within a period of 98 weeks. 

Advance copy of the report be made available to the respective 

parties and parties are at liberty to file their objections 1 if so 

advised, within two weeks thereafter. 

list on 39.11.2922. 

(MONIKA DEY) 
COURT MASTER (NSH) 

(ASHWANI THAKUR) 
ASTT. REGISTRAR-cum-PS 



F.No. 646/2021~PI~-Part(l) 
Government of India/ .311m lR'fflR' 

ANNEXURE~2 

Ministry of Envh•onnu.>nt, Forests & Climate Change/ Q;zJicnul, cm JtR~ qftctc'Di ~ 

(Project Elephant DMslon~ t:Jftll)::iiii!ll ~ 
********* 

OFFICE .MEMORANDUM 

6°' Floor, Vayu Wing, 
Indira Pi>ryavamn Bhawan. 

Jor Oagh Road, Aliganj, 
New Delhi-! 10003 

Dated 1.09.2022 

Sub:- Civil Appeal 9710·9711 of 2018, Coal India l,imitcd Vs. Or Ka~hmir:.1 kakati & Ors in the 
Supreme Court of India -reg. 

Reference is invited to the enclosed Supreme Coutt's order dated 10.08.22 itt the Civil Appeal 
9710~9711 of 2018, Coal India Limited Vs. Dr Kashmira Kakati & Ors in the Hon'blc Supreme Court 
of India. The Hon'ble Supreme Court, vide the ~lbove stated order, has directed this Ministry to 
conduct ai1 inquiry after taking assistance of State Government. and Sfate Pollution Control Board 
(respondent No. 3 and 4) and submit the compliimce of the NOT order dated 08. 12·,2017 (Copy 
enclosed) in the OA No. 19 of 2014, Dr Kashmira Kakati Vs. Uol & Ors within 8 weeks. 

2, $h1ce the tllatter involve issues related to Forest Conservation (FC), Impact Assessment 
(IA),H,!zardous Substances Manilgeinent (HSM), Control \)f Pollutioo (CP), Wildlife (WL) and 
ProJectEiephant (PE) divisions, in this context, a committee has been constitUted to conduct the enquiry 
onthe points raised in the above referred OA and on compliance of the Hon'ble NOT order and submit 
areport withit1 2 weeks. The composition of the committe~ is as follows: 

S.No. !Name & f)esiguation 
t \Shri. Prcct Pal Singh DIG, Forest Conservation Chairman 
2 iShri. Sonu Singl1 E. Control ofPollutic.m Member 
3 Shri. N.Subrahmanyam. Scientist D, Hazardous Substances Managemcn Member 

(HSM) 

~- Shri. Munn.a Kumar Shah, Scientist D, IA 
5 Dr, K.M.Selvan, SCientist E, Project Elephant 

These iss.ues with lhe approval of the competent authority. 

End: As ubove. 

IJistrilmtion: For information and necessary action. 
• All the members of the committee. 
• AdJl Chief Sccret~ry, Forcs1s, Governmem of As!iam. 
" PCCF&HoFF, Govenu11ent of Assam. 
~ PCCF & Chief Wildlife Wardei1S; Government of Assam. Guwahati. 

Member 
Member convener 

~;i/ -;;/'}~ 
(Dr.R~~ar) 

Scientist 'C' (Project Elephant) 
Email: kumt1r.mjcndra®nic.in 
Telephone No. 011~ 20819306 

• Member Secretary, Pollution Control Board Assam, Bamunimaidam. Guwahati. 

Copyto: . 
" PPS to Secretary, MoEF&CC. 
• PPS to DGF&SS, MoEF&CC 
" PI'S to ADG (H_'VPT), MoEF&CC. 
~~ PPS to ADG (Wildlife). MoEF&CC. 
" PI>S to Additional Secretary (NPG), MoEP&CC. 
" PP$ to Additicmal Secretary (TK), MoEF&CC. 
• PPS to lGF (Wildlife), MoEF&CC, 
" PS to IGF& Director (Forest Conservation/Project Elephant}, MoEF&CC. 
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Pollution Control Board:: ASsam 
H!'glml<<l Oilf<:e· Dihmgarfl, P.O & Dist· [)ifmlga,·h. Phone i'i<J--iB73<l3:Z55i:U 

£;JJb'!U~~tR~f,tQ~~~!J'R arh@' g;n a}~ .Gonl. to cllbrw~~-:fl1@!l£.1:?@:?-~?:-~?.'!.:Q~g~ 

Web:!ilte;: www.pebnssam.om 

ANNEXURE-4 

No. RO(DBR/f-3951/2014-15/12 Dated Dibrugarh, the 291
j' seotembeQ022 

To, 
Dr Sonu Singh 
Scientist-E(Add!tional Director}, 
Ministry of Environrnent, forest & Climate Change, 
Govt of India, New Delhi 

Sub: Committee visit to Assam in compliance of Hon'ble Supreme Court Order·~eg 
Ref: Queries put forward by the Enquiry Committee email dated 27.09.:2022 

With reference to the above subject, I have the honour to forward the reply to the Quetries put forwarded by the 
enqulry committee vide email dated :ZUl9.2022 for favour of your needful 

Yours faithfully 

A 2J~I'l,A--· 
(H.P.Jku) < 

llerucnat Executive Engineer 
MEMO; NO: RO/DBR/ T~3951/2014~15/!2·A Dated !lib, the 2.9,;, Sept'Z022 
Copy to; 1) The Member Secretary, Pollution Control Board Assam, Bamun1maidam, Ghy-2ll'or favour of your kind 
information. 

Yours futthfully 

-----­(H.Pegu) 
Regional Exeemive Engineer 

P.C;S.A.,R.O. Dibwgarh 

---~· ~~~---·-· -·--------------------
Head Office: Bumunimaidam, Guwahati-78! 021, Assam: India. 

Phone: 2652774& 2550258 :Fax: 0361m2550259; Gram; POLLUTION CONTROL 
E-mail:mcmbcrsccretary@pcbassam.org; V/ebsite:www.pcba'lsam.org 

Regional Of'fice.s at~ Dibtugarh, Golaghat, Sibsagar, Nawgaon, Tez;pur, Guwahati, Bongaigaon & Silchar 



Query 1:. The details ofthe case registered against Coal India and Oil India regarding the drumtge 
caused to environment during commissionjng and operations. [information to be provided by Coal 
India, Oil India and SPCB]. 

Reply: Pollution Control Board Ass<Jm bJld not registered case against Oil India Ltd. & Coal 
India. 

Qnery 2:Number and status of wells and pits for collecting efiluent/s[udge and there remediation 
and estimated cost ibr remediation [information to be provided by Oil India]. 

Qu.en 3: Procedure followed for tn~atment of oil eftluent from oil rigs in Digboi oil field 
[infonnaiion to be ptovided by Oil lndia]. 

Querv 4: Inspection repott of oil effluent treatment plant and sludge pits trom rigs in Digboi oil 
tidd since Hon'ble NGT directions in the matter [information to be provided by SPCB]. 

Reply: Inspection report not prepared. For last 20yens~ no drilling activity was carried out 
in Digboi Oil Field as per information from Oil Indin .Umite:d. No Effluent treatment plant 
or new sludge pits were seen. Usually for drill sites, they install Mobile Efflaent Treatment 
Plant and construct liDPE lined pits for storage of effluerd and other activities. 

Query S: Inspection report of abandoned and operational mines •v.r.t discharge from mines since 
Hon'ble NGT directions in the matter [information to be provided by SPCB]. 

Reply: Inspection report not prepared .Howe\'er, water and soil s:mlllles were ef)ll~ted from 
various sources of coal mining operation area on 04JU.2021t 03;03.2021 & 08.03.2021 and 
re}lort.' are enclos(ld as Annexure-A.(Coal India Ltd was non-operational for last two years. 
Production started again from February'2022 onwards) 



POLLUTION CONTROL BOARD, A<\SSAIVI 
Department of Environment and Forests, GovernmGnt of .A,ssem 

Barninurnaidan. Guv.;ahah·?B·t 021, Assam 

ANALYSIS REPORT OF TC-01/21 

SAMPLE lNFORMAT!QN 

Source: Vifater from Tiko!<; OCP (Minif'{1 

2 LbC<'ttion: N--21" i6'~>B .;6 ;~~ E-95''43 05.79?:r 

3 Ds!e \!'. TirnEH}f Collectior; : 20.2 1 "(J HJ4 a: 12:50 PM 

4 Date of Re~>3ipt 
;~. C<:~lleoted By 

ANALYSED PARAMETERS: 

pH 

Ol\ & Grease (O&Cii 

f3:,oc.hemlcal Oxygen Demanc (BOO! 

Chernical Oxygen Demand (COD,~ 

!',n;mn•f'rl Solid (SS) 

Nitrate as N 

PhenoHc Cornpr::urv:Ls 

Pi1nspt·1<i!c as P 

Sui:; hide asS 

HexaviOllent Chrorniurn 

Lead 

Copper 

::;: 2 1-(YI-05 

t\llr D. Hand~lU€, Sf-\ 

4.9 

8DL 

4.3 mg!l 

·:EJ.f> rngll 

72.0 mg!f 

9.3 rngll 

BOL 

Gl 

BDL 

GJJ7 mgli 

fLOB 

G 896 m;ll 

Q. 127 ITlgfi 

BDL m>;3!; 

Discharg~ Standard 
(<~s per SCHEDULE \/1 

of EP Ac-1,1986) 

5 5-9.0 
·w mgfl 

30:rgll 

250 

100 

5mgii 

O."l rng/! 

0 01 rngll 

3 rng/i 

ii;;, Laboratory 
PCB. ft.ssam 



~Sfiq 

POLLlJTION CONTROL BOARD~ ASSAl\1 ,, 
Department of Environment ana forests, Govemrnent of Assam 

Bamfnuma!dan, Guwaha1i-7S ·1 021 . .Assam 

ANALYSiS REPORT OF TC~02f21 

SAMPlE li'JFORMATION 

Source: l/Vater fron·~ Raadsftie tira!n of Tfko~ QC.P area 

2 Locatfon: N-2Fl5'48.3335' & E<l'F43"05 .. 1972" 

3 Date & Time of Cotlecilon; 2.02'-\:J-1<14 at Oi ·15 PfV' 

·~ Date of Rect::ipt 
s. Co!lectwd By 

ANALYSED PARAMETER.$: 

pH 
Oil e< Grease (O&G:r 

Biochernieal Oxygen D~mand {EOD:· 

Chemical oxygen Demand (COD) 

Suspended Solid (SS) 

Nitr;;;Jte BSN 

PnenoJlc Compounds 

Pflasphete as P 

Sufphrde as S 

Hexavalent Chromium 

Tot1:lf Chromium 

L'f<ad 

Mercury 

Zlnc 

Copp-er 

Cadm1um 

*BDL; Below Detectab!m Umit 

Mr D Hand1que SA 

5.8 
1 A mgll 

12-B tngfl 

47.5mg/J 

82.0mgll 

D.4 mg!l 

SOL 
!12 

BDL mg!! 

BDL mgil 

a~ 138 rng/f 

fJ.09 

BOL mgif 

0 255 mgll 

BDL 

Disdmrge Standard 

(as per SCHEDULE VI 
of£1> Act,1986) 

o,Hl,IJ 

lO m£!/1 

30 rng/J 

250 mgll 

100 mg/l 

5Dmgn 

1 f(1gil 

5 

2 mgll 

0.1 mg•ll 

2 ITig/1 

o.o 1 rng/i 

5 rng/J 

3mgll 

3 mgl! 

Rem.ark: AU the parameters are found to be within the- Tott~rance Umit. 



::31>i~ fi~ 
POLLUTION CONTU.OL BOA.RD, LL\.SSAlVI 

Department of Env~ronrnent and Forests, Government of Assam 
BamirnJnlaldan, ·Guv¥aha!!·781021, .Assam 

ANAL VS!S REPORT OF TC-03/21 

SAMPLE iNFORMATION 

Source Wmter frorn Ledc Katcha Nuliah 

2 D.mit;; & Time of ColiectkJD : 2021-0i -J<! i!!ll}l :30 PM 

:~ Date of Racsipt 2021-o·r .as 
ct. Co!lll!cted Sy : Mr. Ci Han::lique s;:;, 

ANALYSED PARAMETERS: 

nH 

Oil f!, Grease {0&-Gi 

Biocham!c.a; Oxyge:) Demand (ElODl 

Nitr.,t;; as N 

Phermik: CompOL1nds 

Pllosphate as P 

SulphidE ~$ S 

Hexav~fent Chrom~um 

Lead 

rv'letC:l'i}' 

Zinc 

C~dmlum 

:i. 

BDL ;·ngJl 

2.6 rng/i 

8,6 

BDL 

BDL mgil 

0.074 rngll 

u.04S rngfl 

BDLmg/1 

).-!16 mg/1 

0~943 

SDL 

BDL mg!l 

Discharge Standard 

{as per SCHEDUi.E VI 

of fP Act,1S85} 

5,5-9.0 

'tOmgf! 

250mgil. 

·100 mgfl 

50mg/i 

t riigll 

5 mg;i 

2 

CU1! m-gil 

5 mg/f 

3 mgil 

3 

2 mg!l 

lie, Labor-atory 
PCS, Assam 



POLLUTION CONTROL BOARD~ ASSAl\'1 
Department of Environment and forests, Government of ;\ssam 

Baminuma!dan, Guwahatl-781021, ,l.\ssam 
W~<;bsitl'ii:WVN,•',pcbassam.mg 

ANALYSIS REPORT OF TC-07/21 

SAMPLE iNFORMATION 

Source: Stagnated wa\$i'Of OCP 

?. Date & Tirne of Cotlec-Hon . 2021-03-03 at ·12:30 PP11i 

3. Date of R;,;:c®ip! 
4, Collected By 

ANALYSED PARAMETERS; 

pH 

Oil & Grease {O&G) 

BiochemiCi3! Oxygen Demand (BOD) 

Chemica! Oxygen Demand (COD} 

Suspended Sofid {SS} 

Nitrates;; N 

Phenoi1c Compound<> 

Phosphate a$ P 

asS 

Hexav1a!ent Chromium 

Tota! Chrcmlum 

Zinc 

Cop-per 

Cadmium 

4.3 

BDLmgll 

52 rngll 

L4.')mg.r: 

1.5· rnglf 

8D~rngil 

('1,1 mg!l 

BOL mgll 

8DL rngti 

ODE12 mgll 

0.073 

SOL mg/1 

a 659 mg:! 

1JJ79 mgll 

O.DG1 mgtl 

BDL rng!l 

Remark: The water sampl~;~ ls found to b~< acidic, 

Discharge Standard 

{as per SCHEDUU: ill 

of EP Ar:t,1986) 
!55-9 (J 

10 mgt! 

3(l mg/1 

250 

100 mg1i 

50 mgl! 

1 mg!l 

5mgll 

2: mg!l 

o. mgil 

0.1 mgii 

CH:n mgil 

5 

3 rngil 

3 mgJI 

2 mg/l 



POLLUTION CONTROL BOARD;~ r\SSAIVI 
Department t1f Environrnenl end Forests, Gcvemment of Assam 

Bamlnumaldan, GuwahatH81 021, Assam 
webs~te: wvv'Vt .pcbas~m .org 

ANALYSIS REPORT OF TC~08/21 

SAMPLE tNfORMA!JON 

Soun:;fii: \N:ater from Samuk)an Nuller• 

2. Date & Time of Callectlor; : 202'1-03-03 at -( 2:50 PM 

s. D:ate of Receipt 
.t. Collect~<d By 

ANALYSED PARAMETERS: 

pH 

Ofl & Grease (G&G) 

Sio.cf·Jern1-cal Oxygen D~rr&and (8()0) 

Chemic.af Oxygi!ln Demand 

Suspended Sortd (SS) 

Nitrate as N 

Phenolic Compounds 

Phospf1ate as P 

Hexavalent Chromium 

Tot:al C!1romillrn 

2!ne 

Nicket 

Copper 

C~drnium 

~soL: Below Detectable Limit 

2021,-03-04 

1.13 mgt! 

4.5 rng/t 

42.0 

0.1 mg/1 

BDL mg!l 

1~L 1 rngil 

BDL mgif 

BDL mgff 

BOL rr;g!l 

BOL rngll 

D.076 mgil 

006'6 mgil 

BDL mg!i 

BDL mg!l 

Discharge Standard 

(a.s per SCHEDUlE VI 
of fP Act,1985) 

10mg/i 

2f.:;tJ mgfl 

50 rng/i, 

·1 mg/1 

5 rng!l 

2mg/l 

Q '1 mg/1 

2 mg/1 

G 1 nlg/i 

O.Cr1 rngl\ 

5 mg!l 

3mgll 

3mgii 

2 mgii 

t!G, Laboratory 
PCB, P'~$sam 



::51>'1 ~ 
.~ I10LLUTl(lN CONTROL BOARD, ASSAI\tl 

~f).. Department of Erwfn:mment and Forests, Government of .~ssam 
f 

l_in'l ~·1o,1 Bamlnumaidan, Guvvanati-781021, Assam 
f )t, ~U ,~J(ir \VtibS!h:;;?,;\11/V/,\)C~i:!SS#m,org 

ANALYSiS REPORT OF TC~09/21 

SAMPLE iNFORMATrON 

Source: So;l Sample fn:m1 paody i\e!d elf Ledo g<hXI 
2 Date&. Time of Collectfcp - 21J2·r -03-08 at D1 :00 PM 

3 Date of Receipt 
1.1. Cotfec!ed By 

ANALYSED PARAMETERS: 

pH{'S:5) 

Oil & Grease {O&G) 

!gnltibfli!y 

Chromium (T> 

Lead as Pb 

Zinc as Zn 

Copper as Cu 

Nickel as Ni 

Cadmium as Cd 

Mercury !ii!S Hg 

BDL: Below Dntect<:~ble Umh 

.2021-0::S-09 
Mr. Mr. f.) Handique. SA EES 

BOL mg/Kg 

Non-ignrlibie 

CU44 mg/l<g 

0.92 mglkg 

1.428 mgfkg 

0.284 mg/kg 

12413 mglkg 

BDL mglkg 

BDL mg/kg 

lie, Laboratory 
PCB, Assam 



~Si'l 11~~Ci 
POLLUTION CONTROL BOi\RD, ASSAIVI 

Departrnen( oF Environment arc! Forests Govemm-Bnt of ."'.ssam 
BarnirHJrnaidan, Gu~;vahati .. 7fH02·f, Assarn 

ANALYSIS REPORT OF TC-1012·1 

SAMPLE INFORMATION 

SOIJrce: SoH Sar'nple from P<Kldy fls~d of Cipe g;<r.;n:. 
z Date & Time or Colrection :w2·Hi3-0t\ at a 1 · '15 PM 

0 Date of Rsce-jpt 
4. Coitecterj By 

ANAL YSEO PARAMETERS: 

pH ('15) 

Oii&Grease 

lgn!tib!llty 

ChromfL•m (T) 

Lead as Pb 

Zinc as Zn 

asCu 

Nickel as Nt 

Cadmium as Cd 

BDL; Below Oetcctabit!'t limit 

2Q2i -_Q.3~·GS 
i.•lr 0 H<.:Jnd1que SA 

5.6 
GDL mglkg 

Non·lgnitible 

0.176 mg/kg 

0.364 mglkg 

1 02<'3 mg!kgg 

0283 

BDL nlglkg 

iic, Laboratory 
PCS, Assam 



"'1·51 &I ::11_~ i1 
P<)LLUTION CONTROL BOARD~ ASSAI'Vl 

Departrnent of Envlrcnm>.wt and FCi:"(;sts, Gmernrneni of Assam 
BamffiurnaTdari, C1u'wah81i-78i02·1 f ,,.\ssorT~ 

ANALYSIS REPORT OF TC-11/21 

SAMPLE INFORMATION 

Sour c.;:;: Soil SO!rnpl$ frcw' ~"'lddy "•eiu o{ Sanwr:r:'in g;:,.on 
!t [late & Tirne of Call~c:tior. 2G2·1-JJ3-·Je· a~ c·1·2~5 Piv1 

3. Date cf Re~;sipt 
.t_ Gotiec;ed By 

ANALYSED PARAMETERS: 

pH (i:5) 

Oil & Grease (O&G) 

lgnitibllity 

Chrom1um (TJ 

Lei§ld es Pb 

line as Zn 

Copper as Cu 

Nicf;ei8S Ni 

Cscimium as Cd 

Mercury as Hg 

BDL: Be!ow Detectable limil 

202 '! -D3:-1S 
~J{r, D Ha~~1diqus B;\ 

8DL mQif\g 

0.244 rngikJ,J 

0.064 r;,g/kg 

I .250 111~')/kg 

0.232 mgfkg 

BOL mgtkg 

BOL mgfkg 

iic, labcratCiy 
PCB, Assam 

-



~Pi~ 

POLLUTifJN CONTR()L HOi\RD, '"~SSA.f\ti 
Department of EtwironnH;rlt <.md Form1ts, GovemrrHmt of Assam 

OF TC-13/21 

SAMPLE IN FORMA TlON 

SourcG- Soil -Sar11pl~ frJr:! f~~cJ of Led~ Co-sJ para gaor. 
1 Da!e ~~ Timt;;: of CoHecLor; i-03-0B at PM 

3. Date of Receipt 202·1-0::HiS 
4 Collected By · Mr D Handlque, 8/1, 

ANALYSED PARAMETERS: 

pH CJ:Si 

OH &'Grease 

Chromium 

L.ead as Pb 

Zinc as Zn 

Copperas Cu 

Nickei as Ni 

Ga.:Jmiurn ~.;s Cd 

asHg 

8DL mg/kg 

Nbn·fgni!lbirJ 

o. ·147 rngf'«g 

0 055 mg/kg 

1.051 rng/kg 

o 1 74 n:r~tkg 

1 104 rngtkg 

BElL mg/kg 

BOL mg/kg 

lie, Laboratory 
PCB, Assam 



-

31s:ta:t . 3l ~M~c;· 
POlJ.JtrfiON CONTI{OL B()ARD~ i\SSA:VI 

Department of Enwcrunent and FNests {3ovemrner!i of Assam 
8ammumaicl;:;n, Guvlahatl-781021. Assam 

ANALYSIS REPORT OF TC-12/21 

SAMPLE INFORMATION 

\. Sourc<l': Sail Sample fmm ;;;eddy t1e\0 of R.od g80fL 
2 Date & Tlrne of Collection. 2021-0.3-08 at 01:50PM 

Dail;, of Recerpt 
Co!tected By 

ANAL YSE!:l PARAMETERS: 

pH (1:5) 

Oil & Gte?se (O&G) 

lgnitibility 

Crwomrum {T) 

Lead as Pb 

Zinc as Zn 

Copper a~ Cu 

Nlcke! as Ni 

Cadmium aS C-::1 

l\•~ercury as Hg 

5.8 

BDL mgir;_g 

Non·lgnitlble 

(1, \93 

o.oe.5 mgtkg 

0.862 mg.lkg 

0202mgtkg 

O.SHl rng/kg 

BDL mg./kg 

BDL rngt~.gkg 

ilc, LabOri;~tory 
PCB, Assam 



F.Nc,6 •. 15J2()1W PE 
Q()ve.tmment o.f lttdla. 

ANNEXURE-5 

JV.Hnistey·of' El';\~ironm¢nt, Fhfe.st .1'1114. C9x!itHe· c,;,hwge 
l?roje~t• Elephant :mvJsion . 

. . Jndir~ Parya.Vi!ttiat:t Bh~:w@ 
:Va)i'i;1 W~ng~ JQr Bagh ~oodr.Alig:mJ 

· New Oelhi'-110003 
n~~ ,:X~ ~~~t. tot/t 

Sub: 02!*-r ~f t'&ie. .Hon!tile Su.m~ C:gutt •teif ~:,2«J1t in. Wrlt 
pg~~_x,1. ({;) DA:ll-. 275 -ot ~OlS UtiEld V~ A~~y~ ·~ ~. ·:y.$• 
UidO#· -of' Jndia ·ora. · 

JGndly find etlt:looed ~e .o:rde~ of· the Bonibltt Sup:r,eme .court, or>der 
dt. mt+-~~Q17 Wii:t Petition [Q) n,q. :475 of :1!6.1-5, wl:l,errlP th~ Bon~le 
Supreme Cc9\lrt h~$ dit~e-ted the' Mo.~F&dC to consider pn>tt;(~tiqn pf 27 
hl;.lh prltnrii:y ·e~pnwJt comd.ots in nixie -State.$ by :ac«:Nhi~g ll'llld, if 
:fl'e'GeSS'afY. . , 

.fu J.hi~ regam,. YO:P 11r~ :.tequette:.d to t;t~ses~ th.e feaSibili:t;y of 
protecting th,~$e: (;)Qmdorn m yq,ur r~$p~ctiv.e state ~d. if ~:Y, 1~d 
~c:qt,rl.sitkm fu to he dg;ne~ make itexpe-ditlt'>t:lsly, 

ff ~:V :fi:nru:ici!lil.ilt~~~titance is :r'eqtilied ·fq,r tq.is ts:,&~. the :J:vr1nistry -m.~y 
-cbn$.id!'1r i!Jndin,..gJt1 subject to pud~~tacy restraints, 

It .b> fi.ni:her reqtiest¢ · 'tQ furnish an action tak~I:l report. 1.-vlf.hiri 60 
days fot filing of ~ne· ~.fi~l~Yit: ilJ., .Fion'bl~ S~p,reme COurt. . 

C~pY fot'id:O:(,l ~fc~a~~~n :S:i1d ,ne~•l.~ e,.etion t~ ·.~ 

1. The Chief Wild Life Wartlt-,ti • Oovemment :of Uttr.akhmld. 
¥!~ The f{lrue!Wild Life: Wsxx,!en~ OoNtnnwnt of o¢ti~;:h 
3. Th~ ChlefW:ild tffk W!'ll't't~n~ G:e»v~~n:t of We$t ;B~pgal. 
4.'. T:lu~. Chief 'Wild Life Warden. :Gover-nmetit of Ass&n,. 
5. The·CW~itl;il(d_ U!e WWflen* Qq\l'emroe11t ofA:ruiiachw ,Pradesh. 
6. The Chi,e.fWi1d U!e: War-den, HovernmeA-1: of.Megh*"ltJ;ya .. 
·'l, The chi~f WijcJ Llte Wftra~n1 Oo'V.ermnent -of R:arnataka. 
8. T:he Ch1efWi,ldUie Warden, Governm~nt9Ffamllrtactu. 
9,. 'rhe thiefWHd U!e w~.:rdett, Governruent ofl{~rala. 



ft. JJ J? -~ E ~ fii C. Q \l 8. !J.' 0 1l' j! N 0 l A 
MI!!OIW ol!': ~mb'T.NGS 

?ilZf-t, Jr;~titiafil®} (c;i,yUj Mg~_L.2:7S(202;S 

$Y~ .A'»~ t;; ~R. 

lJbtt~ OF lm.'iXA • G. ~. 

~~at;oi tiohe:.i: {a) 

it~apop.de~t f~} 

·oa.~\'! ::. :041-.oa:;..:zn+ 1 U>ni' peuit~~ ~s (;lilled drt fi.lJ;" ·h~~ing :to@y. 

CO'IiM4 : 

'·· 

!10lt'E!Lti:!i1~-Ci!J:D -J'Qa~!tC~ 
-~~·5~ til\ • .1USTlti. ;:}_,'!(, ~ltitCiitm 

~.·ID"lyBm, l)i:V~,. Sll:,Ad11'r 
'~AL it. ~oha;t" 1 Atilt 

Ms.fl9k1' ~13, -ASG 
~.wasifu aadJ::~~ ~v. 
Mr.ir!f!$PU ~~Jl, J\d:v, 
-M.s.Sfi:~~tY.a 'JljJ.tltc;ute, :·~v-. 
~;~Gi.~fi/lt ~b'!qh -~ .. ·)V.)l\; 

-~ .,s.~~·Mi.t.il!;ira" M'lt.&en:l. 
~.Pa~~ upa,~yay" ~~v-. 
Ui:'• $ax;YJ~t- Pr~:tal? fli~~h, M'll'" 
Mii •• batt'll).i;M up~fa¥, .- ;..q!t 

~.i\n:dt,t sh.a~ ... Mv. 
~~$1.x .. ~_Hatt;; ·~"· 
MJ:.!.; ¢ .. :t_>~~t.(b_an , A!iv:, *!> -~-~ :N~::J.; A<iv, 
M!::,Raj_ ~i$ad\t~.t Adv• 

Mx:. ~o.~~pb. ~statle $J. , Mv. 
~n.E>dy~ ~i11;~otl~~ Mv. 
'M±'';cNihi.Sl! ¥a~._v, .Adv. 
1@-,:~~slla ~j t -~, 

Ux: •. i)~Qjit :So.:t~~.I~ .. ati..,. Mv, 
w.- /Pikeh.a -~, ·11,pil 

M,r:"n~ep~ G{)~:+; Mv. 
~,J41ind.. ·i'(UllUlt:.r .Adv. 

~, & • ti-dltya ~~;r $aqa;tY 1 MY. 
Mz;.~:t~njd :$-11'.\(Jh.; ~v. 

~ .:H~tik!ll W.otbi, ~. 
-~~,:t.ee-ll'f WSKi •. 1\.cht. 



Mg.lruja ~i.ngh, Mv. 
~s, Sh~~ si:!-~~11~ Adv. 

:W:.G;~:t-~ka:~h.! ~v • 
~ .• J:t/:i.h.fi;ti K;.J,' ' M.v" 
~!!it-P.riyanli;a l?t'~.h, ~~. 
~.lle@l;'li t'~akash! ~·-

~-·~~aH,nfJ. :~!l.nMX'ife., .. ~,~v,. . 
Mt .Kis.n~.t .l(a:t.nJ!:~4wnl<~~~. Uv. 

Vl!l® ~:t~AA"iim.t tft@. Cl>\li*i:i:e,1 :tl'i,~ ·~~rt: .made .~ ;t;g~:l,:Cl~ng 
. ,c;· it. D • R 

~, J!W~n -~ngi:!, Ws Ci:>ti,~t;. liY ;,i~ n'll:ltil\'1n l>Mt~;,l)..· c;.r~r dated 

$1. Q~. 20:.:7 ~ r.e'qllba.d l::(;:~F®'i~~;: wcs •. 1 ~M s: ~o ·:fih coun~,e.,;t; 

~.f:lf;i.d.av.U.:.s, ·~!$· s~~· ~~ ,n,it: :fo::d:.hco.iiti~(t. ,~.Pin"ky M~d1 ;l,..~at:Md 

Mt!it;tona,;l Sl).l*~itor ~Gen~al; fl~~lt!;! ~ *h.oit ad:)o~~nt, .so as· to 

e:g:~~ hu, iJI:~.ir:Uq,t;i.l1~ q91,U~iilel, to,· t~~e qct~n.~r a'!:fi$-'ltit$ 9n 

'beh!ll-.l.:t' oil x~flpOftdent Noa.\1.. -~Q,· a., 

:lh MJ:.Shy~ 'Div~:ii~ ~aru;;:ned t-siih.:~9r l:'!Qtl~B:i ap;f?.eari:Hg: :qrt 

behal-:fi .of'·.~ ;pe'f .. tt:.:Li;'lnru:: fum ~d ~:.>ve:f; to. U1l •in Comt tl;l~y, soma 

:a11(!J€r~;am;o~s on behalif o:f th~ peti.tioner:. ~ ·~U.fJ9:~UQfU3 J;~o~· talt.en 

h~~~ o~~:;; w the lea;~:i.)~.d: Md.~tional Soliciito:ei ~~e~a;t., 

3. ".t'h.t;~: .:l,AA;I:'fi!'l4 ~qp:i ti~nal $0.liai 1;',9X: .Qena:;~;d ~~.r:t,.aJ~:r$a tm .· 

'taka ;i;.l)tp- ~p$J,.~lJ;t.j;Qn the :$,Ufji'g'611ft4ons Of tll~ p.e.t:l'ti(.H'l~X! ~ WJ.i.J.e; 

£il;j,h,g tbe oount:~ ~i;!;ifia'l!':it¥ :on behalf i!)f' :r'e~ttP~o$-ertt NQ~ • .l iW¢ 

4, 

S " ftdUnteJZ ,~f'f);dav.i;tfi on beb~lf ~>f re~ond~~t Nos:. l ~lid. 3 .P~ 

p\l)ait:iv&ly £U~dwithi.n t}l:r.ae month~. 

(,S~~I;Sl;l ~ :rAbAV.) 
~;,.Ctll\!...,~S. 

(M~ SMANAl 
~S'I\$G:J;~mR 



,~-·--'--'-''"··--·-·----···-·--··------------.:. . ._ ____________ _. ______ ....,.._,_.........--.~~~ .... ~ 

F.No.6·15/!l01 '1 PE 
Government of Ind~a, 

Mini~try of Envi.ronmexl:t, Forest and Cthna:tt:l Change 
Project EiephliU'lt Division 

, Indira Pl;uyavan:rn. Bhawa.n 
Vayt.-1 \Ving, Jor Bagh Road, Al.igan,j 

. ,!lew Delhi-110003 
Date: 1 7 NiQV!1lmbell'~2017 

Sub; O:rder af the, a~.n!ble Sup:rem~~;~ C9urt d.at~:d 04·06-~0 17 in Writ 
Peti:t-km (Ct no. 27.~ of 2015 titled Vidya Athreya & An.r. V3. 
Uni<tn. of India & O%s. 

Tbe undersigned is directed t.o refer thi~ Ministry's lctte1r dated 24-
08-2017 on the above cited subject. The Hon'bk SupFeme Court h<'t:» 
dit·ected. the MoEF&CC to consider protection of 27 high pri()rity elephant 
corridon.> in nine :States by acquiring land, if n!»::ssary. 

In this regard, thi!:l Mini:stty requested Chlef Wildlife Wardens to 
asses3 the feasibility of protecting these corridorl!l in your :respective States 
Q11.d ffiAJ.d acqttil$ition if any, is. to be done and ~f any flrta:ncia.l u~is.tance is 
~\ired for this task, the Ministry may consider fun.di.ng it, s:ubJed: to 
budgetary restraints. 

It 1s to inform th~t 1-eply from your State is atill awaited, Therefore, it 
is once again r,equested to kindly consider the s.uggcsUon of the Hon'ble 
Supt'C.mc Court and furohh ,an ac'"Jon taken :report on tbe same &t the 
earLiest for filing of aft1davlt in the Hon'bl~ ~preme Court of Ind1s.a.. 

The matte.r may please be granted top pdodty. 

(Nohl!.A] 
Deputy Ins.pootor Gen~ of F-orest$ & 

:Dbtector, Proje¢t El~phant: 
Telefnx: Iii l-24695.323 

1':-rrmtl: pmjectdcphrult, troC>~~Q)gml.liLcom 

1.. The Chief Wild Life W axde:o , Gover.tml.cnt of Uttr.akhttttd. 
2. The Chief Wild I..Uie VFanlen, Government of Odisha. 
3-, The Chief Wild .Life Warden, Gpvernment of West Bengal. 
4, The Chief Wil(ll.ife W€ltden1 Gove:rnxnc~'lt of t'\ssam. . 
5. The Chief Wild Life Warden, Govemment of Aruna.oht.1ll PJradesh, 
6. The Chief Wild Life Wa:rden, Government of Megh.alaya. 
7. The Chief Wild. Lii'e Warden, Government of Kamatai-m. 
8. The Ch:le:f Wild Liie W:arde.n., Oovt;)nme:nt of'fumilnadu. 
9. The Chid Wild Life Warden, Government of Kerah:.t. 



F.No.6-3/2010-PE (Vol. I) 
'·:·~' 1'·:··· 

~~ . ~ ' . tltt[;:jxU(, <'A '1{"'1 ~ GCil"H ~ 
GOVI!RN~~M OF INDIA 

MlNISTRY (}f' I:!:NVfRONM£N'I', FOREST AND C!JMATE CHANG!; 

~ tf.!ff<:Rul ~. uiR qrq m, 
~ ~-110003 

iNOllRA PARYAVARAN I!IHAWAN, JORBAGH ROAD, 
. N.EW DELHI-110 0.03 

Website: mraif, nk,ln 

Sub: Order of the Hon'ble Supreme CQur~ d~.ted 23.04.2018 1n Wrlt Petition (c) no. 897 of 
1996 titled A. Ranga:rajan & ors; .'\fs. (Jnion of India &. Ors. filed in the Hon'bJe 
Supreme court _reg · · · 

Ref: Order ofth.e Hon'ble SUpreme Court dated 04.08 .. 2017 in Writ petition (c) no.275 of 
201S titled Vidya Atherya & An:r. Vs Union of [ndia 

·Kind attention is invited to the subject. Please find enclosed the order of the Hon'ble. 
Supreme Court dated 23.04.2018 In the matte!' for securing the critical high priority elephant 
corridors to minimise the human- elephant contli<::ts; It is requested to kindly pr~vide the response. 
of the states on critical elephant corridors as sougilt by this Ministry and furnish an action taken 
report of the same within three weeks to this ministry. · 

In this regard, attention is also·. invited to this Minlstry vide letter mentioned under 
reference requesting the Chief Wildllfe Wardens to assess the feasibility of protecting these 
corridors in your respective states. !nspiteof the reminder on "17.11.2017; the response from the 
respective states to this Ministry ls.still avvaited and the order of Hon'ble Supreme Court may also 
be perused in this context 

Hence, it is once again requested to send the responses immediately to this n1lnistry for 
:finalizing the view of this Ministry on tlle matter. 

This may be treated on top priority. 

E:ncls: ~s above. 

Distribution for kind information and necessary action: 

1. The Chief Wildlife Warden, Government ofUttarakhand. 
2, TheCh!efWJ!dJife Warden, GovernmentofOdisha. 
3. Tl1e Chief \.VHdlife Warden, Government of West Bengal. 
4, The Ch!efWHdlife Warden, Government of Assam, 

IJ( 
(N'tr mpas} 

IGF & mrect{H' {Project Elephant} 
Telephone No. 011~24695249 

Ernail: noyql!fs1963@grnaH.com 

5, The Chief Wildlife Warden. Government of Arunachal Pradesh. 
6. The CniefWildllfe Warden, Government of Meghalaya, 
7. The Chief Wildlife Warden, Government ofKarnataJm. 
8, The .CbiefW!Id!ife Warden, Government of Tamil Nadu. 
9. 'fhe Chief Wildlife Warden, Government of Kerala. 

l 
I 
1-



10. The Chief Wildlife Warden, Government of Andhra Pradesh. 
11. The ChiefWildlife Warden, Government ofTdpura. 
12. The Chief Wildlife Warden, Government of Nagaland. 
13. The Chief Wildlife Warden, Government of Uttar Pradesh. 
14. The Chief Wildlife Warden, Government of Bihar, 
15. The Chief Wildlife Warden, Government ofJharkhand. 
16. The Chief Wildlife Warden, Go,lernment of Cbhattlsgarh. 
17. The Chief Wildlife Warden, Government of Rajasthan. 
18. The Chief Wildlife Warden, GovernmentofManipur. 
19. The Chief Wildlife Warden, Government of Madhya Pradesh. 
20. The Chief Wildlife Warden, Government ofHaryana. 
21. The ChiefWHdUfe Warden, Government ofGujarat. 
22. The Chief Wildlife Warden, Government of Andaman and Nicobar, 

Copy to: Shri A. N. s. Nadlntmi, Senior Addl. Government Advocate, Supreme Court of 

India for kind information and necessary action K/ , 
dJ 

(Noya TbonJas) 
IGF & Director (Project Elephant) 

Telephone No. 011-24695249 
Email: noyalifs1963@_gmail.com 

\ 

r 
! 

1-
! 
j 



REMINDER. 
SUPREME COURT M.f\D'lltR 

li'.Mo.6·15/2011 PE 
Government of India. 

Minh;tr:y of Envlrorune.nt, l;.'orest and Climate Change 
Project Elephant Division 

Indira P"..uyavar.an Bba Wa:tl 
Vayu Wi.ng, Jor Bagh Roa.d 1 Aliga:nj 

, J:iew Delhi" 110003 
:tlQte: J 7 Nowmberl2017 

Sub.t~/Omer r:~f the Hon.~e: Supreme C@W't at~d 04-08·2017 m Writ 
j ~titirul (C) no. 275 of :2015 titled Vidya Athreya & Am'. Vs. 
Unionr@f~lndia & Ors. ' • 
' ' 

(' The undersigned is di:rec~ to :refer tbhi! :M1rnstry•s letter dated 24~ 
· 08-20 l7 on the above cited subject. The Hon'ble Supreme Court has 

directed the MoE:F&CC to consider protection of 27 high priority elephant 
corridor$ i:n nine Stat"l_-S by acq1.1iring land, if necessary, 

h1 this regard, this Ministry n:quested Chief Wildlife Wardens to 
a~s~ss the feasibHity o:f' protecting theBe c1Jrridors in your .respective States 
and. land acquisition 1f >;~,ny~ is to be done and if ~=my fmancial as~istance .is. 
requi:red for this msk~ the Ministry may ~on:side~r funding 1t, subject to 
budg~taey restraints. "-

It :is to inform that :reply fr,om you• State is still awaited. Therdilre, it 
Is once again requested to kindly conslide:r the suggestion or the Hun'bl{J 
Supreme Court and futm:ish ru1 action taken :report on the smmB at the 
earliest fo-r i1Hrtg of affidavit in the Hon"ble Supreme Court of India" 

The matter may please be granted top priority, kA 
! 

iNoyatlfhomu) 
Deputy Irk~pector ~ne-rtd of Forests & 

'Diff;'Jctor, Project Eleph.~:?ont 
Tdei$1.1e H1 E14u95.32J 

r<:..miiH; pr.:Jjcctdtptumt.tnot>!W;gmnil.mrn 
~cl; Copy of the 1etter d!lt~d 24-08~20 11 

L The CbJefWi1d Life Warden , Government of Uttr#lkh&t'!d, 
2. The Chief Wild Life Wan:!en1 Government of Odisha. 
3. The Chief Wild L-n\fe Warden, Go"'ilemment of West Bengat 
4. 'fh€- Chief\Vild L-ife W.atdw_, Gml<H'imlent of A.ssanL 
5. 'the Chief Wild Life Wa.rdcn, Go'!.femment of Arunachal Pradesh. 
(L The Chief Wild L.ife W~trden~ Giove:rnment of Me.;rJ:'u;liftya. 
7. 'The ChiefWil1 Life Warden, Gover-ru:nerlt of KarMtaka. 
8. 'l'he Cl:rlclW:ild Life Wa.rden, Goven1.ment of'familnadu. 
9. The Chief Wild Life Wru·den, O:ovcxnment •(.'lf Ke:raJa. 
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ITEM N0.3 COURT 1110.4 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROCEEDINGS 

Writ Petition(s)(Civil) No(s}.S97/1996 

A, RANGARAJAN & ORS. Petitioner(s) 

VERSUS 

UNION OF INDIA 
MINISTRY OF ENVIRONMENT AND FOREST & ORS. 

WI:TH 
SLP(C) No. 5176/2e12 (XII) 
SLP{C) No. 2666/2012 (XII) 
SLP(C) No. 7619/2012 (XII) 
S.L.P.(C) •.. CC No. 5161/2012 {XII) 
SLP(C) No. 26154/2011 (XII) 
SLP(C) No. 37332/2613 (XII} 
S.l.P.(C) ... CC No. 9281/2012 {XII) 
SLP(C) No. 21460/2811 {XII) 
SLP(C) No. 17313M173l4/2011 (Xli} 
SLP(C) No. 21463m21464/2911 (XII) 
SLP(C) No. 21461/2811 (XII) 
SLP(CJ No. 16668/2011 (XII) 
SlP(C) No. 17160/2911 {XII) 
SLP(C} No. 17155n17156/2811 (XII) 
SlP(C) No. 17159~17151/2911 (XII) 
SlP(C) No. 21480/2911 {XII) 
SLP(C} No. 21467/2611 (XII) 
SLP{C) No. 21472/2911 {XII) 
SLP{C) No. 21477/2811 {XII) 
SLP(C) No. 21478/2911 (XII) 
SLP{C) No. 21479/2911 (XII) 
SLP(C) No. 21468/2011 (XII) 
SlP{C) No. 21469/2$11 (XII) 
SLP(C) No. 24826/2911 (XII} 
SLP(C) No. 19112/2011 (XII} 
SlP(C) No. 2501&/2911 {XII) 
SLP(C} No. 31581/2011 (XII) 
SLP{C) No. 35$59/2913 (XII) 
SLP{C} No. 39535/2011 (XII) 
SlP(C) No. 35644/2G13 (XII} 
SlP(C) No. 30536/2011 (XII) 

) No. 9305/2312 (XII) 
.(C) .. ,CC No. 5278/2912 {XII) 

L.P.(C) ..• CC No. 5312/2012 (XII) 
Diary No(s). 16319/2017 (XII} 

Respondent(s) 

Date : 23-84~2918 These matters were called on for hearing today. 
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HCN'BLE MR. JUSTICE MADAN B. lCKUR 
HON 1 BlE MR. JUSTICE DEEPAK GUPTA 

Mr. Harish N. Salve, Sr. Adv.{A.C.)(NP) 

Ms. Aparajita Singh, Adv. (A.C.) 

Mr. A.D.N. Ra0 1 Adv. (A.C.) 
Mr. Sudipto :Sircar, Adv. 
Ms. Tulika Chikker, Adv. 

Mr. Siddhartha Chowdhury, Adv. (A.C.) 

For Petitioner(s) Mr. Salman Khurshid, Sr. Adv. 
Ms. !\1adhavi Divan, Adv. 
Mr. Manan Verma, Adv. 
Ms. Palak Mahaj an, Adv. 
Ms. Kanika saran.!' Adv. 
Ms. Diksha Rai, AOR 

Mr. Rahul Shyam Bhandari 1 Adv. 
Mrr. Vinodh Kanna B., AOR 

Mr. sudarsh Menon, AOR 

Mr. K. V. Mohan, AOR 
Mr, K.V. Balakrishnan, Adv, 

Mr. Nikhil Nayyar, AOR 

Mr. S. Ravi Shankar r AOR 
Yannmah i\lachiar, Adv. 
Ms. Priyanka Das, Adv. 

Mr. Avishkar Singhvi, Adv. 
Mr. Abhimanyu Bhimdari 1 .Adv. 
Ms. Roohina Dua, Adv. 
Mr. Naveen Kumar, AOR 

Jl~r. sr idhar Potaraj u, AOR 
Mr. Prabhat Kumar, Adv. 
Mr. Uday Khanna, Adv. 
Ms. Anki ta Shanna, Adv. 

Mrs. Lalita Kaushik, AOR 
Mr. Sanjay Upadhyay 1 Adv. 
Ms. S. Shukla, Adv. 
Ms. Eisha Krishen, Adv. 

Mr. Shakil Ahmed Syed;o AOR 
Mohd. Parvez Dabas 1 Adv. 

! 
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For Respondent(s)/ 
applicant(s) 

Tamil Nadu 

3 

Mr. Uzmi Jameel Husain, Adv. 
Mr. Pulkit Chandra, Adv. 

Mr. R. Anand Padmanabhan, Adv. 
Ananya Mukherjee, Adv. 
Mr .. Romll Pathak, Adv. 
~lr. Shashi Shushan Kumar 1 AOR 

Mr. Kaustubh Shukla, AOR 
Mr. Ankur Kashyap, Adv. 

Mr. v. Balachandran, AOR 
Mr. Siddharth Naidu, Adv. 

Mr. Vikas Mehta, AOR 
Ms. Anushree Menon, Adv. 

Mr. K.N. Balgopal, Sr. Adv. 
Mr. L, c. Agrawala, AOR 
Mr. A.P. Mukundan1 Adv. 
Ms. Nitya Nambiar, Adv. 

Ms. Rukhsana Choudhury, AOR 

Mr. Gopal Shankara Narayanan, Adv. 
Mr. Senthil Jagadeesan, AOR 
Ms. Shruti Iyer 1 Adv. 
Ms. Sonakshi Malhan, Adv. 
Ms. suriti Chowdhary, Adv. 
Mr. Shrutanjaya Bhardwaj, Adv. 

Mr. P. K, Manohar, AOR 

Mr. Manoj v. George, Adv. 
Mr. Zulfiker Ali P. S, AOR 
Ms. Shilpa tiza George, Adv. 
Mr. Faisal M. Aboobaker, Adv. 
Ms. Lakshmi sree PuthQnpurackal, Adv. 

Mr. Atmaram N.S. Nadkarni, ASG 
l'o1r. S, Wasim A. Qadri, Adv, 
Mr . D. L Chidanand, Adv. 
Mr. Ritesh Kumar, Adv. 
Mr. Gurmeet Si.ngh Makker, AOR 
Mr. B. Krishna Prasad, AOR 

Mr. Subramonium Prasad, Sr. Adv. 
Mr. M. Yogesh Kanna, AOR 
Ms. Sujatha Bagadhi, Adv. 
Ms. Maha Lakshmi, Adv. 
Ms. Nithya1 Adv. 



Kerala 

Assam 

Tripura 

Bihar 

4 

Mr. G. Prakash; Adv. 

Ms. Aparna Bhat 1 AOR 
Ms. Jost1ita Pai, Adv. 

Ms. Anitha shenoy, AOR 

Mr. Sridhar Potaraju, AOR 

Caveator-in-person 

Mr. K. v. Vijayakumar 1 AOR 

Mr. Vinodh Kanna B., AOR 
Mr. A. Sriram 1 Adv. 
Mr. Manikandan, Adv. 

Mr. B. Krishna Prasad, AOR 

Mr. Manoj v. George, Adv. 
~1r. Zulfiker Ali P. S, AOR 
Ms. Shilpa liza George, Adv. 
Mr. Faisal M. Aboobaker 1 Adv. 
~1s, lakshmi Sree Puthenpurackal, Adv. 

Mr. B. Balaji, AOR 

1\lr. Ann am D. 1\1. Rao, AOR 

Mr. P. A. Noor Muhamed, AOR 
Ms. Giffara s., Adv. 

Mr. Parijat Sinha, AOR 

Mr. M. A, Krishna Moorthy 1 AOR 

Mr. Shuvodeep Roy, AOR 
Mr. Sayooj Mohandas N., Adv. 
Mr. Naman Kamboj, Adv. 

Mr. Shuvodeep Roy, AOR 
Nr. Rituraj BiSvJas, Adv. 

Mr. Anil Shrivastav, AOR 



Meghala.ya 

5 

Mr. Manish Kumar, Adv. 

Mr. R. N. Keswani1 AOR 

Mr. Ranjan Mukherjee 1 AOR 
Mr. s. Bhowmick~ Adv. 
Mr. Daniel Stone Lyngdoh, Adv. 

Mr. Edward Belho, AAS 
Ms. K. Enatoli Sema, Adv. 
Mr. Amit Kumar Singh, Adv. 
Mr. K. luikang Michael, Adv. 

UPON hearing the counsel the court made the following 
0 R I) E R 

Learned Additional Solicitor General has submitted 

that the Project Elephant Scheme is being implemented in 

22 states. 

Letters have been written to all these 22 States on 

24th August, 2.G17 and 17th November, 2817. :In the letter 

dated 24~ August, 2@17, an Action Taken Report within se 

days had been sought. While in the letter dated 17th 

November, 2617 the states have been informed to take up 

the matter on top priority. 

In spite of the aforesaid letters and time bound 

requirements given by the Union of Ind:ia, only three 

States, i.e., Kerala1 r•teghalaya and West Bengal have 

responded. The following States have not given any 

response to the Union of India: 

1. Andhra Pradesh 

2. Arunachal Pradesh 

3. Assam 

4. Chhattisgarh 

5. Jharkhand 



G. Karnataka 

7, Maharashtra 

B. Nagaland 

9. Odbha 

:11. Uttar Pradesh 

12. Uttarakhand 

13. Tripura 

14, Rajasthan 

15. Andaman &. Nicobar Islands 

:16. Bihar 

17. Punjab 

18. Gujarat 

19. Haryana (\!there an elephant rescu~ c~nt re has 

been set up supported by Project Elephant) 

Response should be given by the aforesaid States 

within four weeks from today positively. 

Learned counsel appearing in Writ Petition (C) No.275 

of .:2015 (V'idya Athreya &. Anr. Vs. Union of India & Qrs .~ ) 

says that he ltJill not press the issu~ of elephant 

corridor in the aforesaid case. 

List the matter on 12th July, :2a1s. 

{SANJAY KUMARm:t} 
AR-CUM-PS 

(KAilASH CHANDER) 
COURT NASTER 



To, 

F. No. 6-a/2.010-PE 

Government of India 

ANNEXURE-6 

Ministry of Environment, Forest&. Climate Change 
{Project Elephant Division} 

*********+""* 
Indira Paryavan Bhawan, 

Jor Bagh Road, Allganj 
New Delhi- 110003 

Oate: 1(r.12.2021 

Principal Chief conservator of forests & 

Chief Wildlife Warden 
All PE range States/UTs 

St~b: Civil Appeal No. 34S8-3439/2020, in tile matter o.f Hospitality Association of 

Mudumalal Vs. In Defence of Environment and Animals & Ors.· reg. 

Sir, 

The undersigned is hereby directed to bring to your notice that the Petitioners, in 

the above-cited subject matter had challenged the judgment of the Hon'b!e High Court of 

Madras for upholding the vaHdity ot the Tamil Nadu Government Notification G.O.(Ms,): No. 

125, dated 31.08.2010 (Annexure- I), which had notified an 'Elephant Corridor' in the Sigur 

Plateau of Nilglris District. Following the passing of said Notification, the resort owners and 

other private land owners were directed to vacate the lands falling within the notified 

elephant corridor to the Dlstrict CoHector, Nilgiris within three months from the date of the 

jUdgment 

Hon'bie Supr~m1e Court, vide its judgment dated 14,10.2020, whife upholding the 

order of the Hon'ble High Court of Madras, recognized the importance of elephant 

corridors for protection and preservation of elephant speci@s and stated: 

" ... A.s forest lands continue to be lost, these relatively narrow and linear patches 

of vegetation form vito/ natural habitat linkages between larger forest patches. 

They allow elephants to move between secure habitat freely, without being 



,----

disturbed by humans. 11 

The Hon'bfe Supreme Court further observed the~ following:-

"Elephant corridors allow elephants to continue their nomadic mode of survival, 

despite shrinking forest cover, by facilitating travel between distinct forest 

habitats. Corridors are narrow and linear patches of forest which esr.ablish and 

facilitate connectivity across habitats. In the context of today's world, where 

habitat fragmentation has became increasingly common, these corridors play a 

crucial role In sustaining wildlife by reducing the impact of habitat isolations. In 

their absence, elephants would be unable ta move freely, whkh would In tum 

affect many other animal species and the ecosystem balance of several wild 

habitats would be unalterably upset. It would also eventually lead to the local 

extinction of elephants, a species which is wlfdly revered In our country and across 

the WPrfd. To secure wild elephants' future, it is essential that we ensure their 

l.lninterrupted movement between different forest habitats. Far this, elephant 

corridors must be protected." 

In vlew of the above stated observations iterated by the Hon'ble Supreme court of India, 

the copy of the Judgment is herewith attached (Annexure· U} along with thls 

communication and submitted for your information and needful please, 

End: As above 

Yours faithfully 
• 

Scientist 'D' {Project Elephant) 

Email ld: km.selvan@gov.in 

Telephone No.- 011·2.4695067 
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WH~Ufe- Formation of tfeph.an!·Corridor. a8 per. the .dlr~~il!on of the tiigh Court dated 
~.1~.2008 ~J"\d 1.3.~01~ in W.P. No.1009~~2008 fil~d by EJephanl Rajendra~ -
Re~resen!a!1~ns 1 oojec!jons fill;d by the pa!it1on~rs ag<11nst the f9rmation ol elephant 

" corndor- Rejected~ Confirmation for Jhe safe and Uflidishubed pa~sage of el~phant 
~~~ant Co,r~dOr,!i!_~~: ~~~clion of ~~h cp,~~: Ord~rs-lssued. e·,,'. • .. . - . 

. ' 

' ~ 
.- I 
··f_ ,; 
.'~'.'' 
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'' 

. ENVIRONMENT AND FOREST~ (F}t~) OePARTMeNT 

G.O.(M.s.} No.125 DlltQd: 31.08.2010 

i. 

2 . 

3. 
4; 

5. 
·' 6. 

I 

Re-~d: 

High .C<Jurt, M,adras order dated 3Q.9.2008.h)W,P, No. i0098 of 2009. 
rli9h Court, Madras order.dated 3.12.200g lh W.P. 'No.10098 Qf 2009 
and 2762 · · . 
Government ratter No .2805.1FR.512009·15, d a~d 9.1.201 0. 
Hi~h Court. Madras order dated 11.1,201 0; · · - · 
High Court, Madras ord,er dated 1.3.2010 l.n W,P. No: 10093 of 2008.' 
From the Principal Chlef :qonseNatar of' :Forests ,letter 
No.WLS/24778/08, dated 2e.os.'2010. · · 

... ~--1 

Thi~JEiephan! G. Rajendran has Wed a W.P. Nq.1.0008/2003 before the Hon'bl~ 
High Court, Madras. ln .abidance wl!h the High CaLiri orde( IQ~rth ana fifth cited read 

. abov~~ !Me Pri!iWlf)<~l Chi~f Conservator at Forests lri ·th~ letter 61~ re~d ~~~OV$ Ms $&nl 
ihe proposal 1&}~e,·.Govemmenl for passing ffnat orders.. · · · l 

-,~,-"'" ·:~ 

:' ~ 

·.' . 2. T~~ elephant is .a fre~ an~ long ra6ging animal. On an average it m~y ~rav~l 
·up ~o 20-40 ~ilt.imeter~ In a d(,1y andJ U1erefo.:~·f'ay re~:j~Jire vast f~rest~d-h~bil~t~ having ·,. 
· ophrruJm haMal conditions to moye and sUI"''IV~! The purp~e of m1grahorts 1s ln.se.~rch of . ·~ ·. 

I fO>od, water~ seasonality oompulsi_ons and physlcel r~qul(e:ments .. The el~phan!~ show 
strong fldeH~ !o !htt roules usvd d.urlng their m9V(;l!TI~I1t~. Habilel fmgme~taUon 1$ OM Of : 

l !he major threats to migratory mammals like Asian efep~ants,-which wHh vast resovr~ · 
1 requiremfllnl~. are amon~ !fle worst affected, An elephant 11¢fridor, is rotJQhly defiMd as a 
.,. n~;~rrow s!lip qf land (having optimal tre~ 'cover ~nd · baslc hal;)!tal r~quiremen!s foe · j 

· , . '. ··r;lephanl$}fi4 any Jength !b?t~lretch_Qffor~~t~d·(or·othenvise) lsri.d thai eormecis !arQer .• · · 
-.·::-::J -· · ~-- •:h~ ~Jl!~§~;{~V~fl..:ele_p!~a11f:POPUI~ llo rts}:-and fGrms- -a-~ol)dult ~for ~n!ma i. m o\Jemenl...beiWee:n... -- _ .~ .. --

\ h?b1!at4. This mov¢ment helps to anhanc~·speci$S-s0rvfvarand.&lrth rate.· Eliiphants ~l'lil-· · __ .. · · · · 
! knO~. to sti~k to t!1a1i. ~fgratol)' routes. b~!Ween thei.r ·s~asQnal' rang as !?rqogh ~~~se 
j· · com(:Jors, wh1ch some hmes may be h~hly con,;;lrlc,ed. ·Anr' los$ of are<:! 1n the kn~wn 
, 
l 
l 
l .PT.O. 

J 
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comdors or olhar man made dlsturbMoos soon !J$ IStJiklings< CO(lstrur.lion Of new road;{; 
cna11ged agrk;~lturar pr~cUces and other dl~tv.roa~e;i}{; ·Vfilf .i~ pll !1~~hood __ i~cr~~~e ,~:~n.~',. , 
'i!leplianl rontrrcl~,. r~slnc! tne moven1enls '(1( elephap!.s, whrch wut be biOioglpally ·.~n~" 
'ecologically fa!~! lo !!)ern, rh~ !o~s ~f 99Vj4qc~ill;l~tld,to!:gr~,atw.·GontJict$.~nd ~-'~'fC9rJstV · 
'th'Els.fiess··.{o .the afieded elephant pcipr.~la.(loh~. bue; fo a)_arm;hS si!IJa,Jon'f ari$jl1g ·o\.H of . 
threats to oorrldors across the co(m!ry ow ·to rtt!i!}l<tli! .and unpl~(trled dev.eJopm~nt 
around tha elephant .regions. th(J Goyemment of lndia (GO!} havp, b.een. conlin~.o.us!y 
,pursuing w4h lhe $!ates that all thQ idertffle:d a!ep.hantcor~jponfin th~ States. interwSiat~ 
and intemallona/ elephan! co~rldors .belween India a~d olher oe09raphic'-llly CQi1!~UOU$ 
co[Jn!fifJs (mtJst be proiected 1vlth a long lerm view to. oonserve ths ajephants in all t11e 

regions, where elephants are iound. llrth~ letter oi200U addressed to all S!~tes !he GO/ 
had r,ommGnical~d a len~atrve list of id~ntlned 138 State corridors, 2D fnterstat~. corridors 
and 17 intemational corrldors and. a$kfiQHhe Sl<-{~ to id.tmtlfyail elephant corrfdor~ in th{!ir 
respective States and lake _urgent st~ps~ tQ nottfy th~m :under qpproprlat~ Acta. !hr$ also · 
impried that the State Government is fully ernpowerf;d to declare an E:lephant Conioor and 
manage ft as. per the exlsiing layis. al'ld reg~f:ationll. 

" ' '· : . . ~ ., . . " 

3. D~Jring !he years 2008~2009 _few Writ P~Wions were" moo rn th~ Hon't>le 
High Court ol Madras, (WP.No.1 OOSB/2008 by one'Thiru. Ra/eMr\in) seekklg dlr~ctions 
from the Hon1ble High Court to (er:nove a1l encroachme~ts, illegal cqn$tmclions to 
restrain the local communities from pracliylng aC!Mffss rnc~udin.g ag~icvllum along 
migratO!)' rol)tezy that :are harrlftl~ io the elephantS, and 110iify lh~ identified e!ephall! 
CQf(idors "lrl the SiQUt plateaiJ of 1he ~ilgirl$ ,Distrlct. Jlle petitlon.s also pfead,ad !h~ 
-Hbn'bie Court to reslroin man made distt,1rbances. such as agricullure, cat!le r~aring, 
grass cultlvaiion, cxJ!Iecllon and transpoliation of 111fncw forF.ls.t produc~s in. the vllrages 
J bt1Uing or inlhose !hat fall In the oorrldors. . · 

o '.I . . ' 

4. ·· · !n pursuanc;e of th~;~ pelif!1>hs 'the- Hon1ble: 'coM. (O~tober 2009), direc!eq · 
the· State Government tc conGtitiJt$!· a teem of exP:erts' frOnt Environment a11d Fqre$ts­
Oepartment with~ man~at~ to.stt1dy th~ Elephant C~rrfd~ru in ~hlil a~iq area vl$-a-vis the· 
!oHowing reports pubH~rH.td on !h11 ll~~Je9t of sieph~nt· corrido~s in: th~ Nilgiris Ol$tfict, . 
namefy:· ' 

a) E~o1o(}y of the Asian Eli(;pha.nt 
j 

~J The As~n Elephant in.Southern !n(fia, 

A brM documentaiion of Elephant Corridors ln Soulh ir.dia .. 
. • ' -. '' '• § • ' ~ :,.;. :' . ' 

5.- A~Jcordrngly a committee. v.;as ~~nsU!u!ed,··.cpmprislng- nQ!~d forestry and 
·.vikHlfe experta from the Forest Qepartment JncliJdlng Prln~ipal Chief Con$eNat¢r of 
F'oresls and Chle~fWHd ltle Wardan, Ohler CMse1vator ·of Forasts {fAP), Oonsel'liator of 
l'&rests, Co!mbatore Clrcle •. Conservalor of ~ores1s iU1d F..lefd·Oireotor. Mv.dume~l~i J:l~er 
Hes~Ne, Ootyl and ~he District Forest Off!eer, Nllgi(IS Nor!h, Ooty 'iq as$~~s the ~:J!Gnt 
an"d vitamv of the corridors and prep<;~r~ a m~p on sci~n!ific line~i. . 

8. Kl)!j'n& Commitlee ;n .cr;nl)~ft<,ltion wUh variQiJ$ ~~~$p!'la;1t experl$, NGO~, 
9t:ien!1st.s, s~P~r!anped relired S(f;n/or forest officials, lribal$ and~local communitjt;s in trie' 
field pr~par~,~a d£t!aUed map .vsinG latest-piS lech~lo~y with adeq:1ate grolmd trut.hlng ,, _ 
m the fJeld a?1o .proposed a smgle ;'l'6nso111ated corndoc and_ svb.IT)J!Ied tQ_ lh,e. Hoo:b[(l.~-~ 

:~CI)IJTt~ . -.··.: ~ -----~~~.·::-:-~- ·-· ~-;: : · · ·-~·~·: .. ~-.~ _ ... . ~ .. ..... , ~ ~ 
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. · 7.~ Too Court _ooserw')d thai ·lh~ Oovomr~teJnt M~d~r.f; ta. make s~liial>l~r .. 
!'"'~~-rv~mt1o11 to ensur13- a dtslurbanre free comdor. for movemen.ts pf Qlephsr!l::f.: H9wever,. 
1rr \~~w of th~. rep resentalions m{:)cfe by a lfferen t'lang 11 oklars and properly owners· in i~e 
regKm. the Hon'bfe High Court in ifs ord'er d~ted 3.12.2009 have Issued the fol)ci~ing 
rlifections:· · · 

(f) 

Or) 

The Slate Government will ~ave lo decide as to which Elephant 
Corridor has to be idenune\1 · . 

The publicallon of such map showing the "Elephant CorrkJor shou/1 
be rr]ade lhrough the Forest DepartmenL In: two local Newspapers 
one in English and aMiher in vernacular .Tamil giving the. details of 

· Survey Nos. of private lands which are. -'falling wlihil'l ine prcpos·ed 
i~l-$phant 'Corridors. The person~· mqy· be asked to su~mit 'their 
·~oj~ctlons wi!hhlhe Ume frame of9!ie month.. { 
~~;1;; . · :ri 

~e Intimation ol such prO{JosM ~l~phent Corrid~r a1ong~ witli a copy 
b? the reporl of lhe eXpert Comml~ee should be also forwarded tq 
each local Panohayat falling within the propas"ed Elephan! Corridor so 
that !he local persons r;an have the knowledge of the corridor. on their 
own. 

J 
' . 

(iv} · No se~arate 1ndJvldual hearing.ll! rJqulrori to .. bi given to .any person. 
Though a mass hesrlnfl fnay- be, given as ge.nera1Jy given In the Land. 

(v) 

(vi) 

. Acqtiisltlon cases and 01'\ hea~lng ·such obJections, I the proposed . 
Elephant Corridor includfng the map comakllng different Survey Nos. 
should be firtalize~ and".publiihed within a period {)(six moJ$s. . 

No individual or any Association should lntarvene !n the cas¢:· If they 
have any ob}$cllon they may raise befora the euthotftles concerned. .. 

On finaflz.a'Uon of !he Elephant Corridor it will be .operffor 1he Stale to 
d$C1de whe!n~r the priv3te lands falling within the Elephant Corridor 
that do not belong to Scheduled Tribes ana other 1radi!!qnall=oresl 
Dwellers and who have a rrght under the provisions of the Scheduled 
Tribes and other rradUionar Forest Owa!le~$ (f<~ea:g.'lltion of Forest 
RiQhls} Act, 2006 shotJ!d b~ acquired. I( !he decl$1on ts taken to 
aaqu~re the lar~ds fegolar prooodure as laid d,own under the Lane! 
Acqvi$itloii Act has to Qe followed.\ 

(vl1) If tMe -$tate Gov~Smrr1~nt in !he meantime Wsl'lt to lake .ov¢r lht1 
_ Manag$ment ot lhe_'Piivate Forests It may do so in terms. qf $aetlon3 
of the Tamil Nedu Private Foresf$ (Ass·un)p!i.ori of Management}. AcJ 
9t 1961 so as lo enable the ~l!.lphani$ to _oas.s throygh !he Corrido 
without any hindrance Ufl"the. Iands\ue acqurred.. · · . 

(V.lil-)~· ·Thl$-lnledm .Ord.er lo remove un1.1uthorlzed· solar. t~rrclng will eQuaiJy 
- .... b~-appfJ(}a51e to'lh~ TrJb·afs and-QtferT-r;j(!!Hcii·111(-P:"o~tDw&il@;fS::.. -.:--
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Afl p~r tl1a 1-llgh Court Order. datSfJ 1. 12.2Q~O)n Writ ·P('t!Hiol} Nos. ' · 
32747/2007 and 266931200B, ~-~~~.unauthorized constrvetkms mape ...;.1 

· on the private· lands, private forest land~. elc., wW. p_e (emoveq by .lhlil. 
Dls!rlct CoiToo!or, The Nlfglrie. Ftirther lf there Is'· (lriy unauthorized 
commercial buikJing{i incJuding resorts somfi of· whi~h. are also u~ecl 
fo( commerd.a.i purposns which !1ad been giv~n elec(ficity_cormeclion 
as (esidentral houses, the Tamil Nadu EtectriCi!y Board wW ensure 
disconnection of power supp1ytD such pr§!mlses. 

13 .• Acco-rdingly, a pubH~; hotke Wi.l~ issued on l. 1.2010 al011g wHh the maps of 
pfoposad corridor and relevant documents in all 4 'vmage$, e.g., Sholur, Masfnagudll 
1-fulialhr and Kadanadu '!hat. were likely to be affected by the proposed corridor. ln. 
ranponse to th~ public nofiee iss11ed pe~itions were rer.;r!llved. ·- · 

·9. Th~ no!ics w~s published. by:lh·e Oislrlc! For~st O(flce-r, Nf!giris North OMslon, 
· · · ·ooty '1itl1 aJJ due procedures and the guldelln~s hav~ !te_en me!lcur_o.usiy "follo_wi'!i'd, Th~ 

public tlOtlca. was.dispJayEld on public !;ll:ae®s <l!Ong wl!h the map .;;md o!hf.lr documentil 
!hal wars given to th@ panch<wats o,f tl~e .4. viU~a~ lrr·qa.J~stfQn .• Publiv hearings- wero 

· held on 8.2.20W <_~t !!.30 A.M. at Forest Anti poaolllng camp·flear S&gur 86dge, K!?lhatti 
M11singuctr;,, · for Sholur vnlage on 3.2.2010 alft30 A.~rl;:~~~ Fore,<;! ~Gst Hout,e (/Qg 
House) I' ' dr ror Masir~agudi VH111ge and on 8.2.2010 at 2.3·0 P.M. at Fonmt Rest 
House. Thli~PCCF and CWN constituted a Petl!io-m; Comm\Uee <lf e:-,periMced ill1d 
comp(]!en! 'ii:Jfficlals to exam!ne 64Q petitions, rec~iv~d at the p~blic hearing ang ![le 
t.hrotJgh man. Tha Committee went through a3ch and svary ,peffUon and listed out thG .. 
nmjor objections rf.li!$ad In each oHh$m; · · · · .. · · : · .: 

I . ,. 

'10. Ati the \)l)jCCtiOnS Wan~· examln&d, thorctighly. if has ooen I!ID!l'Ur5'd ~1at the 
inl(~n!fon Of tha Government ls to notify the conidor fo'r a safe and mldis{urbed pas$age 
of ekmhl!lllts' sc that theft g!lnetic d1spemal.could ti~·ensured for· long survival: The 
Eh; r;h?,it! Corridor Mar, to be necess~rily notified as a ma~agGm~:ml i:icdvfly on the p~rl of 
F On.1$l :Department wiihout lnfrirnglng on th~:r Right$ -ot !b.e peqple living in the Corrido·r. 
F?nh~r JS par the in$!ructrol1 of ~he G_ovam~ent pf India lo lden,tify, d®mar.;;atd and 
prol.:G! .:md COil;)t'lfV~ the sl~pham COf;ij~ors m ea.<lh' .;;l.lld every S\.3~1~, conc<;!ied actlon 
nat: 10 ~·e f~kan to nolffy the elephant corpdor. The Hon'btl\'l Hr~n Court hns a~so issued 
dimcifons to consider me repm~enlatl9rJS ana objsctlo~s filed by the Pubhc ~md pa~$ 
appropriate. orders in i;ccordanc~ with L~w. · 

' 

. 11. . The Government nave carefully and i~dep~~dentJy tlXamlned ~ll· the ., ; .. 
repr€set1tatroM and. o-biedions made by th& ptibl1c_ along wi\h th.$' Exp&rt Comm!Ht'le 
l~eport and the originql r$cords with the relevant Act ~nd Rules In det~ll $rld co~sid~~a 
lha! ali the repras~mlaaons and objecll?llS ma.ds by lhtf applicants are without m&rul. 
(Annexum.I). The Govemmefll fhsrafore:rejeclthe pa!illons and objscuons madt) by !he-
twbrfc agaimst the (ormation of e.lephent corridor, . ' . . 
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· .. :·,1~ .. 
. . i 2. The Government al$0 cqnfirm 'tn® ~~e~hsnt corrid.or rnap ,Published ·in fhs- .t~o 

~.· /i .. lo'f' dairies on~ in English (i.e.) 1'The Hrndu~ an.d lhe other in vernawlar (i.e.) Tamil pv '''0Jfra Thanfht.respectlve!y .. on 6.1:2010 a~d 7.~.2010 .il:'l.comp!iance with th~ ord~rs of : j the Hon'bje Hl{lh Covrtr Che:ma1 .dateq S.12.Q009 1n W;P. No. 1009$/200$. fh~ . 
li boundary description of !he elephant corridor i~' furiL';hed In Annexure. rJ. T1.1e lsnds 

.

· .. '.1 f.aWng wi1hin ·fne bQUI1dary descrlp!ion fom1 the ~rephar.t."oorridor. · Th{) list of ~he surJ~y 
numbers falling wllhin the elephant corridor Is in ;Ann~xure.lll. . . . I 

\ . l 
· l 1 ~·. The Government direct the Principal Ql1 ie f Cotuserva lor Dr F' oresls to p vbHsh 

~ .the final elephant corridor in !he cadastral map prepare·d by the Expert Committee along 
~ ~,~,jth !he Suriley numbers of pr~ull~ lands which·;ar~ il;IIUi)g 'NIIhin the proposed e)ephaQt 
~ conidor. The Principal Chref ConseNator of Forests Is also dlrecled to !,i.ommunioate 
! : 

the Government orde.r to all the petitioners. 

(BY ORDER OF THE GQVER!>JOR) 
. - r . 

OESENORANATH SARANGL 
ADDITIONAl OHIGF SSCRETARY TO GOVER!~MENT 

To . . 
The Principal Chief Conservator of Forests, Ch~nnei·15 . · ·. - . 
Tbe Prinoipai Ch~ef Conservator ol For~Js!s aridtChiefWl!dllfe Warden·, ChEWlBl·1 S 
ThtfOfstrlct Golle¢or, The NUglris O!smct · · .. · · . · 
The secr~tary to Government. Law Dsp~Ftmeirlf1 Chennal.!l · . . 
The Prlnc1pal Secretary to Government, Flna!i~tl Department. Chtmnal :"' 9. 
The Principal Secretary to Government. Reve~ue department OheMal- 9 .. 
Th~ Special Government Pleader, High Court Chennal . · · . . . 
The Legal Ofik;_er, Ofo. the Principal Chief C<,lnsarvat(;r qf Forasts, Cfiennai·i5. 
The Prlvate:~~cretary to Additional Chief Seore!ari to Gov~mm~ol, EJwitonment and 
Forests, Depijftmenl, Chennal-9 \ ;: . 
SF/SCi~ ~i;i 
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REPORTABLE 

IN THE SUPREME COURT Of INDIA 

CIVIL APPEllATE JURISDICTION 

CIVIL APPEAL NOS.3438-3439 Of 2020 
(Arising out of S.l.P. (C) Nos.17313-17314 of 2011) 

HOSPITALITY ASSOCIATION OF MUDUMALAI ..... APPELLANT(S) 

VERSUS 

IN DEFENCE OF ENVIRONMENT AND 
ANIMALS AND ORS. ETC. .. ... RESPONDENT(S) 

WITH 

Civil Appeal No.3437 of 2020 
SLP (C) No. 20154 of 2011 

Civil Appeal No.3440 of 2020 
SLP (C) No. 21460 of 2011 

Civil Appeal Nos.3442-3443 of 2020 
SLP (C) Nos. 21463-21464 of 2011 

Civil Appeal No.3444 of 2020 
SLP (C) No. 21461 of 2011 

Civil Appeal No.3445 of 2020 
SLP (C) No. 16668 of 2011 

Civil Appeal No.344 7 of 2020 
SLP (C) No. 17160 of 2011 

Civil Appeal Nos.3448-3449 of 2020 
SLP (C) Nos. 17155-17156 of 2011 
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Civil Appeal Nos.3450-51 of 2020 
SLP (C) Nos. 17150-17151 of 2011 

Civil Appeal No.3446 of 2020 
SLP (C) No. 21480 of 2011 

Civil Appeal No.3452 of 2020 
SLP (C) No. 21467 of 2011 

Civil Appeal No.3453 of 2020 
SLP (C) No. 21472 of 2011 

Civil Appeal No.3454 of 2020 
SLP (C) No. 21477 of 2011 

Civil Appeal No.3455 of 2020 
SLP (C) No. 21478 of 2011 

Civil Appeal No.3456 of 2020 
SLP (C) No. 21470 of 2011 

Civil Appeal No.3457 of 2020 
SLP (C) No. 21468 of 2011 

Civil Appeal No.3458 of 2020 
SLP (C) No. 21469 of 2011 

Civil Appeal No.3459 of 2020 
SLP (C) No. 24826 of 2011 

Civil Appeal No.3460 of 2020 
SLP (C) No. 19112 of 2011 

Civil Appeal No.3461 of 2020 
SLP (C) No. 25010 of 2011 
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Civil Appeal No.3462 of 2020 
SLP (C) No. 31581 of 2011 

Civil Appeal No.3463 of 2020 
SLP (C) No. 35559 of 2013 

Civil Appeal No.3464 of 2020 
SLP (C) No. 30535 of 2011 

Civil Appeal No.3465 of 2020 
SLP (C) No. 35644 of 2013 

Civil Appeal No.3466 of 2020 
SLP (C) No. 30536 of 2011 

Civil Appeal No.3467 of 2020 
SLP (C) No. 9305 of 2012 

Civil Appeal No.3468 of 2020 
SLP (C) No(s).12388 of 2020 

(arising out of SLP(C) .... CC No. 5278 of 2012) 

Civil Appeal No.3469 of 2020 
SLP (C) No(s).l2389 of 2020 

(arising out of SLP (C) ... CC No. 5312 of 2012) 

Civil Appeal No.34 76 of 2020 
SLP (C) No. 5176 of 2012 

Civil Appeal No.3477 of 2020 
SLP (C) No. 2666 of 2012 

Civil Appeal No.3470 of 2020 
SLP (C) No. 7619 of 2012 

Civil Appeal No.34 71-34 72 of 2020 
SLP (C) No(s).21390-21391 of 2020 

(arising out of SLP(C) .... CC No.5161 of 2012) 
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Civil Appeal No.34 73 of 2020 
SLP (C) No. 37332 of 2013 

Civil Appeal Nos.3475 of 2020 
SLP {C) No{s).12393 of 2020 

{arising out of SLP(C) .... Diary No. 16319 of 2017) 

Civil Appeal No.3474 of 2020 
SLP {C) No{s).12392 of 2020 

{arising out of SLP{C) .... CC No.9201 of 2012) 

JUDGMENT 

S. ABDUL NAZEER, I. 

1. Leave granted. 

2. The appellants in these appeals have assailed the final 

judgment and order dated 07.04.2011 of the High Court of 

judicature at Madras, passed in Writ Petition {PIL) No. 10098 of 

2008 along with several other writ petitions including Review 

Application No. 131 of 2010 and Writ Petition No. 23939 of 2010 

filed by the Hospitality Association of Mudumalai. The High Court 

by the impugned judgment has upheld the validity of the Tamil 

Nadu Government Notification G.O.{Ms.) No. 125, dated 
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31.08.2010 which had notified an 'Elephant Corridor' in the Sigur 

Plateau of Nilgiris District and has further directed resort owners 

and other private land owners to vacate and hand over the vacant 

possession of the lands falling within the notified elephant 

corridor to the District Collector, Nilgiris within three months from 

the date of the judgment. 

3. The appellant in Civil Appeal Nos.3438-3439 of 2020 (arising 

out of SLP (C) Nos.17313-17314 of 2011), is the Hospitality 

Association of Mudumalai, registered under the Tamil Nadu 

Societies Registration Act, 1975, situated in the Nilgiris District of 

Tamil Nadu. The members of this association have established 

resorts/guest houses in the Nilgiris forest area. The other 

appellants are either the owners of the resorts/guest houses or 

the owners of the lands in and around the Nilgiris forest area. 

Some of them have built dwelling houses on their lands, some of 

them have encroached upon government lands and put up 

constructions thereon and some of them are cultivating the said 

lands. 

4. Before referring to the proceedings before the High Court 

and this Court, as well as the submissions made by the learned 
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counsel for the parties, it would be helpful to refer to the 

background facts and the prevailing ecological context in which 

the impugned G.O. was notified. 

A. BACKGROUND 

s. Despite being a figure of traditional cultural reverence, today 

the elephant species is severally threatened in India. The crux of 

the problem is one that affects all wildlife in the country: land. As 

India's human population has grown exponentially in the past 

several decades, so has its demand for resources. At its essence, 

that demand boils down to the requirement for more land - for 

agriculture to grow more food and for construction of roads, 

dams, mines, railways and housing. This demand for land has led 

to the degradation and fragmentation of the country's forest 

cover. The elephant, being a large agrarian animal, may weigh up 

to 4-5 tons and requires about 200-300 kgs. of fodder comprising 

of various plant species daily. It, therefore, needs large areas, 

which it uses by rotation, so that it may not overgraze an area 

and in the process destruct it altogether. This allows the natural 

vegetation of the habitats a chance to re-generate. 
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6. However, the ever-growing need for land, infrastructure and 

energy requirements of our large population have slowly 

fragmented the elephant's natural spaces which are now 

surrounded by human habitation, agriculture, mining, roads and 

railways. The more forest habitat is fragmented, the farther an 

elephant herd has to roam in search of food and water. 

Increasingly, elephants have to move farther and farther afield, 

even from one forest area to another, often through small patches 

of forests called corridors. As forest lands continue to be lost, 

these relatively narrow and linear patches of vegetation form vital 

natural habitat linkages between larger forest patches. They allow 

elephants to move between secure habitats freely, without being 

disturbed by humans. Further, elephants are genetically 

programmed by nature to never inbreed within their birth family 

and thus need to move around between gene pools to reproduce. 

These corridors aid this process by helping different elephant 

populations to intermingle, which is essential for retaining the 

vigour of the species and ensunng its long-term survival. By 
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identifying and nurturing such corridors, deadly confrontations 

between humans and elephants can be avoided, in addition to 

safeguarding the welfare of the wildlife. Unfortunately, in most 

areas, the existing corridors are repeatedly being destroyed which 

will block migration routes of the elephants and would result in 

the fragmentation of the habitats as well as increased human­

elephant conflict. 

1. To prevent such conflict and protect elephants, the 

Government of India through the then Ministry of Environment 

and Forests launched a centrally sponsored scheme 'Project 

Elephant' to provide financial and technical support to the wildlife 

management efforts by States for their free ranging populations 

of wild elephants. The 'Project Elephant' document was released 

in the year 1993. It admits that elephants are facing serious 

threat due to large scale destruction and fragmentation of their 

habitat due to increase in human and cattle populations, felling of 

natural forest and replacing them with single species, commercial 

plantation, excessive grazing, forest fires and shifting cultivation, 

destruction or capture for crop raiding, human killings, 
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encroachments and man-made barriers/destructions such as 

roads, railway lines, dams, canals, tea gardens, agriculture and 

industry etc. The 'Project Elephant' was to provide financial and 

technical support to major elephant bearing States in the country. 

The project aims to ensure long term survival of viable 

conservation reliant population of elephants in their natural 

habitats by protecting the elephants, their habitats and migration 

corridors. Other goals of the 'Project Elephant' are addressing 

issues of human-animal conflict and providing for welfare of 

captive elephants. The main activities under this project include 

the following: 

1. Ecological restoration of existing natural habitats and 

migratory routes of elephants; 

2. Development of scientific management planning for 

conservation of elephant habitats and viable elephant 

populations in India; 

3. Promotion of measures for mitigation of human-elephant 

conflict in crucial habitats; 
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4. Moderating impact of human and domestic livestock 

activities in crucial elephant habitats; 
5. Strengthening of measures for protection of wild 

elephants from poachers and unnatural causes of death; 

6. Research on elephant management related issues; 

7. Public conservation education and awareness 

programmes about elephants; 

8. Eco-development of elephant habitats; and 

9. Provision of improved veterinary care for elephants. 

8. Specifically in the context of elephant preservation in Tamil 

Nadu, on 14.06.2006, the State's Principal Chief Conservator of 

Forests and Chief Wildlife Warden ('PCCF'} had requested that the 

private/patta lands forming the traditional movement corridors of 

elephants between the Mudumalai Wildlife Sanctuary and 

National Park to other parts and also between Eastern and 

Western Ghats be brought under the control of the Forest 

Department, by acquiring the lands after paying compensation to 

the owners. The PCCF had highlighted the use of these patches of 

private forest land, which serve as vital migratory routes, for non-
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forestry use as a serious threat to free movement of elephants. 

The PCCF addressed another letter dated 6.11.2006 to the State 

Government, proposing the Survey Nos. of the patta land to be 

acquired for the purpose of the elephant corridors. Similarly, the 

Ministry of Environment and Forests, Government of India, by its 

letter dated 11.08.2006 to the State Government of Tamil Nadu 

had noted that 88 elephant corridors had been identified by the 

Wildlife Trust of India's book titled "Right of Passage - Elephant 

Corridors of India" and requested that necessary action be taken 

for notification and protection of the elephant corridors situated in 

Tamil Nadu, as identified in the aforesaid publication. 

9. Pursuant to this communication, the Government of Tamil 

Nadu issued a Government Order dated 21.08.2007, appointing 

an Exploratory Committee with Collector of Nilgiris as the 

Chairman and four other members consisting of District Forest 

Officer, Nilgiris North Division, Wildlife Warden, Ooty, Officer of 

the Revenue Department, Ooty and the concerned Tehsildar. This 

Committee was constituted for exploring the possibility of 

acquiring the patta lands with the willingness of farmers who 

could spare their lands for acquisition for elephant corridors. 
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B. Proceedings before the Madras High Court 

10. During this period, an organization called 'In Defence of 

Environment and Animals', represented by its Managing Trustee 

'Elephant' G. Rajendran, filed Writ Petition No. 10098 of 2008 

before the Madras High Court seeking issuance of a \tVrit of 

Mandamus directing the official respondents therein to keep the 

elephant corridors free from encroachment and to prevent any 

other disturbances to the free movement of elephants and other 

animals. It was the specific case of the petitioner therein that the 

elephant corridor was being disturbed by some encroachers and 

builders. Due to mushrooming of resorts, elephant corridors were 

either closed or becoming narrow. It was further contended that 

the Forest Department had not taken any stringent action to evict 

the encroachers from the elephant corridor. On 02.02.2009, the 

High Court passed an interim direction to the District Collector, 

Nilgiris to file a status report showing the steps taken to remove 

the encroachers from the lands falling under the elephant 

corridor. 

11. Certain other writ petitions were filed by the Schedule Tribes 

and other Traditional Forest Dwellers contending that they were 
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not encroachers and that they had a right to occupy the land in 

question under the Schedule Tribes and Other Traditional Forest 

Dwellers {Recognition of Forest Rights) Act, 2006. It was further 

contended that on the strength of the order dated 02.02.2009 in 

Writ Petition No.l0098 of 2008, the District Collector had directed 

them to stop the cultivation of these lands and that they were 

being prevented from collection of minor forest produce and 

grazing their cattle. These writ petitions were clubbed together 

for hearing before the Madras High Court. 

12. At this stage, Hospitality Association of Mudumalai, the 

appellant herein, filed an impleadment application in the said 

case. It was contended that this association consisted of residents 

of the Masingudi Bokkapuram area and that they had been 

providing hospitality services to tourists who visit the area to see 

the wildlife and that there was a misguided sense of hostility 

towards the people who own and run guest houses in this area 

from the authorities and self-proclaimed environmentalists 

dwelling outside the area. It was also contended that the 

members of the said association had been living in the said area 
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for more than 50-60 years and that there had been virtually no 

human-animal conflict in the area since there is little to no 

agriculture and the elephants can freely move around throughout 

the area. 

13. During the course of hearing, the District Forest Officer of 

Nilgiris North Division made a presentation before the High Court 

to highlight the importance of the forests and corridors in the 

region. The District Collector, Nilgiris also appeared before the 

High Court and showed certain slides on his computer depicting a 

map of the corridor of elephants. He stated that to allow the 

elephants to pass through the corridor, the unauthorized 

occupants had to be evicted. Similarly, the State's PCCF also 

made submissions before the High Court to highlight the 

necessity of preservation of the elephant corridor by acquisition of 

patta lands. Considering the rival contentions of the parties, on 

30.09.2008, the High Court issued the following directions: 

"(i) forest department, which has the knowledge of 

movement of elephant in the corridor, may identify 

and inform the same; 
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(ii) the State Government may publish the information 

regarding the elephant corridor and the area, in 

leading newspapers and also by drum beating/tom 

tom, calling for objections of locals, if any, in the area 

in question; 

(iii) after hearing the locals, particularly those who may 

be affected, they may finalize the elephant corridor 

from which unauthorized occupants are to be evicted; 

(iv) to ensure that schedule tribes and other forest 

traditional dwellers are not affected, it is required to 

identify the other traditional forest dwellers in terms 

with Schedule Tribes and other Traditional Forest 

Dwellers (Recognition of Forest Tribes) Rules, 200 7; 

(v) only after the recommendation and recording their 

names in the appropriate register, they may proceed 

with eviction, by giving notice in the newspaper, by 

drum beating/tom tom and by giving individual notice 

to the unauthorised occupants. 

15 



(vi) So far as the acquisition of the land is concerned, if 

any private land is required to be acquired, they will 

have to follow the procedure under the Land 

Acquisition Act. Prima facie, as the tribals and other 

forest dwellers cannot be evicted from the 

unauthorized lands, their lands need not required to 

be acquired, if it is a forest land. Learned counsel tor 

the parties are requested to give further suggestion 

in the matter, in the interest of public and elephants. " 

14. Since there was opposition to the map prepared by the 

District Collector by the contesting parties, the Court felt it 

necessary that a team of experts of the Environment and Forest 

Department be constituted to identify the elephant corridor and 

submit a report after taking into consideration different books 

published with regard to elephant corridors. 

15. In pursuance of the directions of the High Court, an Expert 

Committee was constituted by the Government. The Expert 

Committee visited the elephant corridor area in the Nilgiris twice, 

enquired with the field officers and tribals of the area and 
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obtained opinions from experts before submitting its report on 

04.11.2009. A map of the elephant corridor in the Sigur Plateau in 

Nilgiris region was also filed by the said expert Committee before 

the High Court. Noting that the State Government was responsible 

for notifying elephant corridors within its territory, the High Court 

on 01.12.2009 directed the State Government to choose one of 

the maps for the elephant corridor out of either the one identified 

by the Expert Committee or the one identified by the Wildlife Trust 

of India's publication "Right of Passage - Elephant Corridors of 

India", which was referred to in the Central Government's 

abovementioned letter dated 11.08.2006. This order also directed 

the State Government to file an affidavit disclosing the actions it 

intends to take against resort owners and residents of the 

elephant corridor. In accordance with the High Court's directions, 

the State Government came forward with a decision that it will 

ensure that no illegal construction takes place in the area shown 

as 'elephant corridor' in the report of the Expert Committee and 

that no person will be allowed to put up fresh solar/electrical 

fencing within the proposed area of the elephant corridor. Taking 
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into account the materials on record, the High Court passed a 

fresh order dated 03.12.2009 as under: 

"(i} The State Government will have to decide as to which 

Elephant Corridor has to be identified~ i.e. corridor 

identified by the Central Government in the letter dated 

11.08.2006, with the help of the State Forest Department 

and NGOs~ or the proposed Elephant Corridor as identified 

by the Expert Committee in the present cases, preferably 

within one month. 

(ii) The publication of such map showing the Elephant 

Corridor, should be made by the State through the Forest 

Department, in two local newspapers, one in English and 

another in vernacular ramn giving the details of Survey 

Numbers of private lands which are falling within the 

proposed Elephant Corridor. The persons may be asked to 

submit their objections within a time frame, say one 

month. 
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(iii) The intimation of such proposed Elephant Corridor along 

with a copy of the report of the Expert Committee, should 

be also forwarded to each local Panchayats, which fall 

within the proposed Elephant Corridor, so that the local 

persons can have the knowledge of the corridor of their 

own, if they so choose. 

(iv) No separate individual hearing is required to be given to 

any person, though a mass hearing may be given as 

generally given in the ULand Acquisition" cases and on 

hearing such objections, the proposed Elephant Corridor 

including the map containing the different Survey 

Numbers should be finalized and be also published at an 

early date, say maximum within six months. 

(v) No individual or any Association generally should 

intervene in the case. If they have any objection they 

may raise before the authorities concerned. 

23. On such finalization, it will be open for the State to 

decide: 
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(a) Whether the private lands which are falling within the 

Elephant Corridor, do not belong to Schedule Tribe and 

other traditional forest dwellers, who have a right under 

the provisions of the Schedule Tribes and other 

Traditional Forest Dwellers (Recognition of Forest Rights) 

Act, 2006, and whether such lands should be acquired. If 

the decision is taken to acquire the lands, they will follow 

the regular procedures as laid down under the provisions 

of the Land Acquisition Act. 

(b) If the State Government, in the meantime, wants to take 

over the management of the private forest, it may do so 

in terms of Section 3 of the Tamil Nadu Private Forest 

(Assumption of Management) Act (LV of 1961}, so as to 

enable the elephants to pass through the corridor 

without any hindrance till the lands are acquired." 

16. Here, it may be noted that the aforesaid order of 03.12.2009 

passed by the High Court was challenged before this Court 

through Special Leave Petition (Civil} Nos. 14416-14422 of 2010 

which was disposed vide order dated 30.04.2010 in the following 

terms: 
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"Permission to file special/eave petitions is granted. 

Delay condoned. 

Heard learned counsel for the petitioner and learned counsel 

for respondent no.l. 

The learned counsel for the petitioner contends that if 

proposed Elephant Corridors established, the petitioner 

would be seriously effected as his land falls in that area. 

The petitioner would be at liberty to approach the 

Committee which is likely to finalize the Elephant Corridors 

and also would be at liberty to approach the High Court and 

seek intervention proceedings though the division Bench has 

already indicated under other proceeding that no 

intervention is allowed. 

With the above directions, the special leave petitions are 

disposed of." 

17. In pursuance of the directions of the High Court, the State 

Forest Department issued a public notice dated 07.01.2010, 
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thereby publishing a proposed elephant corridor, as identified by 

the Expert Committee, and requiring the persons whose private 

lands are falling within the proposed corridor to submit objections. 

Public hearings were also held by the authorities concerned and 

the objections raised by various persons were rejected. 

Thereafter, the State Government issued the impugned G.O., 

thereby confirming the elephant corridor map as published on 

07.01.2010 and also specifying the boundaries of the elephant 

corridor and the Survey Nos. falling within the said corridor. 

18. Several writ petitions were filed before the High Court 

challenging the impugned G.O. These were clubbed with the other 

pending writ petitions and PIL and came to be decided by the 

High Court's impugned order dated 07.04.2011. 

19. The High Court rejected the appellant's contentions 

regarding the propriety of constitution of the Expert Committee 

given that the Wildlife (Protection) Act, 1972 ('Wildlife Act') does 

not envisage the same and rather provides for constitution of 

State and National Boards for Wildlife. It was held that the Expert 

Committee's mandate did not impinge upon that of the Boards 
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under the Wildlife Act. The High Court also did not find merit in 

the appellant's contention that the State Government lacked the 

power to notify an elephant corridor. For this, the High Court relied 

upon Entries 17 A 'Forest' and 178 'Protection of wild animals and 

birds' in the concurrent list and the power of the State 

Government to notify Sanctuaries, National Parks, Conservation 

Reserves and Community Reserves under Chapter IV of the 

Wildlife Act. 

20. Before the High Court, the appellant had also contended that 

the impugned G.O. sought to create an "artificial corridor" in an 

area through which elephants do not traditionally pass. In 

rejecting this contention, the High Court held that the material on 

record clinchingly showed that the animals were already moving 

through the said area. The High Court observed that the appellant 

and others have constructed holiday resorts and are carrying on 

commercial activities in the area despite only holding permissions 

for construction of dwelling houses. The mushrooming of such 

resorts, which were bounded by electric fencing and barbed wires, 

had severally restricted the movement of elephants and caused 

an increase in incidents of human-elephant conflict. Accordingly, 
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the High Court passed the following directions which are under 

challenge before us: 
"The resort owners and other private land owners are 

directed to vacate and hand over the vacant possession of 

the lands falling within the notified 'elephant corridor' to the 

District Collector, Nilgiris within three months from today. In 

the meanwhile, the Government of Tamil Nadu is permitted 

to go on with the implementation of the project as has been 

notified in G.O.M.s. No. 125, dated 31.08.2010, in the best 

interest of the wildlife, particularly elephants so as to notify 

and improve the elephant corridor." 

21. The High Court also directed the State to strictly adhere with 

the provisions of the Scheduled Tribes and Other Traditional Forest 

Dwellers (Recognition of Forest Rights) Act, 2006 and in case any 

forest dwellers are evicted from the elephant corridor, they be 

provided alternate accommodation or compensation as per the 

procedure contemplated under law. 

22. A Review Application No. 157 of 2011 was filed against the 

above decision of the High Court. The same was dismissed by the 
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High Court vide its order dated 16.11.2011 on the ground that the 

impugned judgement was a reasoned order which did not suffer 

from any error apparent on the face of the record. 

C. Proceedings before this Court 

23. During the pendency of the present appeals, this Court was 

informed that large scale construction was underway in the 

elephant corridor in Tamil Nadu. In its order dated 12.07.2018, 

this Court had made it clear that no construction is allowed in the 

elephant corridor in Tamil Nadu and directed District Collector, 

Nilgiris to prepare and present a plan of action on how to identify 

the constructions that have been made, when they have been 

made and for what purpose the constructions are being utilized. 

This plan of action was to be with respect to the elephant 

corridors as mentioned in the Report of the Elephant Task Force 

titled "Gajah" as well as the elephant corridor as notified by the 

impugned G.O. 

24. In compliance with this order, the District Collector, Nilgiris 

filed a Plan of Acton Report which identified the following 

constructions in the elephant corridor areas: 
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Sl. Nature of the construction Total number 
No. of 

constructions 
01. Total No. of Buildings within Resort 309 

Complexes (numbering 39} 
02. Houses 390 
03. Other Common Buildings (Schools, 27 

Water Tank, Community Halls, Temple, 
Public Toilet etc.} 

04. No. of Estates/Plantations 9 
05. No. of Cultivation Fields 77 
06. Other Constructions 9 

Total 821 

Specifically in respect of the resorts, the District Collector 

submitted that all 39 of them were operating illegally as 27 of 

them had obtained approvals only for residential purpose whereas 

12 of them had not obtained any approval at all. 

25. At the next hearing on 09.08.2018, this Court noted that only 

advocates on behalf 12 out of the 39 resorts were present before 

the Court and thus deemed that the remaining 27 resorts had 

accepted the Collector's above-mentioned report. Accordingly, 

this Court directed that these 27 resorts be closed down/sealed by 

the Collector and granted 48 hours to the other 12 resorts to 

produce documents showing approvals and title for running of 
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their resorts before the Collector. If the Collector were to find the 

documentation incomplete, she was directed to immediately close 

down/seal the premises. Further, the non-resort dwellers who 

were identified by the Collector's report to be occupying land in 

the corridor area, were granted a period of 2 months to produce 

necessary documents for verification before the Collector. 

26. Thereafter, the District Collector, Nilgiris filed an Action 

Taken Report dated 23.10.2018 stating that 27 resorts had been 

sealed as per this Court's above direction and documents were 

received from the other 12 resorts. The Collector submitted that 

out of these 12 resorts, only 1 resort owner could show proof of 

use of his premises for residential purpose while the remaining 11 

resort owners did not have valid documents. Accordingly, these 

11 resorts were also sealed by the Collector in accordance with 

the above order of this Court. In this Report, the Collector 

additionally highlighted that the Forest Department had directed 

the sealed resorts to remove solar, electric and barbed wire 

fences erected around their premises as the same hinder the free 

movement of elephants in the corridor. However, only a few of the 
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resort owners had complied with the Forest Department's 

directive. In this connection, on 24.10.2018, this Court directed 

that electric fences and barbed wire, wherever installed by the 

resort owners, should be removed immediately. The District 

Collector, Nilgiris filed another Action Taken Report dated 

29.11.2018 reporting that she had ensured removal of electric 

fences and barbed wire from the premises of the aforesaid resorts 

in the corridor area. 

27. During this time, in addition to the 12 resorts which were 

initially represented before this Court, several other owners of 

resorts/guest houses as well as the owners of cultivated lands, 

dwelling houses and other constructions in and around the 

elephant corridor area have sought to be impleaded before us, 

being aggrieved by the actions of the District Collector, Nilgiris 

and also the impugned High Court decision. 

D. Contentions of the Parties 

28. Appearing for the appellants, Shri Salman Khurshid, learned 

Senior Counsel argues that the appellants' lands do not fall within 

an elephant corridor and that the area notified under the 
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impugned G.O. does not fall within any scientifically recognized 

elephant corridor and seeks to cover areas which are not 

traversed by elephants. It is further contended that the 

identification of elephant corridors is a scientific process and that 

the impugned G.O., which was issued in pursuance of the 

recommendations of the Expert Committee appointed by the High 

Court, was erroneous and untenable in law. The resort owners 

claim that they run small resorts which are compatible with the 

environment and are essentially for tourists who want to be close 

to nature and wildlife. It is also asserted that these resorts help 

tourists acquire sensitivity towards animals and the environment, 

while preventing any exploitation or damage by their presence. 

Some of the other appellants have also contended that their lands 

do not fall within the elephant corridor from which the removal of 

encroachment was sought. 

29. It is further argued that the areas which have been notified 

as elephant corridor by the State Government through the 

impugned G.O., are in variance with all authoritative studies on 

historic elephant corridors in Sigur Plateau from 1972 till date. It is 
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also submitted that there is a variance in acreage between the 

recommendations of the Expert Committee formed by the High 

Court and the impugned G.O. issued by the State Government. It 

is contended that the unilateral addition and deletion of 

private/Government lands in the said G.O. is arbitrary and illegal. 

The expansion of the corridor areas under the G.O. amounts to 

creation of a new elephant corridor which does not presently exist 

and the same is unlawful. 

30. Learned counsel for some of the other appellants have made 

similar submissions. It was argued that the lands of the appellants 

do not fall within the elephant corridor. It was also argued that the 

Plan of Action Report filed by the District Collector, Nilgiris before 

this Court is clearly fallacious and the actions of the District 

Collector in pursuance thereof are illegal. Some of the appellants 

have further alleged that the District Collector, Nilgiris has 

illegally removed fencing from establishments outside the notified 

elephant corridor area as well. 

31. On the other hand, learned advocate appearing for the 

contesting respondents, has sought to justify the impugned 
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judgment of the High Court, so also the Plan of Action Report and 

Action Taken Reports filed by the District Collector, Nilgiris. 
32. Learned advocate appearing as Amicus Curiae has supported 

the submissions of the contesting respondents and the Reports 

submitted by the District Collector, Nilgiris. 

E. Our Analysis 

33. We have carefully considered the submissions of the learned 

counsel made at the Bar and perused the materials on record. 

34. At the very outset, it must be noted that the Wildlife Trust of 

India terms elephants as a "keystone species" because their 

nomadic behavior is immensely important to the environment. 

Herds of roaming elephants play several important roles in the 

ecosystem: 

(i) Landscape architects: Elephants create clearings in the 

forest as they move about, preventing the overgrowth 

of certain plant species and allowing space for the 

regeneration of others, which in turn provide 

sustenance to other herbivorous animals. 
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(ii} Seed dispersal: Elephants eat plants, fruits and seeds, 

releasing the seeds when they defecate in other places 

as they travel. This allows for the distribution of various 

plant species, which benefits biodiversity. 

(iii} Nutrition: Elephant dung provides nourishment to 

plants and animals and acts as a breeding ground for 

insects. 

(iv} Food chain: Apex predators like tigers will sometimes 

hunt young elephants. Further, elephant carcasses 

provide food for other animals. 

(v) The umbrella effect: By preserving a large area for 

elephants to roam freely, one provides a suitable 

habitat for many other animal and plant species of an 

ecosystem. 

Elephant corridors allow elephants to continue their nomadic 

mode of survival, despite shrinking forest cover, by facilitating 

travel between distinct forest habitats. Corridors are narrow and 

linear patches of forest which establish and facilitate connectivity 

across habitats. In the context of today's world, where habitat 

fragmentation has become increasingly common, these corridors 
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play a crucial role in sustaining wildlife by reducing the impact of 

habitat isolations. In their absence, elephants would be unable to 

move freely, which would in turn affect many other animal 

species and the ecosystem balance of several wild habitats would 

be unalterably upset. It would also eventually lead to the local 

extinction of elephants, a species which is widely revered in our 

country and across the world. To secure wild elephants' future, it 

is essential that we ensure their uninterrupted movement 

between different forest habitats. For this, elephant corridors 

must be protected. 

35. Legal intervention in preservation of these corridors has 

been necessitated because wildlife corridors are threatened by 

various social, economic and anthropogenic factors, as noted 

above. Commercial activities such as running of private resorts 

and construction of new buildings with barbed and electric fences 

within elephant corridors pose a serious threat of fragmentation 

and destruction of habitats. The long-term survival of the species 

depends on maintaining viable habitats and connecting corridors 

which maintain variance in the species' gene pool and avoid other 
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risks associated with habitat fragmentation and isolation of 

species. 

36. Overtime, several environmental legislations including the 

Indian Forest Act, 1927 and the Wildlife Act have been enacted to 

provide for the protection of forests and wild animals, with a view 

to ensuring ecological balance and preserving natural habitats 

including such corridors. The object of the Wildlife Act was 

interpreted emphatically by this Court in State of Bihar v. 

Murad Ali Khan1 in the following terms: 

"8 .... The policy and object of the Wild Life laws have a long 

history and are the result of an increasing awareness of the 

compelling need to restore the serious ecological-imbalances 

introduced by the depredations inflicted on nature by man. 

The state to which the ecological imbalances and the 

consequent environmental damage have reached is so 

alarming that unless immediate, determined and effective 

steps were taken, the damage might become irreversible. 

1 1988 (4) sec 655 
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The preservation of the fauna and flora some species of 

which are getting extinct at an alarming rate, has been a 

great and urgent necessity for the survival of humanity and 

these laws reflect a last-ditch battle for the restoration, in 

part at least, a grave situation emerging from a long history 

of callous insensitiveness to the enormity of the risks to 

mankind that go with the deterioration of environment. 

XXX XXX XXX 

10. . . . Environmentalists' conception of the ecological 

balance in nature is based on the fundamental concept that 

nature is "a series of complex biotic communities of which a 

man is an inter-dependant part" and that it should not be 

given to a part to trespass and diminish the whole. The 

largest single factor in the depletion of the wealth of animal 

life in nature has been the "civilized man" operating directly 

through excessive commercial hunting or. more disastrously, 

indirectly through invading or destroying natural habitats." 

37. Specifically in issue before us, is the corridor in the Sigur 

Plateau of Tamil Nadu. It connects the Western and the Eastern 
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Ghats and sustains elephant populations and their genetic 

diversity. The Sigur Plateau has the Nilgiri Hills on its south­

western side and the Moyar River Valley on its north-eastern side. 

Depending on the monsoon, the elephants migrate in search of 

food and water and during the course of their migration, they 

have to cross the Sigur Plateau. This migratory path is considered 

to be very crucial as it connects several contiguous forest areas 

forming the Nilgiri Biosphere Reserve in the states of Tamil Nadu, 

Karnataka and Kerala, the largest protected forest area in India. 

38. Conflicting maps of this corridor were presented before the 

Madras High Court, which thus directed the State Government to 

choose between: (i) the elephant corridors identified in the 

Wildlife Trust of India's book titled "Right of Passage - Elephant 

Corridors of India" which were referred to by the Central 

Government in its letter dated 11.08.2006 to the State 

Government; or (ii) the single elephant corridor identified by the 

Expert Committee appointed by the High Court. As per the 

aforesaid book titled "Right of Passage", the following 4 corridors 

lie in the Sigur Plateau region: (i) Avarahalla - Sigur, (ii) Kalhatti -
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Sigur at Glencorin, (iii) Moyar - Avarahalla and {iv) Kalmalai -

Singara and Avarahalla. The Expert Committee examined all the 

elephant corridors in the area and identified a single elephant 

corridor comprising of various elephant corridors in the Sigur 

Plateau region. The State Government, vide the impugned G.O., 

notified this single elephant corridor, along the lines of the 

recommendations made by the Expert Committee. 

39. The first limb of the appellants' contentions before us is that 

there is no statutory power for creating/recognition of new 

corridors by the State Government. We do not find merit in this 

argument and, in principle, are in agreement with the findings of 

the High Court regarding the power of the State Government to 

take measures, including issuance of the impugned G.O., for 

protection of wildlife in Tamil Nadu. It is undeniable that the State 

Government is empowered to take measures to protect forests 

and wildlife falling within its territory in light of Entries 17 A 

'Forest' and 178 'Protection of wild animals and birds' in the 

concurrent list and the power of the State Government under the 

Wildlife Act to notify Sanctuaries and other protected areas. It is 

an admitted position that the land of the appellants has also been 
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notified as private forest in 1991 under the Tamil Nadu 

Preservation of Private Forests Act, 1949, which prohibits cutting 

of trees in private forests. Our attention has also been drawn to 

the decision of this Court in T.N. Godavaraman Thirumulkpad 

v. Union of lndia2 wherein felling of trees in the state of Tamil 

Nadu was prohibited in all forests, including forests situated in 

privately owned lands. The contesting respondents have argued 

that the construction of the appellants' resorts must have 

necessarily run afoul of the above decision of this Court. Without 

commenting on the factual accuracy of this assertion, given that 

the classification of the appellants' land as private forest land is 

not in dispute here, we find no difficulty in holding that the State 

Government was empowered to protect the habitats situated on 

the appellants' land by notifying an elephant corridor thereupon. 

40. Furthermore, since the impugned decision of the High Court, 

the Ministry of Environment, Forest and Climate Change vide its 

Notification 5.0. 4498(E) dated 13.12.2019 has declared the 

entire area in question and adjoining areas around the Mudumalai 

Tiger Reserve as an Eco-Sensitive Zone. Under this Notification, 

2 1997 {2) sec 267 
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the State Government of Tamil Nadu has been expressly directed 

to regulate land use generally, as well commercial establishment 

of hotels/resorts specifically, in the Eco-Sensitive Zone so 

established. As was held by this Court in M .. C. Mehta v. Union of 

India and Ors. 3 the "Precautionary Principle" has been accepted 

as a part of the law of our land. Articles 21, 47, 48A and SlA(g) of 

the Constitution of India give a clear mandate to the State to 

protect and improve the environment and to safeguard the forests 

and wild life of the country. It is the duty of every citizen of India 

to protect and improve the natural environment including forests 

and wild life and to have compassion for living creatures. The 

Precautionary Principle makes it mandatory for the State 

Government to anticipate, prevent and attack the causes of 

environmental degradation. In this light, we have no hesitation in 

holding that in order to protect the elephant population in the 

Sigur Plateau region, it was necessary and appropriate for the 

State Government to limit commercial activity in the areas falling 

within the elephant corridor. 

3 1997 (3) sec 715 
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41. The second limb of the appellants' submissions comprises of 

questions about the scientific accuracy of the Expert Committee's 

Report and contentions that the dimensions as well as the 

location of the single corridor identified therein are at odds with 

authoritative scientific publications. It has been argued by the 

appellants that their resorts and other establishments do not fall 

within the historic corridors identified in these publications. These 

assertions were dealt with by the High Court which held that there 

was material on record to show presence of elephants as well as a 

past incident of human-elephant conflict, which resulted in the 

death of a French tourist, in the region where the appellants' 

resorts are located. The High Court also held that any absence of 

elephants from the areas surrounding the appellants' resorts was, 

in fact, due to the construction activities of the appellants 

whereby access of the elephants has been restricted through 

erection of electric fencing. We see no reason to interfere with the 

above factual findings of the High Court and also do not find fault 

in the State Government's adoption of the recommendations of 

the High Court-appointed Expert Committee, through the 

impugned G.O. 
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42. This brings us to the last limb of the submissions of the 

appellants, which is comprised of factual objections to the 

acreage of the elephant corridor as notified by the impugned G.O. 

and the actions taken by the District Collector, Nilgiris in 

pursuance thereof. The appellants have contended that there has 

been substantial variance between the acreage recommended for 

acquisition by the Expert Committee Report and the acreage in 

the impugned G.O. It is further alleged that the acreage in the 

newspaper advertisement by the State Government inviting 

objections to notification of the corridor is also different from the 

acreage in the impugned G.O. As all the objections received 

pursuant to the said newspaper advertisement were rejected by 

the State Government and since the impugned G.O. purported to 

adopt the recommendations of the Expert Committee, the 

appellants allege that the said variance in acreage is arbitrary 

and unreasonable. It has also been alleged that the District 

Collector, Nilgiris has acted arbitrarily in sealing their resorts after 

rejecting the documents submitted by the appellant resorts 

purporting to show approvals and title. Similarly, it has been 
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alleged that the District Collector went beyond the scope of this 

Court's order dated 24.12.2018 wherein immediate removal of 

electric fences and barbed wire was directed. It is the appellants' 

case that non-electric fences as well as fences beyond the 

notified elephant corridor area were removed by the District 

Collector. We are of the view that it is just and proper to hold an 

inquiry to establish the veracity of the above factual objections of 

the appellants. 

43. Therefore, we appoint a 3-member Inquiry Committee 

consisting of: (i) Hon'ble Mr. Justice K. Venkatraman, Former Judge 

of the Madras High Court {Chairman); {ii) Mr. Ajay Desai, 

Consultant to World Wide Fund for Nature-India and Member of 

the Technical Committee to come up with a National Elephant 

Action Plan {NEAP), constituted by the Union Ministry of 

Environment, Forest and Climate Change {MOEF&CC); and (iii) Mr. 

Praveen Bhargava, Trustee of Wildlife First and Former Member of 

National Board for Wildlife to decide the individual objections of 

the appellants and any other persons claiming to be aggrieved by 

the actions of the District Collector, Nilgiris pursuant to the 

impugned G.O. and as recorded before us through her Plan of 
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Action Report and her twin Action Taken Reports, as also the 

allegations regarding arbitrary variance in acreage of the 

elephant corridor under the impugned G.O. The State Government 

is directed to consult the Chairman of the Inquiry Committee and 

pay remuneration to him and the other Members of the Inquiry 

Committee. Further, we direct the State Government to provide 

appropriate secretarial assistance and logistical support to the 

Inquiry Committee for holding the inquiry within four weeks from 

today. 

44. We leave it to the discretion of the Inquiry Committee to 

decide the location for its inquiry proceedings. We also authorize 

the Inquiry Committee to appoint requisite staff on temporary 

basis to assist the Committee in the inquiry and to fix their 

salaries. The State Government is directed to pay their salaries. 

The State Government and the district level authorities are 

directed to provide their full cooperation and produce any and all 

files/documents required by the Inquiry Committee to address the 

grievances of the appellants and any other persons claiming to be 

similarly aggrieved. The appellants and other persons claiming to 

be aggrieved by the plan of action/actions of the District Collector, 
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Nilgiris pursuant to the impugned G.O. and the allegations 

regarding variance in acreage under the impugned G.O, are 

permitted to file objections containing their grievances before the 

Inquiry Committee within a period of four months from today. The 

Inquiry Committee is directed to consider the objections ft!ed 

before it and pass appropriate orders thereon after granting the 

parties a reasonable opportunity of being heard. The parties are 

also permitted to file documents in support of their respective 

contentions before the Inquiry Committee. 

45. The present appeals are disposed of in the aforesaid terms, 

leaving the parties to bear their own costs. All pending 

applications shall stand disposed of. 

New Delhi; 
October 14, 2020. 
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GOVERNMENT OF ASSAIVI 
ENVIRONMENT&; FOREST DEPARTMEN!;; DIS PUR 

ORDERS BY THE GOVERNOR 
NOTIFICATION 

The Ii::h April2003 

ANNEXURE-? 

NO. FRW-44/2002/67. In pursuance of the guidelines of the 'Project Elephant', 
Government of India, and in view of the consent of the Government of India conveyed 
vide F. No. 7~2/2000 (PE) dated july 16, 2002, the Governor of Assam is pleased to 
declare the land described in the schedules below as an 'Elephant Reserve' with effect 
from the date of publication of this notification in the official gazette. · 

SCHEDULES 

A. !,,I}Cation ; A:reanand Name. 

Disrricts (civil) .. , . . . . . Dibrugarh, Sivasaga~ (jnd Tinsukia. 
' . 

Sub-divisions (civil) ...... Charaide\v, Dibrugarh, M~tgherita and Tinsulda .. 
. ' 

Forest Divisions . . . . . . , . Dibrugarh, Digboi, Dum I)uma and Sivasagar. 
. ' 

Name .........•.... DmiNG~PATKAIELEPHANTRESERVE 

Area . . ·. . . . . . . . . . . . . 937 sq lan (Block 1 ~ 460 sq kin; Block 2 = l56 sq km; 
·Block 3 ~ 170 sq km, and other disjunct 
pockets;; 151 sq km). · 

This 'Elephant Reserve' consists of three block-;, henceforth referred to as Block 1,2 
and 3; and eight other smaller disjunct pockets. 

' 

Reference po:int: The starting point is the northernmost tip of Upper Dihing (west 
block) RF (RF= reserve forest) near Khato Beat Ofilce on Makum,.. 
Lakhipathru' road. 

North: 

East: 

From the northermnost tip of Upper Dihing (west block) RF on 
Makum - Lakbipathar road, tht boundary runs east-vvards along the 
notified northern boundary of Upper Dwing (west block) RF. 

Along the eastern notified boundary of Upper Dihing (west block)" 
RF, then along the eastern notified boundary of Digboi (west block) 
RF, then again the: easrem amf thence sm1trH;astern boundary of 
Upper Dihing (west block) RF till it reaches the Burln~Diliing River. 
Thence the: boundary runs along the northern boundary of Dirak Rf; 
and Dmm p~oposed (rt Addition) RF till the interrstate boundary 
between A'3sarn and Arunachal Pradesh. 



South: From the south -eastern tip of Diral<. proposed (l~e Addition) RF on 
the inter~state boundary between Assam and An.machal Pradesh, 
the boundary follows the interstate boundary up to the south­
western tip of Dilli RF. 

West: Thence, from this point the boundary runs along the existing 
western and northern boundary of Dilli and Joypur RFs up to the 
Burhi~Dihing River, then it follows the existing western boundary of 
Upper Dihing (west block) RF up to the northernmost tip of this 
reserve forest near Khato Beat Office on Makum ~ Lakhipat:har road, 

BLOCK~ 2 

Refe~ence point: The starting point is the north-we.stern comer of Kakbjan RF on the 

North: 

East: 

South: 

West; 

BLOCK- 3 

banks of the Dibru River. · 

From the starting point, the boundary runs eastwards along the 
notified north-western,. northern. and eastern boundaries of Kakojan 
RF till it reaches the notthern boimdary of Upper Dihing (east block) 
RF. Thence it ntns along the northe:r;n bounda1y of Upper Dilling 
(east block) RF: 

From the north~eastern comer, on the banks of the Dibl'u Rive-r the 
boundary runs along the notified eastern boundary of Upper DHting 
(east block) RE 

Thence the boundary follows the notified southern bou:ndary of 
Upper Dihing (east block) RF. 

Thence, the boundary runs along .the ~xisting western boundary of 
Upper Dihing (east block) RF and also includes the areas leased out 
for oil mining, Digboi (east block) RF and Bogapani RF 'till it teaches 
the Dibru !River near Nazirating. Then it follows the left banl{ of the 
Dibru River along the western boundary of Kakojan RF till it meets 
the reference point. 

Refe1·ence point: The starting point i,s the north-western corner of Narnphai RF on the 
banks of the Burhi~Dihing River. 

Not'th: From the starting point, the boundary nms eastwards along the 
notified northern boundt~ry of Nampha! RF till it reaches the north~ 
eastern corner of Tinkopani RF. · 

From the north-eastern corner of Tinkopani RF, on the bank.s of the 
Namchik Rive1· on Assam~ Arunachal P.radesh interstate bound:1ry, 
it runs along the notified eastern and southern boundaries of 
Tinkopani RF and Tirap proposed (l''t Addition) RF, and e<:~stern 
boundary ofTipong proposed (11

[ Addition) RF. 

.\. 

·""· '· .. : 

\ 
\ 



South; 

West: 

Thence the bmmda:t:y follows the notified southern boundaries of 
Tipong proposed(!'~ Addition) RF, Lekhapani RF, Saleki proposed 
RF and Makumpani RF. 

From the south~western corner of Makumpani RF on the Assam ~ 
Arunachal Pradesh interstate boundary, it follows the existing 
western and northern boundaries of Makumpani RF, northern 
boundaries of Saldd proposed RF, Lekhapani RF, Tipong proposed 
(lst Addition) RF, Tipong RF, Paharpur RF, again Tipong proposed 
(1''' Addition) RF, then Tirap proposed (1•1 Addition) RF, westel·n 
and norrhern boundary of Tirap RF till the western boundary of 
Tinkopani RF on the banks_ of the Tirap River. Thence the boundary 
runs along the western boundary of Tinkopani RF and southern and 
western boundary of Namphai RF till it meets the; starting point on 
the banks of t:he Burhi~Dihing River. 

In addition to the areas described tiibOve, the 'DlHING~PATKA1 ElEPf-L<\NT RESERVE' 

also indudes five other smaller disjunct pockets, the largest of which is Abhoypur 
RF, w}!Jch has contiguity with Block l of this ~::eserve through forests in Nagaland 
and An!nachal Pradesh. Other pockets are Burhi .. Dihing (north and south blocks) 
RFs, Duarmara RF (including Duarmara proposed ls' Addition RF), Kotha- RF, 
Naloni·RF, Phillobari RF, Tokouoni. RF and Torani RF. All these as well as allthe 
blocks have contiguity through undassed forests, riverbeds and tea plantations. 

Memo No. FRW~ 44/2002/67 .. A. 

I 
DR ANWARUDD!N CHOUDHURY 

] oint. Secrerary 
to the Government of Ass.<1m, 

Environment&: Forest Dept, Dispm. 

Dated Dispur, the 17th April200l 

. ./opy to the Director, Projett Elephant, Government of-~dia, Ministiy of Envi:t:ornnent &:: 

V ;~~ests, Pacyavaran Ilhavan, CGO Complex, Lodh:i. Road, New DdhlllO 003. 
2. The P.P.S. to the Chid Mhtister, Assam: far kind information of the hon'ble Chief Minister. 
3. The P.S. to the Minister of State (ind),Forests,Assam,fm kind info. of t:he hon'ble minister. 
4. The P .8. to the Chief Secretary, Assam, for kind information of the Chief Secretary. 
5. The Commissioner & Secretary, Revenue I Tourism Dept:., Assam. 
6. The Principal Chid Conservator of Foiests, Assam, Guwahati. 

7. Chid Conservator of Forests (all), Assam. 
8. Deputy Commissioners conce.J:ned. 
9. Conservator of Forests concerned/ Divisional Fol;'est Officers concerned. 
10. The Dy. Director, Ass<un Govt P~:ess, Bannmlmaidam, Guwah.u:i-21, for publication of rhe 

above notification in the Assam Gazette I.'AXtra ord~n<~ry and to send 20( copies to this dept. 
lL Guard fiJe. . 

DRANWARU D!NCHOUDHJ:.JRY 

~ Joint Secreta!)' 



uo6 

:S 'f-C, V

I 
'lt"Ufll11 

ANNEXURE-8 

•'1:--------.. 

GOVERNMENT OF ASSAM 

OFFICE OF THE DIGD9V�1lU��, AL OOARD::DIGBOf 
_ Dl5t. -Tins if(�m}�l f - 78Gi71

NO.DIG.M8/t:41N(llt/ I er.+' - . i '.�:; .. . '·� ed [)Igbal th(! ?-:,-\ 9 \ '},I '). 'l�-
' t • • l'

-

-..... � . •-
To _ , __ ·:--; ,�J, 

The Oivlslurud 1=ore!it ()fflcef, "-- .'!�! 1���- �-

Digboi Division, 
DitlllOI 

Sub:· Action taken report reg@aU.ng CMI Appeal No; WlJEG{CMI Appeal No. (SI 9710-9711/2018, 
Ref.:· Your letter No.B/NGT/2012/2312-29, dtd. 26-09•i022. 

Respected Sir, 
\\lltb all due respect, and wlth reference to the subjectcited above, I would hereby like tlJ 

bring to your kind notie-e that Dlgboi Municipal Board has taken appropriate action In its 
tapadtv 10 fulfil th!'!' direction of the Hon'ble National Green T ribun.al (NGT). 

The follawing i,tr¢ the polot-wlse action iaken: 
L Hon'ble NGT, In It's Ju:d�ment under point no. 6, directed Dlgboi Municipal Board to 

restrain from dumping Municipal waste and garbage in Oehing-Patkai Elephant reserve, 
In this regard, Digboi Munldpal Board has ai;quired Govt. land and has prepared 

a new Solid Waste Management and dumplng site at 5 no Golal Gaon under Makum 
Mout� of Margherlto, Revenue Ortte. We have alre.tdy started disposal of waste in our 
new dumplng,site. 

2. As per point no. 9 of the Judgem-ent o,gboi Munkipal Board was directed not to allow
any construction activlty in and around the Digboi reserve.

In thiS context. it is to be noted that Di�boi Municipal Board area does not share
anv boundary with Oigboi reserve. Thus condition of granting permisslon for
constr!JCti(l11 activity from Digboi Municipal Board does not arlse.

f hereby submit the Action Taken Report of Hon'ble NGT, for f a'llour of your necessary 
actton. 

Chairmaft 

Dtgbqlj:tA!RiVIA� Board 
· 9141it01 IVIU�L BOARD

DIGSOJ 
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ANNEXURE-9 

F.No. 6~16/2021vPE-P~u·t(1) 
Government of India/ ~l"«tltf'!tf'lil' 

Ministry of Environment~ Forests & Climate Change/'Q'tffa~ui,. 
q;rafl~dq iqqflqif;1~~~~Q 

(Project Elephant Division/fftftQ~lllGiiilfih.ff.JT) 
********.,;, 

6th Floor, Vayu Wing, 
Indira Paryavamn Bhawan, 

Jar Bagh Road, Alig~j, 
New Delhi-110003 

Dated 03.10.2022 

The Secretary 
Ministry of Geology and Mining 
Government of Assam; 

Sub:- Civil Appeal 9710-9711 of 2018, Coal India Limited Vs. Dr Kashmira 
kakati &O:rs i:n the Supreme Court of India- reg. 

Sir, 

\Vith reference to the Order dated 10.08.22 in Civil Appeal9710~9711 of 2018, 
Coal India Limited V s Dr Kashmira Kakati & Ors, the Supreme Court of Indiahad 
asked the Ministry of Environment, Forest and Climate Change to conduct an 
inqun)' after taking assistance from Respondent no 3 ( State of Assam through its 
chief Secretary) and 4 (Principal Chief Conservator ofForest and Chief\Vild Life 
Warden District - Assam) in compliance of the National Green Tribunars order 
dated 18.12.17 in the matter of Dr Kashmira Kakati vs Union of Indla ( O.A 19 

of2014) to be furnished within 8 weeks. 

In the aforesaid context, please fmnish information on the follo\:ving aspects': 

a) Nmnber of Meetings conducted >.vith Coai 1ndia Ltd for taking over the 
aband()ned cm:tl mining area along the Minutes of the J\tfeetings. 

-



b) Infonnation on mining areasin revenue lands and/orforest lands inside the 

elephant reserv'es as the fonnat given in Aimexure I(the map of the 

elephant reserves is enclosed as Annexm·e II for reference). 
c) Map showing mining lease {whether handed over or not/ whether expired 

or not)as per information given in para (b) above. 
d) Details (name of the mining lease, location) number of buildings, area 

covered by buildings) that were constructed for office/:;;taff for minU1g or 

othenvise by the mining lease holder 

e) Whether the buildings/offices mentioned in para (d) '"'ere handed over by 
the mining lease holder to the Mining and Geology Department or not - if 
handed over, then copy of handing over/ taking over report tnay be 
furnished along with status of CUlTent usage of building. 

Enct: as above 
Yours faithfhllyt 

\ 

elvan) 
Scientist 'E' (Project 

Elephant) 
Email id: km.selvan@gov.in 

Telephone No. 011-
. 24695067 



ANNEXURE 

S.no Name location of Area of Year in Status of If the 
of the the mine the which the mining mining 
Mine wrth geo mining abandoned !ease ~ lease has 

coordinates lease whether expired, the 
the lease handing 
is in force over/ 
or expired taking over 

·-

I 
report. 
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-

-
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LULC of Dihing Patkai ER for four based on the years 1985, 1995, 2005 and 2018 

Forest 

Agriculture 

Fallow land 

Built up 

Water body 

91.25 

7.40 

0.14 

0.13 

1.07 

89.84 

8.78 

0.14 

0.17 

1.07 

89.72 

8.90 

0.15 

0.25 

0.98 

Forest ,. Agriculture Fallow land ,. Built up ,. Water body 

LULC of Dihing Patkai ER for the year 2018 

83.49 

15.18 

0.01 

0.13 

1.19 

About 83.5 % of Dihing Patkai ER under forests. Decrease in forest cover is evident between 1985 and 

1995. Similarly, a decline in the forest cover was observed between 2005 and 2018 (Table-9). However, 

the resolution of the layers 2005 and 2018 are not comparable. 



Google image of Bogapani and Golai Elephant corridors 

Bogapani corridor in 2017 

Bogapani corridor in 2022. 
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Golai Elephant corridor in 2017 

Golai Elephant corridor in 



ANNEXURE-11 

SVP~MEeO 

F.No•6·15]2r,17 :PE 
Oove.rnment o.f I:ndja. 

Ministry ofE~Yit<Xll:Wetitl FbECSt a.tt4. CUmf!te· c;'.hangc 
Proj¢~t Elephant :oivlm4!n . 

. . Indira.. Parya.v~h Bh~v-l;U:l 
Vay,;1 W~ng~. Jo.r :Sagh. Road, .. Alig<UtJ 

· :r-:rew .Oellii .. ll OOQ3 
D~t~: fx4 A~t~ 20t7 

bb: 0~~ bf \&~ Hon1Sle SupJ.~n:l:e C~ntrt. ~teci Di'"~~:-2Pl'1 in Wrlt 
Peti~-~ ((l) no~ ~7e.t "Ot :2.ots Utl~~ illdytl Atb:r~n ~ lU.tt. ·v.~. 
u=~.' ot lndia ·ots. . 

JG.ncijy find . ent10sed ~e order of the Bon~le $uprexne Co"Jilrt order 
df .. O+~~Q17 Wiit P¢tit.i()n ·(0) :n.Q~ :475 6f 201-51 V';':l::l,er@J th~ HQ:n~le 
SUpreme Oo:t;trt P.~$ d,i'rected. the M.o.mF.&CC to consider prpt~"'ti~n Qf 2.7 
hl~h priG:rii:y ·el~pbant corridors ··~ WJle :$~i.e.$ by ta.Cq~Jiri!lg land, if 
n~'G¢s~ary. · · 

hl thi.~ rega;td:~ Y9l.l are. requested. to ~ss~s:;; tha feaSibility of 
protecting i!h,¢$¢ <)Omdorn in ypur r¢$pe.ctiv-e :State a.IJ.d if ~J!, iand 
~wqWsidoo.is tu bed9rte~ m.~e :it expe-ditiously, 

tr ~Y ful.atici!iil :;q;s!'li$f;ance is reqti1red ':fQr t4.is t11,ak! the ;L~<tmistry. ·IJ'0~ 
(\bn~id~p mnw.fl:git,.t>ut;Ject to ~dgeta,cy restraints, . 

It .is .i'url:b:er req'!les~d tQ furnish a.n attion 'tak~n. report v.ithin 60 
days Jor tiling of~ne· a;.f_fl¢l:_fi"Vit~itt .flo:n'blr; Suprcm'le C.:Outt. 

YOW'~~f-~ 
"~~·~~~ 

~--z,·.~r· 
.f~.:K, ~VM't&Va} 

bi$p~.cto:t Gene~ of ~Q~~~~.~te :& 
· PimQtor, ftc)j•et ~~qJ!t 

1'eletax: oi:i~.2i<+$91;>292 
~;Pa..;.J: igr~t'i"m!lli@tticdii 

copy f():t 'kio.~ ~fofnttt*i;~n :and .t\ec;:~¢1.~ tl.Otio:n til) ; 

1. 't'he Chie'.f Wild. 4ff~ Warden • Govefumen~ .Of U~f.rak.hood. 
~' The C.b.iefWrld Lif~ Warden, .Oo\t¢rnment o£ Oill$h.;;~:. 
3, Th~ 'OhiefWJld Lil'k w~~t,')n; QovernPl..e.nt of West; ;s~;ngal. 
4 •. Thv Chi~f'Wild. Life Vlwden. ·Government :ofAss~ll· 
5, ·The-~1:rl¢fitJlild. Life Warden~ (i)'qverntnent bf .A.riunaehal Pro,d.esh; 
6. The Chi,efWild Uf~ Wat"''leu, Gave~e:qt ofM:(!ghalaya, 
·7. The chie:fWiJ:Cl.Life Warderij Gov.ermnenlo(K:arnatak.a. 
8. T:he Chief Wild Lite Warden, Government qf-T~mtin~du. 
9,. The C11ief:wild·urtli Ws..rden, Governri:i~·nt (}r~<;Jrala. 

01. -3l::::fr1X3NNV 
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S'. 1J ~ .~ E ~ 'm C Q U R .·'J,' .6 l!' :t N a I A 
u~ o"ft ~CEEbiNGS 

!l:rtl.-!0.. ~iti~J)~~tttc:t~:i;t,} )la(sj ";&'l:S{2tq.~ 

W'!lYA A"l!,WY':A f,l ~R. 

UN'!ON OF I~lA . &- 6R§'. 

1l~ti t.:Lo.n~;r; {:s) 

R~EIPO¥idet'!.t ($) 

~:>a:t;~ !. '04J-.OS!o<2:011 tl.'b~ii! ~·;rtit:!,.® ~s ~:;Jailed ·dn fj)~ h~llclttng M4y. 

co~: 
ao~ • IlL.!!: mn:s: ciitn' J'Q~~xct; 
·!tQ_if·~· ~- JUsTxt$:·n.,1!. ~litAcmm 

F¢~ Pe·tition~.t'{~·) ~.·~hyam. pi:'!izm,. SJ::"~uivr 
~.!?. K-. ~oh~1:, Ma 

Nor ~~onMnt{s} ·~.•P.t~~Y ~p.~, .ASQ 
~. Wasifu Qa,dxli 1 Mv . 
. ~ .J.r!!~ak ~till, .Ad,v, 
·MS .1\'!.~+!l.Ya lb.J..:t$q%e 1. :11;~'*. 
l4':,~~!¥fi.!t $~h ~''A~ 

Mr .j:i.~.ML~:!Z'&.r Mv ... ~l'il. 
~-!'~~ >tjpa,~yQi, ~:q\1-. 
~., $aptj:;i 1;.. Pt:h.'l;ilif Si·rlgh, MV"" 
Mtii, Sh:a~;t,~ :Ut?~ay; · ~~~ 

~.Aw.i~ Sha~r Mv. 
Mr!il?.x .. ~;J.;l:ick; ·.~<tv, 
Ml:·.JI.,¢··l'J~:&dhan, ~v, 
~'" •. ~i;lb.~it N~'<lP~.l.. ~q,~, 
~;Raj )31'$.ad>;l.1;., Adv, 

Mr . .:S:C!.$'e~b. .~&t.ot.le .~. , AQ.v. 
~~ .Pi:';Ly~ Ai'is.~(ltl~ 1 ~v. 
~;~hil:ltt :¥~&\''Iii. Adv. 
Mil ,.~P!nli:ha. ~J t ~d,Y, 

)Jt: ,J)eb~j:it :8oti;:~ati . .,; Mv, 
l($ .:"P.ik$h. ~i 1 ~Qlt 

'MJ:,tfll~}?~ ·~c$·l,, Mv., 
·~-:~lin~ ·Kuma,t-, .Adv. 

~,S:.tt~ya ·.~~.~ s~.9'~ll'1 Mv. 
~ ·~i.~n:ja.i c$iMh, ~v. 

t\t!Ji.H~t.i~ Wahi, ~' 
MS~~n~:t W&h.i~ ~v. 



M$.,~u;)a !;)in¢, Adv. 
~iS. Sil,Q(i}i.:;i..~ sh~~.~~. Adv. 

w:.G,.~:.ta~~h, ·~. 
MJ!: .• Ji~ ~ .. ~, i A.dv. 
~~-I>dyan;ka ~t'~.h, Adcv·, 
~~.:ae~t1.~ 1\>.ral!!aahf l'i<dV·. 

~.·~~a:11nf1 :Pa.ntm~s-e- ~4v,. 
Nt.Nii3.~.t :t<at.ne~~nx~~r~. ~v. 

:UE10N ~:fll~;l.~9' the cnl.'!rii:!~:l tl:i,~ ·~l,lrt .mad.e .~ :l'i«;~,.,·;i.RWing 
. . ORD·~R 

~ ~ I!W:~n ;~!ilugJ:i thi$ Co\~~f'l;:, ~ #.~~ moti.tm l:li:Ulti:h ~l':~r dated 

:S:l. f.l~·· 2011, r2't;(tlb~d ll:.e:$p!WP.r;!i~~ We$ •. 1 !it~d '$. P© ti!lle c600,j;.~;; 

~#;i.davit:.s, t;lrt~ s~ ~~ .ncit fo:d:.hc~S!)li:rt~. ~.lM.nky An~l:i, J,..~arned. 

Mdi.t:il.:)n,~ $!}1~eitor .Genei'U; .. €1~_i!1!l!;:s a .ehol(it ad:)o\ir~~ntt so all!· t.o 

~al:),l~ hu i.'!l!}j(:~;::Ut;}t.:h1!:J q9,;mael, to: fit.i,e ~O'!;i:tl~~ a-f:fiqa.v.it~ ~n 

beh~.lt o/! Z'1'!1:Sp@d.ant No a. t ariil 3, 

heillal.£ p:f t.h~ pefr.it±~:o.el:.' has ha;nded ove:t to us- in Court t>;:~®y, se>me 

.augjl~?3~6M on b~half oi' th-~ p~titione:-r:. l'he .~u.~~J~tiont> a:G".e t~~en 

~n :r~cor:d, ·<Utli ~:r;~('i ~'~~r~-A". ~ t:.opy thet:®f h~ bean 

haiiri~~ c~f!-:t w the le!:!.:E:"i,).&~ 1!<dd3.,tional Sotic;ito;e! Gelie!!;al:. 

,taka ~1::9- ~s;tt.l~r.at,ion the :St19g>e11t~ons of ·t:hf;! p;$t:i:r.iqnex; 1 while; 

:fif:l,ng t:he r::::ountd il;~,t;ffia'l(i:~ :en he hall E>f X"el!!.};lb:ti~:ent .No~il..l lW'¢ 3 .. 

S" !Gt;~~ntell' ~.f'f;kdayit:l.i! on beb~lf of :i:'espond."':~t:. Nos.l .il;l,nd 3 ~e 

Pl'>l\litively .£i:l~d:. w.ithin ~ree montbt!(. 

(,SJ}.',i::i;$'ij. ~ Vt.DAV) 
~;,..Ct!M-~::; 

(RE~ SMANA) 
US.T ,J¢ti;I$~ 

I 



F.No.6··15/:201"1 PE 
Government of India. 

MiniBtry 1.:Jf E1wironmen:t, Forest and Climai.~ Change 
ProJ,ect 'Elephant Division . 

In<"-lira Pl;u'yava..'"'ru:l Bhawan 
Vay-.,1. \•.•'ing, ,Jor Bagh Road, Aligan,j 

, ,!ievv Delhi-11000.3 
Dt~~te! j 7 Nl!)w-~:ml:u:~lr~~W1'1 

Sub~ Order of th~ a:4).$l!ble Supre:m~ Court d.at~d. 04·0fl..20 1 '1 in. Writ 
Peti.~ (Ct no. 275 o:f 2015 titled Vhiya Athreya & Jl...,"'.l'. Vs. 
t1:nion of India & <hs. 

The undersigned is dir<e(;;ted to refer thi~ Ministry's lctte1r dated 2+ 
08-2017 on the above cited subject. The Hon'hle Sup:~:eme Cotu·t bas 
dire~tcd tho MoEF'&CC to conside1· proteetion of 27 high priority elephant 
<::onidors in njne :States by acquiring land, Lf n!'X:'essary. 

In this l'cgard, this Milni:stry requested Chief Wildlife Wan:1€n~ to 
asses:;; the feasibi1ity of protecting theae corridors in your respetti.V(j States 
e1'1d. land acq_i.tisition if any, is to be done and if any fm.ancial as~~tis.tance is 
required folli this. task, the Mltlis.try may consider fundi.t1g it, subjed'. to 
budgetar;:;.' restrl'lints. 

It is to inform th<J<t reply fn::~m yoU!' State i~ ~till awaited. Therefore, it 
is once again requested to kindly consider the e:ugg{.:3Uon ~f the Hon'ble 
Sup:rcrne Court artd furnif:'1h an action taken report on the sru:ne at the 
ear!ie~t for filing of aft1davit in the Hon'ble ijupnYme Court of Indi~. 

The mattet rnay please be gra.nted top priodty. /L:;h( 
(No~l Tbqkaa) 

Deptrty Inspe~tor Gen~ ofF~~ & 
D~otor~ P&'ojeQt Elupbant 

'fl)lelbx: (111·24695.323 
t>:-mull: prqjeett.:lcphax1t, JT;('I.;tf@gmt~aLcm:n 

l!:ool: Copy of the letter d~ted 2"1·-08~201'7 

1. The Chief Wild Lit~'l W anfen , Govcrrl.mcnt of Uttn:~khartd. 
'2. The Chief Wild Life \1{aa'den, Government of Odisha. 
3, The Chief Wild .Life Warden, Government of West BengaL 
•l, The Chief Wild Lif(~ \.V&tdet'l1 Goven:oment of Assanl. .. 
5. The Chief Wild Life Warden, Government of Aru11achrnJ }'~radesh, 
6. The Chief Wild Lifl;': Wi1.:rden, O<wcrauncnt of Meghalaya. 
7, The Chief WUd Life Warden, (i~)vernmcnt of Krar·nataka. 
l:l 1'he Ch:lefWi]d Life Warden, G<J'.rtenunent ofTcunilnadu. 
9. The Chid Wild Llfl;l W~:rden, Government >Of Ketalu. 



. ,::' 
F. No. 6-3/2010-PE {Vol. I) 

~~ 

~-<A~.~ qft<acl~r ~ 
GOVERNMM OF INOI~ 

MWlSTRY Of ENV!RONMI;;.NT, FOREST ANQ C!JII'lATE C~ANG!; 

~ ~ ~. ~moT .O"G, 
~ ~-110003 

INDIRA PARYAVARAN l:IHAWAN. jOREIAGH ROAD, 
. NEW DELHI-111) 0&3 

Wabs!te: moof.nic,ln 

Dated 1s1 May1 2018 

Sub: Order of tim Hon'ble Supreme (;pur~· d~~ed 23.04.2018 in Writ Petition (c} no. 89?' of 
1996 tltJed A. Rangar.ajan & ors! Vs. ljnion of India & Ors. filed in the Hon!bJe 
supren1e Comt _reg · · · · 

Ref: Order ofthe Hon'ble SUpreme Court dated 04.08,2017 in Writ petition (t) no.275 of 
201!1 titled Vidya. Atherya & Anr. Vs Union of India 

Kind attention is invited to the subject Please find enclosed the order of the Hon'ble. 
Supreme Court dated 23.04.2018 in the matter for securing the critical high priority elephant 
corridors to minimise the human- elephant conflicts; It is requested to kindly provide the response. 
of the states on critical elephant corridors as sought by this Ministry and furnish an action taken 
report of the same within three 1.rveeks to this ministry. 

In this regard, attention is also Invited to this Ministry vide letter mentioned under 
reference requesting the Chief Wildllfe Wardens to assess the feasibility of protecting these 
corridors in your respective states. lnspite ofthe reminder on 17.11.2017; the response from the 
respective states to this Ministry ls ·still awaited and the order of Hon'ble Supreme Court may also 
he perused in this context 

Hence, It is once again requested to send the responses inu:i1ediately to this mlnistry for 
finalizing the view of thls Ministry on the matter. 

This may be treated on top prlor!l:y. 

Ends: <ls above. 

DistJ:ibution for kind information and necessary action: 

1. The Chief Wildlife Warden, Government ofUttarakhand. 
2. The ChlefWHdlife Warden, GovermnentofOdisha. 
3. Th® Chief V\l'Hdlife W<1rden, Govt~rnment of West Bengal. 
't The Chief Wildlife Warden, Government of Assam. 

. . ll( 
(!\Joy I hmpas) 

JGF & mre«.:tor (Project Elephant} 
Telephone No. OU~24695249 

Emai 1: noyaJ1fsl963@gmall.com 

5. The Chief Wildlife Warden, Government of Arunachal Pradesh. 
6. The ChiefWildllfe Warden, Govermnent of Meghalaya. 
7. The Chief Wildlife Warden, Government ofKarnataka, 
8. The ChiefW!Id!ife 'Warden, Government ofTamil Nadu. 
9. The Chief Wildlife Warden, Government ofKerala. 

! 
I 
[ 

I 
l 
!~ 



10. The ClliefWildllfe Warden, Government of Andhra Pradesh. 
11. The ChiefWildlife Warden, GovernmentofTdpura. 
12. Tbe Chief Wildlife Warden, Government of Nagaland. 
13. The Chief Wildlife Warden, Government of Uttar Pradesh. 
14. The Chief Wildlife \It/arden, Government of Bihar, 
15. The Chief Wildlife Warden, Government ofjharkhand. 
16. The Chief Wildlife Warden, Government ofChhattlsgarh. 
17. The Chief Wildlife Warden, Government of Rajasthan. 
18. The Chief Wildlife Warden, Government ofManlpur. 
19. The ChiefWHdlife Warden, Government of Madhya Pradesh. 
20. The Chief Wildlife Warden, Government of Haryana. 
21. The Chief Wildlife \'\'arden, Government ofGujarat. 
22. The Chief Wildlife Warden, Government of Andaman and Nicobar. 

Copy to: Shri A. N. s. N<ldi\!U'Hi, Senior Addl. Government Advocate, Supreme Court of 

India for kind information and necessary action 1.(/ , 
d} 

(Noya Thon}as) 
IGF & Director (Project Elephant) 

Telephone No. 011-24695249 
E'rnail: noyalifs1963@gmail.com 
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REMINDER 
SUPREME OOURT :FlU.]'TEB 

F.Wo.6· 15/2017 PE 
Government of india 

Ministry of Envlronment, f'orest and Climate Change 
Project Elephant: Division 

Indira P:a;yavaran Bh.awan 
Vayu Wing, ,Jor Bagh Ro~d, Aligal1j 

. jiew· Delh.iul10003 
Vate! J 7 Nowmber~~Ol7 

$ubr,fth:de:r ~f the Hon.1>ble Supreme Cow1:: dated 04m08~2017 W. Wdt 
j ~titl<m (C~ no. 275 qf :2015 t:l:tlH. Vldya Athreya & Am'. Vs. 

{Jfli()flf@Hndia & Ors. • 
\ ' 

/' The undei.'SLJ:;ned is directed to refer tb.i~ l)A]nistry's letter dated 24-
. 08-2017 on &he above cited s-ubject, The Hon'ble Supreme Court has 

directed tho MoE:F&CC to consider protecti(m of 27 high priprity elephant 
corridors ir1 Itine Stat~.:;~ by acql.Iiring .land, if necessary, 

ln this reg(ard, this Ministry requested Chief '''ildliie Wa.rd:ens to 
aJ'!sess the fe<.'l.SibHity of pratec.:ting these CQITidors in your respeclli·e States 
and land acq~isition if 8-ny, is to be done and if any fmancial assistance is 
~qurred for this tal3kr t:h.e Mini:stty may\consideJr funding it, suqject to 
budg;etmy restraints. "-,_ 

It ~ro to inform that reply ft,(Jm your Stab~ is ~1Hll a1.vaited. '! ... herefore, it 
is once agaln requested to kindly consider the. suggestion of the H(Jn'bltl 
Supreme Court and furnish ru1 action taken ri!ipm:t on the s1>1me at the 
earliest to-r illing of affidavit in the Hon'ble Supreme Court of India. 

The matter may plcasrt be granted top priority. 

fll{?;l( 
iNoyal TlH'U'ltla.~} 

Dmpu.ty Il¥l$pe.ctor General of Fo:re:st~S & 
Di:r¢lotorf Project Elepl:l!~nt 

Te1ef'fJ:J>t~ 01 E14u9532J 
1~0m<lit prvjccteltpharlt.moel",4;gm,oil..L1:>rrt 

L The Chief Wild Life \\I arden , Gllverrrrn.ent of Uth·~.khafit't 
2, 'The Chief\Vild Lift~ Warden, Government of Odisha. 
3. The ChiefWild L:1fe Warden, Cl!O\Itmment ofWestEe:ngat 
4. The Chief Wild tife Watde:n.,. Government of Asf;am. 
5. 1'h.e Chief Wild Lif~ Wardc.n, Go'~.remment of Anmacbal Pradesh.. 
6. TI1.e Chief Wild t,ife V:huden~ Gove.mment of M.egh.a.la.ya. 
7. 'The Cl:tlef Wil1 Life Werrden1 Government of Karn.ataka. 
8. 'l'he Ch:lefWil.d Life Warden, Ooven1ment ofTamitnadu. 
9. The Chief Wild Li.fe Wa;rden~ Govermnent of Ke:rala. 
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lTEM 1110.3 COURT N0.4 SECTION PlL~W 

S U P R E M E C 0 U R T 0 F I N D I A 
RECORD OF PROtEEDINGS 

writ Petition(s)(Civil) No(s}.S97/19S6 

A, RAnGARAJAN & OR$. Petitioner(s) 

VERSUS 

UNION OF INDIA. 
MINISTRY OF ENVIRONMENT AND FOREST & ORS. 

WITH 
SLP(C) No. 517G/Ze12 (XII) 
SLP(C) No. 2666/2912 (XII) 
SLP{C) No. 7619/2912 (XII) 
S.L.P.(C) •.. CC No. 5161/2012 (XII) 
SLP(C) No. 20154/2011 (XII) 
SLP(C) No. 37332/2613 (XII) 
S.l.P,(C) ... CC No. 9291/2612 (XII) 
SLP(C) No. 21469/2911 (XII} 
SLP(C} No. 17313~17314/2611 (XII} 
SLP(C) No. 21463~21464/2911 (XII) 
SLP(C) No. 21461/2011 (XII) 
SLP(C} No. 16668/2611 (XII) 
SLP(C) No. 17166/2011 (XII) 
SLP(C) No. 17155"17156/2911 (XII) 
SLP(C) No. 1715Gs17151/2911 {XII) 
SLP(C) No. 21489/2911 (XII) 
SLP(C) No. 21467/2611 (Xli) 
SLP(C) No. 21472/2&11 {XII} 
SLP(C) No. 21477/2911 (XII} 
SLP(C} No. 21478/2911 {XII} 
SLP{C) No. 2:1479/26111 (XII) 
SLP(C} No. 21468/2011 (XII) 
SLP{C) No. 21469/2011 (XII) 
SLP(C) No. 24826/2911 (XII} 
SLP(C} No. 19112/2011 {XII) 
SLP{C) No. 2561&/2011 {XII) 
SLP(C) NO. 31581/201~ (XII) 
SlP(C) No. 35559/2913 {XII) 
SlP(C} No. 39535/2011 (XII) 
SLP(C) No. 35644/2&13 {XII) 
SLP(C) No. 39636/2911 {XII} 

•e) No. 9305/2912 (XII) 
.(C) ..• CC No. 5278/2912 (XII) 

.P.{C) ... CC No. 5312/2012 (XII) 
Diary No(s). 16319/2917 (XII} 

Respondent(s) 

Date : 23·&4~2&18 These matters were called on for hearing today. 
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HON 1 BLE MR. JUSTICE MADAN B. lOKUR 
HON 1 BlE MR. JUSTICE DEEPAK GUPTA 

Mr. Harish N. Salve, Sr. Adv.{A.C.){NP) 

Ms. Aparajita Singh, Adv. (A.C.) 

t\1r. A.D.N. Rao 1 Adv. {A.c.) 
Mr, sudipto Sircar, Adv. 
Ms. Tulika Chikker, Adv. 

Mr. Siddhartha Chowdhury, Adv. (A.C.) 

F=or Petitioner(s) Mr. sal man Khurshid, Sr. Adv. 
Ms. Madhavi Divan, Adv. 
Mr. Manan Verma, Adv. 
Ms. Palak Mahajan, Adv. 
Ms. Ka.nika sa.ranT Adv. 
Ms. oiksha Rai, AOR 

~1r. Rahul Shyarn Bhandar11 Adv. 
Mr. Vinodh Kanna B., AOR 

Mr. sudarsh Menon, AOR 

Mr. K. V. Mohan, AOR 
Mr, K.V. Balakrishnan 1 Adv, 

Mr. Nikhil 1\iayyar, AOR 

Mr. s. Ravi Shankarr AOR 
Yamunah Nachiar, Adv. 
Ms. Priyanka Oas, Adv. 

r.1r. Avishkar- Singhvi, Adv. 
~1r, Abhimanyu Bhandari 1 Adv. 
Ms. Roohina Dua, Adv. 
Mr. Na.veen Kumar, AOR 

Mr. Sridhar Potaraju, AOR 
Nr. Prahha.t Kumar, Adv. 
Mr. Uday Khanna, Adv. 
Ms. Ankita Sharma, Adv. 

Mrs, Lalita Kaushik 1 AOR 
Mr. Sanjay Upadhyay, Adv. 
Ms. s. Shukla, Adv, 
Ms. Eisha Krishen, Adv. 

Nr. Shakil Ahtned syed, AOR 
Mohd. Parvez Dabas1 Adv. 
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For Respondent(s)/ 
applicant(s) 

Tamil Nadu 

3 

i>'lr. Uzmi Jameel Husain, Adv. 
Mr. Pulkit Chandra, Adv. 

Mr. R. Anand Padmanabhan, Adv. 
Ananya Mukherjee, Adv. 
Mr. Ramil Pathak, Adv. 
Mr. Shashi Bhushan Kumar 1 AOR 

Mr. Kaustubh Shukla1 AOR 
Mr, Ankur Kashyap, Adv. 

Mr. v. Balachandran, AOR 
Mr. Siddharth Naidu, Adv. 

Mr. Vikas Mehta, AOR 
Ms. Anushree Menon, Adv. 

Mr. K.N. Balgopal, Sr. Adv. 
Mr. L. C. Agrawala, AOR 
Mr. A.P. Mukundan, Adv. 
Ms. Nitya Nambiar, Adv. 

Ms, Rukhsana Choudhury, AOR 

Mr. Gopal Shankara Narayanan, Adv. 
Mr. Senthil Jagadeesanr AOR 
Ms. Shruti Iyer, Adv. 
Ms. Sonak.shi Malhan, Adv. 
Ms. suriti Chowdhary, Adv. 
Mr. Shrutanjaya Bhardwaj, Adv. 

Mr. P. K. Manohar, AOR 

Mr. Manoj v. George, Adv. 
Mr, Zulfiker Ali P. S, ACR 
Ms. Shilpa liza George, Adv. 
Mr. Faisal M. Aboobaker, Adv. 
l'-1s. Lakahnli sree Puth~npurackal, Adv. 

l\1r. Atmaram N.S. Nadkarni, ASG 
Mr. S. Wasim A. Qadri, Adv. 
Mr. D.L. Chidanand 1 Adv. 
Mr. Ritesh Kumar, Adv. 
Mr. Gurmeet Singh 1\lakker, AOR 
Mr. B. Krishna Prasad, AOR 

Mr. Subramoniu.m Prasad, Sr. Adv. 
Mr. M. Yogesh Kanna 1 AOR 
Ms. Sujatha Bagadhi, Adv. 
Ms. Maha lakshmi, Adv. 
Ms. Nithya, Adv. 



Kerala 

Assam 

Tripura 

Bihar 

Mr. G. Prakash 1 Adv. 

Ms. Aparna Bhatt AOR 
Ms. Joshita Pai, Adv. 

Ms. Anitha Shenoy, AOR 

Mr. Sridhar Potaraju, AOR 

Caveator-in-person 

Mr. K. v, Vijayakumarl AOR 

Mr, Vinodh Kanna B., AOR 
Mr. A. Sriram, Adv, 
Mr. Manikandan, Adv. 

Mr. B. l<rishna Prasad, AOR 

Mr. Manoj v, George, Adv. 
Mr. Zulfiker Ali P. S, AOR 
Ms. Shilpa Liza George, Adv. 
Mr. Faisal M. Aboobaker1 Adv. 
Ms, lakshmi Sree Puthenpurackal, Adv. 

Mr. B. Balaji, AOR 

Mr. Annam D. N. Rao, AOR 

Mr. P, A. Noor riluhamed, AOR 
Ms. Giffara S. 1 Adv. 

Mr. Parij at Sinha, AOR 

Mr. M. A, Krishna Moorthy, AOR 

Mr, Shwc.ujeep Roy 1 AOR 
~lr. Sayooj Mohandas N., Adv, 
Mr. Naman Kamboj, Adv. 

Mr. Shuvodeep Roy, AOR 
Nr. Rhuraj BisvJas, Adv. 

Mr. Anil Shriva~rtav, AOR 

Mr. Gopal Singh, AOR 

l 
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Meghalaya 
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Mr. Manish Kumar 1 Adv, 

Mr. R. N. Keswani, AOR 

Mr. Ranjan Mukherjee 1 AOR 
Mr. S. Bhowmickr Adv. 
Mr. Daniel Stone L.yngdoh, Adv. 

Mr. Edward Belho, AAG 
Ms. K. Enatoli Sema 1 Adv. 
Mr. Amit Kumar Singhf Adv. 
Mr. K. luikang Michael, Adv. 

UPON hearing the counsel the court made the following 
0 R D E R 

Learned Addi tiona! Solicitor General has submitted 

that the Project Elephant Scheme is being implemented in 

22: states. 

Letters have been written to all these 22 states on 

24th August, 20:17 and 17th November, 2817. In the letter 

dated 24~ August, 2017, an Action Taken Report within 60 

days had been sought . While in the letter dated 17th 

November, 2617 the states have been informed to take up 

the r11atter on top priority. 

!n spite of the aforesaid letters and time bound 

requirements given by the Union of India, only three 

States, i.e., Kerala1 Meghalaya and west Bengal have 

responded, The following States have not: given any 

response to the union of India: 

1. Andhra Pradesh 

2. Arunachal Pradesh 

3. Assam 

4. Chhattisgarh 

5. Jharkhand 
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6. Karnat:aka 

7. ~1aharasht ra 

B. Nagaland 

9. Odbha 

11. Uttar Pradesh 

12. Uttarakhand 

13. Tripura 

14, Raj as than 

15. Andaman & Nicobar Islands 

16. Bihar 

17. Punjab 

18. Gujarat 

19, Haryana (Where an elephant rescue centre has 

been set up supported by Project Elephant) 

Response should be given by the aforssaid States 

within four weeks from today positively. 

learned counsel appearing in Writ Petition (C) No.275 

of .:20:15 (Vidya Athreya & Anr, vs. Union of India & ()rs.) 

says that he will not press the issue of elephant 

corridor in the aforesaid case. 

list the matter on 12t11 July, 2018. 

(SAl\lJAV KUMAR-I} 
AR- CUt•l- PS 

(KAilASH CHANDER) 
COURT MASTER 



ANNEXURE-12 

STA.NDARD TEH!YIS 01" IU~FRimNCE (TOlU FOR EJA/El\H' REPOU'l' FOH 
PIH).JF.CTS/ACTlVITIES UEQUIRING ENVllRONMENT CLEARANCE 

14-) I mpkmentation stnws of <eL~ognition of ttm:st rights Hlltkr !he. Scheduled 'l'rihc,~ and o!.her Traditional 
Forest Dwellers (Heco,gnition of Foresl Hights) Acl, 2006 should be iwJieale<L 

!5) The vegetation in !he 1-{F I PF areas in the study area, with uecessary <ktails, should he given .. 

1 6) A swdy shall be. got done lo ascertain the impact of the Mining Projec! un wildlik of the )imdy area 

and details furnished. Impact of the pmjel'l on the wildlife in lhe surmundi11g und uny other protected 

urea und accordingly, detailed milig<tlivc measures required, should he workt~d nul with cos! 
implications and ~ubmitlt~d. 

17) Location of National Parks, Sanctuaries, Biosphere Rcserv<:s, Wikllile Corridnt~. Rant-;ar site Tiger/ 
Elephant Reserves/(exi~ting as well as pmpnscd), if any, within t 0 km of the miu,~ lease should be 

dearly indicated, ~upportcd by a location map duly authenticated by Chief Vv'ildlife Wnrden. 
Necessary clcanmcc, as may bt~ applicable to such projects (hte 10 r>roximily of the ecologicu!ly 

sensitive areas a.~ met1tim1r.d above. should be obtained from the Slailding Commiucc of National 
Board of Wildlili:and copy furnished. 

18) A detailed biological study oflhc study area fcorc zone mH.l buffer zone (10 kmmdius oflhe periphery 
of the mine lease}J shall be cmricd oliL DetHils of flora and fmmil, (:ndangured. endemie and RET 

Speac.s duly m.nhcnticated, scpitmtely for core ami buffer zone should be furnished based on such 
primary f'iel<l survey, dearly indbtting the Schedule of the fauna prcs(~llL In case of !my scheduled­

I fauna folli1J in the study area, the necessary plan alongwith budgetary provisions for their 
cnnscrvatioll should !)(; pn:pilrcd in consultation with State Forest and \Vildlife Department und 
details fumi.slwtl. Nece11sury allocation of funds for implementing !IK~ same should b~ made as part 
of the pmject co~t 

19) Proximity to Areas declared as 'Critkully Polluted' or the Project urea~ likely 10 come under the 
'AmvaH Runge', (attracting comt restrictions for mining operations), should alsu be indicated and 

where so recjuired, clearance certifications from lhe prc!'Jcrihcd Authorities, such as the SPCB or 
Stat<.~ Mining DeJlL Should he secun::d and fumished Lot he ci'IC:.e! that the proposed mining llctlviti,:s 
could be considered, 

20) Similarly. fi)J' coa~tal Projects, A CRZ map duly iliuthctl!icated by one of the mJ!hodzed ngc:.neics 
demarcating 1:rL. HTL, CRZ area, location (If the mi.ne !ease w.r.t CRZ. coastal fcmures such as 

mangmves, if nny. should be furnished. (Note~ Tilt~ Mining Projects falling lliHier CI~Z would ;dso 
need to ob!ail1 approval of the wtwemed Coaslal ZmH! Management Alllhnlity). 

21) R&R Plan/compensalion detail!-: t'or the Prclject Affected People {Pl\P) should be fmnished. \Vhilc: 
preparing the R&R Pla11, the relevant Slate/National Rehabilit:11ion & Resettlement Policy should 
be kept in view. !11 respect of SCs /STs nnd other weaker sections of !he society in the s1udy ;uct1, a 

need based llampk survey, family-wise, should he undertaken to a\sc;;:; their requirements, and 
netion p~·ogrammcs pn;,pared and ~ubmiHcd rux:ordingly, integrating the st~ctoral progi·ammes of 
tine departments of the State GovemmenL It may b(;. clearly brought nul whether llH~ village(:;;) 
located in !he mine !case area will h~~ :>hifted or not. The issues relating lo shifting of villagcis) 

induding their R&R and sodo-ecollomit: nspects should be di Ht.:llsscJ in 1hc Rt~pmL 



STANDAHI>TI<:WVlSOli'I~EFfi:IU~NCE(TOH)FOHKL·VEI\lPREf'OHTFORPRO.JEC1'Sf 

t\CTTVl'fU'.S RI~QliHHNG ENV1RONlVIENT (.'I,EARANCR~: 

22) One season (notHnnnsoml) (i.c.l\-1arch-May (Surmm~r Season); October-December (post monsqon 

~eason) ; December-ficlmmry (winter season)jprimary baseline datn on ambient air quality as per 
CPCB Notitkalion of 2009, water quality, noise level, soil and !lora and fauna shall he t..:ollccled 
ami the AAQ and o.ther data so compiled presented date-wise in tht~ EIA ami EMP Report Si!e­
:-:p~dJic meteorologkul data should also he collected. The location oft he monitoring stations should 
be such as to represent whole of the study arm! and justified keeping in view the pre-dominant 
downwind direction fllld location of scnsiiivc receptors. Thl.'lrc should he at least one moni!Oring 
~>WfiM wilhin 500 m or the mine lease in the pre-dominant downwind direction. The mineralogical 
composition of PM 10, particularly for free silica, should bll given. 

23) Air quality modeling should be carded out for prediction ofimpac:t of th~~ project on the air quality 
ofth<:: area. It should also take into account the impact of movement of vehicle~ for tmnsprirtalion of 
mineral. The details of 1he model used and input pm·ameters used for modeling should be provided. 
The air <fUality contours may be shown on a location map clearly indkating the location of the site. 

location of ;;ensitive receptors, if any, and the habitation. The wind roses showing pre·dominant 
wind direction may nlso he indicated on the mup. 

24) The water requirement lhr the Project, its availability and source sh(}uld be fumlshed. A dctailcd 
water hnlance should also he pmvided. Fresh water l'equirement for !he Project should he indicated. 

2:'1) Necessary dcamncc fmm the (\nnpt;LC!lt Authority for dmwl of requisite {!Wmlity of walcl for the 
Prqjcct should be provided. 

26) Description of water col!scrvation measurl~~ proposed to be ndopt~:d in the Prt~ject should be given~ 
Dcwils of rainwater hm·vcBling propm:cd in the Proje<:t, if any, should be provlded. 

27) impact of the Project on the water quality, both Btufuce and groundwater, .shnukl hC. assessed and 
necessary snleguurd measures, if nny required, should be provided. 

28) fhscd on acwal monitored data, lt may clearly be showtl whether working will inte.t'sect groundwatct'. 
Necessary data and documental ion ill this regard may be provided. In cat~c the wnrking will intcr:;cct 
grmmdwntcr tnhle, a detailed Hydro Geological Study shnuld he tmdt:~rwken nml Rcporl furnished. 
The Report inter-alia. $hll11 include details of the aquifers pre.scnt and impact or mining activities on 
these aquifers. Necessary permission from Contrnl Ground \Vmcr Authority for worki11g below 

ground water and fol' pumping of grnund wnter ~hould also be obtained and copy furnished. 

29) D<:taiis of any sm:'atll, ~easonal or otherwise, passing through the lease area nnd 111<)diticalhlll I 
diversion proposed. if any. and the impact or the same. nn the hydrology ,;hould be brought nuL 

30) lnfm·mnlintt on site devatinn, working depth. groundwater tahle etc. Should be pmviJctl both in 

AMSL and bgl. A schematic dingrmn rimy also be provicbl f!H' the same, 

:\I) A tinw bound Progressive Green bel! Development Pla!l ~hall ht: prepmcd in a tabular form (indicating 
the linear and quantitative ;;;overage, plant .sped,,s m1d tim~:: fnluw) imd submitted, h~1ping in rn!nJ, 
the same \Viii have lo lw executed up n·oni 011 UOllltnCIH:ement or lhe Project Phase·I.Visc plan of 
plantation nnd compensawry nffomswtion should he charted elci!rly indicating the area to het.:CIVCI\1d 



STI\NDAUD TEHJ\'IS OF REFERENCE tTOR) FOH EJA/l':MP RElPOHT FOl~ 
JbROJECTS/ACTJVITIES REQlJIIUNG ENVIRONMENT CI.HAH.ANCP, 

under planMkm and the species to be planted. The details ul' plantation already done should be 
given.The pliml spccit!s selected for green belt should have greater ecological value and should be 
of gtJml utility value to the loeul population with emphasis on local and native species and the 
spedcs which arc tolemm to pollution. 

32) Impact on lm:altransporl infmstrucLure due to the Project should be indicated. Pn~iected increase in 
truck traffic as a result of the Project in the prcsc.m road network (indudinj~ those outside the 
Project area) Rhould be worked out, indicating whelher it i~; capable of handling tht~ inen~nmntal 
load. Arrangement for improving !he infrastructure, if contemplated (including action to be taken 
hy ~1ther agencies such us State Gnvcrnmcnl) should bt~ covered. Project Proponent shall conduct 
Jmpat:t ofTnmsportatinn study as. per Indian Road Congress Guidelines. 

33) IJdaill:l of tht~ onsilc. sht~lter and fadlilie!i to be provided to the mii1e \Vorkers should l11~ included in 
the ETA l~eporL 

~4) Omceptual roslmining lund use and Rt~damation and l<estomtion of mined nut areas (with plans 
and with adequate number of sections) sMuld be. given in t.he Ell\ report. 

:i:i} Oc~upalional Health imrulcts of the Project should he <Jnticipated and Lhe propnsed preventive 
measures spelt out in detail. o~~tuils of pre·placemcnt medical examination m1d periodical me.dkal 
examination schedules should be incorporated in the EMP. The project specific occupational health 
mitigation mcasm·cs with rclJuircd facilities proposed in the mining area may be detailed. 

36) Public health implications of !he Project and related uctivitics lbr the population in the impact zone 
should he Hystematically evaluated and thG proposed remedial measures should be dctniled nlong 
with budgetary allocations. 

3 7) Mensures or socio economic significance aml influence to Lim lot:al community pt:(Jpnsed lo be 
provided by the Project Proponent should be indicated. As far as possible, quantitative dimension:-: 
may be givet) with time frames for implementation. 

38) Detailed cnvironmemal management plan (EMP) to mitigate the environmental impacts which. 
should inter-alia include the impacts or dumgt! or land use, loss of agricultural and grazing land, if 

any. occupational health impacls besides other inlJ}acts specific to the pmposetl Prf~ject. 

39) Public II caring points ndst;d and commitment nf the Project Pmpnnenl 011 the s:um: along with time 
bound Aclion Plan \Vilh budgewry provisions to implcmcll! the s;unc should he provided and also 
i.ncorporalcd in the final EIAJEMP Report of the ProjccL 

40) Details of litigationtwnding against the prc~jeet. if any, Vr'ilh directinn/ordef p<~:;;;cd by any Court of 
Law agai11st the Projt·ct should bo given. 

4 l) The <:osl of th~; Pn:Jjecl (capital cost and rc~:urring t:osl) us weB us the cost towards implementation 
of RMP should bt~ cleal'ly spell out. 

42) A Disaster matmgtnK!HI Plali simi I be prepared and induded in I he ET MEMP f<cporl. 

IJ 



STANDi\RDTJ.<:HIVJS OFREFI•:J{ENCE('fOf{) FOn EiA/El\fPHIWOifr'FOU i}HOJIGC'TS/ 
AC'lTVITU~S HEQUTRING ENVIRON!\U~NT CLEARANCE 

43) r-kndits of th_e Project if !he Project is implcmemcd should he spclt our. The hcncfils of I he Pn~jcct 

shall clearly indicalc environmental, soda!, t~conomic, employment potential, etc, 

44) Rcsitles the ubovc, the hclow mentioned gene!·at points are also to he follmved:· 

a) All documems tn be properly referenced with index and continuous p<age numbering. 

h) Where datn arc presented in the Rcpon CS(Jt~eially in Tables, the period in which lhc Jata 
were collcc!ed and the sources should be indicated, 

c} Project Proponent shall enclose all lhc tinalysis/testing reporls of Wll!Cr, air. soil. noise etc. 

using the l\·1oEF&CC/NABL iK:crcdited laboratories. All the original armly!;is/testing repo1ts 
~hould be available during appraisal of the Pmjl~CL 

d) WIH!i'C the documents pmvidcd are in a language mhcr than E11glish. m1 English translation 
should be provided. 

c) The Quc:aionnairc for envimnmental appraisal of mining projects as devised earlier by the 
Ministry shalf also be filled and submitted. 

n While preparing the E.IA report, the instmctions for the Pnlptments and Jllii!t'UC'ti<ms for lhc 

Consulwmsissued by l\•toE.FvidcO.M. No . .1-l IOD/4l/20fll1.rA.H(!) dated 4th August, 20fl9, 
which are available on tht~ \Vehsilt. of this Miuistry, should be followed, 

g) Changes, if nny made in the bask scope <md project parameter~ (as submitted in Form"! and 

the PFR for securing the TOR) should be brought to tht: attc!llion of MoEF&CC with reasons 
for .stwll change~> and permission should be sought, as the TOR may al~o have to he alterc(L 

Posl Public Hetu·ing changes in structure ami content of !he draft EIA/E[I.·fT., (other than 

modifications arising out of the P.H. pro<:ess) wiH e.ntail conducting the PH again with the 
revised ducumentatkm. 

h) As p(~t' the circular no. J, 110 ll/6Hl/2<ll 0-IA.H(I) dated 30.5.20 12, cerlified report of the 
status nf enmpliance of !he conditions :;tipulated in 1lw cnvinmment cleMimce fnr lite existing 

opcmtions of the projec\, should be ohtaincd from the Rcgh1tml Office of Ministry of 
Environment, Forcflt and Climate Changt~, us may he appli,:able. 

i) The: EIA report should also include (i) smfacc plun of the urea indicating contours of muin 
!Opographic fenlmes, drainage ancf mining a!'ea, (ii) geological mnps and set;!ltms ami (iii) 

!-:t!,:lions of the mine ph and external dutnps, if any. dearly showing the hmd featmcs nf 1he 
adjoining area. 

**** 



ACTIVITY 3(b)- CEMENT PLANTS 

STANDARD TERMS OF REFERENCE J<'QR CONDUCTING ENVIUONlVlENT 
IMPACT ASSESSMENT STUDY FOR CEJVIENT PLANTS AND 
JNFORMATJON 'I'O BE INCLUDED IN EIA/EMP REPORT 

GENERAL CONDITION~. 
t. Introduction 
I. .. 
"' 

iii. 
iv. 

2. 

i. 
ii. 
iii. 

iv. 

v. 

vi. 

vii. 

viii. 

ix, 
X. 

XL 

3. 
i. 

Background about ih9 project 
Need oftho project 
Pm·pose ofthe RIA study 
Scope of the EIA study 

Project description 
Site llctails 
Location of the project site covcrir1g village, TalukarTt~hsil, District and Stale. 
Site accessibility 
Adigital toposheet in pdf or shape file compatible to googlc earth of the study area of radius 
of JOkm and site location preferably on 1:50,000 scalt~. (including all eco-sensi1ive areas and 
environmentally sensitive places). 
Latest HiglHesohition satellite image data having lm-Sm spatial rcsolul inn like quickbird, 
Ikonos, IRS P-6 pan sharpened etc., along with delineation of plant boundary co.,ordinmes. 
Area must include at least lOOm all around the projcd location. 
Environment settings of the site and its surrounding along \:vith map. 
A list of major industries with name, product~: and dist<lnce from planl site within study area 
( lOkm radius) and the location ofthe industries shall be depicted in the study area map. 
In case if the project site js in vicinity of the water body, 50 meters ihnn the edge of the \Vater 

body towards the site shall be treated as no development/construction zone. If it's ncur tho 
wetland, Guidelines for iniplcmcnting Wetlands (Conservation and Managemci1i) Rules, 2017 
may be followed. 
In case if the project site is i11 vicinity oflhe river, the industry shall nol be located within the 
river flood plain corresponding to one in 25 years Hood, us certified by concerned District 
Magistmt~/Executive Engineer H·om State Wntcr Resources Department (or) any other ofl1ccr 
authorized by the State Government for this purpose us per the provisions contained in t.hc 
MoEF&CC Office Memorandum dated 14/02/2022, 
Type ofland, land usc of!he project site. 
Status of acquisition ofland. Tfacquisition is not complete, stage of' the acquisition process as 
per the MoEF&CC O.M. dated 7/10/2014 slmll be ti.Jmished. 
Engineering layout of the area with dimensions depicting existing unit at> well as proposed 
unit indicating storage area, plant at'ea, gi"etmbch area, utilities etc. If located within an 
lndustrialurcaJEstalc/Complex, layout oflndustrial An~a indicating loealion of unit withi1'1 the 
I ndustrlal area/Estate. 

Forest and wildlife related issues (if aplllit.'ablc): 
Status of Forest Clearance Jbr the use nf fbrcs! land shall be submiu.ed. 
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iL Copy of application submitted !(Jr clearance under the W ildlit~~ (Protection) At~t, I 972, to the 
Standing Committee of the National Board for Wildlitc if the project site located within 
notified Eco-Sensitive Zone, 1 Okm radiull of national park/sanctuary wherein final ESZ 
tmtit1cation is not in place as per MoEF&CC Office Memorandum dated 8/8/2019, 

m. The projects to be located within l 0 km of the Nationi!l Parks, Sanetuark~s, Biosphere 
Reserves, M igrati:uy Corridors of Wild Animals, Eco-scnsitivc Zone and Eco-scnsitivc areas, 
the project proponent shall submit tht~ map duly authenticated by Divisional Forest Oftkcr 
showing the distance bet\veen the project siw and !he said m·cas. 

iv. Wikl!ite Cm1servatkm Plan duly authenticated by the Competent Authorityof tlw State 
Government tor conservation ofSchedulc I !huna, if any exists in the study area. 

4. Salient feattn·es of tlu.• I>ro.fccc 
i. Products with capacities in Tons per Annum for the propos¢d project 
ii. If expansion pmjcd, status of implementation of existing project, details of existing/proposed 

products with production capacities in Tons per Annum. · 
iii. Site prep<tratory activities. 
iv. List of raw materials required and their source along \vith mode oflranspmtatiorL 
v. Other thun mw materials, other· chemicals and matel'ials rcquil'ed with quantities and storage 

capacities. 
vl. Manufacturing process ddails along with process flow diagram of proposed units. 
vtt. Consolidated matedals and energy balance t!w the project. 
viii. Total requirement of surlhce/ ground \Vater and powcn.vith their respective sow·c~;~s, status of 

approvaL 
ix. Water balance diagram 
x. Details of Emission, efnuents, hazardous \Vaste gt:neratiun and mode of dispos~tl during 

construction as well as operation phase. 
xi. Man-power requin.nncnL 
xii. Cost of project and scheduled time of completion. 
xiii. Brief on pr,~scnt status of compliance (Expallsion/modcmization pmpnsals) 
<t Cumulative Environment Impact Asses~ment lor the existing as well as the propo!ied 

expansion/modernization shall be carried out. 
b. In case of ground water drawl for th~ (;~xisting unit, <Ktion plan lbr phasing oul of ground 

water abstraction in next three yean~ cXCC!)l fbr domcstie purposes and shall switch over lo 
t 00 % use of surfhce \Vfller II· om nearby sou rec. 

c. Copy of f!llJhe Environmclll Ckarancc(s) including Atm.mdments thereto obtained for the 
project n·om MoEF&CC/SEIAA shall be attached as an Alllll~Xme. A certified copy of the 
latest Monitoring Report of the Regional Office of the Ministry of Environment and Forests 
as per circular dated 30111 May, 20! 2 on the status of compliance of conditions stlpulawd in all 
the existing environment clearailC{~S including amendments shall be provided. 

d. In case the existing project has not obtained EnvironmcntCicamnce, reasons for not laking EC' 
under the provisions of the EIA Notification 1994 and/or HIA Notiikation 2006 shall be 
provided. Copies of Consent to Establis!vNo Objection Certificate and Consent lo Operate (in 
ca'le or uni!R operating prior to EIA Notification 2006, CTE and CTO of FY 2005"2006.) 
obtained n·om the SPCB shall be submitted. further, cO!llJ1liance report to the comlitiom; of 
consents !i'Om the Regional Office of the SPCB shall be Sltbmittcd. 
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5. 
L 

ii. 

Ocscdption of the Environment 
Study period 
Approach and mcthodnl~r J(w data collection as thruished below. . ... 

......... Attributes- ---··-·· Sampling . ··--=·l _____ R_c_n-larlu; 

_______ ---------~~twot:~----1~!·c{{iiC~ey ____ J ...... . 
Ait· Environment 

----
icro~MetcorologkaJ 

Wind speed (Hourly) 
Wind direction 
Dry bulb 
lemperature 
Wet bulb 
tempera! ure 
Relative humidity 
Rainfall 
Solar radiation 
Cloud cover 
Environmental 

.. _J.:apse Rate 
Uutants 

PM2.5 

___ PMtg····---·-·-·-·--·--------
·--- S01 ______ ........... .. 

Nbx -----
HC 
Other pammeters 
relevant to the 
project and 
topogmphy of the 
area 

inimum 1. ~.~:~~~1 jt~:;:t-;1~--~---·---- ···---~~~~-~g~)-~~~;~\t~ -i~rtl:l,~ry. 
the proJect comtmww; data is esscntinl 
impact area Secondary data fhm1 

j iiVii:\ Nc\~ D~ihi 

lensl8" 12 
locations 

'per 
. tiona! 

Ambient 
Air 
Quality 
Standards, 
CPCB 

1tif!cation. 

CPCB gwdeimcs lo be 
t:onsidered. 

Sampling as. per CPCB 
guidelines 
Collection of AAQ data 
(except in monsoon 
season) 
Locations of various 
stations for d iflerent 
parameters should be 
related to the 
clmractel'istic properties 
of the parmi'IC tets. 
The monitoring stations 
shall be based on the 
NAAQM standards as 
per GSR 826(E) dated 
16/ ll/2009 and take 
into account the 
predominant wind 
di!'ec! ion, population 
zone and sensitive 
receptors inc ludiug 
rest~rved n:we~ts, 

Raw datn of ali AAQ 
measurement lor 12 
weeks of all stutions as 

___ j~~·~Jr!:<J.l!(;ftcy g!vcn in 
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Attributes Sampling 

Nt:twot'l\ F•·cqm•ncy 
....................... ··-··-·-····!············ ······· ····· ....•... 

NoiSt\ 

the NAAQtvt 
Notifkntiou of 
1(}/1 l/2009 along \Vi! h 
min., max., average and 
981~/o values lor each of 
the /\AQ parameters 
fhlln data of all AAQ 
stations should b~:~ 
pmvidcd as an imncxm·c 
to the EIA 

r-· ~~~~~~~ t~~~~~~~a lcnl ___ Il~::~~n:=·t J~_.2;:·rm~~~~~-L -·-- ____ -_ ----~-----····--=·~ 
;;~~:!::rs for'\:Yji'it;;:······"'' '1)1plcs tbr water quality should be (:ollcetcd and analyzed as-

quality per: I 
pH, temp, turbidity, IS: 2488 (Part 1-5) mL~thods for sampling and testing of i 
magnesium Industrial effluents 
hardness, total Standard methods for examination t.:ll' water and 
alkalinity, chloride, waste\.vatcr analysis pllblished by American Public Health 
;~;ulphate, nitrate. Associaticin. 
fluoride, sodium, 
potassium, salinity 
Total nitr,;gcn, total 
phosphorus, DO, 
BOD, COD, Phenol 
Heavy metals 
Tota[ coliforms. 
t1tecal coiHbrms 
Phyto plankton 

-~~~J?Janktot:t_______ ------·------·-·--T--------:-:--·-:-:-·-:----------·---·----··---·---·-·:·----··-----·----·-:---1 
H' Rivet· Bodies Surlll<~e Yield of water source.s to be measured 

Totul Carbon 
pH 
Dissolved Oxygen 
Biological Oxygen 
Demand 
Free NH4 
Boron 
Sodium Absorption 
Ratio 
Ulcctrica! 

......... Conduetivity 

water 
quality or 
the nearest 
River (60m 
upstream 
and 
downstream 
) and other 
sut'fhcc 
water 
bodies 

during critical season 
Standard mdhoclology for collection of 
surlace \Vater (BI S standards) 

Page 4 of lO 



AUrihutes Sampling 

Ndworl,; 

II' Gt·ound Wntct· Ground wnkr monitoring data should be collect~d a1 
minimum of X locations (from existing wells /tube 
\Veils/existing current records} n·om the study area and 
slwll be included. !----·-------··-·--· . .. . ...... -·····---·----·-· 

Type ofvchidcs 
Frequency of 
vehicles for 
transportation of 
materials 
Additional traffic 
due to proposed 
project 

rarking arran_;dge_l_n_e_nl--"----------------·--·-·-··­
Land •~nvh·onmcnt 

t--...;.:._...:..c.c_:.::.:.:..:..;;:.::...::..;_;_:;.;;..;..;.;; _ __, ········----·- ·--------·-·--····· 

lil )il sampk:s be collected as per HIS specifkalions 
Particle size 
distribution 
Te){tute 
pH 
Electrical 
co nducl ivi ty 
Cation exchange 
C<lliacity 
Alkali metals 
St)dium Ahsorpt ion 
Ratio (SAR) 
Permeability 
Wat~i· holding 
capacity 

___ RQ1'<:t!i!x ______________ -------·-·-··----
mo use/LandscaJJe 

Location code 
Total project areH 
Topogmphy · 

Dt'ainage (natural) 
Cultivated, forest, 
plantations, water 
bodic!;, mads and 

settlenlCJlis ···················---···-~·--·--·--------------·--··---·-------····-·-·-------· 

. '-~~;~~-c.~~!J&l!Y.i.!~(}JiJll~!~j----r)Cii!J~iL~ii~~2r1r_t_(~'.1~ ~!:~[ D2!~;;-~~~~~i ·· ntun!!.J te~~-~ 
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~) 

··- Attt:il>llt~:;;-··· ----- ·sam,;ling ·---~- r-·--· Rctll<li'I(S ·--l 
Ncl\vor:l<--Ti•;J:<:qu~i~c};··-···-[ [' 

(>rima~;; ~~~duetlvity. ---itquatic) CXlSting j)l-tfH!.stud};ai·~a ~~H;jfb~ given \vith--
Aquatic weeds special refcrcm.:e to rare, endemic nnd endangered species, 
Emuncration of lndicator spccius which indicate ecological and 
phyto plnnkt()n, zoo environment degradation should be identified and 
plankton nnd benthos included to clearly state whether the proposed pmjcct 
Fisheries ·would result in to any adverse effed otnmy species. 
Diversity indices Samples to collect fi-om upstream and downstream of 
Trophic levels discharge point, nct~rby tributaries at downstream, and 

R<trc and endangered 
species 
l\-·farine Parks/ 
SanctuaricR/ closed 
areas /coastal 
regutatlon zone 
(CRZ) 

•ucsfl"ial 
Vegcta! ion"spcdes 

list, economic 
importance, f<m.:s! 
produce, medicinal I' 

value 

rmportance . val..uc I. 

index (fVI) ot'trees 
Fauna 
Avifauna 
Rare and endangered 
Stlecies 

also fi:om dug wells close to activity site, 
For forcsl studies, direction of \Vind should he considered 
while selecting forests. 
Secondary data to collect t1·om Government ofilces, 
NGOs, published literatme. 

Sanetnaries I I 
National park I 
Biosphere re.o:;erve 

1

. ! 

_5-;;~~~:~ii~~utel' ___ .... ____ _ ________ . --------~-· --------·---··· -! 
Demographic - --~-sodo-~~~.;~~on1ic -~ur·~·~~~--i~-·-lx{~c~l or~ ,~;~;P~:tiZ;r~;t~: 
stmcturc stmtitled and random sampling method. 
Infi·astructure Primary data collection through questionnaire 
resource base Secondary data n·om ceilsus records, statistical hard 
Economic. resoLH'C\! books, topo sheets, health record!: and rclc·v.-wt official 
base rccmdK available with GovL agencies 
Health status; 
Morbidity pal! ern 
Cultural Hndi 
aesthetic attributes 

•"·----·· "••••e-•"~---V••~•• • ---···- -. 
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iii. Tnterprctation of each environment attribut~ shnll he cnumeratcdand summarized as given 
below: 

ljj Ambient air quality 
~~< Ambient Noise quality 
~ Smfilce water quality 
~ Ground water quality 
• Soil quality 
o Biological Environmenr 
011 Land use 
• Socio-economic environment 

6, Anticipated Envirommmt Impacts and mitigation measures (In case of CXIJimslou, 
cumulative impact assessment shall be cnt•rlt~d out) 

1, Identification of potential impacts in tho fbnn of a matrix tor the constmclion and operation 
phase for all the environment com onents 

:A:c~vlty·--- Envir~_.;;,.~ __ ,_ F.cologkil =I·· Soci•·«onoml~-~ 
nstmctton phase 1 

-oration phase - --- ~---~~~~ -~- -------~-~~~--- ___ -- ---------~ 

iL Impact on ambient air quality (Sources; Embedded control measures; Assessment; Mitigation 
measures; Residual impacl) 

a. ConstructiOnJj)Uise 
b. Opm•atkm phase 
• Details of stack emissions thnn the existing as well us proposed activity. 
"' Assessment of ground level c.oncenlmtlon of pollutants fhm1 the slack emission bascn on 

AQTP Modelling The air quality contours shall be plotted on a location map showing the 
location of project site, habitation nemby, sensitive receptors, if any along with wind rose nmp 
for respective period 

._ hnpact on ground level conccntrntion, under normal, abnormal and emergency c'mditions. 
Measures to handle emergency situations in the event of uncontrolled release of emissions. 

iii. Impact on amhien! noise quality (Sources; Emhedded control measureR: Assessment; 
Mitigation measures; Residual impact) 

a. Construction p)lase 
b. 011emtion phase 
iv. hnpael on traffic (Sources; Embedded control measures; Assc.ssment~ Mitigation measures; 

Residual impact) 
a. Construction phase 
b. Operation phase. 
v. Impact 011 soil quality (S(}urces; Embedded c·ontrol rncasurcs: Assesstnenl; Mlt.igiltion 

measnres~ Residual impact) 
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a. Construction phase 
b. Operation phase 
vi. Impact on lnnd usc (Sources; Embedded control measures; Assessment; fvtitigatiort measures; 

Residual impact) 
a. Construction pluu;e 
b. Opel'ution phase 
vii. Impact on sul'tllCe water resource and quality (Som·ce$; Embedded control measures; 

As:;tls:m1ent; Mitigation mcasltres; Residual impact) 
a. Construction phase 
b. Operation phase 
viii. Impact on ground water resource and quality (Sources; Embedded control measures; 

Assessment; Mitig~tion measures; Re::idtull impact) 
a. Construction phase 
b. Operation phase 
tx. [mpact on tel'r'cstdal and aquatie habitat (Sources; Embedded control measures; Assessment: 

lvfitigation measures; Residual impact) 
a. Construction phase 
b. Operation phase 
:-<.. Impact on socio-economic environment (Sources; Embedded control me.asures; Assessment; 

Mitigation measures; Residual impact) 
a. Constntction phase 
b. Operation phase 
x1. Impact on m:cupational hcalth and satbty (Sources; Embedded control measures; Assessment; 

Mitigation rnensures; Residual impact} 
tt Construction phase 
b. Operation phasc 

i. Analysis of Altcnmtivcs (Tcdmohlgy & Site) 
i. No project scenario 
u. Site alternative 
iii. Technical und gocial conccms 
iv. Conclusion 

8. Environmcntai!VIonitoring Program 
i. Details ofthc Environment Management Cell 
ii. Performance monltoring schedule for all pollution control d(;Wic<;;S shail be Hwni~hcd. 
iii. Corporate Environment Policy 
a. Does the company have n \veil laid down Environment Policy approved by its Board or 

Directors'? Tfso, it may be detailed irl the ETA report. 
h, Does the Envhtmment Policy prescribe fbr s!Hndard opcmtiug process I procedures lo bring 

into lbcus any infringement I deviation I violation of the environment m fbrcst nonm; I 
conditions? If so, i! may be detailed in the EIA. 

c. What is lht~ hierarchical sy~;tcm or Administrative order of the C(nnpan.Y to deal >vith the 
environment issues and for cnst~ring compliance with the environment clt~amnce ~.~onditions'! 
Details ofthis system 111ay be given. 



d. Docs the company hnvc system of reporting of non compliam;es ,! viola! ions of environment 
norms to the Board or Directors of the company nnd I M shareholders M stakeholders at 
large'! This rcpmling mechanism shall be detailed in !he EIA reporl 

iY. Ae.tion t>lan for ost-Jro'cd environment monitorin' matrix: 
'cti~it~:- SllCt~t l -:JV"J;)nitoriug ---- ,.ocati;;n r;:~-q~~-i~c); 
_____ j _____ P~munctcr_ -·---··--··· ___ _L ___________ _ 

~~l_Stl:!~~tion phas_e _______ _ 

,---- ] ......... J- ........... ., ... _ -- .. .. ......... -----1-----------

t=!Htion rh==. .... r--=-=-~---····--.. -___ -__ -_·--------------·--·---.. --... -r ,·-·------------------

9. Additional Studies 
i. Public consullation details (Entire proceedings as separate anncxurcalong wilh aulhentieatcd 

English Translation of Public Consultation proct:cdings). 
iL Summary Q[ issues raised during public consultation alnng \Vith action plan to address rhe 

smne_i!!UJ~r MoEF~~~~g_._tyL dats .. c1~~Q[Q9/20~Q .. 
• , • • YtliH' ofimpJcmcntntion Total 

Phvs1cal achvttv and actwn plan (o d t . JNR'\ 1" •• 
• ' uU ge U1 I :1 C..XJlClHdt\1 

~·~ .~;~~:_~cy f;:~i,:l Targ·~=-~-~~~~JZ~~-:~13'~~--: _ ·~~~ 
s 

iii. Ris.k assessment 
e Methodology 
• Hazard identification 
e Frequency analysis 
0 Consequ~nce analysis 
q, Risk assessment outcome 
iv. Emergency response and preparedness pI an 

l 0. Pro,jcct Benefits 
L Environment benefits 
ii. Social infh1structure 
ilL Employment and business opportunity 
iv. Other lnngiblc bene-fits 

l L Environment Cost Benefit Analysis 
i. Net present value 
ii. Internal rate. ofrctum 
iii. Benefit cost ratio 
iv, Cost effectiveness analysis 

U. li:nvh·onmcnt Management Phm (Constl'nction and Operation tlhasc) 
i. Air quality manag(!ment pla11 
ii. Noise qualily management plan 
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iii. Solid nnd lwzardous waste mamtgcmcnl plan 
iv. Enlucnt management plan 
v. Storm water management plan 
vi. Rain water harvesting plan 
vii. Occupational health and safety management plan 
viii. Green belt development plan 
ix. Socio-economic nt<I!Hlgement plan 
x. Wild lite conservation plan (ln case ofp1·cscncc of schedule I species) 
xi. Total capitul cost and recurring cost!anrmm t()r environment pollution control measures shall 

be included. 

tt c:onclusiou of' the E.IA study 

14. In udditl<ln to the above; any litigation pending against tht~ project and/or any dircetion/mdcr 
passed by any Court of Law against the project, if so, details thereof shall also he included. 
Ha!l the unil received any notice under the Section 5 of Environment (Protection) Act, 1986 or 
relevant Sections of Air and Water Acts? If so, details thereof and compliance/ ATR to the. 
notice(s) and r:wesent statu:-> ofthc case. 

SPECIAL CONDITONS-
1. Lirnestum: and coal linkage documents along with the status of environment c!carnncc of 

lhnestone and cml] mines. 
2. Quantum of production of coal and limestone fhm1 coal & limestom: mines nnd the projects 

they cater to; 
3. Present land usc shall bt: prepared based on S<H.ellite imagery. High-resolution sakllitc imugt~ 

data having 1 m-5m spatial resolution like quk:kbird, lkonos, H{S P-6 pao sharpened etc. l{)r 
the I 0 Km radius area fi·om propma:.•d site. The sanK~ shall be US(~d lbr land used/land-eover 
mapping ofthc area. 

4. ffthc ra\v materials used have tmce dements, an environment management phm shall also be 
included. 

5. Plan fbr tht~ implemcntatioll of the recommendations made for !he ~:emcnt plants in the CREP 
guidelines shaH be prepared. 

6. Energy consumption per ton of clinker and cement grinding 
7. Provision of waste heat recovery boiler 
8. Arnmgement tor co-processing ofhazardous waste in cement plant. 
9. Provision of Alternate Hwls. 
10. Emission/Eflluen! nonns as per GSR 496 (t\) dated 91.5/2016. 
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F .No. 2e 7/1998~ PE (Vol.I) 
Government of India 

ANNEXURE-13 

Ministry of Eu"ironment, li'orests & Ctlmate Change 
(Project Elephant Division) 

********** 

OFFICE 1\mMORANDUM 

6th Floor, Vayu Wing, 

Indira Paryavaran Bhawan, · 
Jor Bagh Road, Aliganj, 

New Delhi-11 0003 

Dated 28th March; 2022 

Sub: Re~ Constitution of the Steering Committee of Project Elephant~reg. 

ln supersession of this Ministry's Office Memorandum No, 2-7/1998~PE (Vol.I) dated 
4th September, 2017 the Steering Cormnittee of Project Elephant is reconstituted as under: 

L Minister of Environment, Forests & Climate Change 

2. Minister of State, Environment, Forests & Clin~ate Change 
3. Secret<:try, Environment, Forests & Climate Change 
4. Director General of Forests & Special Secretary 
5. Additional Director General of Forests (Wildlife) 

6. Additional Director General of Forests (Forest Conservation) 

7. Additional Secretary & Finandal Advisor 
8. Dr. K K. Sanna, Senior Veterinarian, Guwahati Veterinary 

College, Assam (Padamshri Awardee 2020). 
9. Shri P. C. Tyagi, IFS (Retd), Dehmdun 
10. Sh. Manoj Ram Pnookun. Assam 
1 L Sh. B S Bona!, IFS (Retd), Assam .. 
12. Sh. Kumku Gam Singpho, Arunachal Pradesh 

13. Dr. Sandeep Kumar Tiwari, WTI, New Delhi 
14. Dr. Dipankar Ghose, WWF·India, New Delhi 
15. Dr. Bibhuti Prasad Lapkar, Aaranyak, Gu\vahati 

16. Inspector General of Forests & Director (Project Elephant), 
MoEF&CC. 

Chairperson 
Vice Chairman 

Member 

Member 
·Member 

Member 
Member 

Member 

Member 
Member 
Member 

Member 
Member 

Member 
l\il:ember 
Member 

Se.cretary 

2. In addition to above, the Director, Wildlife institute of India; Director, Zoological 

Survey of India; Director, Botanical Survey of India; Commissioner, Animal Husbandry, 
Department of Animal Husbandry & Dairying; ADG {PT)/MS, NTCA; Additional Director, 
Wildlife Crime Control Bureau (WCCB); Representative from Ministry of Agriculture and 

Farmer Welfare; Represemmive from Ministry of Power; Representative from Ministry of 
Railways (Joint Secretary level or above) and Chief Wildlife Wardens of States having 

Project Elephant scheme would be permanent invitees for meeting. 
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3. The term of tho Steering Comrnittee of the Project Elephant will be for duration of 
three years from the date of issuance of this Office Memorandum, subject to modifications, if 
any, in the composition and t\mctions of the committee, with the approval of competent 
authority. 

4. The committee will review the implementation of Project Elephant and provide 
suitable guidance from time to time for which the committee may meet as and when 
necessary. 

5. Travelling Allowance and Daily Allowance \Viii be payable to non-official members 
of the Committee as admissible to Grade ! officers of Lhe Govcmment of India. 

Distribution: 

~ ·""' . . 
O'f;Yk/JN~P.-~-,---

(l>r. K. Muthlm~zh Selvnn) 
Scientist 'D' (Project. Elephant) 

Email id: km.st?1~tl!n~gg_yjn 
Telephone No. 0 ll ~24695067 

L PS to Hon'ble Minster, Environment Forests & Climate Change. 

2. PS to Hon'ble Minster of State, Environment Forests & Climate Change. 

3. PPS to Secretary, lvlinistry of Environment F<:Jrests & Climate Change. 
4. PPS to DGF&SS, Ministry of Environment Forests & Climate Change. 
5. PSO to Add!. DGF {WL)/PPS to AGF (FC)/PPS to IGF(Wildlife) PS to JD (\VL), 

EF&CC 

6. All Members of the Steering Committee (Non-official) 

Copy t.o: 
I. The Chief Secretaries and Forest Secretaries of all the State GovemmentsJUTs. 
2. The Advisor, Forest and Wildlife, Platining Commission. 

3. PAO, Ministry ofEnvirmtment Forests & Climate Change. 

4. Director, Public Relations, Ministry of Enviromncnt Forests & Climate Change. 
5. Principal Chief Conservator of Forests (HoFF) of all States and UTs. 

6. Chief Wildlife Warden of all the concemed States. 



F. No. 14-11201~ PE 
Government of India/ &rmi ~ 

Ministry of Euvir(lmnen~, Fores@s & Climate Chang~/ ti4lii{OI, Cf;1f 3-tk ~ ttRtl'Aiii ~ 

(l'roject Elephant Divisio~ qft;q);niiiU mraT) 

********* 
"tl' Fl '' W'-'-' oor, -.- ayu mg, 

Indira Paryavaran Bhawan, · 
Jor Bagh Road, Aligat\), 

New Delhi-110003 

Dated: 271
h .July, 2022 

Sub: Re-Constitution of the Central Project Elephant Monitoring Committe(! 
(CPEMC) for monitoring and im{>lementation of directions/instru_cti<ms/ 
guiideJines of the Minist.ry and Court's diredion related to conservation and 
protection of elephants-regarding 

In supersession of this Minist~y's Office Memorandum No. 6~312018 -PE dated 281i1 

December, 2018, the Central Project Elephant MonitQring Cornmlttee (CPEMC) is 
reconstituted as under: 

Additional Director General of Forests {Project Tiger) 

2 Director, Wildlife Institute of India 
3 Inspector General of Forests (Wildlife) 
4 PCCF(\VL) of t\VO range states (On rotation basis), PCCFs 

of Assam and Kerala 
5 Shri Surendra Kumar, n::s (Retd.) Ex PCCF (WL), Kerala 

6 Dr. Digvijay Singh Khati, JFS (Retd.} Ex PCCF & HoFF, 
UttarakJwnd. 

7 ShrL Kishore Kumar Bisen, IFS (Retd.) Ex CCF 

8 
9 

Chhattisgargh. 
Shri. Ranjan Kumm· Das, lFS (Retd.) Ex CCF Assam. 
Dr. P Pramod, Senior Principal Scientist, SACON. 

l 0 Shri. Vivck Menon, Executive Director, WTL 

ll Dr. Anamih'a Anurag,'r'{WF ~India, West Benga] 

12 liGF & Director. Project Elephant 

2. Tfu: Committee shan have the following Terms of Reference; 

Ex~Officio, Chairman 

Ex-Officio, Member 
Ex-Officio, Member 
Member 

Member 
Member 

Member 

Member 
Member 
Member 
Member 
Ex-Oftkio, Member 
Secretary 

l. Regular monitoring of various directions/instructions/guidelines issued by the· 
Ministry and directions from the Courts regarding conservation and protection of 
Indian elephants within the country including i111plemcntation of the measures taken 
to avoid the violence against the elephants. 

H. , The field visits to the states for examination of emergent human. -elephant confllct 
situation on the advice of the Government of India and to subm.it the report to the 
Government of India/Steering Committee of Projed Elephant. 
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iii. To review in general human- elephant conflict situation in the country and suggest 
the measures to deal with conflicts effectively. 

iv. Monitoring the implementation of the works under "Project Elephant" component of 
Centrally Sponsored scheme, lntegrated Development of Wildlife Habitats" (IDWH) 
as and when advised by the Mobr&CC/Stccring Committee 

v. Any other work assigned by the Ministry related to elephant conservation. 

3. Th(! Committee shall ltave the followiug other Terms and Conditions: 

L The Committee shall meet at least twice in a year. In additiun to this meeting, 
Conuuittee C<m hold any meetings or organize visit to HEC area on advice of the 
Ministry. 

ii. The Committee will be at liberty to constitute a sub-committee. out of its members for 
emergent visit'> to HEC areas to deal with emergent l1EC situation. 

iii. Tcrins of members other than ex-offiCio members shall be two years and extendable 
by one year. 

iv. The TAIDA and sitting fet~s (Rs.4000/~ per member) to Non-Official Members are to 
be paid by the Ministry through RTGS after submission of original bills M Airline-s, 
Taxi etc. As per the Government of India fnsttuctions non official members will, have 
book the ticket thorough Government approved agents. 

Oistribution: 
I. All the members of the Committee. 

(llt·. K~~a ~;,;;,.-~ 
Scientist 'D' (Project Elephant) 

Email id: km.sdvan@gov.in 
Telephone No. 011-24695067 

2. The Principal Chief Conservator of Forests&. Chief Wildlife WaRkns, All Elephant 
Range States/UTs. 

Copy to: 

" PS to Hon'be Minister, EF&CC. 
o PS to Hon'blc MoS, EF&CC. 
w PPS to Secretary, MoEF&CC. 

PPS to IJGF&SS, MoEF&CC. 
" PPS to Add!. DGF (VVl,). MoEF&CC. 





F. No. 4-3/2014-PE 

~. q.:r 'QCt ~ qf{qJG'f ~ 
GOVERNMENT OF INDIA 

MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE 
~ Q :tfl CI'{UI l}:JC:f;iT, ~maT ill;, 

~~-110003 
INDIRA PARYAVARAN BHAWAN, JOR BAGH ROAD, 

NEW DELHI-110 003 
Website: moef.nic.in 

Dated: 10th October, 2025 

Sub: Hon'ble NGT matter in OA No. 19/2014-reg. 

Ref: MoEFCC's letter Nos. 6-15/2017-PE dated 24.08.2017 and 17.1120217 and 
6.:3f2010-PF(Vol.1) dated 01.05.2018. 

In pursuance to the subject cited above, it is informed that the Ministry vide 
letters under reference had asked the States to take action with regard to the 
protection of various elephant corridors. Further, the Hon'ble NGT vide order dated 
08.12.2017 in OA No. 19/2014 has inter-alia passed the following directions: 

"12) We direct Central Government to exercise its power under Section 5 of the 
Environment Protection Act, 1986 and Wildlife Protection Act, 1972 to give legal 
recognition and status to the elephant corridors at Go/ai and Bogapani and other 
areas to ensure free passage of the endangered wildlife animals." 

2. Further, the Hon'ble NGT in its order dated 16.04.2025 (copy enclosed) has 
inter-alia directed as under: 

i. Tribunal in paragraph 50 (12) of the order dated 08.12.2017 passed in OA 
No.19/20 14 had directed Central Government to exercise its power under 
Section 5 of the Environment (Protection) Act, 1986 (EP Act, 1986) and 
Wildlife (Protection) Act, 1972 (WP Act, 1972) to give legal recognition and 
status to the elephant corridors at Golai and Bogapani and other areas to 
ensure free passage of the endangered wildlife animals. 

ii. No such material has been placed on record indicating the exercise of power 
by Government under the EP Act, 1986 or WP Act, 1972. 

iii. Learned Counsel representing the MoEF&CC submits that power under the 
WP Act, 1972 is to be exercised by State of Assam. But even the power under 
Section 5 of the EP Act, 1986 has not been exercised by Central Government 
in terms of the direction of 50(12). Hence, we require respondent no.1-Union 
of India through Secretary, MoEF&CC and respondent no.2-State of Assam 
through Chief Secretary to file their compliance reports disclosing compliance 
of the direction contained in paragraph 50 (12) of the order noted above. 

3. It is pertinent to mention here that the land is a state subject and the action for 
the notification of areas as Conservation/Community Reserves/Wildlife Sanctuaries 
and National Park under Wildlife Protection Act, 1972 is within the purview of State 
Government. 
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4. Keeping above in view, the State Government is again requested to take 
necessary measures for the protection of the above said corridors as per the 
provisions of the Wildlife Protection Act, 1972. 

This may be treated on top priority. 

Encls: as above. 

To: 

The Chief Wildlife Warden, 
Government of Assam, Guwahati. 

Copy to: 
PPS to DGF&SS/PPS to ADG(PE). 

k47 
F. No. 4-3/2014-PE 

Sincerely yours. 

~~-~'~''''-
(Dr. Rajendra Kumar) 

Scientist 'D' 
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4-3/2014-PE 

MINIS" 

~~ 

~.~"Qef~~~ 
GOVERNMENT OF INDIA 

/IRONMENT, FOREST AND CLIMATE CHANGE 

~ ~ a:rcr.=r, ~ 6ll<lT Us, 
~ ~-110003 

INDIRA PARYAVARAN BHAWAN, JOR BAGH ROAD, 
NEW DELHI-110 003 

F. No. 4-3/2014-PE 

Sub: Directions of Hon'ble NGT vide order dated 08.12.2017 and order dated 
16.04.2025 in OA No. 19/2014.-reg. 

Ref: i. MoEFCC's letter No. 4-3/2014-PE dated 10.10.2025. 

In pursuance to the subject cited above, it is stated that the matter was discussed 
in a meeting held on 10.1 0.2025 chaired by IGF(PT&E) along-with all concerned 
Divisions of the Ministry regarding the exercise of powers under Section 5 of the 
Environment Protection Act, 1986 to give legal recognition and status to Golai and 
Bogapani elephant corridors in Assam along with other areas as per the orders of NGT. 
Based upon the deliberations in the meeting, the comments were sought from the 
concerned Divisions, wherein the ESZ Division of this ministry has informed that the 
directions under Section 5 can be issued by the Ministry after a comprehensive 
environmental assessment. Further, it has been mentioned that a detailed proposal from 
the State Government of Assam may be requested on the following aspects covering but 
not limited to: 

i. Details of the boundaries, gee-coordinates, habitat connectivity, elephant 
movement patterns in the region, habitat quality and relevant map. 

ii. Legal status of land falling in the corridor and other areas to be protected. 
iii. Decadal data of human-elephant/WL conflict in the region, impact assessment of 

linear infrastructure such as highways, railways, power/pipe lines or other barriers, 
if any. 

iv. Encroachments or permanent or temporary structures, settlements, plantations 
and details of existing industrial units and proposed within the areas which are 
required to be protected as per the order of NGT. 

v. Measures taken by the State for habitat restoration, human-elephant conflict 
mitigation like early warning systems, fencing and compensation mechanisms, if 
any. 

2. It is, therefore, requested to submit a detailed proposal to this Ministry in this 
regard. This may be treated as most urgent. 

Encls: as above. 

To: 

J 
Digitally signed by 
Suneet Bhardwaj 
Date: 21-10-2025 
16:43:27 

The Chief Wildlife Warden, Government of Assam, Guwahati. 

(Suneet Bhardwaj) 
AIGF (PT &E) 

t/.39031/2025 
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Copy to: 

Scientist 'G', ESZ Division 

Copy also to: 
1. PPCF, Govt of Assam, Guwahati 
2. PPS to AADG(PT&E)/IGF(PT&E)/AIG(PT&E). 



Sadhu Kumar Yadav <sadhukumaryadav4516@gmail.com>

ADDITIONAL- AFFIDAVIT in OA No. 19 of 2014 DR. KASHMIRA KAKATI VS THE
UNION OF INDIA & ORS.
1 message

Sadhu Kumar Yadav <sadhukumaryadav4516@gmail.com> Wed, Nov 12, 2025 at 2:06 PM
To: petalchandhok@trustlegal.in, sanjay@eldfindia.com, sridhar@sreeran.com, "rajnishprasadadvocate@gmail.com"
<rajnishprasadadvocate@gmail.com>, "avijitroy.aor@gmail.com" <avijitroy.aor@gmail.com>, "berimanu@gmail.com"
<berimanu@gmail.com>
Cc: shariqcounsel2005@gmail.com

 Dr. Kashmira Kakati (2).pdf

Dear sir / Madam, 

Please find enclosed herwith the Additional  affidavit of union of india (Ministry of Environment Forest and Climate
Change) in OA No. 19 of 2014 dr. Kashmira kakati vs the Union of India & Ors.

Thanks & regards.

Court Clerk
Sadhu Sharan Yadav
For M/s Ahmadi Law Offices 

Office:
D-864, LGF New Friends Colony,
New Delhi - 110025
(Mobile) + 8298248843
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https://drive.google.com/file/d/1i7w9Q_KgrfV7ARi9Gstxx9Vqdvpcbkw4/view?usp=drive_web

